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LOK SABHA 

Monda1l, the 21st AUft8t, 1961/Sravana 
30, 1883 (Sak,l) 

The Lok Sabha met at Eletlen of the 
Clock. 

[MR. SPEAKER in thO? Chair] 

ORAL ANSWERS TO QUESTIONR 

Sblltmr of D.V.C. Headquarters to 
Maltbon 

+ r Sbrl Ram Krlshan ~uPta: 
PandJt D. N. Tiwari: 

*1Z8. ~ Sbrl Chunl Lal: 
I Sardar Iqbal Slnrh: 
l Shrl A. M. Tariq: 

Will the Minister of Irrigation and 
Power be pleased to refer the reply 
given to Starred Question No. 1721 on 
the 25th April, 1961 and state the time 
by which the D.V.C. Head·quarters 
will be shifted to Maithon in Bihar? 

The Deputy Minister of Irriration 
and Power (Sbri Hatbi): The matter is 
still under consideration in consulta-
tion with the participatin&: Govern· 
ments. 

Shri Ram Krlshan Gupta: May I 
know whether necessary arrangements 
for accommodation have been made? 

Sbri Hathl: There is some accom· 
modation but additional ac.:ommoda· 
tion will have to be made in case it 
Is argeed that the headquarters should 
shift. 

Shrlmatl Beau Chakravartt)': Is it a 
tact that it will actually entail a lot 
r' .:xr~nditure which could be avoided 

. ~ is kept as it is? 
~.IIathI: The expenditure involv· 

_it would amount to RI. 185 laths or 
Ita. 188 lalths in buildin, new aceom· 
modation, ete. 

IDarI TaDp1aaal: May I know th~ 
specjal reuoDI why the headquartel'll 
bave to be Ihlfted from Calcutta to 
IIalthOD? 
l2S (Ai) LS~I. 

Shri RaW: This matter was taken 
up as early as 1952 on t'he report of 
the Estimates Committee and in 1959 
it was decided that it would be shifted 
to Ranchi. The West Bengal Govern· 
ment objected to it. SubsequenUy. it 
was decided that it should be shifted 
to Maithon because it is in the arca of 
ol'eratIon of the DVC. 

Shrl Samanta: Is it not a fact that 
whAn there was real neces.dty for 
shifting the headquarters from Cal· 
cutta to Maithon, it was npglccted? 
May I know what Is the necessity at 
present for transferring it 1.0 that 
place? 

Shrl Hathl: It had never been neg-
lected: the question had been alive but 
the participating Governments have 
not been able to agree. 

Plastic Railway Coach 

+ 
{ 

Sbrl Nath Pal: 
-'730. Shrl Kallka SiD .... : 

Shri ApdJ: 
Shrl SupDdhI: 

Will the Minister of Railways be 
pleased to state: 

(a) whether Government are awalC 
of a proposal of a railway coach mad. 
of plastic instead of metal being dil-
cussed at the Conference jointly 
arranged by the Institutions of Civil, 
Mechanical and Electrical Engineers in 
London in the ftrst week of Mav. 1961: 

(b) whether Government have any 
plan to experiment the possibility of 
a railway c08<."h made of plastic; .1Oci 

(c) if so, what are their plans? 

The Deput, MlDlster of IIaIIwa,. 
(ShrllUaaJlllawu 1Daan): (a) The Gov. 
ernment 111 aware of all alscullions in 
the joint meetinp of the Inltitutionl 
of Civil Mechanical and- Electrical 
Englneel'll ot the U.JC; In early May. 

(b) and (e). There are no plana to 
experiment with building a coach of 
plutic. • 
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8br1 Nath Pal: In view of the fact 
that the Chief Mechanical Engineer of 
the British Transport Commission has 
stated that though the inibal cost of 
manufacturing such a coach will be 
higher than the 'conventional one, the 
overall maintenance cost and the cost 
of fuel will be much smaller and in 
the long run it will prove more eco· 
nomical, is the Government planning 
to give any thought to the desirability 
of pursuing it? 

8brl Shabnawas Khan: We will wait 
till the U.K. have built a plastic coach 
and experimented with it; WE.' will 
then consider it. 

Ut:epcr.;.cl of l"1I1k !.3ualts 
-I-r Bhrl Yadav Narayan ladbav: 

-111. ~ Sbrl Blshwanath Roy: 
L Sbrl Sabblab Ambalam: 

,,, l!l the Minister of Transport aDd 
Communication!! be pleased to state: 

(a) whllher it is a fact lhal Govern-
mC:ll propose to deepen the Palk 
Straits to avoid circumnavigating 
Ceylon as at present; 

(b) if sO what are the details of the 
plan; and' 

(c) whether they propose to include 
this proposal in the Third Five Year 
Plan? 

The MInister 01 Transport and Com-
manlcatlons (Dr. P. Babberayan): (a) 
to ec). A proposal to cut a ship canal 
to connect the Palk Strait with the 
Gulf of Mannar is undet exan1lnation 
It is necessary to cO:lduct hydrographic 
surveys and other investigations in 
the area to arrive at the correct cost 
of such a project. A prevision of 
RI. 18 lak'hs ha9 been included in the 
Third Plan for these investigations. 

Slarl "I'adav Nany .. Jadha,': :May I 
know when the work is akel~ to be 
taken up? 

Dr. P. ""-ra,..: The Navy bal 
,ot to supply the hydroJl'8phic sur-
veyors: I think they will be there 
shortly. 

. . 
Slirl T ... VlUal aao: 'nle hydro-

graphic survey has been 10111, on 

since 1958 following the report of the 
Ramaswamy Mudaliar Committee. 
May I know to what extent this sur· 
vey has progressed? 

Dr. P. Sabbaray .. : I am sure the 
hon. gentleman knows that 1 had to 
get back Captain Davis again io find 
out how lie has estimated below what 
was provided by the people who esti-
mated it again. He said that he would 
see whether it was a coral rock or hard 
rock and whether the cost might go 
up. That investigation has ~ot to go 
on. 

Slart T. B. Vlttal Bao: Mv Question 
was thIS. The Hydrograp!lic ~urvey 

was undertaken by the Indian Navy 
and it was in progress. How far has 
It progressed? Am I to undersland 
that the hydrographic survt!y was not 
at all undertaken? 

Dr. P. Sabbaray .. : It was under-
taken at that time but a new survey 
il being made. 

Sbri TaIlpmanl: Is it not a tart that 
the scheme known as the Sethu· 
samudhram acheme was investigated 
by the Ramaswamy Mudaliar commit· 
tee and it has also given the details 
about these things which "'ill reduce 
the distance and avoid going round 
Ceylon for the coaltal ships? May we 
know whether it has given thE. details 
of the hydrotrraphic survey? 

Dr. P. Sabbaray .. : The nature of 
the rock has got to be found out r.nd 
the estimated cost will then follow 
according to the finding whether it is 
a coral rock or hard rock. 

IrrIptiGa IteYeDaes of D.V.C. 

+ 
.,. J 811r1 ..... IlrIIIaaa 0 ..... : . 1. 8IIrI Clallld LaI: 

Wlll the MinIster of IrI'IIatto. ... 
!'ewer be pleased to refer to thE reply 
liven to Starred Question Mo. _ OD 
the 8th 1lAm:b, 1881 aad state the deel-
lion taken by Wed Beapl Qovena. 
IIleDt reprdiDg PQIIleDt of IrriptloD 
revenues of n.v.c., 
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'1'be Depaty Mlalster or IrrIptiOD 
aDd Power (Shri BaUd): TIt" matter 
is actively beine pursued with tbe 
State Government of West Bengal 
whose final decision is still awaited. 

Ibri Itam KrIsIwa Gupta: May I 
know the total amount to be recover· 
edT Out of this has any amount been 
recovered so far? 

Shri Bathl: The amount was Rs. J '67 
eroree. The amount has not been paid 
though the West Bengal Government 
have admitted certain claims. 

Shrlmatl &eBa Chakravartt)': May 
I know if it Is a fact that in 1959 
there was excess of rain and flucds and 
at that time the regulators had broken 
down? Is it a fact that one of the 
reasons why this dispute has arisen 
between these two Governments is 
that the State Government is unwill-
in, to take over canals and water be· 
caUSe they think that the water sup· 
ply Is neither adequate nor are the: 
rerulators at the locks of the canals 
correctly placed? 

Shrl Batbl: They are some of the 
reasons put forward by the West Ben-
gal Government for not payinr the 
total claim by the DVC. In a parti· 
cular year, it Is as mentioned by the 
hon. Member. 

IbrbDaU BeDa Cbakranrt.tr: May 
I know whether the Irrigation Minis· 
ter of West Ben,al recently came here 
and placed before the Central Gov-
ernment a sUlieation that the entire 
question be settled by the Attorney 
General as to what exactly should be 
paid? 

Ibri BaUd: The amount to be paid 
.... not to be Muted by the Attorney 
Oeaeral. The question to bf, settled 
was wbether tbe DVC Act of thls 
Parliament should actually appl, or 
whether the West BeD,al Aet Mould 
be applied to the queltion of water 
~. 'l'bat Wb Ibe qaediOn to be 
deeicled. But it is yet under considera. 
tIon. 

......... _~:Wbat 
Is tile poatlon DOW? Is the eatJre 
CIu.tIoD UDder aqotiaUona still or is 

it going to be referred to the Attorney 
General? 

Sbri BaUlI: There are two parts to 
the question. One il the rate at whIcb 
DVC is entitled to claim. The aecond 
part is whether the West Senlal 
Government should pay in a parti-
cular year for a particular area whieh 
did not receive water. These arc tbe 
two questions; one is a question of tact 
and the other, of law. Both arc under 
consideration. 

Shri IDdrajlt Gupta: Apart from the 
question of law and the que.;tion of 
fact, as the Deputy Minister has said 
JUSt now, I want to know, If it is found 
on examination that some 01 the 
arlUJlleftt.a of the State Government 
are valid, what portion of the; arrean 
of revenue would be wrltter. "tr. 

Shrl Rathl: That question is u'1der 
consideration. 

Ey. BaH 'or Deihl 

+ ., •• {Shri am Itrlslwl Gupta: 
-. Sbrl P ....... ur: 

Will the Minister 01 Healtb be 
pleBled to re~r to the reply ,iven to 
Starred Question No. 723 on the 8th 
March, 1881 and state: 

I a) whether Government have con-
lidered the proposal for an Eye Bank 
tor Delhi; and 

Cb) If so, with what relult? 
The MlDhter 0' ."'tII (llhrI D. P. 

KanaarUr): Ca) and (b). The Delbl 
AdministratiOn have under considera-
tion a proposal for open!n, an eye 
bank in DelhI. 

IIbrl ..... KrIaIIaD 00,,: May I 
know the nature aDd tbe detaDa ill 
re,ard to tbe auistance which wlU be 
liven by the Centraly Government to 
the Delhi AclminutraUon In this 
reprd! 

IhrI Kanaarllar: Thu !. "not one of 
the schemel under the lhird Five Y_r 
Plan. But we a . ways do whatever we 
ean to belp the Ita .... and the admin-
istrations in the Un-aon terrlton.. ill 
whatever pod work they PI"Opa.e to 
undertake. 
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Mr. Speaker: Shri Nanjappan. 

Shri Bam Krlsban Gupta: May I 
know whether such banks will be 
opened in other parts of the country? 

Mr. Speaker: Order, order. I 'have 
called Shri NanJappan. 

Shri NlUljappaa: May I know 
whether there is any propl)sal for a 
Central legislation in view of the fact 
that grafting of cornea is being prac-
tised in this country, and parti-
cularly to get over certain lega~ diffi-
culties in the matter of donation (If 
eyes? 

Sbrl Karmarkar: I think recently we 
recommended to the State Govern-
ments the taking of necessary steps to 
haVe such legislation. 

8hr1 S. C. Samanta: Is it not a fact 
that some State Government,; had al-
ready opened eye banks long before 
and may I know wheth~r they came 
forward for help and, if so, whether 
any help has been sanctioned? 

Shri Karmarkar: It is a fact, as re-
plied earlier to a Starred Question, 
No. 587, that there have been institu-
tions which are already having eye 
banks. Seven of them have been list-
ed: one in Orissa, three in Madras, one 
in Rajasthan, one in Assam and one 
in Aligarh. But I do not remember of 
any cases where the State Govern-
ments have asked for any assistance 
for eye banks. Eye banks require eyes 
from donors. 

"" 11"",, ~ ~: Jl ~;rr 
~tt'fT i ~ w ~ ~;l1r "'"''' ~ 
PP1J ~ ~f 11~~ ~ Ifi(f..rrt 
1ft\' llIJI ~ t ? ~f\' tt (ji ~~ n 
". ""lit? 

'" .. ¥''''¥(: ~A • ~ 
~ ,,It( I q ftr~ m 1fA 

~f II'In' t fiIr * '""' ~ t ~ 
Wmif~~~ ~fl 

Bye. can be substituted and bUDd per-
IIODI could .... 

Over-PaYmeDt made to Conindon on 
S.E. BaIIway 

·134. Sbrl Bam Krisban Gupta: Will 
the Minister of RaUways be pleased 
to refer to the reply given to Starred 
Question No. 312 on the 24th February, 
1961 and state: 

(a) whether Government have 
since received the investigation report 
of Special Police Establishment re-
garding the over-payment made to 
the contractors enpged in the doubl-

. in', of Rajkharswan-BaraJanlda Line 
of South Eastern Railway; 

(b) if so, what are the findings; and 
(c) the action taken in the matter? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes. 

(b) The report stated that there \II'as 
evidence for taking departmental ac-
tion against certain officers engaged 
on the Project. 

(c) The report has been examined. 
Action for the lapses on the part of 
District Enl!fteel' conceme4 Is being 
progressed. 

Sbri Bam KrIsbaD Gupta: In vltow 
at the findings in the report, may I 
know whether any departmental ac· 
tion has been taken against the officer 
concerned so far? 

Shri S. V. Ramaswamy: Yes, Sir. 
Action has been taken against the 
District Engineer conc.rned. 

Sbrl B K. Galk .. d: May I know 
what is the amount overpaid and who 
'is responsible for the overpayment? 

Shri S. V. ........amy: This i8 
actually not an overpayment. It was 
a payment "on account". The House 
will remember that this matter was 
handed over to the Special Police 
I:IItablilhment in January, 1860. 'l'hey 
submitted a report lD .rune, 1111. They 
found that there wu an overpaJJMDt 
to the tune of Ra. 1'1 Iakba. Tbat II 
aU; and that is beIDa adjusted In tIM 
ftDaI paymeat. 

SlId '1' ........ aa.: 0riIiDaUY. in 
auwer to a qu.t1on, the reply was 
to the efrect that tbe overpayment ".. 
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to the extent of RI. 12 lakhs. Sub-
sequently it was made RB. 9 lakhs. 
Now, according to the Special Polke 
Establishment's report, it is only RI. 1'6 
lakhs. May 1 know whether thiS 
difference has been properly scrutinis· 
ed by any high official in the Railway 
Board? 

Sbrl S. V,. Bamuwamy: The point is 
this. There was I19me mistake. The 
sum of RB. 24 lakhs is accounted for 
this way: RI. 181 la1r:ba for the 
Noamundi-Banspani line and Rs. 7, 
lakhs for the Barajamda doubling. 
This wab the rough estimate. Sub-
lequently, as I submitted to the House 
it was handed over to the Speciai 
Police Establishment and it is in their 
report that they have arrived at the 
figure of RB. 1'8 lakhs. 

Shri T. B. VIUaI Rao: The Deputy 
Chief Engineer was also suspended. 
May I know whether there was no 
action taken against him? 

Shri S. V. Bamanramy: Thi!l qU~8-
tion is in connectlon witn the 110ubl-
in, o! Rajkharswan-Barajamda hne. 
Therefore ihat question does not arise 
here. 

Shri T. B. Vltlal Bao: With regard 
to the overpayment in respect of the 
doubling of this line, in answer to a 
previous question, they Aid that the 
Deputy Chief Engineer was suspended 
along with the District En,ineer. But 
I find from the answer that action has 
been taken only apbut the District 
Engineer. I want to know whether 
the Deputy ChIef Engineer bBlt been 
aonerated. 

Slut 8. V . ........,: I submit 
that there are two thin... One II. thil 
questloD relates 0Dl7 to the BaraJamda-
Rajkhanwan doublin,. It is in con-
1IeCtioD witb the other Une Manobar-
JNr-Rourkela that the Deputy CbJef 
EnJineer .... concerned. 80 tar u 
au. matter II concerned, the report 
Ia, aetloa abould be taken uaInat the 
DIstriet J:qlneer and three other 
A.IIItaDt •• 'neea., On • ....tn .. 
fouDd that there ... no cue aPwt 
the AuiataDt ... n .... but tbere wu 

a ease against the District Eoilneer. 
We have taken aetion. 

Sbri T. B. VIUal Bao: In view of 
the faet that so mueh money Is in-
volved, will the Minister place a copy 
of the report of tbe Spec181 Police 
Establishment on the Table of the 
House? 

Sbri S. V. BamBlwam7: The eon-
tract was to the tune of Rs. 1 erore, 
and the overpayment is RI. 1'8 lakhs, -1' per eent. Considerin, the diJ!l .. 'Ult 
circumstances under which t.hey were 
working, there was a possibility of a 
slight overpayment, and Uleretore 10 
a matter of tbis nature, this Is not a 
very considerable amount. 

8br1 T. B. Vlttal Bao: It is precisely 
In view of that, that we want that the 
copy of the report of the Special 
Police Establishment should be laid on 
the Table ot the House, so that we can 
go through it. 

Mr. Speaker: What is the aetlon 
taken? Is any case pendin,? 

Sbrl S. V. Bamuwalll7: No case it 
pending; the District Engineer hal 
been retired and a portion ot hi' 
gratuity has been withheld. 

Mr. Speaker: What it the difftculty 
in plaeing a cop1 of the repan fin the 
Table of the House? 

811r1 S. V. Bamuw ... y: Thi, Is a 
departmental enquiry. J shan abide 
by 70ur ruling. 

Mr. S..-_: It may be pltaeed on 
the Table of the HoUle. The HoUle 
must know every detaU of wbat 11 
happening in the Government unlul 
It it a top MCret and involves inter-
aaUoDal daln and sO on. Otherwlle, 
whenever there is a doubt on the part 
of an7 boD. Kember, be mutt be able 
to look into it. 

S"" 8. V ...... ..,: I .ubmlt to 
70ur ruUnc. but Dl87 I aubmlt tbat 
this 11 not normally doDe, becaUN 
theM are aU clepartdnlal reportl? 
•• .,.. ... : Wbenever then it • 

demaad, let it be pJlced on the Table 
ar tile Houle, 110 that tIM doubt "7 
be cIeand. Let tile IIoUH bow It. 
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Why ahould there be a suspense about 
itT The hon. Member says that it was 
first RI. 12 lakhs; then Rs. 9 lakhs and 
then Be. 1 lakh. It may be Rs. 1'1 
lakba, but, all the s:ame, in view of 
the difterent statements that have 
appeared, I think it is better in the 
interests ot the administration itself 
that the papers are shown to hon. 
Members here and made available to 
them. 

Mr. Speaker: Shri Bhakt Darshan. 
Shrl Bhakt Darshan: Q. No. 735. 

Tbe Deputy M1nJster 01 IrriptiOD 
aDd Power (Shrl Bathl): With your 
permIssIon, I shall read the Hindi 
answer on behalf ot the Minister ot 
Transport and CommunicatIon!!. 

Mr. Speaker: Yes. 

mr "'" m f10nq ~ ~"t.trfC'lrM 
IPilffir 
+ .n ~ m 

.n ~ ~nt '1qt 
.,,~v.. '" r.t'iiifr.. ~ 

.n .'0.0 ..n: 

.n .0.0 """'" 
IRT ~ "'" ~~ 1I"lft ';>'( 

~, H q it: \n'lif.if",a sr~ ~ 
yt"! itr ~~~; ~P1if if ~ ~ 1I~ 
tm .-Tit f4; 

(IF) IRT ~ ;l J1II; ~T m 
~ ill' flflli'i1fC'lf(IM 1IIi1i~. 

~it~~Ifi~~" 
fMiif«n ~ ~ ~ ~ t : 

(~) qf/( ~, ~) "3Of ~ !fqT ~ 

fiInfr 'f1tT ? 

ftfI1t 'I'h: ~ ~ (." ... ): (.) ~ (,,). ~ ~
fWtlfft' ~ ~*~~t 
m WRIT t ~ ~ If( ~R ~ f.Iti1f 
~ ~ ~ '. ~ 11111"" it 
1fSI'1f trntl" ~ 11' 11ft' Iff ftNi"'" ~ 

~ ~ f.rqr ~ t .m: ~ ~
~ rn ~ f~~ ~ .... f.."'d ",fqlfl,f(tiT 
If>1 ii1lf ron ~ i! I 

Some Hon. Members: Also in Eng-
lish. 

Mr. Speaker: Yes. 

Tbe Deputy MIIlIster of IrriptioD 
and Power (Shri Bathl): (a) and (b). 
Four are still under examination and 
decisions thereon are expected to be 
taken early. A decision on thc recom-
mendation regarding printing of forms 
in regional languages has been taken 
and communicated to the authorities 
concerned for implementation. 

Some Hon. Members To.e-
Shri T. B. VittaI Rao: He has read 

the Engli3h answer also! 

Mr. Speaker: What do hon. Members 
want? 

Sbri HaW: I said that with ~our 
permissicn I would read the Hindi 
answer on behalf of the Ministe!' of 
Transport and Communications. I 
read the Hindi answer . 

Some Bon. Members: English alsol 
Mr. Speaker: Very well. Shri Bhakt 

Darshan. 
Shri Bhakt Darshan: May I know 

the special reasons why there has been 
so much delay, when the report was 
submitted. more than a year ago? 

Tbe Minister or Transport aDd. Com-
maDlcaUoJ18 (Dr. P. SDbbarayaD): It is 
true that there was some delav. We 
did take action. We had referred it 
to the Accountant-General, Posts anel 
Telegraphs; he delayed it a bit, and 
then be said, "let us first put up pro-
poaala about this anel then be wUl liVe 
his advice." 

81u11111&kt Danban: Has it come to 
the notice of the Government that 
even the decisions which were taken 
sometime ap have not been imple-
mented, with the result that arrean 
have not heen paid to the majority of 
theIe employees. aDd may I bow 
whether any serious and eneraetic: 
stepI will be taken DOW1 
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Dr. P. S.bllara7"': I have alrE~ady 
said that the Accountant General P&T 
has been consulted whether this can 
be implemented at once. He said, 
"Let us nave the proposals first and 
then I will ,ive mY advice." 

Sbri CblDiamoal Panlcnhl: It was 
recommended and the Government 
also accepted'that the payment should 
be made! Oh tbe basis of the point 
system of work. May I know whether 
the Ministry has by this time calculat-
ed the point system of work, accord-
ing to which their remuneratioll will 
be increased. 

Dr. P. S.bbaray ... : I do not quite 
folio_ the question. 

Sbri Cbintamoni Panlrrahl: Accord-
ing to the point system of work-it 
is above 20 points-their payment will 
be increased. May I know whether thill 
has been calculated by now and when 
they are going to receive ~hi" extra 
payment according _to this calculation? 

Dr. P. S.bbarayaD: Aa I ~aid, we 
have referred it to the Accountant 
General Posts and Telegraphs. When 
his advice comes, the P & T B:>ard 
will consider it and implement it. 

Sbri S. M. BaDerjee: In reply to a 
previous question, the hon. Minister 
.tated tha, the recommendations of 
the extra departmental employeel 
committee were bein, amended 
by the department concerned. I want 
to know whether those recommenda-
tions bave been accepted or eVI:!D that 
h .. been referred·to the Accountant 
General? 

Dr. P. SabltarapD: As I said, the 
recommendations bave been accepted 
b)' Government. Then the doubt arOie 
as to the accountiq part of it. So, it 
Was referred to the Account General, 
Poets and Telell'llPbs. The reply bas 
just come aDd will be cOlUidered by 
the P & T Board. 

..... 'fInp_.': 'nIiI Rajan Com-
mlttee report oa extra-departmental 
atd was I1Ibmitted as earl), .. 1 ... 
Oft the last occasion, we were told that u... ,....,.., ........ tIou about ftIIIUDe-
ratiaD ban.... accepted. ...,. J 

know by what time will they get thil 
extra remuneration as recommended 
by the committee? 

Dr. P. S.bllara,....: I hope they will 
get it very shortly. 

Salem-Banealore aan LIDk 

+ .,.. J Shri Bam KrIshaa Gupta: L Shri Net Bam N",: 
wm the Minister of Ballwa,. be 

pleased to refer to the reply given to 
Starred Question No. 488 on thc lst 
March, 1961 and atate the latest posi-
tion regarding construction of Salem-
Ban,alore RaU .. , Link? 

The Depat, Mlnlster of Ballwa,.. 
(Sbri SbabDawu KllaD): The con-
struction of a line to connect Banga-
lore with Salem is under considera-
tion for inclusion in the Railways' 
Third Five Year Plan Programme. 

Shri Bam Krilhan Gupta: May I 
know the total length of the line and 
whether any survey has been carried 
on so far? 

Shrl Shahnawaz KbaD: Yes, Sir; 
lome surveys were carried out in 
1956-57. Preliminary en,ineering and 
traffic surveYI were carried out. The 
total len,th of the broad .au,e line 
would be approximately 133 mUea 
and that of the metre .au.e Une I" mile.. 

Sbri Narulmbaa: In view of the 
inclusion of thit in the third Plan, 
for cODiideration as per in para 28, 
pale 548 and the Prime Minillter'1 
own answers to interpel1ation. on 
28-4-1961, may I know how lOOn we 
can expect conaequential lteps luch 
as the final location IUrvey for this 
link line? 

8bri 8 ........... KIIan: As lOOn u 
it is ftnally decided to inelude It in 
the Plan. 

81ut ........... : May I iPlow how 
much money hal been let apart for 
this fOf the ,_r 1 .. 1-821 

8 ............... 1DIaa: We CUl 
only let apart sums trhen the line is 
finaUy andioaed. It Is sUn under 
eoaaiduaUoa.. 



Oral AmWeT$ AUGUST 21, HI51 Oral Amwer. 

Sbri T. B. Vittal Rao: This project 
is supposed to be included in the 
third Plan. Unless steps are taken 
now, it cannot be completed by the 
end of the third Plan. 

The Minister of Railways (Sbrl 
la,jivan Ram): Steps can only be 
taken when it has been finally app-
roved by the Planning Commission. 

Chandlgarh-Ludhlana Rail Link 

+ r Sbri Ram Krlsban Gupta: 
Shri Hem Raj: 

·737. ~ Shrl AJIt Singh Sarbadl: l Shrl Prakash Vir Shastri: 
Shrl Daljit Singh: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Starred Question No. 58 on the 16th 
February, 1961 and state: 

(a) whether Government have 
since considered the scheme for direct 
rail link from Chandigarh Station 
to Ludhiana; and 

(b) if so, the result thereof? 

Tbe Deputy Minister of Railways 
(Sbri S. V. Ramaswamy): (a) and 
(b). The proposal is still under con-
sideration in the Railway Board. 

Sbri Ram Krlsban Gupta: May I 
know whether there is any possibili!y 
to Include this railway line also in the 
Ulird Plan? 

Shri S. V. Ramaswamy: ':he hon. 
Member has received a copy of the 
Third Plan rt"port; it is not in it 

Sbri Ram K.risban Gupta: May I 
know whether it is a fact that the 
Chief Minister of Punjab has 1.lItde a 
special request for consid~rlltion of 
this line and in view of this may I 
know whether action will lJe taken 
soon? 

8Iui S. V. Bamuw&lD7: Evel'Y State 
presses lor lines in its area. Even 
so, the Chief Miniater has written. , 

8brt AlIt 81nch 1JarIwU: Is it a fact 
that the Inditn RaIlways have been 
able to procure an extra loan of IIbout 
Rs. 25 crores? ,In view of the fact 
that this loan hal been liven tor the 
nn,' lines, would it be taken into con-

sideration and an allocation "Hade for 
this line? 

Shri 8. V. Ramaswamy: All aspects 
have been considered by the Planning 
Commission and they have rh.:.sen !lot 
to include it. Possibly the financial 
Implications also weighed .vith the 
Planning Commission, viz., the return 
may not warrant its inclusion. The 
re:urn is only 1'89 per cent. for the 
Chandigarh-Ludhlana line lind 1'49 
for the Chandigarh-Jagadri line. 
Possibly that has weighed .vi.h the 
Planning Commission. 

Polio in Andhra Pradesh 

+ 
• {Shri Kunhan: 
738. 8hri T. B. Vittal Rao: 

Will the Minister of Health be 
pleased to refE'I' to the reply given to 
Starred Question No. 1890 on the 3rd 
May, 1961 and state: 

(a) whether the inununisation pro-
gramme against. Polio has begUn in 
Andhra Pradesh; 

(b) if so, the number of ehildren of 
the age group 2-5 years to whom 
oral vaccine obtained from the 
U.S.S.R. has been administered; and 

(e) whether there is any proposal 
to obtain this vaccine from other 
countries also? 

Tbe Minister of Health (8brI Kar-
markar): (a) Yes, Sir. 

(b) Polio Vaccine suppii~ by the 
U.S.S.R. was given.to 1,01,288 children 
in the age group ~ years. 

(c) A gift of 100,000 doses (.f oral 
polio vaccine was made to the Govern-
ment of India by the COllnaught 
Medical Research Laboratories, 
Spadina CreteeDt, Toronto, CaDacla. 

There Is no proposal at present fur 
obtalniDJ thla vaccine from any other' 
country. 

8brl It ....... : May I know whe-
ther there la any propoeal to haft --
other hospital for treatinc tbae 
patienta? 
1Iui~: For manufAdur-

in, vaeclnes? 
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Mr. Speaker: Hospitals do not manu-
facture vaccine. He wants to know 
whether there is a proposal to have 
another hospital for trc::tin, such 
cases. 

Shrl ltarmarkar: Exclusively for 
treating? The Andhra Pradesh Gov-
ernment is absolutely able to cop.! with 
the situation if any unfortunate thing 
like this arises again. 

Sbrl ltod.Iyu: May I know wheth~r 
the type of virus that caused this 
diseaae has been discovered? 

Shrl Karmarkar: There alOe two 
types of vaccines one competin, with 
the other. One of them is salk vaccine. 
which has met with our approval. 

Shrl Kodiyan: My Question is wht:-
ther the type of virus that has caus-
ed this particular disease in Andhra 
Pradesh haa been discovered. 

Shrl Karmarkar: Subject to further 
t:nquiries, I think that point has been 
!:xamined in our Coonoor Laboratory. 
But I should like to have notice for a 
correct answer. 

Dr. SasbUa Nayar: The hoc. Mini!;-
ter mentioned that there are two 
vaccines--salk vaccine and oral va('-
cine, I presume. Would he tell us 
whether both these vaccines were used 
in the Andhra epidemic or only the 
oral vaccine wu used and if both 
were used, in what proportion and 
whether there waa any dift4lrence In 
the results? 

IIbrI KanDarIlar: They werl! both 
oral vaccines. Relardin, further de-
tails, I shall either require notice or 
keep my expert on the subject In con-
tact with the bon. Member. 

IIIrl " ..... : May I knoW' whe-
ther any of our experts supetvisecl 
the administratiOn and watched the 
etrecta of the vaoclDe? Is It also a 
fac:t that they have made an obaerva· 
ticm that the Rusaian expert. who 
IlUppUed the vaccIDe and who were 
here c .... ed in a Pn8 batem\!W that 
the DOD-lmmunlMd children who came 
mIG eoatac:t with the lmmun1lecl chll· 
dren _ the IllununUatiOll? 

1Ir. 11_'*_: There II no harm in 
that. 

Shri Karmarkar: I am not able to 
understand his question. 

Mr. Speaker: I was afnid it was 
the other way about, i.e., the im-
munised children should once alain 
get it when they come into contact 
with non-immunised children. If 
what the hon. Member says 11' true, it 
is all the better for us. 

Shrl Kullwal: The reply give:t to 
part (a) by the hon. Minister is that 
is an immunisation programme and 
not a treatment programme. May I 
know whether this oral vilct.:ine was 
given in respect of treatment also and 
if so, what was the effect? 

Shrl Kannarku: This qUl!sUon I·e-
lated to immunisatiOn and therefore 
aU my anawera relate to Immunisa-
tion. If my hon. friend puts another 
questJon regarding treatment, I 
ihall oc very hapPy to answer it. 

Prices of indian-built Ships 
·739. Shri Indrajlt Gupta: Will the 

Minister of Transport and Coaudunl· 
cations be pleased to state: 

(a) how prices of ships built at 
Hindustan Shipyard are related to 
prices in U.K.; and 

(b) whether there is any pr..,pClaal 
under consideration to lower the 
prices of Indian built ships? 

The Minister 01 Transport and Com· 
IDlUllcatloaa (Dr. P. Subltanyan): Ca) 
It is ditftcult in practice to reLate the 
prices of shiPs built at Jlindustan 
Shipyard to pricea in UK. unJea a 
similar ship is aimultaneously buill 
in a UK. Yard and the cost accertain-
ad from them. The Shipyard obtaina 
an estimate of the coat of ,ettln, a 
ship built in a U.K. Shipyard from a 
Ilrm of Consultants in the U.K. Based 
on this eatimate, the price of ahlps 
built at Hindustan BbJpyard is fixed 
by nerotiatlons between the Sh:pyard 
and the ahlpowner Jreeplq the U.K. 
price In the beck,..ound:. 

(b) No. 
IIIuf JIIIIn,JIt aa,ea: May I know 

whether It II not a fad tba, tiler<! have 
been continual _plaint. 60m ewt-
toJDen that the prIeeI of t ..... abIpI 
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built by the Hindustan Shipyard ar. 
too high' In view of that, is The 
Government satisfted that prllper 
coat accountin, methods lind control 
over cost of production have l..een in-
troduced? 

Dr. P. Subbarayan: As far as I am 
aware, I think proper control is being 
kept on the prices, and We are charg-
in, the prices we can afford to charge. 

Sbri IDclraJlt Gupta: Only recently 
a river survey vessel, which is a rt-
latively small vessel, was built in thls 
Shipyard for the Calcutta POl·t Com-
missioners at a cost of Rs. 30 lakhs, 
and after the ship arrived at the 
Calcutta Port. .... 

Mr. Speaker: We are rrguing this 
matter. 

Shrl IndraJlt Gupta: Na, Sir, we 
want to know whether they nre salis-
fled that proper cost accounting and 
control is there. It was found ,.fter-
wards that a lot of addillional (xlJen-
diture will have to be incurl"l'd for 
modiflClition of the ship because pl'()pl'r 
arran,ements for accommodation of 
the crew and officers had not been 
made. 

Dr. P. SubbaraY&D: I have myself 
seen the ship and the difficulties then'. 
I admit that what the hon. Member 
says is correct. But sometimf's ml~
takes do happen. 

Shri Morarlr.a: Is it not il fact that 
the ship owners here In India are 
charged by the Hindustan Shipyard 
the lame price which those people 
would have paid if they had bought 
similar ships from U.K.? If 10, may I 
know what is the total amount of 
luba'dy so far given by the Govern-
ment to the Hindustan Shipyard. 

Dr. P. Salt...,.,..: Sir, I will have 
to uk for notice. I know that the 
subeldy liven la of a co:wderable 
amOURt, but I shall bave to lot lhe 
ftprea. . 

8Iu1 KultwaI:: In reply ~o part (b) 
of the queation the hon. Minister lUit 
laconically Aid "No". Ma,. I know 
what are the reuons fOr tbere beln, 
no propoal under eonalderabl"\ to 
lower the prieeI 01 lDdlan Ihlpa? 

Dr. P. SllbbaraY&Il: Because we can-
not afford to make It lower. 

Shri KaUka 8lqh: May I know 
whether the availability of stecl now 
in India will reduce substanthlly the 
prices ot Indian abips? 

Dr. P. SubbaraY&D: When we are 
ablc to get the steel, we will then 
consider. 

Shrl MOI'&I'ka: Is it not a tact that 
because Government gives subsidy 
equal to the difference between the 
actual cost and the cost price in ~ X., 
there is no incenbive tor the Hindustan 
Shipyard to reduce their cost of pro-
ductIon; if so, may I know what f.tl'PS 
the Government is taking in that dir-
ectiOn to reduce the cost? 

Dr. P. SubbaraY&D: We have ll'jed 
our best to see that prices are reduc-
ed, but as costing was looked into it 
was found that it was imPO'>'>lb1e to 
produce them at a lesser cost than the 
cost at which we are producing at 
present. 

Sbri Damani: May I know whether 
the Goverrunent have seen in whfit 
item our costs are higher compared 
to the U.K. price? 

Dr. P. Subbarayan: There are lots 
of things which are imported from 
abroad which swells the prh~e. I can-
not giVe an exact description of what 
we are ,etting. 

Shrl Tyarl: Could I have an idea 
of the percentage of subsidy given on 
ships generally? 

Dr. P. SubbaraY&D: As I said, I 
will have to get the information. 

8hrl IadnJU Oapta: May I know 
how tar the cost of these ships I./uilt 
in the Hindustan Shipyard is 'lftecl4!C1 
by the cost of plates which havr. to be 
brourbt from Rourkela and where 
the plate mill is not workin, saUs-
factorily? 

Dr. P. SaMluQaa: We hav~ Drlt 
compared it .. yet; but 1 Iball bave 
a c:oDlp8lUon made. 

8IarI Yaday NU'QIIa JaAav: )fay 
I know what Is the averap forei&n 
exdlante eomponent ill the ships built 
at th£ Bincluata Sblpyard' 
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Dr P. SuJtbanJUl: I am afraid. I 
do n~t carry these fltw"es in my head; 
I will have to ,et them worked out. 

Sbrlmatl BeDa Cbakravartty: Whitt 
is the amount of foreiln ~xchange re-
quired for importing parts from kbroad 
tor building one ehip? 

Mr. Speaker: Why are they worried 
about this? 

Dr. P. Subbarayu: AI I said, Sir, 
I will get the information if the hOIl. 
lady Member wants. 

Divisional Superintendents OR Ball-
ways 

·'7.0. Shrl Barish Cbandra Matbur: 
Will th£: Minister of Railways he 
pleased to state: 

(a) which of the posts ot Divisional 
Superintendents are in Junior Admin-
istrative Cadre and whicvh are in 
Intermediate Cadre; and 

(b) whether Government have ('on-
sidered putting all Divisional Superin-
tendents on the same cadre? 

Tbe Depaly MlDlster of Railway. 
(Sbrl Sbahnawu Khan): (a) By cadre 
the hon. Member apparently means 
grade. The requisite information is 
given below:-

Railways 

Baltem 

Central 

Northern • 

Soutbem • 

POSh of Divisional 
SUpdtl in 

Intermediate Junior Adminil-
Admini.tra- trative. 
ciYe. 
Sealdah 
Howrah 
Dinapore 
Alanlol. 
Secuadrabld 
Jba:"i 
Blmbay 
Bhuuwal 
Delhi 
Allahabad 
La-::bow 
Mondabad 
PelOzeplir 
Madras 
Beftnda 
Ounrabl 

Jabalpur 
Sholapur 
Nqpur 

Bibner 
Jodhpur 

(b) The question ot placin, all 
posts of Divisional Snpdu. ill thl! same 
grade is receiving the Government's 
conaideration. 

Sbri BarIsh Chandra Mathur: May 
I know whether these posts of junior 
admmiltratora are only in what used 
to be Part B States, whether it is 
a legccy or whether there hal been 
some rational consideration in llxlng 
these grades? 

Shrl 8baIlDawu Khan: The main 
consideration is the workload that 
exists in each division. 

Shrl Barl8h Chandra Madaur: S~r. 
in the case of High Court Judge:!, whe-
ther a Judge il in Rajaatan or in C.P. 
he will get the same salary. In the 
case or District Ma,istrates, wheth~r 
it is II big district or a smallpr dill-
trict. they ,et the same !;Alary. May 
I know what are the special reasons 
which have prompted the RailwaJ Ad-
ministration to fl)llow a different 
course which runs absolutely CC.Uflt('r 
to the accepted principle of adm1nll-
tration that all posts of the lBme 
status are in the same cadre? 

The MInWer.f a.uws,. (&Iut 
.JqJlvan Ram): In the &rat place. Jt 
haa nothlnc to do with the entwblle 
Indian States. Junior admlniJtrative 
grade divisions are to be found in all 
paru of the country. The rationale 
behind the junior adminbtrauve 
Irade omcers being placed In char,_ 
of certain division. and inlermedlau-
adminiatrative .... de omc:en belD, put. 
in char,e of certain other divt.Jona de-
pends upon the aize and vo!'une of 
work and the problema In u.. .... -
pPCtfve dlviliou. 

Ibrl IIarWa CIwIdra llat.lua: In 
answer to part Cb) of the qu_IOn it 
wa. said tat tbia quatlon II pre-
aently enaacllll the attention of th .. 
Government. May I know whether 
the wbole rationale II ellPlin, the 
attention or only. certaln num,,", 
of poItI to be upJracled are uueler 
eonIideratiOll? What. Is eapIf"- the 
attentloa of the Qovanment? 

..... J ...... ... : No. There" 
nothinl WI'OftI in the rationale. Whit 
II beinI COIlIIcla'ed II tbat We will 
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not have any scale, junior or senior 
administrative grades, but th~ clivis-
ional superintendents, whoever will 
be thought competent to hold charge 
of th~ divisions, will be given thpir 
grade pay plus some allowaacc. 

Shrl Tan,amani: Am I to Lake it 
that those 15 divisIons manned by 
junior divisional officers wiU noW have 
fieniol' divisional officers or in the al-
ternative they will have the same pay 
as those 19 'Officers who arc ~ettin1. tli(' 
senior divisional officer's !lay" 

Shrl Ja,J1van Ram: No, the d'\"I,.ions 
will not be on the basis of junior ad-
ministrative grade or intermejjute 
grade. Officers who will be thou"nt 
competent to hold charge of the div-
isions will be put in charge of these 
divisionll and they will get their o\\'n 
grade pay plus some allowance the 
allowance being uniform in all ,'ases. 

Shrl HArish Chandra Mathur: May 
I seek 0 little clarification from the 
hon. Minister, further to his explana-
tion to part (b) of the question. Do 
I take: it that any officer will be postpd 
and given a certain allowance or 
there wilt be at least a minimum 
prescribed, that no officer j ,,!!lior to 
a partit'ular came will be posted-,·say, 
nobody lesser than a junior adminis-
trative officer or a departmental 
head? What is the cadre to which 
you a·re equating this and then giving 
the allowance? We have a numbl'r of 
DOsts where we give special all mI'-
Ances; but a basic grade, 3 basic 
;adre, a basic salary Is always there. 

Shrl JqJlvan Ram: The basic grade 
will not be below the Junior adminis-
trative cadre. 
Over-c!rowdlac III traIDII OIl Soulbena 

IIallway -,ct. SUI T ... Vital Rao: Will the 
Mlnister of ItaUwan be pleased to H-
r.r to the .reply liven to ~tarred 
Question NQ. 1218 OIl the 30th Mudl. 
! HI and atate: 

ill\ the, rea-. for increase in the 
pe~entare of over-erowdin. In lUrd 
c:lua on the Southren Railway (B 0.) 
In 1110 a. compared to 1_; 

(b) whether the steps taken during 
thp Second Five Year Plan for !"educ-
mil: over-crowding have proved to be 
inadequate; and 

,,:-, it so, what are the special meas-
ures likely to be taken on the Sc.u-
ihern Railway to reduce 'O'/!r ·.:rcwd-In'' in the coming yean? 

The Deputy Minister of Railways 
tShri S. V. Ramaswamy): (a) and (b). 
Th~ increase in over-crowding was 
mainlv due to passenger traffic re-
auirements exceedin, the additional 
accommodation made available J;arti-
eular.y during the calend~r years 
1959 and 1960. 

(e) Consistent with the availability 
of lint' capacity and rolling stock 
and with due regard to the need for 
movement of additional Ilntieipated 
goods traffic, it is proposed to introduce 
IIdditiNlal passenger trains in the 
comin~ years on sections where the 
over-crowding is such as to justify an 
additional service. Loads of the exist-
ing trains will also be augmentei to 
the extent feasible. 

Shrl T. B. Vltla) Rao: During the 
Second Plan period the expected in-
creas".! in the passenger transport cap-
acity was 15 per cent. MolY I know 
whether the passenger transport capa-
city in the Southern Railways v.as 
actually increased by 15 per cent. and 
that this over-crowding is ove-r and 
above this 15 per cent.? 

Shrl S, V. Raauunvamy: The all-
India increase is of the ordar of 25 
per cent. So tar as the Southern 
Railways is concerned, on the broad-
guale there is an increase trom 12 in 
1955 to 16 per cent. in 1980. As re-
,ards the additional accommodation, 
we haw put in 498 coaches ,.dlb 8n 
increased seetin, capacity!)f 45,000 
and odd. 

Sltrl '1' ... Vlttal ... : In the Second 
PIau it wu decided to double the liDe 
between 'VUayawada and Gudur. 
Sublequeatly, we have doubled only 
50 per eanl of what wu proposed to 
be done In the Sec:oIld Plan. May I 
know whether there ia auy propoal 
to double the wbole line dUM, the 
'I'blrd PlaIa, 
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Sbrl S. V ............ y: We have 

doubled on the Southern Railway to 
the extent of 144 miles. So far RS 

the Vijayawada-Gudur line is con-
cerned, we have programmed for 93 
miles, of which 87i miles have already 
been dene and, as I submittt!d earlier 
in reply to another question, IIi 
milell remains to be done, for whll'h 
we are awaiting the arrival of girder!'. 
That "rill be completed by the end of 
this month. 

Export of BollinI' Stoek 

+ 
[ Shrt Ajlt Slnlh Sarbadl: 

Ihrl Ram Krlahan Gupta: 
I Shrl Subodh HaDlda: 
r Sbrl Nek Ram Ne.,l: .'4'-1 Shrl s. C. Samanta: 

Shrfmatl l1a Palchoadhuri: 
Shrl Assar: 

I Shrl N. M. Dr~: 
l Sbrl Mantyaaradan: 

Will the Minister of Railways be 
pleased to state: 

Sbrl Ajlt SIqb SarbadJ: ~by I 
know whether the Ministry has I-,on-
sidered the constitution of an export 
council, instead of depending upon tht' 
State Trading Corporation? 

Mr. Speaker: It is a Buggestirm for 
action. 

LertslatJon lor Control 01 Lapro.y 
·144. Sbrl Kocllyan: Will the Minis-

ter of Health be pleased to state: 
(a) whether the committee !let up 

by Government. to examine th!! var-
ioWi aspects connected with the legis-
lation for the cnotrol of leprosy has 
completed its work nnd submitted any 
proposals; and 

(b) if SO, thE' details thereof? 

The MlnWer of Healtb (Sbrl Kar-
markar)~ (a) No, Sir. 

(b) Does not arist'. 
Sbrl Kodlyan: May I know by what 

time the Committee is expected to 
submit its proposal.? 

(a) how far the efforts to export Sbrl Karmarur: I think this Com-
l()Comotives, passenger coaches and mittee will submit ill final report in 
wagons have been successful so faJ'; about a month's time, and we may be 

(b) what further el'torts are being able to consider It at the next meetinl( 
made In this connection; and of the Central Council of Health. 

(c) how do the figures of eXpClrt 8brl Kodlyan: May I know whether 
for 1981 so far compare with those there is any le,islation at the State 
of 1980? level at present to control leprolY? 

'!'be Deputy Mlal8ter 01 Railways Sbrl Karmarur: Leprosy II not 
(Sbri SbalUlawu KIum): ('1) T!lere controlled by le,I.lation; It II control-
hal been no success so far. led by treatment. I am not able to 

appreciate the queltion. (b) marta continue to be made by 
lubmillion of often against foreit:n Mr. Speaker: He wanb to know 
enquirles as they are put out. whether any eflortl &l'e helDJ made 

(c) The questiOn does not arise. to control the contqion from IPrM-
din,. By contact one may ,et tbn 

8IIrI AJlt ....... 8ufaadl: May I dieue. Are there ~)' attempt. JUde 
know whether the Railway Mini!try to segregate them? If it comes of III 
haVe considered the advisabiUty of OWl\, then it is a cWfertnt matter. 
eonstitutm. an export promotion_He want to know the steps under-
couneU on the linn of the one which taken by State Governmenb by way 
the Commeree and Industry Mlniltry of le,lslatlon to prevent III IPl'"d 
are bavtn, with a view to fuJ'ther the by contact. 
dort. to lncnue exportl? Drl ......... : Now his quatloa 

................... : Tha aporta is cl .... er to me. The ....... lID it 11 
are an-aapcI ~ the State Tndtng that It is • fact th.t it .... been found 
CorporatloD, wtiIeb is a part of the by experts that. unlUce TB and other 
IIinbtry of eaaun.ce aDd In4U11try. speedily tnfeednI d'-. lepI'OIy 11 
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contracted only by long association. 
It happens in the case ot children in 
a family. Today the method of sel1'e-
gating patients of leprosy is out-
moded. Now if a person is suffering 
from leprosy, each man, woman and 
child of that family is taken to the 
centre and examined to find out whe-
ther they have contracted it. The 
old idea of segragation is being fast 
given uP. 

Mr. Speaker: Therefore, there is 
no legislation. 

Shrl Karmarkar: Therefore. both 
on merits as also on the ground of 
impracticability, legislation on travel 
by patients from one place to anot.her 
is not under consideration. The parti-
cular question under consideration III 
as to what is to be done for the leprosy 
patients who beg. That is considered 
as an important problem for the time 
beine. For the control of leprosy in 
general, we propose to cover the 
whole- country with those centres and 
bring the treatment to every man's 
door. 

Sbrl S. M. Banerjee: May I know 
whether a survey has been undertaken 
recently in which it has been ascertain-
ed that lepl'08y cases are on the verge 
of increase and it has increased in 
certain places, especially in mining 
areas? I want to know the steps 
that are being taken to check this. 

Sbri Karmarkar: I should have to 
wait for more details about the min-
in, areas, but there is no ,round for 
believing that the incidence of leprosy 
is lntteasin,. On the other hand. 
wherever we '0, We have been told 
by the patients that better treatment 
Is bein, given and their scars are im-
proving. In fact, a survey was under-
taken at Wardha by Dr. Wardekar 
and his survey shOWs that leprosy Is 
deereasinC In that area. Therefore, 
the number' of leprosy calleS are de-
creuilll. 

Dr. S ...... Na,u: Is the hoD. 
Mlnl.ter aware that the IlUrYI7 that 
he Is referring to was done ofter an 
IntensiVe home treatment In that par-

ticular area. Surely, after an inten-
sive home treatment tracing and 
treating every caSe of leprosy, there 
will be decrease in the incidence of 
leprosy in a particular area. But from 
that how can the hon. Minister draw 
general conclusions for the whole 
country? Secondly, is he suggesting 
that there is nothing to be done for 
the beggars suffering from leprosy and 
Government pro})OSe to leave the pro-
blem alone for the time being? 

Sbri Karmarkar: To the first of 
half of the question my reply is to 
rl"peat what I said earlier, that the 
material at our disposal does not lead 
us to the conclusion that leprosy is 
increasing in its incidence. With re-
gard to the SeCond question, we attach 
the greatest importance to it and it 
is engaging the active attention of the 
Government. Regarding the question 
how to deal with beggars suffering 
from leprosy, in Bombay they arrest-
ed the leprosy patients who are 
begging, isloated them and gave them 
treatment. That resulted in some 
good. In Delhi, for instance. all the 
beggars are being arrested, and that 
will include the beggars suffering 
from leprosy also. 

Shrl KlUlban: May I know whe-
ther the Indian Council of Medical 
Research haVe any scheme for eradi-
cating leprosy and, if so, what those 
schemes are? 

Sbrl Karmarkar: The Government 
of India have a scheme to control 
leprosy. The Council has lChemes only 
for researches. 

AlIowaaee to Retired 8eleat.... to 
eoatbuae a-Nb WortE 

+ 
•• r Sbrl DaawII: 

.,-; Slarl L. Aellaw S .... : 
Will the Jlinister of ....... Api-

ealtare be pleued to state: 
(a) whether the Indlan Council of 

Atricultural Beeearcb has decided to 
help retired 8CientWta to CODtbwe re-
seareb work by IIvIne them annual 
allowanc.; 
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( b) if sO, the reaction by the re-
tired scientists thereon; and 

(c) whether any headway has been 
made in this direction? 

The MlDister of Apiculture (Dr. 
P. S. Desbmakh): (a) Yes. 

(b) The scheme has been received 
favourably. 

(c) The scheme has been imple-
mented with effect from December, 
1980. Four retired scientists have 
been given assistance under this 
scheme so far. 

Sbrl Damaal: May I know whether 
it is contemplated to put up the re-
tirement age up for such personnel 
so as to utilize their knowledge and 
experience which become ripe and 
mature at the retirement age? 

Dr. P. S. Deshmukb: That is a sep-
arate que;tion. We are dealing with 
people who have actually retired. 
irrespective of the age at which they 
retire. 

Sbrt Tyq1: What type of help is 
proposed to be given to these shown 
scientists? Will it also be res-
tricted only to those who have 
gOOd results during their tenure of 
oftk:e? 

Dr. P. S. Deshmakb: Yes, Sir. The 
scientists would be chosen very CAre· 
fully. There will be an advisory body 
of five big scientists of the c~untrY 
who will scrutinise not only what they 
have done in the past but alao how 
far they will be suitable for under-
taking research on a particular sub-
ject that will be assilDed to them. 
The emoluments are RI. 8,000 per 
year. It will be a IOn of an allow-
ance. RI. 4,000 are provided for the 
arrangements. -

Sbrt TJ'acI: I was keen to know whe-
ther it will be restricted only to those 
Who have done some .GOd I'eIeIlI'Cb 
durin. their tenure of dee and not 
to those who ,0 on doin, rete&rch 
without liviD, any ,ood results. It 
is no use helpin, IUCh people. 

Dr. P ... D I t .... : It would DOt 
be coaftDed merely to tbote wtIo haft 

liven good ·results. The <spability 
may be irrespective of any definite 
results. If there is a promise of l'e-
suIts. that is equally good. 

Dr. M. S. ADey: Aze tbe concessions 
made to those scientists who Mve re-
tired on their application or are they 
made 11£0 motu by the Government 
hoping that such concessions liven to 
them will be useful fOr the purpose 
they are given? 

Dr. P. S. Desbmukb: Actually, 
everybody would be expected to 
apply. but there may be a proud 
scientist who would refuse to apply, 
In which case we might not mind ap-
proaching him to take up the work. 

Sbri aarlab CbaDdra Mathar: Do 
Government realise that it is not 
enough to give an aUowance because 
for conductin, research there are 
other facilities whiCh are more es.en-
tial? May I know what is beln, done 
in respect of providing other facilit-
ies rather than chance lor carrying 
out research, for example, laboratory 
assistance and all that? 

Dr. P. 8. Delbmukb: There is ample 
provision which is fairly .atisfactory 
in the provision of RI. 4,000. They 
can choose an institution where they 
would like to work. It milbt be a 
laDOratory; it mi,ht be certain Uni-
versity laboratory elsewhere, or It 
might be some a,ronomic or otber 
research which could be pel"formed 
on their own farms or in ",l&able 
places. I can dlure my hon. friend 
that we are not 10 perfunctory as bY 
question sUlle.ts in workln, out thtl 
scheme .. not to include tbla upoct 
to which he bas drawn our attention. 

art , ..... IOIawaJa: My queltion 
is related to the qUHtion .. ked bJ 
hon. Member, Shrl T.JagL I want to 
know how Oovernmeat· exPeet • 
scientlR who bu not done any pro-
ductive work till the· ace of his re-
tirement t:J have promile later on. 
It raiNs an obJect1Ye quedIoD. What 
would be the obJectl.e PI'OC*Iuh lor 
making this dedslon! 
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Dr. P. S. Desbmakh: In replymg to 
Shri Tyagi I was taking an extreme 
case because we have several scien-
tists who arc sometimes doing ex-
clusively administrative work and 
therefore probably they have 
had no chance of doing rp.seart'h work 
In a laboratory con,tinuously. But 
even so they have contributed to the 
advancement of knowledge. So in a 
fitting ca3e it might be extended to 
these people also. 

Shrl Tyagi: Will the han. Minister 
oblige this House by giving us a gist 
of the researches done by them? 
There is so much of publicity but we 
do not actually know what good r~

searches have been made by this 
Institution in agriculture. 

Dr. P. S. Deshmukh: This is en-
tirely a new scheme which has come 
Into operation since December, 1960. 
It would be open for the House to 
know about it from time to time. If 
necessary, I shall read out the names. 
I think, probably the names will con-
vince the House that they have been 
properly selected. The names are: 

Dr. R. P. Talati, Retired Compost 
and Sewage Development 
Officer, Government of IndIa, 
for. investigations on stand-
ards of effiuents suitable for 
loamy and silty soils and im-
provements in quality of com-
post manures. 

Dr. N. Narayana, Retired Alricul-
tura! Chemist, Bombay Gov-
ernment, Poona, for investi-
gations of nutrition problems 
In sheep and study of wool 
with regard to its physical 
and cobemica! properties. 

Dr. H. S. Pruthi, Retired Plant 
Protection Adviser, Govern-
lI'ent of India, for toxonomic 
and Biololical atucUea on 
Indian Jassidae. 

Dr. Labh Sinch. Retired Director 
of Alriculture. PunJab. for 
evolution of new varSeU. of 

wheat, cotton, methods of 
cultivation etc. 

So, they have been very carefully 
selected. 

Mr. Speaker: The question in part 
(a) is about retired scientists to con-
tinue researches. That implies that 
they must have made researches 
during their tenure of office and not 
those who did not do anything but 
were merely in charge of adminis-
tration. That does not arise out of 
this question. 

Dr. P. S. Desbmllkh: For instance, 
Shri Pruthi was for a 10111 time in 
the administration, but he is II vpry 
competent scientist who has done reo 
search previously and has produced a 
lot of usefUl literature on research 
problems and so on. 

Shrl T"a,i: Is he the same Dr. 
Pruthi who has been touring the 
world for the last ten years? 

Dr. M. S. Au,,: II it done by a 
committee of experts? 

Dr. P. S. Deehmakh: Yes, Sir. As 
I said, there is a committee consillt-
ing of the Vice-President of the 
ICAR, the Alricultural CommiSSioner, 
the Animal Husbandry Commissioner, 
the Statistical Adviser, ICAR and 
flve scientists of repute In the fteld of 
agriculturl:', animal husbandry and 
allied sciences to be appointed b7 the 
President of the Council. This body 
is composed purely of scientists. 

IhrllMer J. lIIaIbotI'a: May I know 
whether under this scheme the retired 
scientists would be allowed new re-
search projects or whether this 
assistance would be liven to continue 
their previous fe.arch projects? 

Dr. P. I .......... : Bvidently, the 
researeb that we assiJD to them mud 
be related to the kind of work thQ 
have done. So, it miJht neceuarlly 
be a prolonption of the reseuch 
that they have doDe. It will ~ 
be intimately CODMC&ed wftb &be IdDd 
of ~ they have put ba. 
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Sale of Surplu StocD .. WIIea& bJ' 
Madhya Pad .. Gonl'DlMDt 

+ r Sbrt Janl'de: 1 Sbri Vidya Chana Sbukla: 
"'48. Bbri AlIlar BiD&'b Damar: 

Sbri Prall"" Vir Bhastri: t Sbri KuDhan: 
Will the Minister of Food and Apl-

ealtare be pleased to refer to the 
reply given to Ul'1starred Question 
No. 2309 on the 27th March, 1861 aneS 
atate: 

(a) whether any lou has been in-
curred as a consequence of pernllt-
ting the Madhya Pradesh Government 
to sell their surplus stocks of wheat 
to private parties for export to any 
part of the country; and 

(b) if SC', how much and how much 
of it has been shared by the Centre? 

Tbp. Deputy Mlnilter 01 Al'licaltare 
(Sbri M. V. Krlslhaappa): (a) No loss 
could possibly be incurred as a con-
sequence of permitting the Madhya 
Pradesh Government to sell their 
surplus stocks of wheat to private 
parties for export to any part of the 
country. This permission was given 
at a time when export of wheat trom 
Madhya Pradesh was not permitted 
except to the States of Maharashtra 
and Gujarat. The grant of the per-
mission actually improved the chances 
of the Madhya Pradesh Government's 
getting a better price for this wheat. 

(b) The extent of the total loss in-
curred will be known only after the 
entire stocks have been disposed 01. 
The Central Government have agreed 
to share 50 per Cl·nt. of the total lou 
incurred by the State Govl'rnml:nt 
subject to a maximum of one rupee 
per maund. 

8Iari J ...... e: Was any offer made 
to the Central Government to pur-
chase the whole stock and was the 
price quoted by the Madhya Pradesh 
Government lower than the price of 
wheat imported from U.S.A. by tb. 
Central GO\'ernment? 

Sbri II. V. K ............ : The offer 
was made, bUt the Central Govern. 
ment did DOt want iL It ..... efl'ered 
ftIHAi) LSD-2. 

to Maharashtra and GuJarat Govern. 
ments. but they also were llOt }.Ire-
pared to take it at the price madhya 
Pradesh wanted from them. 

~ .... tA: '"""': ~ ~. iII"A 
~ t fit; Q ~ m ~TT. • 
~~n~q~i~~*f\;ri 
Ifill IJT ~ $'i~ ~ i\' ~ ~ 
~~~~it~~~~lIm 
it ~ wm tt 'PrJ t f1r~ fiti d 
ffAf "Ifll tT ~ ~ iii) i'~r.ft' 
If~r ~ ? 

~ ""'... '"'" (~ Wo lIlY-
qyf~) : ~ qAjimr,,~1j 
f\;rIl ~ ~t I!rtm' iIfP.IT t ~ ~m """ 
e:nn t ~-m 1fUf 11 iIT it 'fT I ~ ..-u. 
(t ~t 1fT I ~ fi;1i \Pt I?lJlfi-Cfmr it 
it ~ a'tt 'ImJ ~, ~ 1f1Pf. 
Jl;! qAi {fIlIr Oftf ~ ~ -tt I 

Air 8trip lD Kenla 

+ 
• { 8brl A. K. Go ..... : 
,.1. Sbrl AuroblDdo Gu-I: 

Will the Minister of Transport alUl 
COllllllanlcationa be plcaseeS to .tate: 

(al whether any airstrip in Kerala 
is proposed to be built by the Birla.: 

(b) if so, where; and 

(c) the rea~ns therelor? 

The MlDillter 01 TraaqtO" aDd Co .. • 
munlcatlons (Dr. p. Babltara,..): 
(a) and (b). It is undf'rstood that 
the Birlas propose to con.truct an 
air .trip at Mavoor, seven miles from 
Calieut. 

(c) The realOn probably Is that one 
of their concerns, the Gwalior rayon •• 
is construetinl-a Pulp Fac:t.ory theN 
and there I. no other airfield nearby. . 

Ari A. ~ Gopalaa: May I know 
whether the proposal.of the 00ft1'D-
meut to COMtruet an aeroclrolne at 
JCozh1kocle baa been dropped' 
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Dr. P. 8ubbara,an: We examined 
this proposal and found from the 
Indian Airlines Corporation that there 
was no possibility of good traffic to 
Calicut because there were two aero-
dromes nearby, one at Cochin and 
the othel' at Coimbatore. 

fin«\, itr 9m ..... iW mq ,,~ 

~tm !I.mD 
+ 

(~~~ : 
I q,\, ~~ qtit:r: 
I 110 ~"T'" me: 

*ltv,t.i sft !fo rio .. : 

I ~~~~ mrt:r "TOR 
Il'1) ,,\,o 'lio mn: 

"" J~: 
!f.'1T m.-rf 1If"'~ f1f'!tl ll',« ~, 

~ I ~ t '" ~ ,: ?fT~tf'fo~ ~~ ~Tl1T ~ ~ ~ 
it; ~T9~ ~: ~;:!{ -q ~~ Of"i'ITif IfOr ';f>'lT 

~ij fIfO : 
(if,) 'flIT f~ Jt·;;rr -~qT':"~ 9;11< ~.:n.1l'f 

• f<=f7f 'lTf .... "I f1T~rlf 1JrpfH ~~nf1:«r ., 
~ * f~~"..{ f'f".!'lit fT. f<r'"ln:: cpjr 
~ f<:Iif ~fiJ mlrRr O/~ ;;ft rrt 
ti 

(~) ~ (t ~) ~ ~ ~ 
m ~; m 

(11') ~ 'fflifd lff\" f1:titi ifiOT ~; 

!f(t(f ~~ lff\" ~ t ? 
ftRyf m- ~"9~ ( ~ 

~): (Ofi) ~mr ~~ ~ ~tt ~ 
~ ~ ;:r(f lff\" t I t't 1Iri, 
H't 11ft srq~~l:;n~~ 
( supplementary ) it" ~ ~ 

!WiT f;wi~ ~ lTliT 'fr, ~ '1iT IIi11t 
P ~...nqNcr ~T ~ ~tm ~ it . .. 
f'R ~ fiR 'Ii ~ ro wit ~ 
'"'" 'fT, " fiI; afn "1roft1f fA 
.. tfim ~ I. 

(w) "' ('f). Pt ;Ij~ am I 

S1Irt Tanramanl: We were also told 
on the previous occasion that a super-
grid will be stt-up for the South Zone 
and the Committee has also made tlte 
recommendation. May we know at 
what stage it is? 

Shri Bathi: The decision has been 
taken to have an all-India grid in the 
Southern region. For that PU1'pose 
the combined network analyser study 
of that region is being conducted by 
the Research Directorate at Bangalore. 

Shri Tangamani: May I know whe-
ther this is also included as one of 
the items for the next Southern Zonal 
Council meeting which is going to he 
held very soan in Bangalore? 

Shri Hathi: Yes, I think that j, onE" 
of the itl'ms jnc!udl'd for the Zonal 
council fur the southern State~. 

Mr. Speaker: 'I':w question-hour is 
over. 

WRITTBN ANSWERS TO 
QUJ.:STlOl'IS 

Enquiry about fire in "Indian 
Navigator" 

·,27. Shrimati lIa Palchoudhuri: 
Will the Minister of Transport and 
Communications be pleased to refer tn 
the statement laid on the Table in 
reply to Starred Qu~stjon No. 51 on 
the 16th February, 1961 and state: 

(a) whether the enquiry ordered in 
connection with the fire in the Indian 
Ship, "The Indian Navigator" on 31st 
Dl'cember, 1960, as a result of which 
the ship was completely burnt and 
sank, has since been completed; and 

(b) if so, details of its findings? 

The MlDIster of Transport aDd Com-
ID1IDleatiOllS (Dr, p, 8ub ..... ,..): 
(a) and (b), A preliminary enquiry 
into the loss of the S.S. "Indian 
Naviptor" as alao into the death of 
13 members of crew of 5.5. "Indian 
Suecess" has been completed by the 
JlercanWe Marine Department. 
Calcutta. 00 the basis of the recom-
mendation of the J:Dqui:J.y OfIlcer and 
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In view of the heavy loss of life in-
volved, Govemment have ordered a 
forma) investigation under section 360 
of the Merchant Shipping Act, 1958. 

Radar Equipment for Air-bella 
IDtemational 

-729. Sbri D. C. Sharma: Will the 
Minister of Trausport aDd COlDDlunl-
eatioDs be pleased to state: 

(a) whether Air India International 
has or::lered for special radar equip-
ment from the British radio firm of 
Cossor for installation in its Boeing 
jet aircraft; 

(b) if so, the details of the equip-
mesnt ordered; and 

(c:) t.he amount to be spent on the 
same? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a) 
Yl·". Sjr. 

(b) Thc· Corporation have placed rIO 
ordt'r for the Secondary Surveillance 
Radar commonly known a~ Air Traffic 
Control Transponaer. 

(e) The installation of the eqUIp-
ment on each aircraft would cost ap-
prOXimately Rs. 10,000. 

U.S. Helicopters 

-743. Sbri VaJpayee: Will the Mini~
ter of Transport and Communications 
be pleased to state: 

(a, whether Government propose to 
buy a few Sikorsky S-82 U.S. heli-
copters shortly; 

(b) whether any decision has been 
taken in this regard; and 

(e) the advanta,es of this type over 
the one already in use? 

'I'be MbaI.&er of Traasport aDd Cola· 
-lIIlieatloas (Dr. P. Sab...,., •• ): (.) 
No, SIr. 

(b) aDd (c). Do not 'rI ... 
U ...... a.. of "'.&en of CaliYW7 .,t,. 8l1l'i N ........... ,: Will 

the Minister of InfIaIIea ... .... 

be ple.sed to state: 
(a) whether it is a fact that there 

is a dispute as to utilisation of the 
waters of the Cauvery in terml of 
1924-agreement between Madras and 
Mysore; 

(b) if so. what are the details of 
the dispute; and 

(c) what is the outcome of Delhi 
meeting held in May, 1961? 

The Deputy Minister 0' Irrlptlon 
and Power (Sbri Batbi): (a) to (C/. 
A statement giving the requsitc in-
formation b laid on the Table of the 
House. [See Appendix II, annexure 
No. 96]. 

Mishap in Central ltallway Loco Sbed 

-748 {Shri Assar: 
. Sbri Khu:;bwaqt Ral: 

Will the Minister of Rallwa,." be 
plellsed t() state: 

(a) whether it is a t4ct that seven 
persons Wl're killed near the loco shed 
01 th(' Cl'ntral Railway on the 3nd 
June, 1961 at Jllbalpur when digginl 
out c1aYi and 

(b) if so, the df'tails then!of! 

Ttl' Deput,. Minister 0' Rallw.,. 
(Shri S. V. Ramaswamy): (a) and (b). 
While excavating in a burrow pit for 
making ot bonk in connection with 
Jabalpur-Madan Mahal doublin", the 
sidf'~ of the burrow pit collapsed 
burying 9 II&bourers and one driver 
of the contractor under the debrill, 
Deliplte immediate reseue work. .ix 
of the tpn died while " were lightl)' 
injured. 

N.'arJa ...... r Project 

*751. 8brl ......... ,: Wilt the 
Minister of lrrllaUM ..... ..wer be 
pleased to state: 

Ca) whether the eltimate. of the 
Na,arjunua.ar ProJede have been 
reviled or are under revialon; 

(b) what i. the ..rtinated COlt of 
the Project alter revllioni 
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(c) what is the provision made dur-
in, the Third Five Year Plan for the 
Project; and 

(d) when is the Project likely to be 
completed? 

The Deputy Minister of Irrigation 
aDd Power (Shrl Bathl): (a) The 
estimates are under revision. 

(b). This can be assessed only when 
the revised estimates are finalised. 

(c) Hs. 50 crores. 

(d) 1968-69. 

Class:firatio:: of Bostels 

·752. Shrl Dlnesh Sinrh: Will the 
Minister of Transport and Communi. 
elations be pleased to state: 

(a) whether hotels have been classi-
fied in various categories; and 

(b) if so, how does Government 
p.'Opose to enforce the requirements 
and prevent deterioration? 

The Minister of Transport and Com· 
munieatloD."i (Dr. P. Subbarayan): (a) 
and (b). Hotels have not yet been 
classified but it is expected that with-
in a couple of months the Botel 
Classification Committee would be 
8et up and the actual classification of 
the hotels calering to or capable of 
catering to OVerseas tourists would be 
completed in about six months from 
that date. However, pending dassi-
fication of hotels. certain conditions 
8l'e being stipulated to ensure proper 
working of hotels and for mainten 
81lCe of propel' standards b~' them. 

P. " T. Holiday Homes 

·75l\ Shrl Jhulan Sinha: Will the 
Minister of Transport and Communi. 
cations be pleased to state: 

(a) the amount spent on the cons· 
truction and maintenance of Holiday 
Homes for the P. ok T. staff'; 

(b) whether it is a fact that these 
hav£, not been fully utilised; and , 

(c) if so, the reasons therefor? 

The Minister of Transport and Com· 
l~::n:.!ation§ (Dr. P. 8abbara1an~: (a) 
No buildings have so far been con-
structed specifically for the purpose 
of Holiday Homes. Except the one 
at Mt. Abu which is in a rented build· 
ing, all the Holiday Homes have been 
established in surplus depart-
mental accommodation. A sum of 
Rs. 366'78 nP. per annum is spent 
towards rent and Municipal Taxes for 
the accommodation at Mt. Abu. In 
addition, the Department also inCUTI 
the minimum service charges on elec-
tric connection for the period when 
the Holiday Homes remain un-
occupied. 

(b) Yes. 

(c) May be due to economic reasons. 
The matter is, however, under exami-
nation. 

IJIStitute for ~lnInr Fisheries Ope-
ratives at CochID 

-754. Shrl Mani1aJ1&'1ldan: Will the 
Minister of FOOd and ArrIcultare be 
pleased to refer to the reply given to 
Starred Question No. 1391 on 7th 
April, 1961 and state:: 

(a) whether any progress has since 
been made for implementing the 
schl'me of starting the Institute for 
Tl'1lining Fisheries Operatives at 
Cochin; 

(b) if so. what progress has been 
made; and 

(c) when will the Institute be start-
ed? 

The Deputy Minister of Apicalture 
(Shrl M. V. Krilllmappa): (a) and (b). 
The Norwegian-India Foundation has 
been reque5ted to make available the 
services of a Specialist from Norway 
for drawing up a suitable Project Re-
port for the setting up of the 0pe-
ratives Training Institute at Cochln. 

A suitable aite for the Institute hal 
been located at Cochin and the State 
Government of Kerala has been re-
tlUe3ted to make it available for the 
purpose, 
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(c) It is not possible to give the 
precise time of the starting of the 
Institute, but every effort will be made 
to see that it starts functioning in 
1963-64, if not earlier. 

over-C,.wdiDr on S. E. RaIlway 

.755 r Shrl SUbodh BanscJa: . 1. Shri S. C. 8amanta: 

Will the Minister of BallwayS be 
pleased to state: 

(a) whether Government are aware 
of the fact that over-crowding in pas-
senger trains has unexpectedly in-
creased in the South Eastern Railway 
st'ction, particularly in between the 
Sections, Kharagpur and Tatanagar; 

Cb) what steps Government are 
taking to stop this over-crowding; and 

(c) whl'thcr it is also a fact that 
some people have died due to this over-
crowding? 

The Deputy Minister of Railway. 
(Shri Shahnawa. Khan): (al While on 
ct'rtain main line sections, including 
Kh::rgpur-Tatanagar section, passenger 
traffic has increased due to increased 
industrial activity this has not resulted 
in any undue over-crowding in trains. 

Cb) Consistent with the availability 
of room on trains load~ of existing 
trains have been augmented to the ex-
h'nt feasible. There L~ at prl'!'Ient no 
sparE' capacity fOr introduction of 
additional passenger trains on the main 
line sections of South Eastern Rail-
way. 

Ct·) We have no information, Sir. 

Relief lor p. &: T. Employees, Pooaa 

·'56. Shrl Khadllkar: Will the Minis-
ter of ~.... Coaun.nleatl_ 
be pleased to state: 

(a) whether it is a fact that 328 
employees belonging to the dillerent 
branch~ of t~,~ P. !,t T. Department 
were rendered hornelen by the recent 
devastalin. ftOOds in Poona: 

(b) If so, what immediate.teps Gov_ 
ernment have taken with a view to 

providing them some relief and shelter; 
and 

(C) what further steps Government 
propose to undertake a building pro-
gramme so as to provide their em-
ployees with permanent accommoda-
hon? 

The M.IaIster 01 Tranaport aDd CoaI-
munlcatiODa (Dr. P. Subban,aa): <a> 
315 employees were rendered home-
less. 

(b) Advance of 3 months pay re-
covl'rable in 24 instalments hal been 
sanctioned. 

It has also been decided to make ex-
gratia payment from the PitT Welfare 
FUnd at the undermentioned rates to 
those P&T employees drawing upto 
Rs. 300 p.m. who have been badly 
affected by ftood~. 

( 1) Rs. 50 per family. 

(2) Rs. 30 pCI' school-going child 
whosl' text books have been destroyed. 

P. & T. staff arc also entitled to get 
th(, benefit of the various relief mea-
sures undertak('n by the State Gov-
l·rnment. 

(c) Efforts arc being made to obtain 
Jnnd for the construction of about 300 
quarters for the P&T stat!. 

Fire In Port Llrhter ID Coehln Port 

·751. Shrl Bqbanatb 81 .. b: Will 
the Minister of Tnuport and CODUIUI-
nlcatlOllJl be pleased to state: 

(a) whether it is a fact that heavy 
los5 oc(,urred in a fire which almost 
completdy delltroyed 500 pil'Cl"S ot 
cargo waiting to be loaded from two 
port lighters anchor~ aloncside the 
wharf at Cochin on 18th July lNI: 

(b) if to the caUBeI of accident 

The MIDI ... ", TIQIIpOrt ... Coa-
IIIlIDkatiOM (Dr. P. 8 .... n' .. ': fa) 
Two cargo lighter, Nos. 3" &nd 403 
owned by private ~. whJeh weft 
loaded with 383 pac:katet ot import 
cargo dileharptf ex •.•. "Indian Ke-
IlOWn" of the 17th July Jill in stream 
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were lyinl at the quay side on the 
18th Ju'y 1961 awaiting unloadinl on 
.hore on the 19th July 1961, At 0030 
hours on the 19th July 1961, fire sud-
denly broke OUt in Lilhter No. 403, 
which soon spread to the other lighter. 
The Port Fire Service and Naval Fit'e 
Service were summoned immediately 
and the fire was brought under control 
by 0430 hours, Lilhter No. 403 sank 
alongside the wharf and Lighter No. 
S99, although in half sunken position, 
was kept floating. 

Out of th~ 246 packages in Lighter 
No. 399, 32 consisting mainly of Che-
micals and out of 117 packages in 
Lighter No. 403, 106 consisting mostly 
of Aluminium powder are repOl'ted to 
have been lost or damaged. The loss 
of cargo is roughly estimated at Rs. 
25,400. The damage to cargo has not 
been evaluated. 

(b) Thc cause of the firc is still 
under investigation. 

Pension Scales of P. & T. Employees 

·'58, Dr. Susblla Naya~: Will the 
Minister of Transport and Communi-
cations bc pleased to state: 

(a) whether Government have re-
ceived representations from the Postal 
Employees to revise the pension scales 
in the light of the recommendations of 
the Second Pay Commission's report, 
and bring those who retired prior to 
1959 on par with those who retired 
after 1959; and 

(b) if so, the decision of the Gov-
ernment thereon? 

The Minister of Transport aDd Com-
maDieationa (Dr. P. Sabbanyaa): ea> 
Yes. 

(b) It has not been possible to 
accept the sugrestion, 

Prevention 01 AdaltentioD 01 GIl .. 

.159, Sbrl Kalika SlaP: Will the 
lIIIIaIIter or Hec.1th be pleued to state: 

(a) the decilions taken reprdin. 
prevention or adulteration or Ghee; 

(b) the selection or colourlq qent, 
if any, tor Ule In Vanupati oil; and 

eC) the latest views or experts and 
the Vanaspati industry concerned in 
the matter? 

The Minister 01 Health (Sbri Ear-
markar): (a) The definitions and the 
standards of quality for Ghee as well 
as for Vanaspati have been prescribed 
under the Prevention of Food Adulte-
ration Rules, 1953, 

(b) and (c). No colour has so far 
been found suitable for colouring 
Vanaspati. Efforts are still being made 
to find a suitable colour for the put'-
pose. 

The Vanaspati industry is opposed to 
colourisation of Vanaspati. 

Silting 01 BI$kud Reservoir 

"760. Shrl Surendranath Dwlved7: 
Will the Minister of Irrlration and 
Power be' pleased to state: 

(a) whether the Central Water and 
Power Commission is aware of the re-
port that the Hirakud Reservoir Is 
being silted up sooner than was fore-
cast at the time of construction; and 

( b) if so, whether the problem has 
been technically examined and what 
steps, if any, are being taken to pre-
vent this? 

Tbe Deput7 Minister 01 IrrlraUon 
and Power (Sbri Batbl): (a) No, Sir. 

(b) Does not arise, 

Priees or Essential Commodities 

-'61. Sbri Muhammed lUlu: Will 
the Minister of Food IUlcI Acrlealta.re 
be pleased to state: 

(a) the reason of the sudden price 
increase of the essential commodltl .. 
specially rice, sugar, salt, spices etc. 
in many parts or the eountry; 

eb) whether Government hu takeD 
any stepa to atop the price increase or 
the essential commodities; and 

(e> If 10, wbat action baa heeD 
talteD? 
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Tbe DepatT lIIIIdRer of A.poIcaltare 
(Sbri M. V. 1trWuIappa): (a) The all-
India index numben of wholesale pri-
ces do not indicate that there has been 
a sudden and steep rise In recent 
months in the prices of rice, sugar, 
salt and spices with the exception of 
cloves. The prices of cloves seem to 
have risen abruptly in June 1961, but 
they came down to some extent In 
July. The small increase in the prices 
of certain other commodities is only a 
normal rise dUe to seasonal factors. 

(b) and (c). Do not arise. 

Promotions 01 S.C. Employees on 
Soutbei'D Railway 

.762 {Shri Talllamanl: 
. !'ihri Kunhan: 

Will the Minister of Railways be 
pleased to state: 

(a) whether representations have 
bl'pn lcceivcd from the employees of 
Southern Railway ot injustice follow-
ing Supreme Court decision on pro-
motions to Scheduled Caste candidates; 

( b) if so, whether exemption will 
be made in border line case~; 

(C) whether Government have issued 
orders to implement the Supreme 
Court decision; and 

(d) which are the Railways which 
have not yet enforced it? 

The Deputy Minister 01 Rallwa,. 
(Shrl S. V. Ramaswamy): (a) Yes. 

(b) The Supreme Court's decision 
will be implemented lully. 

(c) Yel. 

(d) None, but it will take time for 
the orders being fully implemented. 

Dra.,bt In aoorbl, 
*'711. SIui TrIdlb K.....,. Chaadhart: 

Will the Minister of TraaIport uti 
c. • •• 1 .... be plealed to state: 

(a) w'betber it II a fact that there 
.... been a Uarp reclucUon in the 
dzoImcht In JIootblT In .fulT which 

seriously threatened even the preaeot 
limited sailing capacity of carlO ships 
callinc at Calcutta; 

(b) whether it is also a fact that 
the Chairman, Calcutta Port Commis-
sion accompanied by U.N. Experts hu 
undertaken several on-the-spot studies 
ot the problem in the second and 
third week of July and has taken 
several emergency decisions; and 

(c) it so, the exact pOsition now and 
the nature of the emergency measures 
taken? 

The Minister of Traasport and 
Communications (Dr. P. Subbarayan): 
(a) The drafts allotted for July 1981 
had to be cut by 15" owing to the 
shoaling of the Balari Channel. To-
wards the' end of the month, however, 
'" out of the 15" cut was restored ilS 
a result of the intensive dredging. 

(b) The Chairman, Calcutta Port 
Commissioners, accompanied by the 
two U,N. Expertll, went down the 
river last month to survey thp. sltua-
tlon. 

(e) Thp only decision which ('ould 
be taken for improving the depths ;at 
the Balari Bar was the putting into 
commission with the utmost expedi-
tion ot the new dred'ger 'Chuml' and 
this was done with etrect from the 
19th July 1961. 

Air Accident at Cochla AJrport 

*7M. Shrl P. C. Borooab: Will the 
Miinster of TraJlllPOl't and Commaal-
eatlOllll be pleased to state: 

Ca) whether the Bombay-Cochln 
Dakota service plane of the Indian 
Airllnell cralhed at Cochin Airport on 
the 31st July. ]981; 

(b) if 10, what was the lOllS of life 
and property involved in the accident; 
and 

(c) what wu the e&uae of the 
cruh? 

'l'IIe M!rHer ., 'I.'rpIpert ... c..-en. at.... CDr. P. ' ..... n' •• U 
C.) An ladian Airlines Corpontioll 
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Dakota aircraft operating Bombay-
¢ochln service on 31st July, 1961 
slipped off the runway, after landing, 
and got bogged in soft ground. 

(b) There was no loss of life and 
property. The aircraft sustaint~d 

minor damage and the air hostess re-
ceived slilht injury. 

(C) The mishap is under investi-
gation. 

Escalator at Delhi Railway Station 

r 8hri D. C. Sharma: 
·'765. ~ Shrl Ram Krishan Gupta: 

L Shri Ramam: 

Will thc Minister of Railways be 
pleased to state: 

(a) whethl'r the escalator installed 
at the Delhi Main Railway Station on 
all experimental basis has been a suc-
cess; 

(b) if SO, whether any scheme to 
instal more escalators at big railway 
~tations has bCl'\1 chalked out; and 

(c) the det ails thereof? 

The Deputy Mlnlstn of Railways 
(Shri Shahnawaz Khan): (il) The 
(,5calator has bet'n worki,.,; satisfac-
torily. It is too early to judge wl!f>-
tller it is II SUCl~l·SS. 

(b) Not So far. This will be con-
~idered in the light of further expe-
rience in th(' use of the cscalator :It 
Dt'lhi Main. 

(c) Does not arise. 

Manl'alor(! and TuUr-orin Ports 

·'766. 

I Shrl Yadav Narayan Jadhav 
~hrl Ram Krlshan Gupta: 

Shrl Ku.Dhaa: 
Sbri T. B. Vitta Itao: 
Khri Sabbiah Ambalam: 

I Shrl D. C. Sharma: 
I Shrl .\ehar: 
I Sbrl Chllltamoni Panicnhl: 
l Sbri N .• M. Deb: 

Will the Minister of TraIIsport aDCI 
CoIDaaalcatlou be pleased to refer to 

the reply given to Starred Question 
No. 708 on the 9th March, 1961 and 
state: 

(a) whether Government have con-
sidered proposal to develop Mangalore 
and Tuticoriu as maj'lr ports; and 

(b) jf so, the result thereof? 

The Minister of Transport and Com-
municalions (Dr. P. Subbarayaa): (a) 
Yes Sir. 

(b) The s('hemes have been includ-
l'd in the TI:il'd Five Year Plan. 

Hospital at all India Institute of 
Medical Sciences, New Delhi 

{ 
Shri Kodiyan: 

*'767. ~h~ Ram Krishan Gupta: 
Shrl D. C. Sharma: 

Will the Minister of Health be 
plca!'ed to refer to the reply gi\en II) 

Starred Question No. 719 on the 9th 
March, 1961 and state the further pro-
!.'i'e~s since made in the construction 
of a 650-bed Hospital at the AI! India 
Institute of Ml'dical Sciences, New 
Dl'1hi? 

The Mini~ter of Health (Shri Kar· 
markar): (i) O.P.D.: The work of 
.:onslruetion of O.P.D. was entrustcd 
to an appro\'ed Contractor in Marcil, 
~!)fi1 i!nd is in progress. It is expected 
'0 b(' compJeted in about two ~·ears. 

(ij) WaH]s Block Hosr.oitul: An 
l ~timate amounting to Rs. 24330 laklls 
for the constl'llction of a 750-bedded 
"o"pihl has been approved. The 
.:onstruction is likely to be tak.!n 
<lP hy the end of this year after com-
pletion of nect'ssary formalities re-
garding calhng of tendt'rs, planninlt, 
supervision, etc. 
CommlUee 10 Enqu.lre Into Distribu-

tion of Fertilisei'll 

·'68. SJari Ram Itrlsban Gupta: Will 
the Minister of Food and Aerlealtare 
t e pleased to refer to the reply giv~n 
to Starred Q1.Iestion No. 291 On the 
24th Februrtry, 1961 and state: 

(a) whetheor the ClJm:-I:' - .~ 1ij:,lOil1t. 
ed to 10 int~ certain "irregularities ~ 
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defects" noticed in the distribution of 
fertilizers has submitted Its report; 
and 

( b) if so, the details thereof? 

Tbe Minister of A.-rlealtare (Dr. 
P. S. Desbmakh): (8) The Fertilizer 
Distribution E:lquiry Committee has 
submitted its report. 

(b) The details are available in th~ 
Report, copies of which have been 
placed in the Parliament Library. 

Indo-Bhutan Road 
r Shri Nek Rllm Ne~: 

*'769. ~ lihri Ram Itr~ban Gupta: 
L ~hri Bhakt Darshan: 

Will the .V1illister of Transport anll 
Communic:\Uons be pleased to refl'r 
to th(' rl'pl/ given to Unstarred Qut:'s-
tion No. 98 on the 15th November, 
!P60 and ~t-t~t:: 

(a) whc~.iler the work (If compje-
tir n ()f road connecting India an,{ 
Bhut<J'l hal Dl't'Q completed, and 

(h) if so. lhe details thl'leof? 

The Minister of Transport and 
Communicati9ns (Dr. p. Subbarayan \: 
(i~)an1 (bl. Tlwre ht.!: bl,en som.~ 

dl'1ay in CI~lT'I.'letion of the work. T!h' 
cntiTl~ work I~ [OxPl'ct· .. d 10 be rom-
p,('ted du! ;'Ig the CUI ren~ financ'ial 
YE"ar. 

New Alrcrafts folr I.A.C. 

r Sit ... Pau.-:ukar: 
*'7'7(1. ~ S"rl Ram J{rbhan Gupta: 

L S"ri Chuni hi: 

Wili the Minister of Transport an.1 
Commanif'..atlODIL be pleased to refer 
t~ th:! r~ply givt'1l to Slarred Question 
~o. ·19 O~ the 16th February. 196t 
and "tate: 

(a) wh(·~. "r Govl'rnm(~nt have COll-
sldered prrpc'sals to acquire a new 
ft~el of aire rdts for the lnduln Air· 
line!! Corpm Ation; and 

(b) if sa the: result lherl'of? 

TIle ~ ., Tnaspori ... Com 
alllllc:a&loM (Dr. p. S .... ,., .. ): (a) 

and tb). The: matter ill ~till under.-
(!nnsiderataon 

Bpl,..t of Bhakra Nanp. Dam 

."11. {snrlmSti Dol Paleboadhurl: 
Shri Alit ~lllih Sarhadl: 

Will the Minister of Irri,adon anf-
l'ower be lii~ .. !sed to ~tdte: 

(a) whether it is a fact th&t tht~ 
American CLnsultant, Mr. Har"ev 
Slocum, advised that the height of the 
~hakra Nar.gaJ Dam s!lou1d not bt-
I',ised any ft.rther; 

(b) if so, ft.l1 details About thiS 
l_'atter: ancl 

(c) Whether his advice has been 
a"cepied? 

The Deruf! Minister of Irrl.-ation 
and Power (Shrl Hathl): (8) No, Sir. 
'J her~ is no :.\lch propollai for increal'-
lIlg the h~~jght of the Bakr .. Di,m be. 
yond the present !iainctioned height of 
740 It above the deepest found~tion. 

(b) and (e). Do not arise. 

Thefts at Bomba, Port 

·'7'72. Shri A .... : Will the Minister' 
of Transport and Communication. be 
plea!ll'd to state: 

(a) whc·tht!r it is a fact that a large 
numb(!r of thefts were r(:ported In the 
months of May, June and July, 1961 
from Bombay Port Trust Dock Yard' • 

(b) if so, the total number of thetts 
reported; 

(c) the amount involved in these 
thl.'tts; and 

(d) the number of persons arn. .. t. 
eel and actiOn taken alainst them? 

The Miaister or Tl'llllllport UId 
ComIDa.aieat1oas (Dr. P. Sab...,.,. .. ,: 
(a) and Cb). The number of thefts 
reported in the months of May, June 
and July UHII from t~e Bombay Port 
Trust Dock Yard arc as WOlJOWI: 

May 1961 
June 1961 
JUly 1961 

31 
50 ,t 
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Alr-CondI'" a-(c) and (d). The amount involved 
in these thefts and the number of 
persons arrested are as follows: 

May 

VIue of 

1961 

June July 

~ered Rs. 15,696 Rs. 51.777 RS.70.865 
Number of 

persons 
arrested 39 51 

The arrested persons are prosecut-
ed by the police. 

Short Wqon Supply to Andhra 
Pradesh for Rice Transport 

"773. Shri Rami Reddy: Will the 
Minister of Railways be pleased to 
state: 

(a) wht,ther it is a fact that on 
-account of severe shortng,' of wagon 
supply. stocks of rice worth several 
crores of rupees eouid not be trans-
ported from Andhra to other areas of 
the Southern rice zone; 

(b) whether representations have 
been received in this regard; and 

(c) what is the action taken in the 
matter? 

The Deputy Minister of 
(Shrl S. V. Ramaswamy): 

Railways 
(a) No, 

Sir. 

(b) Yes. 

(c) The following measures have 
been taken by the Southern Railway 
10 step up loadin, of rice and paddy: 

(I) Arranrlng bulk supply of 
wagons to certain statiORS 
where ~ dl'mand is heavy. 

(il) ExtenIion of Goods shed 
workiq Loura to facilitate 
tracle to loacl in the bulk. 

.77'. r Pandit D. N. Tiwari: "l Shrl Bam KrIahan Gupta: 
Will the Minister of TJ'UIIIPOI't and 

Communkatlona be pleased to state: 

Ca) whetaer Government have ad-
vised the State-owned Transport Un-
dertakings to provide air-conditioned 
buses tor the beneftt of foreign tourists 
at places of tourist interest; 

Cb) whether any aid has been pro-
mised to such undertakings; and 

(c) if so. the nature and extent of 
such aid? 

The Minist'!r of TraDllPOrt and Com-
munications CDr. P. Subbarayan): (a) 
Yes. 

(h) and (c). Financial assistance 
subjE>cl to a ceiling and based on mini-
mum load factOr has been offered on 
a trial bnsis for one year to three 
such services. However. the occasion 
for paying a subsidy hal' so far not 
arisen. 

Madurai and Madras Shuttle SE'rvice 

.'775 {Shri Tangamanl: 
. Shri Kunhan: 

Will the Minister of Transport and 
Commonlcations be pleased to state: 

(a) whether I.A.C. Shuttle service 
between Madurai and Madras was 
cancelled on the 5th July. 1961 and 
the 30th July, 1961 causing ineoD\'e-
nience to passengers; 

(b) if so. step, taken to see that 
services are not cancelled in future; 
and .. ~, 

(c) whether the cancellation wu 
due to weather conditions or due non-
availability of aircraft? 

Tbe ........... Tn....-t ... 
C_1IDhIatIeM (Dr. P. hltlluQa): 
Ca) Yet, Sir. 
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(b) Services are cancelled when it 
is unavoidable either in the interest 
of safety or due to other reasons. 

(c) Partly due to bad weather and 
partly due to the grounding of the 
aircraft based at Madras fOr the 
Shuttle service. 

TimJ.... of Scheduled Services of 
I.A.C. 

.". { Sbri KuDhan: 
. Sbri TanpmaDi: 

Will the Minister of Transport and 
CommunleaUolIS be pleased to state: 

(a) whethtr the timings of the sche-
duled services of the I.A.C. will be 
modified from 1st October, 1961; 

(b) if so, what is the position re-
garding shuttle services; 

(c) will Government considl'1' late 
lea"ing from Madras in e,,('ning oC 
Madurai-Madras shuttle service; 

(d) whether the scheme oC conces-
sions has been extended to all th!' 
shuttle services; and 

(e) if not, reasons for the same? 

The Minister of Transport and 
CommunleaUolIS (Dr. P. 8ubbarayan): 
(a) and (b). The winter-schedule oC 
Indian Airlines Corporation which 
will take effect from the lst October, 
1961, has already been announced. 

ec). The MadraslMadurai!Madras 
service, effective from 1st October, 
1961, is scheduled to leave Madras at 
1700 hours in the evenIn,. Opera-
tional reuona preclude a later depar-
ture from Madras. 

(d) and (e). Special conceuJonal 
fares are introduced as a temporary 
promotional measure on routes of 

"Weak ec:onomk:s. At pawent, '1 day. 
IlDd ao daya return """"""'W fares 
are available on eentraln routes u 
lndialtwcl In the printed time-table of 
lndian Airlines Corporation eJrect1ve 
1rom 1.& April, 1111. 

8eeral_eat to LA.C. 

.''77. 8hrI P. C. 1IoI'ooah: Will the 
Minister of TranspDrt &lid Comm .... 
eatioDs be pleased to state: 

( u) whether it is a fact that the rec-
ruitment of the Indian Airlines Cor-
poration personnel Is at present made 
only in Bombay, Calcutta and Delhi 
and as such recruitment from far-
flung States like Assam is practically 
nil; 

(b) whether the Government have 
any proposal to open recruitment Cen-
tres In each State; and 

(e) if not, the reason thereCor? 

The Mlnlster of Transport and Com-
munications (Dr. P. 8ubbarayan): 
(a) to (cl. Recruitment to the varlou. 
calc·gork·s of posts In the Indian Air-
lines CorporatiOn is governed by the 
procedure laid down in the Recruit-
ment and Promotion Rules, framed by 
the Corporation, with the approval of 
the Central Government, under Sec-
tion 45(2)(b) of the Air Corporation. 
Act 1953. The Rules provide 10r all 
posts available for direct recruitment 
(except those in Grades J and II, rec-
ruitment to which is made locally), 
being given the widellt possible pub-
licity, so that even though recruit-
ment is made at area headquarters, 
p('rsons resIding elsewhere may have 
an opportunity to apply for such posts. 
Under the circumstances, the que.tlon 
of openin, RecruItment Centres In 
each State doe!! not arise. 

Arrears Paymf'nt ..,. DeW A ......... -
tratloa to PaDjab GoYerameat 

{
lUI D. C .......... : 

.,"S. lUI Bam KriIhaa Ga": 
~ D. H. TI .... I: 

Will the Mini.ter of JrrIptloa ... 
.... be plealed to refCt' to the 
reply ,iven to Starred QuesUon No. 
285 on the 24th February, 1961 and 
alate the deelsJon taan In re,ard to 
the dUpute between Punjab Govern-
ment and DeIhl Ad:lnlniatration on the 
.. 7JMftt of ..,.,. claimed ." Punjab 
QovernmeDt for iIUPPIy til power from 
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Bhakra and water from Western 
Jamuna Canal for the last 3 and 2 
years respectively? 

The Deputy Minister of Irri,atlon 
aad Power (Shrl Batbl): The posi-
tion with regard to the payment of 
arrears claimed by Punjab Govern-
ment is indicated below:-

(i) Payment for supply of Power 
trom Bhakra. The Punjab Govern-
ment have enacted the Punjab Elec-
tricity (Duty) Act, 1958, and have 
levied a duty of 25% on the priCe of 
electriCity supplied to the Delhi Elec-
tric Supply Undertaking. That Act 
came into force with effect from 1 st 
April, 1958. The Delhi Electric 
Supply Undertaking contend that the 
Punjab Government are not compe-
tent to enact legislation for imposing 
such a duty on the sale of electricity to 
consumer~ outside its own territory. 
The matter is und('r consideration. 

(ii) Payment for supply of water 
from Western Jamuna Canal. Thc 
Government of Punj.'lb ha\'(' raised thl~ 
rate of drinking water supply to Delhi 
from Rs. 1 is!- for evcry 6000 cft. to 
Rs. 1 tR'- for every 2500 cft. with 
('ffect from 1960. The Delhi Muniei-
pal CorporatIon has not agre('d to this 
rate. Thp matter is under correspon-
dence with th(' Gov('rnm('nt of Pun-
jab and Delhi Municipal Corporation. 
No final decision has yet be('n tak{'n. 

Wharfa~e Char~es on Coal 

·'7'79. Shri Ram Krlshan Gupta: Will 
th(' Minister of Railways bl' pleased 
to reffOr to the reply given to Starrt·d 
Question No. 708 on the- 9th March. 
1961 and state whether Go\'('rnment 
have con!lidered thE' qUE'stion of rais-
ing the rntes of wharfage charges on 
coal With a view to ensurp sPE'E'dy 
clenrahr.e of stocks of coal from Rail-
way premises' • 

'!'be Depaty Miftk&er of 1Wl .. ,. 
(8f1rt 8babDawu ..... l: Yes. Sir. 
The ~ .. harfal'! charges were inCl'elllle'd 
wIth eff~t from 21st March. 1961. 

{ 
Sflrt Nell ...... Nql: 

.'780 Sbrt...... Krisbu Gllpta: 
. Shri Bhakt Darshan: 

Shri Panprkar: 

Will the Minister of TraDllport and 
COlDDtllnications be pleased to refer 
to the reply given to Starred Question 
No. 216 on the 18th November, 1960 
and state the nature of progress made 
so far in regard to the establishment 
of a factory to manufacture teleprin-
ters? 

The Minister of TraDllpOrt and 
Comm11ftlcatioas CDr. P. Subbllravll"ll: 
A fully Central Government-owned 
Company under the name of "HIN-
DUSTAN TELEPRINTERS LIMIT-
ED" was registered in Madras on ~he 
14th December, 1960. The Company 
started fum·tioning wifhin :1 month flf 
its registration and has so far iH'SCnl-
bled 70 tl'leprinters which arc bring 
supplied to the various parties against 
pending demands. Componcnts for 
the n('xt batch of 250 telepr;y!ters are 
bcil1~ obtain~'d from Messrs. 01;\':. tti 
of Italy. 

The Company Is at present located 
in temporary premises hired from the 
Madras Government in the Industrial 
Estate at Guindy. The design of thl' 
permanent building has been flnalis£'d 
and its construction will be taken up 
shortly. 

Death 01 two Enrine Drivers of N.E. 
Railway 

.'781. Shrimati Da Palc.boadhurl: 
Will the Miinster of Railways be 
pJt.ased to state: 

(a) '''hether it is a fact that two 
('ngine drivers of the North Eastern 
Railway recently died of "heat shock" 
and a third one became mentally de-
ranged at IzatnaPr (Bareilly-U.P.) 
in the ftrst week of June, 1981; 

(b) if so, the exact details of these 
sad incidents; 

(c) the steps taken to compensate 
the families of the dead and the men-
tally dera:n.ed; and 
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Cd) the arrangements made for tbe 
treatment of the mentally deranged 
driver? 

Th~ Deput, MlDi&ter 0' 
(Slut S. V. Ramaswam,): 

Railwa,s 
(a) No. 

(b) to (d). Do not arise. 

IDdia-Ce,IOIl AIr 8erv1c. 

r Sbri TaapIIWll: 
·'712. ~ Shri KuDbaD: 

L Sbrimatl na Palcbouclburl: 

Will the Minister of Trauport &lid 
eJommuDIeaUoas be pleated to state: 

(a) whe.ther Government propose 
10 renew Air Services between India 
and Ceylon; 

(b) if not, reasons therefor; 

(c) whether it is a fact that A.I.I. 
and I.A.C. were carrying on good tra-
ffic between India and Ceylon trom 
1950 to 1958; and 

Cd) whether steps will be taken for 
operating this service from lst Octo-
ber, 1961 through Trivandrurn, Trichy 
Or Madurai in view of bilateral agree-
ment with Ceylon? 

The Minister of Tra.Dsport and COID-
munlcatloDll (Dr. p. 8ubbara,aD I: 
(a) A daily Viscount service is al-
ready being operated by Indian Air-
lines Corporation between India and 
Ceylon On the route, Bombay-Madras-
Colombo. 

(b) Does not arise. 

(c) Trame between India and 
Ceylon has been generally satisfac-
tory. 

Cd) There are no proposals at pre-
sent to operate services to Colombo 
through Trivandrum, Trichy or 
Madurai. 

Th.... Rare," a...... lD Jor Bacia, 
•• (New DellaU 

1'1%5. 8brt .... KNhaa Oapta: Will 
the Minister of II..atIl be pleased to 
refer to the repl,. liven to UDStarred 

Question No. 1259 on the 8th March, 
1961 and state: 

(a) whether Government have con-
sidered the proposal to permit lesseea 
to build three-storey houses in Jor 
Bagh, Golf Link and Diplomatic En-
clave, New Delhi due to hi,h cost of 
land in these areas; and 

(b) it so, Government's decision 
thereon? 

The MlDJster ., Health (Slarl JUr-
markar): (a) and (b). The matter il 
stil} under consideration. 

Gokbale Committee OIl laud 
Water TraMport 

1'728. { 8ul Bam Krllhaa Gu,,: 
8hr1 Cbua. "'1: 

Will the Minister ot TI'&IIIpOI1 ... 
Comlllluueatlona be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 2940 on the 7th April, 1861 
and state the latest position about the 
decision taken or to be taken on the 
recommendations ot the Gokhale 
Committee on Inland Water Transport' 

The Minister of Tnuport aad Ceaa-
mUDleaUOII8 (Dr. P. 8I1bbara,aa): 
The comments of the State Govern-
ments on the recommendations of the 
Gokhale Committee were placed t. 
tore the Road and Inland Water Trana-
port Advisory Committee at Ita meet-
ing held at New Delhi on the 28th and 
29th July. 1981. The Advoory Com-
mittl'e broadly endorsed these recom-
mendationa. A stalement showing the 
latest positiOn of thesp recommenda-
tions Is laid on the Table ot thi> House. 
[Pl4ced in Library, See No. LT-!1871 
61 J. 

Model T.wn PlaaJIlDl' ........ Uoa 

{ 
8hrl Ram K ........ Gapla: 

In1. RIlrJ Chaal Lal: 
81ar1 Panprbr: 

Will the Minister of R_.1Ia be 
pleased to relt-r to the reply liven ~ 
U .... rred QuntJoa.. No. 2M2 on th, 
7th April, 1861 ancl ata&e the further 
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PI'O,re8S made in the flnalisation of 
Model Town Planning Legislation? 

'!'be MUut~r of Health (8hri Kar-
marur): The Committee of Minis-
ters appointed by the conference of 
State Ministers for Town and Country 
Planning met in Delhi on ':Ird and 4th 
May, 1961 anrl considered the Model 
Law clause hy clause. A ~umber of 
changes were agreed upon. The Model 
Law will be finally revisP.d when 
vi('ws of the G;)vernment of West Ben-
gal, which are still awaited, arc re-
ceived. 

Cultivable Wa."te Land in th,~ Country 

1 Shri Ram K,oishan Gupta: 
Shri Chuni Lal: 

17Z8. Shri Po C. Oorooah: 
S11rl A. K. Gopalan: 
Shri Balakrishnan: 
Shrl Chintamonl Panigrahi: 

Will the Ministf'r of FOOd Ilnd Agri-
eulture be pleased to rder to the reply 
given to Unstarred Quc;.;tion No. 2942 
on the 7th April, 1961 and state th~ 
furth(~r progrPRs made so far by the 
exp<>rt committee appoinh'rl in con-
net"tion with thl' cultivable wal't(' Ian;) 
in the ('ountry? 

The Minister 01 Agrlrulture (Dr. 
•. S, Deshmukh): The Committ('(' 
has sinc(' at,:> drafted it,; rvport Oil 
Uttar Prad\~~h. Thi~ repoI't will be 
dls('ussed shortly with lhe State Gov-
ernment and finalised. Th'lugh the 
draft rt·pol1.s for Madra~ and Jammu 
and KlIshm;: have be,m ready for 
lOme time, It has n('lt bel'n po."5ib·le for 
the Committ::oc to arrange ·tiscussions 
with the State Governments con-
cerned, The reason is that it has not 
been possible for the Chainman to 
arrange visits to these two States on 
account of his other preoccupations, 
These visits art' likely to take place in 
the near future. 

The draft reports on Maharashtnl, 
Gujarat and ()riJQSa have not bee:! 
eompleted 'lII some data, called for by 
the Committ.ee after Its visit to the 
SIatet, have not 10 far 'been reeeJved, 

The reports in respect of the remain-
iq States, tliz.. Rajasthan and Assam. 
will be prepared after the State Gov-
ernments have furnish2d complete 
data and the Committee has visited 
the States. 

Namaul-Charkhl Dadri Telephone 
Link 

17Z9 {Shrl Ram Krishan Gupta: 
. Shri Chuni Lal: 

Will the Minister of Transport and 
Communications be pleased to ref~r 
to the reply given to Unstarrp.d Ques-
tion No, 2950 on the 7th April, 1961 
and state: 

(a) wheth~'r Government have 
~ince ret"cived any reply regal'ding the 
Il('("('ptanee "f rent and guarantee 
lNms in conn,.'ction with linking of 
Narnaul direeUy with Charkhi Dad!"; 
by tp1ephom·: 

(b) if SO, Ill,' nature of reply rec('iv-
eel: nnd 

(c) the furth!.'r action taken thc["~
on? 

Th"! Minister 01 Transport and 
Communicati(llls (Dr, P. SlIbbarayan): 
(a) No. 

(b) and (e). Do not arise . 

Agricultura.l University ln runjab 

1730 {Shrl Ram Krist.an Gupla: 
. Shri Chuni Lal: 

Will the Minister of FOOd and 
Agriculture be pleased to tl>~er to the 
reply given to Unstarred Question N", 
2952 on the 7th April, 1961 and stat?: 

(a) wheth'-'r Government have re-
ceived commc!nts from Punjab Gov-
ernment on the report of Committee 
appointed to study the question to 
raise Government Alricu1tural Col-
lete and Relea.rch Institute, Ludhiana, 
to a modern residential IIgricultural 
University on the pattern of Land 
Grant Colletes in the U.s.A.; and 

(b) if 10, the ac:tioD taken thenlOD' 
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'!'be lfIIIillf.er fill ApteaJtul'e (Dr. 
P. 8. D ..... a~h): (a> and (b). On the 
basis of the report submitted by the 
Committee appointed by the Govern-
ment of India, the Punjab Govern-
ment have prepared a project for the 
establishment ot an Agricultural Uni-
versity at the Government Agricultural 
College and Research Institute, 
Ludh:ana. The State Government 
have also prepared a Draft Bill tor 
the establishment of the said Univer-
sity. The CO'lIlmittee referred to above 
recently considered this Draft Bill and 
made ccrtain suggest'ons to the State 
Government. These suggestions have 
been aC(,f'pted by the State Govern-
mt'nt and the Draft Bill is proposed 
to be intt'oduced by them at the next 
Session of the State Legislature. 

Manufacture of Heart-Lung Machine 

1731. {Shri Ram Kris.han Gupta: 
Shri Chulll La!: 

Will the Minister of H('alth bc 
pleased to re-fer to the reply given to 
Unstarred (~ul'stion No. '!933 On the 
7th April, 1961 and state: 

(a) wheiher Governm£'nt ha\'e l'on· 
siden'd the proposal to :n:mllfacturE.' 
Heart-lung machine On large st;'ale and 
supply it to every big hospital in the 
lir.ht of experienre gained from the 
working of the machine in Nair-Hos-
pital at Bombay; and 

(b) if so, the result ther,!ot? 

The MiDlster of Healtb (Sbrl Kar· 
1IUU'Icar): (a) The Government has 
not so far rel'eived any prllposal for 
the manufacture of lIelirt-Iung 
machines On 8 large scale. It is 800 
too early to C'onsider their muss pro-
duction as the idea is still in an ex-
perimental stage. 

(b) Does ~lOt arise. 

I'JII. 

Oeatral .... Tnae CGIIUOI 

{

Sbri ..... KriIbaD Gupta: 
8brI CIuud La.: 
Slut P. C. Bonoab: 
8hrl &.aI': 
8ardar .. W81 ..... : 
Ibri A ... Tarlf(: 

WUI the lOni.ter or ...... ,. be 
Pleated to refer flo the reply II.. to 

Stlll"red Question No. 14GB on the 12th 
April, 11M11 I1nd state: 

(a) whether the Centrali.~ed traffic 
Control Stations on North East Fl'on-
tier Railway have been install'!d; and 

(b) if so, the effect on the carryinc 
capacity of the tracks? 

The Deputy Mla.Ister 01 
(Shrl R. V. Ramaswamy): 
yet, Sir, 

(b) Does not arise. 

RaDwus 
(a) Not 

Rl,ber Secondary Scbools for RaU-
waYlDen'. aDdrea 

1734. Shri D. C Sharma: Will the 
Minister of Railways be plcased to 
state: 

(D) wheth?r any propos'i:s tor 
opcning Higher Secondary 3chools 10r 
Railwaymen's children have been re-
et.'ived by the Central GovernmC'llt 
from the State Governm.ent§ during 
1960-61 ; 

(h) it sn, whether any ·mhsidy hilS 
b .. en given to State Governments for 
I'unninr, them for Railways Iluring the 
same period; and 

(,.) the name:; or the Statr.1 who 
havt. submitted schemel and the 
amount ot subsidies allotted to each 
of them? 

The Depaty Mlnllter or RaIlway. 
(Sh1'l S. V. Raanuw .... y): Ca) No, 
Bir. 

Cb) and ec). Do not ariJe. 

Special Tralu lor Pu.rt- 011 Cellini 
.... way 

1711. 8hrl ..... n.: Will •• 
Minister 01 .... ways be pJeased to 
state the total number 01 special train. 
.. nmoned lor pilll'lma on the Central 
Railway durina the "ear. 1811 to 
19801 

'!'lIe n..-tF ... ' .... ., ........ ,. 
(8IIri I. V ........ -.,): Ten special 
tram. for pllarims wen run by a.. 
Central Ranw.y duaq tbe )'UII I_ 
to 1_ u per detal1I below. All a-. 
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special trains originated from station. 
..on the Central Railwa),:-

Year 
1958 
1959 
1960 

Total 

No. of apeeiat trains. 
4 
5 
1 

10 
In addition, the Central Railway 

provided Broad Gauge stock for 
pilgrims special trains one each in 
1968 and 1959, wbich originated from 
.stations on other Railways. 

Minor Int,atlon Works ill Himachal 
Pradesb 

1136. Sbri Panprkar: Will the 
Minister of Food and Arrlculture be 
:pleased to state the total amount spent 
on minor irrigation works in Himachal 
Pradesh during the year 1960-61? 

The Depaty Minister of Aplcaltare 
'(Sbrt M. V. KrlshDappa): Rs. 8,26,700.00 

Fruit CaltintlOD ill Mabarasbtra 

1111. Sbrl Panprkar: Will the 
Minister of Food aDd Arrlt'altare he 
'pleased to state: 

(a) whether any financial aid by 
·way of either loans or grants has been 
allotted by the Central Government 
during the year 1961-62 so far to pro-
mote the cause of fruit cultivaticn in 
Maharashtra; and 

(b) if so, the amount sanctioned? 

The Minister 01 A,rlculture (Dr. 
P. S. Desbmukh): (a) and (b). Under 
the current procedure, financial aSllis-
tance for State Plan Scheme; is not 
lEranted scheme-wise but is related to 
thl' majo)' head" of dcvelopment e.g., 
Agricultural Production (whiCh in-
cludes development of fruit produc-
tion). 

Rallway Out-A,eDeles ill Mabarashtra 

1138. Shrl Paaprkar: Will the 
Minister of Rallwa,.. be pleased to 
state: 

(a) the various places in Maharalb-
tr. where the question of opeain, 
Railway out-a,en~ies has been con-
sidered durin, 1960-11; and 

(b) the decision taken so far in each 
case? 

The Depaty Minister of Rallwa,. 
(Sbri S. V. RalllaswaIllY): (a) and (b). 
A statement is laid On the Table of 
the Sabha. [See AppendIX n, an-
nexure No. 971. 

Co-operative Societies on Central 
Railway 

1139. Sbrl P.n,arkar: Will the Minis-
ter of Rallways be pleased to state 
the names and the number of co-
operative societies functioning on the 
Central Railway amongst the staff, 
division-wise? 

The Depaty Minister of Rallwa,.. 
(Sbrl S. V. RamaswaIllY): A statement 
is laid on the Table of the House. 
[See Appendix II, anneXUl'e No. 98]. 

Master Plan for Manmad Janctioa 

1140. Sbrl Pan,arkar: Will the 
Minister of Rallwa,s be pleased to 
state: 

(a) whether any master plan for 
Manmad Junction on the Central Rail-
way 'has been prepared; 

(b) if so, when it is going to be 
implemented; and 

ecl the time required for comple-
tion of work? 

The Deputy Minister of Railways 
. (Shrl S. V. Ramaswamy): (a) Yes, Sir. 

(b) and (c). The work has been 
divided b five phascs. Phases I, II & 
III which includelo extension of down 
passenger platform, provision of ftush 
type latrines in upper class waiting 
rooms and provision of a II class wait-
ing room have been completed. The 
works of providing a ncw boddn, 
office on the down side with circulat-
ing area, extension of foot over bridp 
to the down side and extension of up 
platform and cover over tranship shed 
for parcel traffic, which are included 
in Phases IV and V, are In proJnla 
and are likely to be completed by the 
end of this year. 
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tnI AalIstaDee to Maharuldra for 
.... Water SappJy 4111'1D&' 1968-81 

11n 8bri Panprkar: Will the 
Minister of Health be pleased to state: 

(a) whether any financial assistance 
has been given by the Centre to the 
Jlaharashtra Government for rural 
water supply in the State during the 
year 1960-61; and 

(b) if so, the details thereof? 

The Minister of Health (Shr. D. P. 
Karmarkar): (a) and (b). Yes Under 
the National Water Supply and Sani-
tation Programme (Rural) a grant of 
Rs. 1I'03 lakhs was given to the Mahn-
rashlra Government for Rural Water 
Supply Schemes during the year 1960-
61. The position under the othre pro-
gramm('~ of Rural Water Supply is as 
follows:-

(1) Under the schemes for the Wel-
fare of Backward Classes, provision 
of Rs. 1 ~49 lakhs in State Plan and 
Rs. 4'93 lakhs in Centrally sponsored 
programme for providing drinking 
water facilities was made during the 
year 1960-61. Half of the actual ex-
penditure incurred on the State Plan 
Schemes and the entire expenditure 
on the Centrally sponsored program-
me schemes are borne by the Govern-
ment of India. The actual expendi-
ture incurred during 1960-61 on the 
ICheme under both the sectors of the 
Plan has not yet been reeeived from 
the State Government. 

(2) An allocation of Rs. 16'82 laJdl.l 
was made to Maharashtra State for 
Local Development Works Program-
IIIe which wall confined to the provi-
lion of thrpe amenities "iz., (I) drink-
In, water aupply schemes in individual 
vinagea; (ii) village link roads and 
(Un village IIC!hoot buiJdlnp '!'he 
allocation was made for tbe protram-
IDe a. a wbole and the actual utilisa-
tiOD of funds for various elllibJe 
atelOl'ies (Sf warts was primarily the 
4lDDeern of the State Government. As 
GPenc1ltare ftcuna for the 78U' 1110-
• line not been reeetved from the 
tItat.e Government. the 8etual amount 
.. (Ai) LSD-t. 

utilized on Rural Water Supply Is 
not known. 

(3) The Ministry of Community 
Development and Co-operation have 
made a provision of RI. 1'15 lakhs in 
each stage I Block. and Rs. 0'50 lakhs 
in each staie II Block, under the head 
"Health and Rural Sanitation" in the 
schematic block bud,et. A part of 
this provision is utilised for rural 
water supply schemes. 

Family PlannID, Prop-aa.... In 
Mabarasbtra 

1'742. Shrl Paaprllar: Will the 
Minister of Healtb be pleased to state: 

(a) whether the amount allotted to 
Maharashtra Government for Family 
Planning Programme for the last two 
years has been fUlly utilised; and 

l b ) if not, the reasons theretorT 

The Minister or Health (Shrl Kar-
markar): (a) Yes, Sir. 

(b) Does not arise. 

Primary Health Centres la Madb,. 
Prad_ 

1'741. Shr. Pan,arlcar: Will the 
Minister of Baltb be plealed to state 
the number of Primary Health Cen. 
tres opened durin, the Second Five 
Year Plan period In Madhya prade.b' 

The Mlalater or H .. I&II C8brl Kar-
markar): 149 Primary Health Centrel 
were opened durin, the Second Five 
Year Plan period in Madhya Pradetlh. 

Towa IIooIcIq 0IIee at I ........ ,.. 

11 ... 8brI N. M. De.: Will tbe Kin .. -
ter of Ra"wayl be pleased to atate 
whether Government have lOt any 
proposal to open Town Boolcin. OftIce 
at Jamlhedpur Town In Bisnnupur and 
Sakchi arealT 

'rile .,.,., ......... ., BaIhra,. 
clIa,. I. V. .........,.): City Book-
in. .\lend.. in Bishnupur and SeIceb1 
areal of JalDlhedpur town have been 
reopened on &ad from 1' ... ·1.,1 and 
11-8-1811 respectlvel7 for bookm, of 
PuleD,. TrdIc . 
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Farraka Barra,e 

{ Shr! N. M. Deb: 
l1U. Shri Aurobindo Ghoul: 

Will the Minister of Irrigation and 
Power be pleased to state whether 
it is a fact that the implementation of 
Farraka Barrage Scheme is delayed 
due to shortage of competent Engine· 
ers? 

The Deputy Minister of Irrigation 
and Power (Shrl Hathl): No. The re-
cruitment of staff is progressing ac<:ord-
ing to schedule. 

Mob Attacks on Rallwaymen and 
Property 

1146. Shrl D. C. Sharma: Will the 
Minister of Railways be' pleased to 
state: 

(a) how many cases of mob attack 
on Railwaymen and Railway property 
have taken place during the year 1961 
so far; and 

(b) whether a statement on the na· 
ture of these attacks and action taken 
thereon would be laid on the Table? 

The Deputy Minister 01 Railways 
(Shrl S. V. Ramaswamy): (a) 21 cases 
of mob attack On railwaymen and one 
case of mob attack on railway pro-
perty have been reported during the 
period January to June, 1961. 

(b) A statement is laid on the Table 
of the Sabha. [See Appendix II, nn-
nexure No. 89). 

Robberies OIl Nortbera Railway 

114'1. Shrl D. C. Sharma: Will the 
Minister 01 Rallwan be plt'ased to 
state: 

(a) the number of robberies com-
mitted on the Northern Railway 
durin, the year liMn so far; 

(b) the number in which the cul-
prits have been 'dbc:overedj and 

(e) the step. taken to mitipte the 
erime' 

The Deputy Minister of Rallwqa 
(Sbrl S. V. Ramaswamy): <a> Eight. 

(b) Four. 

(c) The following steps have heeD 
taken:-

(i) instructions have been issued, 
to T.T.Es and Conductor Guards 
to cheek first, second and ladies 
compartments in respect of safety 
fittings and presence of intruders 
before a passenger train leaves, 
the starting station; 

(ii) Assistant Inspector General, 
Government Railway Police U.P., 
Punjab and the Superintendent of 
Police Rajasthan have also issued 
instructions to their train escorts 
to jointly check compartments 
with the T.T.Es and Conductor 
Guards; 

(iii) Police escorts on 
have been !Strengthened 
tightened up; 

trains 
/lnd 

(iv) Additional safety devices-
(visual and audible alarm devices) 
have also been installed in the 
ladies compartments of a few im-
portant trains. 

Antl-T.B. Work In Punjab da~ 
Second Plan 

1748. Shrl D. C. Sharma: Will the 
Minister of Health be pleased to state: 

(a) the total amount of money livell 
to Punjab during the Second Five 
Year Plan period for anti-T.B. work im 
the State; anc! 

(b) how much is being allotted to 
Punjab for this purpose in the Third 
Five Year Plan? 

TIle MJaIMer 01 Health (Sbri Itu-
1IIUkar): (a) An amOU'1t of 
Rs. 1,82,000 was sanetionecl to the Stat. 
Government upto 1958·19 for aoti-
T.B. work. Durin, 1.8-80 and 1_-
81, lrants-in-aid to the extent of 
Rs. 5·41 Jakhs and RI. 14·88 lakbs were 
paid to the State Government iD 
lumpsum, under tbe l1'Oup "8ch~ 
for control of diseases" whicb includes 



States were free to utilise the amount 
On individual schemes within the 
group. Non-recurring grantE amount-
ing to Rs. 2,57,000 were sanctioned to 
voluntary T.B. institutions in Punjab 
during the Second Plan Period. 

(b) A sum of Rs. 25'20 lakhs has 
been allocated to Punjab for Anti-T.B. 
work in the III Plan. 

Soil Conservation in Punjab 

nC9. Sbri D. C. Sbarma: Will the 
Minister of Food and Arriculture be 
pleased to state: 

(a) the total amount aJlotted for 
soil l'onservation in Punjab during thr. 
Second Five Year Plan period; 

(b) the amount utilised so far by the 
State Governmf'nt; and 

(e) the nature of proeramme!l 
und!'rtaken in Puniab under soil con-
~ervation schemes? 

The Minister of Arrleulture (Dr. 
P. S. Deshmukh) (a) Rs. 75'24 lakhll. 

(b) Rs. 68'90 lakhs. 

(c) The programme consisted of:-

0) contour bunding and terrac-
ing of agricultural land; 

(ii) afforestation of hilly and 
desert areas and water-sheds of 
the Bhakra Dam; 

(iii) training and CO!1trol of 
Cho.; and 

(iv) miscellaneous measures 
like gully n:clamation and con-
struction of ftood water storage 
tanks and ponds. 

~r ..... 1tIea OD .. ,.r-N ..... I 
Daa~ 

1751. I"" DaUlt I .... : Will the 
llinistu for ...... ,. be pleased to 
refer to tbe repl), Jiven to Uastarred 
Question No. 2t08 on the 8th Septem-
ber, 1180 and state what steps haw h-.... ",_1._ &-. ____ .-.1 ... ____ f.~ ... ,_ .. __ 

up to 1968? 

The Depaty Minister 01 Rallwa 
(Sbr. S. V. Ramaswamy): Attention 
this connection is drawn to the rep 
given to Unstarred Question No. 20 
of 19-12-1960. The State Governme 
have not sO far agreed to bl!'ar thE 
share of cost on the plea that they a 
not getting any return on the capit 
invested by them. The matter is beh 
further examined. 

Postal Facilities In Splti Valley 

1751. Shri Hem Raj: Will the Mini 
ter of Transport and Conununleatlol 
be pleased to state: 

(a) whether it is a fact that tt 
Punjab Government have represente 
to the CE'ntral Government for lac 
of postal facilities in Spiti Valley I 
Punjab; 

(b) if .,0, the- places where Goverll 
ment p."opose 1 ,) open bl'aneh pO! 
offices during this year; and 

(e) wht'n postal wireless stations I 
Kaza, the Sub-Divisional Headquarte 
of Spiti and Losar in Spiti Valley ar 
!)roposed to bl~ put up? 

The Minister 01 TraDl)tOrt aad Com· 
DlualcatioDs <Dr. P. Sabbarayan): (a 
No. The Punjab Government how· 
eVl'r, have r('Quo~ted for opening 0 
post offices at certain places durinl 
the 3rd Fiv(' Yt'ar Plan. 

(b) Post Offices have bec!n sanction. 
ed for Hansa, Keote, Rangrik, Dankan 
Manai, Tabo, Gue, Kaiza, Lara, Kaurik 
Kibu, Saugnam and Hurlin,. 

ec) Wireless Telegraph stations al 
Kaza (to function during winter onlY) 
and at Losar (to function in summer 
only) have been sanctioned at the 
request of Punjab Government, and 
arrangement.. are being made to send 
the equipment there. 

..... FaelIItIes In ........ Valle7 
1711. Ihrl B_ a.J: Will the Min .... 

ter 01 Tra...-a ... e.-..... _ 
be pleued to alate: 
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(b) if so, whether Government 
propose to open Branch Post Office 
at Chokhang in Lahaul Valley 
(Punjab); 

(c) whether it is also a fact that 
the postman posted at Keylong has 
been given a beat of 42 miles in 
that difficult and snow bound area; 

Cd) if so, whether Government 
propose to increase their number at 
Keylong; 

ee) whether there is a proposal to 
Bet up a postal wireles~ station at 
Khoksar in Lahaul Valley; and 

(0 if so, when? 

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
(a) Considering the low traffic 
potential and sparse population etc., 
thp available postal faeilitil's an' 
considered to be adequate. 

(b) No such proposal i:;: under 
consideration at present. 

(c) and (d). No. The qu('Slion of 
providing additional delivery staff 
for th~~ area is, under l'xamination 
and the same will be sanctioned, if 
found justified. 

(e) Yt's. 

(f) Next year. 

Pakistani Claim on water from 
Qanr. 

1'75S. {Shrl P. G. Deb: 
Dr. Ram Subhar Slnrh: 

Will the Minister of IrrlratJoa ud 
Po\nr be pleased to state: 

(al whether the Governmt'nt of 
India have considered the point of 
view of Pakistan Government 
regarding their claim for more water 
from the Gan,a: and 

(b) if so, the action taken in the 
matter? 

The DeIMt&7 III.... ., II'I'IptlGD 
......... (1IbrI .... ): (al and 
(b). The Pakistan Government have 
recently further inftated their claims 

for water from the Ganga. In 1954, 
they had informed us that they 
would require 2.000 cu,§ecs for their 
Ganges-Kobadak Project. In 1957, 
the commanded area was raised from 
200.000 to 400,000 acres and the water 
requirement to 4,000 cusecs. Later, 
in April 1961, at the Third Meeting 
of the Water Resources Experts, 
Pakistan have indicated that their 
total requirement for the Ganges-
Kobadak Project would be 22,000 
cusecs and the requirements in the 
critical dry wC[1thcr months 16,000 to 
18,000 cu.~ecs. Much of this l'xpan-
sion is only at th(' c:onception stage, 
as no project reports have been pre-
pared for the second eKhulna) and 
the third (Jessore) Units of the Pro-
jt'ct, and arrangements are in hand 
on the ground for thE' construction of 
only t.he first (Kushtia) Unit of the 
Project. The Indian Engineers have 
serious doubts whether some of these 
paper !lC'hemes are technically rea-
listic. 

In April this year, Pakistan have 
indicated a completely new scheme. 
called the Faridpul' Barisal Project 
which it is said, would require 11,000 
to 13.000 cuseCs more water 
in the dry season and over 30,000 
cusecs more water at its peak re-
quirement from the Ganga. 1'his new 
scheme is highly speculative and it is 
difficult to accept the need for irri-
gation for this area by diversion from 
the Ganga which is known to have 
critical supplies in certain months 
barely sufficient for the legitimate 
demand on it. In Pakistan's Plan tbis 
heavily inundated area is shown to 
require a drainage project, not an 
irrigation scheme. In any ca ~e, the 
Scheme has been just conceivC'd. long 
after the construction of the Farakka 
Barrage was commenced, and cannot 
have the same statu,~ or equal priority 
with that Project. Nor can the 
Scheme be said to be as vital for 
East Pakistan as the Farakka 
Barrale is for Calcutta-India's 
principal port and tor India. 

The Government of India have 
lnfonned the Govemmeat of Pakis-
tan of their view that the require-
ments of the unreal l'arklpur Barisal 
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Scheme cannot be taken into account 
in the present discUSlSions which 
shoUld be restricted to the reasonable 
requirements of the Ganges-Kobadak 
Project of Pakistan and the Farakka 
Barrage Project of India. 

f~ ~ i; ~i qT~T tEll" '"fl".rl 
~19 ~ ~ q, -.; 0 i 0 q'1\'II1I'N : ~ 

~ ~iT ~~ mlR 'for FiT 'fotil f~ : 

('fo) em ~ 1Ff ~ hi fu;<;fT ~If;~ 
it ~ tmfi i'1 rnf~l:IT O"A·'<1f7: ~~ 
if; ~ro~ ~ tlmT ~miT t ; 

(~) ~~ 1':( ('I'T T<~ SIR ~i;rT ~T 

tJffi ~T !filf 'flftf IR: 'i!l'1R ifiT ~ 
'fiT !tiff Fro g ; ~h. 

(If) ~ ~f,1 (I) l~ if~ ;rnvJ ~? 

m 'i'~1itft ('" wo io ~
~) : (!ti) ~ (rr). t~ ~ ~r
;fitr ~·t ~ ~ ~!PTt ~ 
~;ft 'l7: ~m-m ":( ~ ~ mm 
~ .m: ~ if ';\( ~ ~ ~ I 

~ m~) '" "'CI £4"'(1 , ~ 
~/... ~ ~) IR: ,~q,!1Rf 

1fT1i ~ ~ 11ft ~T 'IIi "lfA 
if ~ ~ lOf '1Tf.,n -.;r ~ $lf Jl1tiR 

~r 'I1IT t Ai :aq"'.'.~4 IfT'lft ~T' 
it .m -';T1f ~ ~/ort ~ ~~ 
~ ~ ~ qt it m1f 'IIi ~ tA; 
~ ~~W1f.I~~ ~ 
it it ~ ~-it tfZ W Ifi1I • ~ it 
~t~~'ft'"'"'~ 
it ~'I~.~ ~ 
~~m....~.f'tt~~ 
IA ~ ~Iti w.r lIT ~ 1A ~ 
'"' Wtt m f'pl .. fttf(1ftI anflqt 
~ qfaft ~) ;ftt .ftN iI1l lfm:'if 
tWntf~~t:-

(t) ~I'aif ~ ..... cp: 

~ "* rn ~ IIifaani I 

( ~ ) f1mnr ~ q~ .mn:~ '\' 
~~ I!'f~~ lIlT q'~11f I 

('~) ~ If,t IIi1ft I 

~~f it. "t:rm "fiA; ~"r;fR '1Tf~ 
it: 'iI~ ~r.t "" 1'fn:!" ~ ~ JN~ 
q-tm ~) ~~ "'1ft ~ I 

Textiles from Chemical Fibres 

1755. Shri Chunl Lal: Will the 
Minister of lIealth be pleased to 
state: 

(a) whether Government have 
seen report., in the press of cases in 
which textiles made out of chemical 
fibres have proved injurious to 
health; and 

(b) if so, the action taken in the 
matter? 

The Minister of Health (Shrl 
Karmarkar): (a) Yes. 

(b) Research on the causes of 
Contact-Dermatitis caused by the use 
of Nylon, etc. is bein, conducted by 
the Hony. Dermatolo,ist ot the 
Irwin Hospital, New Delhi. Final 
conclusions have not yet been arrived 
at. 

Veadl .... Licea .. on Ball"a,.. 
17M. 8brl Cbaal LaI: Wl11 the 

Minister of "U.a,.. be pleaaed to 
state: 

(a) the number ot persons who 
have been liven vendin, licen.ces at 
more than two Railway .tatlons; 

(b) the number ot penons who 
have ben given vendinl licenee, at 
more than flve .tations; 

(c) whether It is a fact that licence 
holden lenerally aublet their vend-
in, contracts or vendiDi ibopI. 

Cd) it 10. the policy for vendiDJ 
1kenee and the lteps taken to pre-
vent the .ublettilll system; 

(e) the number of fentunt Ueence 
holder. who have not paid tbe 
amount of lieeadnc 01' D, duel 
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towards them in this regard stating 
the total amount; 

(f) the number of vending lic£>nce 
holders who have not paid railway 
dues towards them for more than 
three years; and 

(g) what action has bel'n taken 
against such defaulters? 

The Deputy Minister 01 Railways 
(Shri S. V. Ramaswamy): (al-Forty. 

(b) Five. 

(cl and (d). As a matter of 
policy, subletting of contracts is 
strictly prohibited. Reports of sub-
bletting are enquired into and in 
proved cases of sUbletting contracts 
are terminated. In the agreem{'nts 
executed with the contractors, a 
specific clause to this effect has been 
provided. 

(e) to (0. The information is 
being collected and will be laid on 
the table of the Sabha. 

Termination 01 Services 01 Railway 
Employees 

1151. Shrl D. C. Sharma: Will the 
Minister of Railways be pll'ased to 
atate: 

(a) the total number of employees 
whose services have been terminated 
or who have been given notice under 
Rule 148 of the Railway Establishment 
Code between the liSt Auril, 1961 and 
lst August, 1981; 

(b) the number of cases considered 
on appeal during the said period; and 

(c) the number of employees re-
instated as a result of such consi-
deration? 

TIle Deputy MbalBter of "Uways 
(SIIrI S. V. Bamaswamy): (a) to (c). 
The information ie bein, collected 
from the Railway AdministratiODI 
and will be laid on the table of the 
Sabba. 

A,ricultural Development in Punjab 

1158. Shri D. C. Sharma: Will the 
Minister of FOOd and A,riculture be 
pleased to state: 

(a) the nature and extent of finan-
cial assistance sought by the Punjab 
Government from the Centre for 
development of Agriculture in the 
State during the Second Five Year 
PlaIl; and 

(b) the nature and extent of finan-
cial assistance given to the State 
during the Plan period? 

The Deputy Minister of Agricul-
ture (Shri M. V. Krishnappa): (a) 
Under the current procedure, outlay 
for Annual Plan of a State is fil'~t 
approved and on that basis alloca-
tions of Clmtral financial assistance 
for various heads of development are 
made. No separate requests for 
Cl'ntral assistance are Renerally 
recl'ived from the States for Agricul-
tural Programmes under this proce-
dure. 

(b) The Central financial assist-
ance to the Punjab Government for 
Agricultural Development (including 
Minor Irrigation and Land D('velop-
ment) during Second Five Year Plan 
period is as undcr:-

Loans 
Grants 

Rupees in Lakhs· 
644'8 
197'8 

Total 842'6 

-The figures are provisional and 
subject to revision. 

Gramclan Work 

1751. Sbri D. C. Sharma: Will the 
Minioster of Commanit, Development 
aDd Cooperation be pleased to state: 

(a) what up-to-date progress has 
beC'n achieved in co-ormn.tin, 
Gramcian work with Community 
Development work; and 

(b) which of the decisions have 
been implemented by now? 

'I'Iae ~ ...... ., c-'17 Dena,,_ ..... .,..,.,..... (Dr1 
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•. S. Murthy): (a) and (b). A 
.similar Unstarred Question (No. 
1030) was answered in the Lok Sabha 
on the 8th March, 1961. Since then 
!urther discussions have been held 
with the Akhil Bharat Sarva Seva 
Sangh. A Conference is proposed to 
be held between this Ministry and 
the Akhil Bharat Sarva Seva Sangh 
on the 23rd August, 1961 to review 
the action taken on decisions reached 
in the past and to draw up a pro-
.gramme for coordination. 

Telephone Connections in Madhya 
Pradesh 

1760. Shrl Bireadra Bahlldur 
lIinrhjl: Will the Mini~ter of Trans-
port and Commonications be plea.~ed 
to state: 

(a) how many new telephone con-
nections are proposed to be given to 
new subscribers in al) the 43 districts 
of Madhya Pradesh during 1961-62 
(district-wise); and 

(b) how many connections were 
given during the year ending March. 
31. 1961 (district-wise) ~ 

The Minister of Transport and 
<:ommunlcatlons CDr. P. Subba-
nyan): (a) and (b). A statement 
is laid on the Table of the Sabha. 
(See Appendix II. annexure No. 100]. 

Family PlanulDl' CeDtres In 
Rajasthan 

1761. Shri Onkar 
1Iinister of Health 
state: 

La): Will the 
be ple¥ed to 

(a) how many family planning 
centres have been opened in Rajas-
than during the Second Plan period; 
and 

(b) the financial help given to 
these centres durin, the Second Plan 
period? 

TIle IIbIWer of BeaUb (Slut 
............... ,: Cal and (b). 'nle 
required information is beinl c:olleet-
ed and wUI. when available, be laid 
on the table of the labba. 

p." T. Employees In ltajasthaa 

17a. Shri OIlkar Lal: Will the 
Minister of Transport aad Commanl-
cations be pleased to state: 

(a) the number of Posts and Tele-
g.raphs employees in Rajasthan circle 
grade-wise and postal division-wise 
at the end of 1960 and at present; 

(b) the number among them who 
are schedulf'd castes and scheduled 
tribes; 

(c) whether the reserved quota in 
service,.; for scheduled castes and 
scheduled tribes has been filled up; 
and 

(d) if not. the reasons therefor? 

The MlDIster 01 Transport aDd 
Communications (Dr. P. 8ubba-
rayan): (a) to Cd). Thl' requisite 
information is being collected and 
will be laid on the Table of the 
Sabha as soon as it is received. 

Complaints and Surrestious In 
Kajastban P. " T. Circle 

1'783. Sltrl Onkar La.: Will the 
Minister of Transport and Communi· 
cations be pleased to state: 

(a) the number of complaints and 
suggestions rel"eived by the POltal 
Superintendent and Director, POlts 
and Telegraphs of Rajasthan Circle 
during 1960·61 80 far; 

(b) the nature of complaints and 
suggeltions and the action taken 
thereon; and 

(c) the number of complaintl and 
suggestions pendin, 10 tar on which 
action hal not been taken and the 
realOnl therefor? 

ne Mlna.&er or Trusport .... Coal· 
m.nIea~ (Dr. P. .........,..): 
From 1.4.11180 to 30.8.1"1; (a) Com· 
plaintl 24,341; SuaeittORl 8. 

(b) The c:omplalnu related to deJaJ' 
In delivery and lou of Potta1 IItleJeI 
and delay In Payment and 1011 of 
Money orden. besides a ... U Dumber 

• 
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relating to miscellaneous matters like 
delay in settlement of claims, dis-
courtesy etc. 

Six of the suggestions related to ex-
tension of postal facilities and two 
were about miscellaneous matters. 

All complaints and suggestions 
except those shown as pending against 
item (c) have been disposed of. 

(c) Complaints under enquiry-928. 
Suggestions pending-5. 

Due to time lag in the receipt and 
disposal of complaints, a certain per-
centage of complaints always remain 
pending. The suggestion~ are pending 
since they involve consultation at 
various levels. 

Anti-Corruption Or~anlsation on 
WeBtern Railway 

1764. 8hrl Onkar Lal: Will the 
Minister of Railways be· pleased to 
state the achievements of anti·corrup-
tlon organisation on the Western 
Railway since July, 1960 so far? 

The Deputy Minister 01 Railways 
(Shrl S. V. Ramaswamy): During this 
period 451 fresh cases of corruption 
were registered by the Vigilance Or-
ganisation of the Western Railway. 
Investigations were made In 476 cases. 
including outstandings, and charges 
were established in 174 cases. De-
partmental action was taken and 
punishments were imposed on 251 de-
linquent employees. 

2. The different types 01 irregulari-
ties, which were investigated, may be 
broadly classified as under: 

(i) Acceptance of illegal grati1lca· 
tion; 

(ij) Misuse Or fraudulent use 01 
passes, P.T.Os. etc.; 

(iii) Giving short change to passen-
gers purchasing tickets; 

(iv) Utilising Railway staff or 
equipment for private pur-
PO'" without authority; 

(v) Irregular appointment due to 
imperlO.aUon, concealment 01 
antecedents, etc.; 

(vi) False claims for travelling 
allowance; 

(vii) Suppression of demurrage 
and wharfage charges; and 

(viii) Misdeclaration of consign-
ments. 

3. Surprise raids and checks aD 
various sectors where leakage of reve-
nue was suspected were undertaken. 
Surprise reweighments of parcels 
were undertaken and a number of 
instances of underweighments were 
detected and due charges recovered. 
The Vigilance Branch from time to 
time drew the attention of the depart-
ments concerned to procedural defects 
which provided scope for corrupt 
practices and also made suggestions 
regarding transfer of employees of 
doubtful integrity from important 
positions. The Branch also paid 
special attention to the activities of 
Commercial staff concerned with 
booking and delivery of perisr.able 
traffic. 

Tun,abhadra and Na,arjunsacar 
Projects 

{
Sbrl A,adl: 

1715. Shrl 8apDC1bi: 
Shrl Wodeyar: 

Will the Minister of Irrl,atlon ... 
Power be pleased to state how mllQ' 
acres of land are estbnated to be 
irrigated per TMC of water tor 
seasonal and perennial crops under 
Tungabhadra and Nalarjunasa,ar 
Projects for deep and shallow soils? 

The Deputy Minister of Irrlpu. 
and Power (8brl aatbl): Accordiq 
to the Tungabhaclra Project Report. 
an area of 10,400 acres of Ieasonal 
crop is estimated to be irrigated by 
one TMC ft. of watel'. The corres-
pondin, ftgure of perennial croP ia 
4,600 acres per TMC ft. 

The filures 01 NagarJunaaalar Pro-
ject as estimated in the Project Be-
POrt are 10,800 (aeuonal) aDd IS,_ 
acres (perennial) per TMC ft. 

The Spree jiven above are for 
normal soil conditkm& No separate 
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estimates for deep and shallow soils 
are available. 

Purchase of Property by Northern 
Railway 

1'266 {Dr. K. B. Menon: 
• Shri Bamji Verma: 

Will the Minister of Railways be 
pleased to stafe: 

(a) whether the Northern Railway 
has purchased any property in Jammu 
and Kashmir; 

(b) if so, for what purpose; and 

(c) at what price and on what 
terms the same has been purchased? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes, 
Sir. 

(b) FOr providing holiday homes at 
Pahalgam for Officers and Staff of all 
Railways. 

(c) The buildings were purchased 
('Iutright at a total approximate oost ot 
Rs. 3'70 lakhs, and the land pertain-
ing thereto was taken on a long term 
lease at a nominal rent from I(ashmir 
government. 

Rural Credit 

1761. Sbrl Bam K ......... Gupta: Will 
the Minister of CommuDlt;r Develop-
meat aDd Co-operatioD be pleased to 
state: 

(a) whether the scheme for rural 
credit development througb co-opera-
tives during the Third Five Year Plan 
periOd in Union territory of Delhi hal 
been finalised; and 

(b) if so, the main features thereof? 

The Depat, IIIDDter 01 CoIDmllDlty 
DeY ........ , aDd Co-eperatiGII (8hr1 
B. 8. MDrtIl,): (a) Yes. 

(b) The main features of the 
eheme are as under: 

(i) BriDling ot 80 per cent or the 
rural famiUe, within the c0-
operative fold by the end of 
the Th1rd Plan. 

(m Strengthening and revitalisa-
tion of 100 primary agricul-
tural cl"_uit societies. 

(iii) Opening of 2 additional 
branches of the Delhi State 
Co-operative Bank and its 
strengthenin, by increase of 
Share Capital and deposits. 

(iv) Issue of loans by Delhi State 
Co-operative Bank and pri-
mary agricultural societies to 
the extent of-Rs. 90 lakhs and 
100 lakhs respectively by 
]965-66_ 

(v) Sanction of outright grants to 
primary agricultural credit 
societies and Delhi State Co-
operative Bank Cor encourag-
ing them to issue adequate 
loans to all classe.~ of culti-
vators, the grants to be cal-
culated on the basis of th~ 
additional loans issued. 

(vi) Construction of godowns by 
]0 primary societies for 
stocking production requisite" 
and agricultural produce. 

Democratic DeceDtraU .. tloD 

{ 

Shri Bam I[rt.baa Gupta: 
Sbrl Nek Bam Nep 

1781. SIIrl KOdI;raa: 
ibn JUllka SIqb: 
Sbrl T ....... aI: 

Will the Miniiter of Commaalty 
DevelOpaleDt aad Co-operatloD bf! 
pleased to state the up-to-date pro-
Irell made in ,iving eft'ect to the 
Icheme of' democratic decentralisation 
of administration in varIous Statel! 

TIle Depa', 1IIDWer- of eommaalt, 
Un .......... ' .... CoopenUoa C8brl 
B. 8. MIIrCIa,,: RaJathan, Andbra 
Pradesh, Anam, Madra, MYlOre and 
0rI8sa have already implemented the 
aeheme of drmoeratic decentralilation 
namely, Panehayatl Raj. Punjab has 
pused the neee .. ry .1elialatloD M4 11 
~ Itepa to lnauturate Panchayat1 
Raj an over the State by ~ber, 
11$1. In Uttar Pridelh aad Mldbya 
Pradesh, IqialaUon in tht. ..... rd baa. 
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already been passed by the State 
Legislatures and the Bills are await-
ing the assent of the President. The 
Government of Maharashtra have 
Grafted their Bill which will be/has 
been introdUCed in the current Session 
of the State Legislature. In Gujarat 
drafting of the Panchayati Raj Bill 
has been undertaken. In Bihar a Bill 
has been introduced in the State 
Legislature. 

Kerala has passed the Panchayats 
.Act and has brought the whole State 
under a uniform system of Pan-
chayats. Constitution of higher level 
bodies is expected to be taken up 
<mly after the Panchayats have func-
tioned for some time in the State. 

In West Bengal Panchayats are now 
.being constituted according to a 
phased programme. 

Panchayats are functioning in 
.Jammu and Kashmir. There are 
block Panchayat Boards which func-
·tion in an advisory capacity. 

As regards Union Territories, Pan-
chayats have been established in 
Himachal Pradesh and Delhi. In 
Delhi the erstwhile Block Develop-
ment Committees have been reconsti-
tuted into Panchayat Samitis. The 
Andaman and Nicobar Islands Pan-

.chayat Re_ulation has been promul-
gated and Panchayats are proposed to 
be established in certain areas of the 
Islands soon. The Uttar Pradesh 
Panchayati Raj Act, 1947 has been 
extended to Manipur and Tripura and 
preparations are underway for setting 

. Up Panchayats. Pondicherry and 
Laccadive and Minicoy Islands do not 
have Panchayats. 

Co-operatlve TralDlnr 

1'1.. Sbrl ladIlav Nua,. .. laOav: 
Will the Minister of COllUDanlt, Den-

-10,.. .. ' ... Co-operation be pleased 
. to state: 

<a> Whether it is a fact that the 
Rudy team appeinted by Government 

-bu recommended that Reseve Bank 
Mould withdraw. from co-operative 

: trainln.; and 

(b) if so, what action Government 
propose to take to implement the re-
commendations of this Study Team? 

The Deputy Minister of Communlt, 
Development aDel Co-operation (Shri 
B. S. Murthy): (a) No. The Study 
Team has recommended the replace-
ment of the existing central commit-
tee for co-operative training by a 
National Board for Co-operative 
Training. It has however recommend-
ed that the National Board should 
have 2 representatives from the 
Iteserve Bank. 

(b) This and other recommendations 
of the StUdy Team are under exami-
nation of the Government. Decisions 
will be taken after consulting the 
State Ministers of Co-operation in a 
Conference scheduled for October, 
1961. 

Export of Frop 

17'70. Shri D. C. Sharma: Will the 
Minister of FoOd and Agriculture be 
pleased to state: 

(a) whether it is a fact that mass 
destruction of frogs for export to 
foreign countries has seriously affect-
ed the crops in some parts of the 
country as the frogs kilJ a number of 
insects that are injurious to the crops; 

(b) whether any investigation has 
been made in this direction; and 

(c) the steps taken Or proposed to 
be taken in the matter? 

The MlDister of Arrlculture (0 ... 
P. S. Deshmukh): (a) No, Sir . 

(b) and (c). Do not arise. 

Polio 

1111. Sbri D. C. Sbarma: Will the 
Minister of Healtb be pleased to state: 

(a) the number of polio cases in the 
country during the year 1980; 

(b) the Dumber of cues durin. 1981 
sO tar and during the corresponding 
period, in 1980; and 

(e) the steps taken to check tbiI 
dlJeue? 



3559 Written ARstDers SRA V ANA 30, 1883 (SAKA) Written At&BtOe7" 3.560 

The Minister of Bealth (Sbri 
Karmarkar): (a) to (c). The requi-
site information has been called for 
from the State Governments and Ad-
ministrations and will be laid on the 
Table of the Sabha in due course. 

Gbarrar River 

{
Sbri D. C. Sbarma: 

1772. Sbri Ram Krisban Gupta: 
Shrl P. L. Barupal: 

Will the Minister of IrrlptloD and 
Power be pleased to state: 

(a) whether it is a fact that the 
dead river Ghaggar has again come 
to life and flooded large areas during 
tht> last rainy season; 

(b) whether any scheme has been 
chalkec! out to tame the river 
Ghaggar; and 

(c) if so, the details of the scheme? 

The Deputy Minister of Irrlratlon 
and Power (Sbri Bathl): (a) Yes. 

(b) and (c). The river Ghaggar 
passes through the States of Punjab 
and Rajasthan. The steps proposed to 
be taken by the two State Govern-
ments for contrOlling floods in the 
river are as follows: 

Pun;ab.-The State Government are 
considering the following projects: 

(i) Construction of a Dam across 
the river Ghaggar near 
Chandi Mandir; 

(ii) Construction of check Dams 
across its uibutaries e.g., 
Tangri and Markanda; 

(iii) Utilization of water for irri-
gation purposes; 

{iv) Diversion of waten from the 
Ghallar Basin to the Sutlej 
and the Yamuna; 

(v) Construction Of relulatorl 
acroSI drainllJu bavilll an 
outfall into river Gbagar 10 
.. to avoid S)'DChronizatiOD of 
the peak di8cbarp in tbeIe 
drains with the eseeu tlow of 

the Ghaggar, and moderate 
the effect of flooding; and 

(vi) Canalization of the Ghaggar 
below Ottu. 

The cost of the above projects is esti-
mated at Rs. 13:02 crores. 

Ra;a.thaR.-A detailed project for 
diverting the Ghaggar river is being 
worked out by the State Government. 
The project envisages putting in mar-
ginal bunds on both the sides of the 
river Ghaggar between the Dttu re-
servoir and its crossing of the Rajas-
than Canal. It is then proposed to 
divert the river into a high level 
channel into depressions in between 
sand dunes west of Surat,arh. 

In a meeting hl·ld in {hl' Ministry 
of Irrigation and Power on 21-8-1981, 
with the representatives of the Plan-
ning Commission, Ministry of Rail-
WIlYS, and Government, of Punjab 
and Rajasthan, it was decided that an 
integrated plan for the control of 
floods and development of the water 
resources of the Ghaggar river would 
be formulated. It was decided that 
the Central Water and Power Com-
mission would study the schemes pre-
pared by the Punjab and Rajasthan 
Governments, and collect relevant 
data for evolving the most eftlcient 
and economical schemes fOr dealing 
with the ftoods in the river Ghag.ar 
in the best interests of the two State •• 
Central Water and Power Commis-
sion have addressed the two State 
Governments to make avaUable 
details of their schemes lor ftOOd con-
trol and drainage in the Gha,.ar 
basin. 

LaDd A(!4 .... u.a Ad, 11M 

1771. {SUI Ram &rIIhaa OtIpta: 
8brl Nell ... Net: 

Will the Minister of ........ AId-
eaa.re be pleased to .tate: 

(a) whether Go~.rnment bav. con-
IUlted the State Governments tor 
"vin. IUUestlou on the draft BID 
to amead the Lud AequbltiOD Act 01. 
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1894 as suggested by the Law Com-
mission; and 

(b) if so, the action taken or pro-
posed to be taken to amend the Act? 

The Deputy Minister of Agriculture 
(Shrl M. V. Krlshnappa): (a) and (b), 
A bill to amend the Land Acquisition 
Act, 1894, has been drafted and will 
be circulated to the State Govern-
ments for eliciting their suggE'stions 
after th!' comments of the Union 
Ministril.; und the Planning Commis-
sion, to whom it has already been 
circulated, an' received and such 
modiflcations as are considered neces-
sary are made therein. 

Railway Protection Force 

17'14 {Shrimatl lIa Palchoudhuri: 
• Shrl D. C. Sharma: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Un starred Question No. 524 on the 
24th February, 1961 and state: 

(a) whether the note in connection 
with the proposal to enhance the 
status and authority of the Railway 
Protection Force with a view to mak-
ing it a more effective agency of pro-
tecting life and property on the Rail-
ways than is the case at present, has 
aince been completed; 

(b) if so, details thereof; and 

(c) whether a copy thereof will be 
laid on the Table? 

De Deputy Minister of RaO .. ,. 
(Shri S. V. Bamuwa8ly): Ca) to (c). 
For the present it is not considered 
necessary to circulate any paperl 
memorandum to the State Govern· 
ments on the subject. However, 
.teps are being taken in consultation 
with the Ministry of Home Aftairs to 
Improve the organisallon and working 
of Government Railway Pollce 80 as 
to make it an eft'ec:ti've instrument for 
curbing crimes on rallwaya. 

Bhakra Dam 

17'15. Shrl D. C. Sbarma: Will the 
Minister of Irrlptlon and Power be 
pleased to state: 

(a) whether there has been great 
delay in erecting equipment at Bhakra 
for regulating the flow of water intI) 
the left bank power house and t1'.,; 
successive oommissioning of the third, 
fourth and fifth generators has been 
held up; 

(b) if so, the reasons for the same; 
and 

(e) the time by which all these 
gcnerator~ will be cqmmissioned'! 

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) Ye~. 

There has been some delay. 

(b) The delay was due to late 
receipt of the hoist mechanism ot the 
penstock gates. 

(c) Three units are already in 
operation. The fourth and the fifth 
units are expected to be commission-
ed by the b't November and 1st 
December. 1961 respectively. 

Homeopath,. 

1'1'18. Shrl D. C. Sharma: Will the 
Minister of Healtb be pleased to state: 

(a) whether it is a fact that 
homoeopathic treatment is increasinl: 
in the country; 

(b) the number of homoeopathic 
cure centres in the Union territories; 
and 

(c) the amount given by Govern-
ment to them during 1981? 

Tbe ~ .t Bealth (Sbd 
Karmarllar) (a) No survey has been 
carried out and hence no reliable 
data are available whether bomoeo-
pathie treatment is increasing in th • 
country. 

(b) 1'1. 

(c) A sum of RI. &2,100 bas beeD 
liven as grants-In-aid by two VDlOD 
territories. 
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Expenditure on Home Tourist 
Publicity 

1'777. Silri D. C. Sharma: Will the 
Minister of Transport and Communl-
eation, be pleased to state the amount 
of expenditure on publicity to en-
courage Indians to visit different parts 
of India during 1959-60 and 1960-61? 

The Minister of Stale in tbe Minis-
try of Transport and Communications 
(Shri Raj Bahadur): The amount 
spent on home tourist publieity which 
included items of display publicity 
~uch as fold(~rs, posters, handbills, 
IIhow cards. blotters, hoardings, 
cinema slides and press advertising 
was Rs. 2,30.020.48nP. for the year 
]959-60 and Rs. 2,49,962'24 nP. for the 
year 1960-61. ---

Leprosy 

1778. {Shri D. C. Sharma: 
Shrl B. C, MullIck: 

Will the Minister of Health be 
pleased to state: 

(a) whether Government have made 
any survey regarding the number of 
leprosy patients in the country as on 
31st January, 1961; 

(b) if so, the number of leprosy 
patients; and 

ec) whether any preventive mea-
sures are being taken to check t.he 
spread of leprosy amongst the masses? 

Tbe Mlnllter of Health (Sbrl 
Earmarkar): (a) and (b). No sur-
vey on an All India buis has been 
made. Under the Leprosy Controi 
Scheme, survey of the leprosy patients 
has been made in various States in 
selected areas. Out of a total popu-
lation of 87.88,861 surveyed in the 
aelected areas, 83,328 pel'lOlla suffer-
Ing from leprosy were detected. 

(c) Yes. In order to C!heck the 
spread of lepro.y amonlst the IIlURII, 
the Government of India In collabo-
ration with the State Governments 
initiated Leprosy Control Scheme in 

the two terminal years of the First 
Five Year Plan, which oontinued 
during the Second Five Year Plan. 
The object of the programme is to 
survey the population in the endemic 
areas under control, detect ~arly 
cases and to give modern treatment 
to all pa'tients suffering from les:rosy 
in those areas. In order to carry out 
this programme, two types of centres 
were envisaged viz., Subsidiary Cen-
tres and Treatment and Study Cen-
tres. The Subsidiary Centres provide 
for survey of the population (about 
50,000 to 60,000 by each centre) in 
order to dl'tl'ct early cases and to 
carry out ma~s treatmen't with sui-
phones. The Treatment and Study 
Centres, in addition to these measures, 
carry out an epidemiological survey 
and scientific ass(>ssment of the re-
~u1ts of suI phone therapy. Under the 
Scht!me four Tl'eatment and Stud:u 
Centres and one hundred and nindl'(m 
subsidiary centres were establisht·d in 
the various Sta'tes upto the end of 
1960. 

In addition to these Leprosy Control 
Centres there are 146 inpatient insti-
tutions and 1,248 clinics in t.he country 
for treatment and control of leprosy, 
This scheme is being continued In the 
Third Five Year Plan. 

Developmeat 01 Bomoeopat.b, 

1779. Shrl D. C. Sharma: Will the 
Minister of Health be pleased to Rtate: 

(a) what amount has been sanction-
ed by the Central Government for the 
development of Homoeopathy in India 
for the year 1981-82; 

(b) for what item. the ,rant il 
sanctioned; and 

(c) how much amount hal been 
sanctioned for each item? 

Tbe ....... 01 Beaftla (.lIra Ear· 
...nar): (a) and (b). A sum of 
RI. 40'00 lakhs (RI. 20 lakhs for direct 
innla to voluntary OI'lani .. tion. and 
another RI. 20'00 laIOu for aHi.stance 
to Slat. Govemments) has been in-
cluded in t .... bucilat for 1181-12 for 
&he development of lndlfeDOU and 
other mtemt of m4Pdlclne, ineludJn. 
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Hornoeopathy. Grants to the extent 
of Rs. 5,07,804 have been released dur-
ing the year for the upgrading of two 
Homoeopathic institutions. 

Written Answer, 3566 

(c) (1) For buildings--Rs. 4,60,000. 
(2) For maintenance (recurring 

grants)-Rs. 22,804. 
(3) For eQuipment-Rs. 25,000. 

Power Signals on Railways 

1'780 f Shrl Shree Narayan Das: 
. L Shrl Radha Raman: 

Will the Minister of Railways be 
pleased to state: 

(a) the extent which it has been 
possible to replace tall hand-operated 
armed signals on the rail track by 
power signals of a new type; 

(b) whether the working of this 
new type of signals has proved as 
effective as it was expected; 

(c) the total cost involved for in-
troducing this new type and the 
number of stations covered so far; and 

(d) wbether the expansion of such 
scheme to other big stations on all 
Railways is contemplated? 

The Deputy MIDWer eI Rallwa,. 
(Sbrl S. V. Ramuwamy): (a) Alto-
gelher 126 stations on Indian Rail-
ways have been provided with neW 
type of Power Signals (Colour Light) 
in place of hand-operated arm sienals. 

Cb) Yea. 
(c) Total cost involved for provid-

this new type of siJDals at 126 stations 
is nearly Rs. 300 lakh!!. 

(d) Yes, progressively dealing with 
more important junctions first, the 
pace depending upon availability of 
funds. 

t \t t. tift .... eft ( ..,..,.! 
.n ~ Ii1ft' '" ~ tft tm ~ 
fiIi: • 

(Ifi) '"' '" ...... fir; "iiji,~r .. " 
fWI.l if ""If rn ~ ~1 Itft ~ 

tr!" ~T ~ 

(~) ~~t,~T ~~~~~ 
IfiroIT '«IT ~ ltiT sr~ f.t;lrr ~ 
m 

( JT ) if~ ~~ ~ t flt; ~rffl it; 
~ ~ if.T ~T 'm9r ~JT ~ 
~r.r ~ f~,.fT ern ~ ~ ;tt 
~~ "fliT t ? 

~ ~q1i1ft ('" io .0 mr-
~) : (if,) ~ ..-(1' I 

(~) ~ ottY :aom 

(JT) \iff "~T I ~ ~ ~ ~T 
if ~ "'~ If.t ~T ~ rro ~ «, ~if ~ ifit if'ffi .'.J,,> 

" . ~". : '.'. ". 

Railway IiDe to Detri 
1'712. Shrl Ram Kl1IIbaa Gupta: Will 

the Minister of BaUw.ys be pleased 
to refer to the reply liven to Un-
starred Question No. 1347 on the 9th 
March, 1961 and state: 

(a) whether Government have since 
considered the proposal for laying the 
Railway line to Khetri in Jhunjhunll 
District; and 

Cb) if so, with what result! 

The De .... ty MIDWer 01 Ral1ways 
(Sbrl S. V. Ramuwamy): Ca) and (b). 
The proposal is stilI under examin-
ation. 

Medical CoUete ill abDllebal Pra'" 
1'7D { 8brt .... ItrisIwa Gil"': 

. Slut aem aaj: 
Will the Minister of a.... be 

pleased to refer to the reply liven to 
Unstarred Quest~on No. 13'11 on the 
9th March. 1961 and stllte: 

(a) whether Government have con-
sidered the propoul to establish a 
Medical Collqe in Himachal Pradesh; 
and 
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(b) if so, with what result? 

TIle MbUster of Health (Shri Kar-
markar): (a) and (b). The matter is 
sHU under examination in the Plan-
ning Commission. 

Drug for Birth Control 

17BC. Sbrl Ram Krishan Gupta: Will 
the Minister of Health be pleased to 
refer to the reply given to Unstal'red 
Question No. 498 on the 24th Febru-
ary, 1961 and state: 

(a) whether Government have since 
received the drug tor birth control dis-
covered by a villager of Jaisalmer in 
Rajasthan; 

(b) it so, whether it has been tested· 
and • 

Cc) it so, with what result? 

The MiDI8ter of Health (Slul Kar-
markar): Ca) Yes, Sir. 

(.b) and (c). The durg has been 
tested and it has not been found 
satisfactory. 

Forest Relearcb iDstItate, DeIInd_ 

{
Sbri Bam K ........ Gap&a: 

1715. 8hr1 Bhakt 0. ....... : 
8Iut D. C. 811arma: 

L 8hr1 BlbbatJ MillIn: 
Will the Minister of FOOd .... Acd-

ealtare be pleased to reter to the reply 
elven to URlltarred Question No. 48S 
on the 24th February, 1961 and state: 

Ca) whether Government have COD-
sidered the proposal to undertake 
14!lillation tor rming the status of 
the Forest Relearch lnatitute, Dehra 
Dun to that of a University; and 

(b) it 50, the reult thereof? 

TIle yip .... 01 Apleultllre (Dr. P. 
S ......... kb): Ca) and (b). The mat-
ter is still under consideration . 
• I.b Iedea _ aI1Ia I. ..... •• e ., 

.... t ill PaaJU 
17 ... 8 ........ &rIaIda 0IqIta: Will 

the Minister of -Food ... AplnlbIre 
be pJeued to ltate: 

(a) whether It is a fact that tbe 
Punjab Government has not yet with-

drawn its restrictions imposed on mills 
to buy their requirements of wheat 
from open market; 

(b) if so, whether Government. have 
-received any representation from mill-
owners in this regard; and 

( c) it so, action taken thereon? 

The Deputy Minister of Food and 
Apoiculture (Shrl A. M. Thomas): (a) 
No, Sir. As far as Wl' arc aware, there 
are no current orders of the Punjab· 
Govrnment prohibiting, the flour mills 
from buying wheat in the open mar-
ket. 

(b) and (c). Do not arite. 

Koadra Brldp OYer Gobllld aapr 

1711. &brl Bam Krlabaa Gupta: Will" 
the Minister ot TraIIIport and ColD- . 
IDUIIleatiou be pleuad to &tate: 

(a) the nature of proll'e88 made so 
tar in the construction of Kondra 
bridge over Gobind Sagar ot th. 
Bhakra Dam; and 

(b) when It is likely to be com-
pleted? 

The MinJIter of TnlllPOrt .... Cem.-
IIIIIIlleatioas (Dr. P. 8abbara,an): Cal 
'nle work On the foundations and 
substructure tor 8 pieri out of 9 piers 
has been completed. Out of remain-
ing 3 piers, excavation of one pier 
ha. been completed and wC!'lI tou.nda-
tion lor another pier vi: .. pier No.4 
Is nearin, completion. Superstructure 
between piers 1 and 2 and on top of 
pier No. 3 has abo been completed. 
Arrangements for concretina of aup-
erltructure between piers 5 and • 
are being made. The over-an pro-
ere- as on 80tb June, 1981 Is 80'08%. 

Cb) By the end of 1982. 

17 ........ _ ~ (hqU: Wilt 
iIIe Mlnl.lt.er of .... ..,.. be pleased: 
to state: . 

(a) whether it ia a fad that aJack' 
coal from three w8lOM at Jl'arrukha· 
bile! station for which the raUway 
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freight had already been paid was 
pinched away by some unauthorised 
dealer within a few days of its arrival 
,at station in the month of April, 1961; 

(b) whether Government have in-
vestigated the disappearance of this 

: slack coal; and 

(c) if SO, the result thereof? 

The Del'uty Minister of Railways 
(Shrl S. V. Ramaswamy): (a) Three 
wagons of slack coal were delivered 
wrongly to un-authorised dealers. 

(b) and (e). Yes, Sir. The case has 
been registered by the Government 
Railway Police Farrukhabad and is 

,still under investigation. 

Rewarl Station 

1789. {Shrl Ram Krlshan Gupta: 
Shri Nek Ram Nel"i: 

Will the MinistE'r of Railways be 
pleased to statle the progress made so 
far in the r(>modelling of the Rewari 
station of th" Northern Railway? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): About 75 
pl'r cent. of the work has been com-
pleted. 

Repair of delectiYe Viscounts 

1790 { Shrl Ram Krlshan Gupta: 
. Shrl Nek Ram Nel"l: 

Will the Minister of Transport and 
'COIDIDUDlcatloDs be pleased to refer 
to the reply giVen to Starred Question 
No. 179 on the 21st February. 1961 
and state: 

(a) whether the two Indian Airlines 
Corporation Viscounts on which cracks 
had been found haVe been repaired; 

(b) if so. whether they are in 
eommission; and 

(e) if the reply to part (a) be in the 
negative. the reasons thereof? 

Tbe """" Mball&er of CIYII 
AYIaUea (Slarl .obIlIMhl): (a) and 
(b). Yes, Sir. 

(e) Does not arise. 

Telephone Connections In Assam 

1791. Shrt Hem Barua: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) how many applications for new 
telephone connections are pending in 
Assam State at present; and 

(b) how many new connections were 
giVen during 1959-60 in Gauhatd and 
Dibrugarh in Assam State? 

The Minister 01 Transport and Com-
munications (Dr. P. Subbarayan): (a) 
1872. 

(b) Gauhati. Dibrugarh 
99 42 
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iti ,:fA q;.r) ifil ~~ rn IFI q);JiIT j 

u~)~m~ilJ."~" 
flF"'~ iti , ~ " 0-" 0 f.ti:1!1:1';!'~. 
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;:) ~oo-too fiI;~)<lT~" ~ ~II\ 

1~o ~<lTC! t ~ itiT ~liTfnf 
~ ~ tft;Ir;rr ; 

(~) ,v.H m it; qt~Ff ~ .. 11l 
.t~lii\'(:I'f~~1 

Am ~ ~ iti..e ~smrT 
if ~ qfii\';mff if; ~"'"" .q' fcrn;('f WI'-
~Sl1Jfu~~~'1 &. 

Era4leation of MOIIQuitoes 

{ Shri KIUlbaD: 
1793. Shrl T. B. Vlttal Rao: 

Will the Minister of Health be 
pleased to state: 

(a) whether there is any scheme for 
the eradication of mosquitoes; 

(b) if so, the salient features of this 
scheme; and 

(e) what is the estimated cost of 
this scheme? 

The MlDiBter or Health (Shri Ear-
markar): (a) No. It may be observed 
that the National Malaria Eradication 
Programme which haa been launched 
to eradicate the disease ot Malaria 
does not provide for eradication of 
mosquitoes. 

(b) and (c). Do not arise. 

'Weak. sedI_ ID tile V ...... 
,,-_ttl 

11M. {:: :~-:!: 
8IIrI "am""': 
8br1l ..... : 

WID the I4lnister of c-n-··U,. 
.111 ... lid ... o.-.....u- be 
pIeued to state: 

(a) whether the II'tudT Group ap-
1IOiDted to IDYen1pte IDto the COD-
4ItIoaa at the weaker ~ ID die -vm.,e OnnulDlty bas iUtIad.... its 
ftI*t; 

- (AU L.S.D_ 

(b) if 80, its main recommendationl 
and which ot them have been ac-
cepted; and 

( c) the steps propceed to be taken 
to implement them under the decen-
tralisation ot administration scheme? 

The Depat,. Minister of Cemm ..... t,. 
DevelopmeDt aDd Co-opentloa (Sbri 
B. S. Marth,.): (a) No, Sir. 

(b) and (c). Do not arise. 

TubercalOllls DemODStraUoa aDd Trabt-
lDW CeDtres at Acra ADd Caleatts 

1795. Shri KodIym: Will the Minis-
ter of Health be pleased to state: 

(a) the progress made in the open-
ing of Tuberculosis Demonstration and 
Training Centres at Agra and Cal-
cutta; and 

(b) by what time these centres are 
expected to st-art functioning? 

TIle MlDIater of Health (Sbri Xar-
markar): (a) and (b). The Tubercu-
losis Demonstration and Training Cen-
tre at Calcutta has already started 
functioning. The building of the 
Tuberculosis Demonstration and Train-
ing Centre at Agra is nearing com· 
pletion and the Centre Is expected to 
start functioning by December, 1961. 
X-Ray and laboratory equipment 
being arraDJed through WHO I 
UNICEF tor both tlhe Centres is ex-
pected to be recei ved shortly. 

a-reb ..,UvltI_ 01. LC.M... dD", 
'1'Idrd PIaD 

1111 { 8brI I. C. 8aIDulta: . arts .............. : 
Will &be MfnJater of BeaWl be 

pleued to ltate: 
(a) whether the Indian Couneu 01 

MecUcal Raearcll h.u p1anDed tDr an 
lntleuUlcation. of its reMIlrch act1Yi-
u.. d1lJ'iq the Third Five Y_r Pia 
I*'iod at an ..uma~ co.t of four 
c:nre ru...-. 

(b) II _, bow ...., __ dlDlcal 
fl. 1 n:h UDlta wID be II&IbUIbed In 
YUiouI .,.ucal CoD.,.. ... __ to 
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carry out further researches in var-
loue fields; 

(C) what intensified programme will 
be taken up in the field of indigenous 
medicine; and 

(d) whether the study of industrial 
health problems will also be taken 
up? 

The Minister of Health (Shri Kar-
markar): (a) Yes. A sum of Rs. 350 
lakhs has been allocated in the Third 
Five Year Plan fOr medical research 
and the Indian Council of Medical 
Research will receive grants-in-aid 
from this allocation according to its 
needs. 

(b) The Indian Council of Medical 
Research has not taken any definite 
decision regarding the number of 
Clinical Research Units that may be 
establinshed in Medical Colleges dur-
ing the Third Five Year Plan. For 
the present it is proposed to establish, 
On a pilot basis, two research cells in 
Medical Colleges and the matter ill 
under consideration. The Council has 
also decided tlO establish units to carry 
out res~arch on specific subjects like 
Filariasis, Diarrhoeas of Infants and 
Children, Medical Mycology, etc. 

(c) The Council has established 
several drug research units in differ-
ent parts of the country for carrying 
out research on Indigenous drugs. The 
activities of these units will be sW'en,-
thened in the Third Five Year Plan. 

(d) Yell. 

Overhead Brl.,. 10 Punjab 

11.,. Sbrl A,tlt Slqb Sarbadl: Will 
the Minister of Ballwap be pleased 
to atate: 

(a) what were the schemes given 
by the Punjab Government durin, 
IDeO for makin, of overhead brid,es 
In 1880: and 

(b) the ",lure of deci8iOD taken 
thereon and how far work hu been 
dODe on each~ 

...... .,.,., ......... of ......,. 
( ...... 8. V ... = ••• ~): (a) and (b). 

No such schemes were received. How-
ever, the following over-bridpw 
which were programmed in earlier 
years were completed during 1960-
61-

1. A road overbridee across G.T. 
Road at mile 216/15-16 at 
Ludhiana Bye-pass. 

2. A road overbridge between 
Jullundur Cantt. and Jullun-
dur City. 

3. A road over-bridge at Chiheru .. 

Eoquiry Into the death of a BaUwa,. 
Employee in Delhi 

1'798. Shrimati Maimoooa Sulta: 
Will the Minister of Railwaya be 
pleased to state: 

(a) whether the Mazdoor Union of 
the Northern Railway. Delhi, baa. 
demanded an inquiry into the alleged 
negligence of the railway medical 
personnel leading to the death of an 
injured railway worker of Delhi 
Locoshed on the 30th May, 1961 for 
want of timely medical aid; 

(b) it so, whether the enquiry has. 
been made; and 

(e) with what result! 

The Deput,. MiDlster of BaDw.,. 
(Shrl S. V. Ramaswamy): (a) No. 

(b) and (e). Do not ari!le. 

~ fiJq '"' tri IIrnrml lit 
""Ii 

tltu.. -it SI~ ~ ... 

~ atifi If~ ~!fiT" IT ltI~r1 

(iti) IRT ~c:; ~, H' ~ itim'l[ 
'fAi ~ it;RRft,,~('I' Ii ~~~
itt1r ~ t fiilri 1f~r 1Jqm;r ~
RII1f it; ~ tl;iti ~ ~t\' it; 
~ ~ '''1(4111( ~ .... 141".. " 
AlI41tfhn 11ft' 1Aif 1m fiN -R r...t. 
'IC"""'" t ; 
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(.) ~ ~, ~) ~ ~ Itft 
~~ f~ t f.ir;rij ~ ·'MI{141 
rm ~ ... 4"lIf<41 Ito1 f.rIfiTi ~ 
~ m ~T ST1fTq~~ 'iTflffl rn ~~ 
~ f~ qij ~. ~ mAil: llf f~u
tIT( lfiT"(Uff ~ ~ m ",q'illf<41 ~ 
~) t~ ~,qfT~; 

(q) 1f!fT ~ if ~:r.f ~ n: 
~ ~ ;tt ~Tif-<fR ~ ~ t fum 
~ ~m {il;t 1"1: f.rl:r"fl'l: Q~ ~ . , 

('f) ~ I~ sr<m: it; ~~T mro-
,fr;r ~ n: ~ ~'"" ~ 
tJr.Rr.r ~ ? 

~ ,,~ (llftio io <I .. , ... ",): 
(Ifi) ~ ~ I 

('I) ~ ifiIf~fuT Itft m~T 
~T ~ ;(fro ~ ltu-l it; t ~ 1fT1f~ ~ ~ 
fGr~ ~-~T ;r f~ Iq~T ~ 
~ if; fifq ~ n~) if !II1fu;r 
~~ I 

(q) ~ ('i). ~it ~ if ~ ~Ifi 
~ '!~~ ~ 3(i';{ ~~ ~ 'f.r;l ~ 

~J~~~m ~ ~-~ 

'I'fu;r Ifil% ~ I f;rif '"""" it ~ Sfr.J 

~ ~ f, Tort: tift it m .Ti ~ 
Ai~ ~ urnn t ~ ~ '"""" 
it ~ ~ sw..- (Paint of 

law ) f.tf(w ~ i, m m it fm 
~ ~ "'II( ~ 1mft t I 

8electioa 01 '1'.'1'.1£'" 

{
8IIrI8 ............ : 

~ IIIIt N_ ... Nql: 
1llat8. C ........ : .. wm the IIIn1Itar of ..... ,. be 

~ to Itate: 
Ca) wIaetber it ia a tid U-t com-

petIU"e ezamJaatiall ... held tar 

selection poet of T.T.E' •. amon, the 
SchedUled Castes and Scheduled 
Tribes candidates in 8.E. Railway 
from among the employees on the 
~th April, 1960; 

(b) if so, how many Scheduled 
Castes and Scheduled Tribes candi-
dates were selected for promotion to 
the higher grade posts of T.T.E' •. 
(grade A and grade B); 

(c) whether all the posts reserved 
for the Scheduled Tribes have been 
ftlled up; and 

(d) if not, what steps Governm,mt 
have taken to ftll up these P03tS? 

The Deputy Mlal8ter' 01 Balm,. 
(Sbrl S. V. Ramaswamy): (a) Yes, to 
lUI 3 posts of T.T.Es. Grade A, two 
reserved for Scheduled Castes and one 
for Schedulied Tribes. 

(b) T.T.E •. Grade A. 
Scheduled Castes: 3. 
Scheduled Tribes: Nil. 

T.T.Ea. Grade B, 

Posts in this grade .re 'non-selec-
tion' posts and there was no qUelition 
of holdin, selection fOr them. 

e c) One post reserved !or Schedilled 
Tribes was ftlled by a Scheduled Caste 
candidate as no Scheduled Tribe em-
ployee was suitable for promatiDn. 

(d) The deficiency in S<.heciuJed 
Tribes will be carried forw.rded to 
the next selection. 

Two-Uer 81eep1Dc Coec:hflll 

{ Ibrlla ............ : 
1.1. IJarlI. C. Itm •••• : 

Will the Minister of ..... ,. be 
pJeued to .tate: 

(a) la which of the RaUway .ectloDl 
the two-tier sleeper coache. h.ve been 
introduced; and 

(b) whether the tbree-tler eoa~ 
WIll be replaced by the two-tien'P 

Be .......... F .. ttl .....". 
C ...... V • ........,): (a! New 
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Delhi-Madras Central, New Delhi-
Howrah, Delhi-Lucknow, Delhi-
Bombay Central, Howrah-Puri and 
Madras Central-Bangalore City sec-
tions on the Broad Gauge and M~dras 
Egmore-Trivandrum Central, Allaba-
bad-Gorakhpur, Jodhpur-Jai"llf and 
Rajkot-Katosan Road-Kalol-Ahmeda-
bad sect.ions on the Metre Gauge. 

(b) No. 

Manufacture of Dry Vaccine 

1802. Shri Kodiyan: WIll t:." :!',.y:Il;S-
ter of Health be pleased til state: 

(a) whether B.C.G. Vaccin~ Labora-
tory at Guindy, Madras has started 
manufacturing dry vaccine on a large 
scale; and 

(b) if so, the details thereof? 
The Minister of Health (Shri Kar-

markar): (a) No. 

(b) Does not arise. 

Subsidiary Food Products 

1803. Shri Nanjappan: Will the 
Minister of Food and A,rJculture bl" 
pleased to state: 

(a) whether Government have 
drawn up programmes for the deve-
lopment of subsidiary. supplementary 
and diversified food products; 

(b) if so, the details tht'!E'of; 

(c) how far these programmes will 
be given effect during the Third Five 
Year Plan; and 

I ,.; whether the States hsve beet, 
consulted and if so, their rractions? 

'!'be Deputy MlDI8ter of Food and 
Acriculture (Shrl A. M. Thomas): (a) 
Yes. 

(b) The schemes which have been 
drawn up envi-.e the promotion of 
the diveralftcation of the .venae 
Indian dlet with a view to ImproVlDI 
Ita nutritional content The aim il not 
only to use tile natural foodltuffa 
.,.allable but also other nutritious 
fooda derived from raw materlala 
.. bleb have hltherto not adequatel.T 
been used. and foods saved from wan-

age by means of processing and pl ... 
servation. The proposals 111so include 
a campaign to promote suitable dietary 
habits avoidance of waste and POlIula-
rizati~n of balanced-diet!. 

(c) With the limited fund! available 
in the Third Five Year Phn it is pro-
posed mainly to undertake the setting 
up of plants for the production of 
edible groundnut fiour and the Indian 
Multipurpose Food, the dissemination 
of information regarding the techm-
quI's (both industrial and home-scale) 
of preservation, dehydration etc. of 
perishable foods and the scWng up of 
demonstration units in this connection, 
the propagation of improverJ techni-
ques for the par-boiling of rice etc. 
Efforts will also be made to foster n 
change In the eating habit!! of the 
people gradually by means of publi-
city, demonstration, exten~i(ln units, 
training in scientific catering etc, 

(d) Yes, The State Governments 
have expressed general agreement 
with the objedives outlined above. 

Replacement of Dakotas by I.A.C. 

IBM {Shrl Narayanankutty Menon: 
. Sbri Dinesh Sin,h: 

Will the Minister of TrAnsport and 
Communications be pleased to state: 

(a) whether the Indian Air Lines 
Corporation proposes to buy any new 
type of aircraft for replacement of 
Dakotas; 

(b) whether any declslon! have been 
taken regarding this; and 

(c) if so, the nature of lhe declsiun? 

TIle Depaty Mbdster ., Ctt1J Afta-
tIoa (SIlIt MobIaddia): <a) No dec:1-
lion has yet been taken on the tJ pe 
of aircraft to be pun:based to replace 
the Dakota or the !Julian AirbDr.! 
Corporation . 

(b) aDd (e). Do not U'IIe. 
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.... _,.INI_ or Pa7 Co-_I_'OB 
.............. u.a. III Coe.1llD Port 

1115. Sbrl Nan7auauka&f;J' .eMII: 
Will the Minister of TraDsport aad 
CoauuauleaUous be pleased to state: 

<a) whether the recoDlmendatlons 
of the Second Pay Commission as 
accepted by Government have bt!en 
implemented in the Coehin Port; and 

(b) if not, what are the reasons for 
not cloinl the same? 

The MIDlster of Transport ad 
CommauleaUoDS (Dr. P. Sabbara7aD): 
(a) All the recommendatiom~ of the 
Second Pay Com-mission as accepr.ed 
by Government, other than those re-
lating to the Revised Pay Scales and 
mnt of pensionary benefit; to indus-
trial staff, have been imp!e'l1ented. 

(b) Pay Scale: In their Re~o]ution 
No. 23-PLA(91)/58, dated 23-8-1958, 
the Government of India appointed a 
committee for the classification and 
categorisation of Class nl and ClallS 
IV employees of Major POI'~~ and for 
fitting them into one or other of the 
First Pay Commission's scales given 
in the schedule to the resolu~ion or in 
shorter scale or in two or three shor-
ter scales by breaking UD a longc:r 
scale. The recommendation'! of the 
Committee, which are flna! and bl!td-
ing on the port authorities as will as 
the port employees, are to take effect 
from 1-10-1957. 

It was decided that the flxation of 
rE'viled scales on the basis of the 
Second Pay Commission's reeomm-n-
datioll8 for all Ute employees I't m!tjor 
POrts, including Coehin, 5bould be 
taken up after the receipt of the :-e-
port of the committ-e ~rr-rrf!d to. 
The report has DOW been received "nd 
the work of fixation of pay of each 
employee in the scale rocommended 
by the committee bas been taken In 
la.nd b7 the Port Authorities. A8. ·on 
a, this iI completed the w(:rk of Isa· 
lion of reviled _let for all the em-
pJ07ees or the port on the b .... or "be 
teroD:unendatioN of the kotld Pal 
CommIIllClll will be taken up. 

Penaionczrll benetlu: As at present 
th(: DOD-mdustrial employees of tho 
Port also are not entitled to pen5iolUlry 
bE'neflts, the question of lTant of Il1Ch 
b£neflts to all the emplo_yp.es of the 
Port is under consideration. 

Import of FooQraIDa from U.IiA. 

1806. Sbrl DIUIWlI: Will the Minis-
ter of Food and A~caltare be pleas-
ed to state the details of foodgrains 
imported from the U.S.A. under a 
recent a£l"eement for 17 milliOn tons 
and the extent to which it has con-
tributed in arresting the rise in 
prices? 

The Deput,. Minister 01 FOOd aDd 
A.r1ca1ture (Sbri A. M. Thomas): The 
tCltal quantity of foodgrains imported 
from the U.S.A. under th.:! P.L. 480 
agreement of May, 1960 up to the 31st 
July 1961 is about 21'9 lakh metric 
tons of wheat and 2'5 lakh melric to:11 
cof rice. 

The present easy tone of priccf. of 
foodgrains in the country is due to 
cumulative effect of variou.; tactr.rl, 
such as gOOd internal production of 
fC'odgrains, distribution or imported 
foocigrains through tair priCe Ib"ps 
ar,d various regulatory meuures 
adnpted from time to time. It is dUB· 
cult to isolate the effect of each 
fartor, though there is no doubt tnat 
the distribution of imported food-
grr.ins did help in arresting ~be up-
ward trend ot prices. 

qm ~ fiIm«i iIr ~" W1IIr-tR 

t c; 0 \I. .:ft' fin!fit' fiI'f : ~ 1Ift-
• "'" w.rt Jf'lft If1. ~A (.1 r;r 
~ fir; : 

(~) IRT q " t fir; ~~ .-rr-
if ..,.... w m;-~ AmIi ~ lAiR) i , 

(" ) an~, m ftT II'( 1Ih ..... t fir; 
crAT "f{ * .. WtIfl Itt """ m; 
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f1r4rpr ~ mOfIti lJifiTif 11~ ~ ~ 

l ; 
(If) lfft ~, ~t lflfT ~~ ;t 

~~~iIlU{~; ~ 

( " ) W I:I'~ lIT ~'!f ~ fi9i f~ 
~T if m'i-'-l~ ~. ~ (wrr-~ if) 
~~¢~~? 

~ ~ W~ ,,'it (.-ro qo 
pill(jq.,) : ('fi) tT ~t I 

(~) ~ ~ I 

( If ) 3n-r ~ -r~ ;,ocn I 
( \f ) ~ ~ "fTlti'ii'( Itft ~ 

if; ~~ ~n fm o:IT 1T'fitI<: Itft tlln:(f 
~IlJOf ~T~ if ~ t I 

~ "'A f~ ~ Iqfqlf<rif "" 

tc:;oc:;. P..t' ~,~ ~,: 
Iflfi ~ ~ q~ <rnT~ ItfT 'lilT ",~ 
fit;: 

( 'fi) W ~~ litf(flfi ~A ~T 
it; oqr -fl"fuii 'fit ~ i1 ;;n~ 1~ fcr;m-

Ifi1: ~ ~ ; 

( ~ ) ~~ 'fol f'fi(f~ ~lii n: 
sr~ ':f?'TT ~ ~ ~lf ~r ~R' 
f~ ~1fT ; 

(If) ~ ~1ilI'r ~qR ~ ~ <ill' 
~ N,~ or;rr;IT ~~~~; ~'t<: 

(w) ~ ~ rN~ ~ Ai ~ 
~~ ~~~ft1frIi1'1'1l~~ 
~ ltit~~"~~~? 

~ """ (.n .<,,<.<): (lti) 
i ('!f). ~ ~ I ~ ~ Oil IqIf',cfi -' ~ ~ ~ Wf"~ flf ..... I .. 
m'iT 1f.l m.ft' -~ :rn ~ 
'" f~ ItfCl ~ G"~ ~ 1m 
~~~f.raR'1 ~:"'" 

it f.f;cr~ GlITcrrtt ~ ~ ~ ~Of-m 
flqTif rem ~, ~ tA; tA; ~ 
r;n:ft ~'l1q ~t ~ I 

(tf) ~~r if; ~ tffiif ifr ~l 
if ~ f~ If,T Iff ~ f1i t~ el.,. ~ 
tRc mit tfiCfZfuT GAT~ iiiTli ~ ~ 
~ f'fi iifg-~~ ~T ~ ~ SI1I>I~ 
~ ~T f'fi ~ ~~T ~ iff 
~ ~ if; ~m if amT ;;rr ~if; I 

(~) ~ ~SIW ~ ~ I 

Railway Line between Gauhatl and 
Garo BlIls Coalflelds 

1809. Shrt Auroblndo Gho!;aL Will 
the Minister ot RaIlways be pleased 
to state: 

(a) whether any scheme to link 
Gauhati with Garo Hills coalfields by 
fbiJway has been approved by Govern_ 
ment; and 

(b) it not, the rE'llsons th~retc,r? 

The Deputy Minister or Railways 
(Shri S. V. RaJlla!>wamy): (a) and 
(b). This line is not ir:c:udcd in the 
Third FiVe Year Plan for the Rail-
ways. 

Forest Research Institute, J)ebra Dun 

1810. Sbri Aurobindo Ghosal: Will 
the Minister ot Food asd ApoleaUare 
be pleased to state: 

(a) whether any preservation treat-
ment for grass thatch and palmyra 
i!:iOves used fOf roofing against attack 
by insects and decay and d..mage by 
fire, has been developed at tne !"Clrest 
RE-search Institute, Debra Dur.; and 

(b) if so, what is the process and 
how IODg it is durable? 

The MlnlMer 0' AptcgJtare (Dr. 
P. 8. o.IaIDUIt): (a) Yes. Sir. &me 
work has been carried out at the 
Forest Research Institute, Dehn Dun, 
an the protectiOD of thatch grail and 
bafttbon ap1Dst decal' and JltIeGt 
attaclt and It hu been found that the 
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pocess is effective and econ(lmirally 
lOund. No experiments have yet becn 

. undertaken on the protection of 
,ielmyra leaves against de('av III'.d 
Insect attack. As regards protection 
~ol thatch crass against fire, the pre-
liminary experiments indicate that 
treated thatch grass could be ('om-

. p~essed into boards which can resist 
fire damage to a certain extent. No 
such work has been done 011 palmyra 
le3ves. 

(b) The process consists of :mprllg-
natiOn with suitable chemicals. III the 
case of thateh grass, this is also com-
pressed into boards. As the work is 
still in the preliminary 8tage~: only, 
n('thing can be said about the du:oabl· 
lily of the treated material a~ this 
Itage. 

Contracts on RaUwa, Station to Co-
opera'lYe SoeIeUes 

1811. Shrl Yadav Nara,an Jadhav: 
Will the Minister of Ral1wa,1I be 
pleased to state: 

(a) whether any ~J-oncrH.'ivl' 

s(.("ieties of the petty conl ractor,; 0" 
otherwise have been given contracts 
on Railway Stations for rUllning 
rHtaurants. tea stalls, fruit sta'is pan 
~hops etc; 

(b) if so, what is the nurnLtr of 
sl!ch societies; and 

(c) on what Railway Statje,n" are 
they working? 

The Deputy MlDJs&er of Ballwa,. 
(Shri S. V. Kamas"alD,): (a), (b) and 
(c). The information is being collected 
and will be laid On the tabic of thf' 
S:.abha. . 

aau .. , Overbridlre aear Baadra 
StaUoa 

II1J. 8Jar1 'l'adav Jflll'Qan , ..... v: 
'Will the Minister of ...... ,. be 
p!eued to state: 

Ca) whether it is a __ that then 
.. a Proposal to construCt a RaIlway 
Oftrbrldp Deal' ltandra ReIlwa7 
statton, on the Dombay·AbJDedaba4 
Rational 1DIInra7; 

(b) if 80, what is the estimated cost 
ot this bridge: 

(c) when the work is llkely to Mm-
m(nce; and 

(d) when it will be conlpleted? 

The Depaty MlDlater 01 RaII"a,. 
(Shri S. V. Ramaswam,): Ca) YeI, 
Sir. 

(b) Rs. 31 lakhs (Approx:) for the 
works within the railw<ly limits. 

(e) Already commenced in Novem-
bel', 1960. 

(d) The work is programmed to be 
ccmpleted by 31-12-1961. 

Postal Staff and Braneh Post OfB088 ID 
Mabaruhtra 

18lS. Shrl Yadav Narayan ladbav: 
Will the Minister of TraMJlOrt and 
COmDlunicatloaa be plea.eJ to lilY II 
statement On the Table showing: 

(a) the number of citle9 hnvi:l, a 
population of more than a lakh in the 
State of Maharashtra according to the 
1961 Census; 

C b) the strength of postal atatr of 
different categories in the above 
cities; 

(c) the number of branch post 
offices in these cities; 

Cd) the number ot daily deliveries 
sanctioned in each city; 

(e) whether it Is a fact that the staff 
position of ditrerent cate,ories il short 
at Male,aon district Nuik compara-
tively; 

(f) if so, what etrorts are beiD. 
rnacle to increase the stall; 

(,) whether it il aJao a tact that the 
staff position was verlfted In Novem-
ber, 1980; and . 

(h) it 10, with what result? 
'I'IIe IIJIIIIter ., 'fr If .. , ... C.-.-'n_ (Dr ••• ~): 

(a) to (d). Two atatementa coatalaln, 
the required Information are plMed 
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on the Table ot the Sabha. [Placed 
in Libra.7'1I, See No. LT-3138/611. 

(e) No. 
(I) Does not arise. 
(,) Yes. 
(h) Based on the review, additional 

ltaft as justifted was sallCtioned In 
December 1960 and April 1961. 
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Train Collision at Jalgaon Station 

1816. Shrl Assar: Will the Minister 
of Railways be pleased to state: 

(a) whether it is a fact that a 
special train coming from Bhillai col-
lided with a goods train standing at 
Jalgaon Station near Raigarh and 
twelve persons were injured On the 
9th June, 1961; 

(b) if so, the details thereof; 

(c) w'hether any special inquiry was 
set up; 

Cd) jf so, the results thereof; and 

(e) whether any persons were 
arrested? 

TIle Depat,. MiIlIater., aau .. ,. 
(Slut 8. V . ..........,.): (a) and (b). 
On 4-8-1881 at about 11'35 houn at 
Jamp ltation on Howrah-NalPW' Iee-
tlon of South J:astern Railway, the 
Up Bhilai Special Gooda train collid-
ed with • Down Material train. Aa 
• rauIt of the accident, Rnn labour-
en on the material train were Injured.. 
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(e), (d) and (e). Yes. Aceording to 
a Senior omcers' Joint Enquiry the 
aeeident was due to failure of railway 
~. No arrest bas been made. 

eve for 8u-Stroke 
1117. 8hr1 Blbhatl Mlshra: Will the 

Minister of Health be pleased to state: 

<a) the average number of the peo-
ple who die each year owing to sun-
stroke; and 

(b) whether Government proposes 
to make possible any cheap medicine 
for its cure? 

The MIDIster tor Health (Shrl Kar-
markar): (a) and (b). The necessary 
Information is being collected from 
the States and will be laid on the 
Table of the Sabha. 

Shortare or RellevlDr Hands on N.I!!. 
RaUway 

1818. Shrl Blbhntl Mlshra: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that there 
is shortage of relieving hands in 
North Eastern Railway so that the 
employees face difficulty in availing of 
leave granted to them; and 

(b) if so, the steps which Govern-
ment propose to take in this regard? 

The Deputy Mlnl8ter 01 BaUways 
(8hrl S. V. Ramuwamy): (a) and (b). 
There is no general shortage of reliev-
ing hands on the North·Eastern Rail-
way except temporarily in tbe cate-
gory of Station Masters. Normally, 
there is no difficulty in arranging leave 
for the staff except durin, the mar-
riage and harvesting seasons as the 
number of sta1r asking for leave at 
that time is on the high side. 
...... Coetrol ........ fer KeraJa ID 

'l'IllnI .... 

liU. Slarl A. IE. GoIIaJu: Will the 
Minister ot ............... Power be 
pleased to state: 

(a) wbetber 8DJ' IoocI eootrol D*-
sures haft baa JDcJucIed In the 'l'hJrd 
Pift Year Plan for KeraJa; 

(b) it so, what is the allocation for 
flood control in Kerala during 'nllrcl 
Pl,lD; and 

(c) which are the proposed schemes' 

The Depaty MiDIster of Jrrl,.u. 
and Power (ShrI Bathl): (a) Yes. 

(b) The allocation for flood control 
in Kerala during Third Plan is RI. 81 
lakhs. This does not include provi-
sion for anti-sea-erosion measures. 

(c) A statement giving the requisite 
information is placed on the Table. 
[See Appendix II, annexure No. IOn 

Railway LiDe trom PatharuDdl to 
Oharmaaapr 

1820. Shrl Dasaratha Deb: Will the 
Minister of RallwaYIiI be pleased to 
state the progress made so far in the 
construction of railway line from 
Patharkandi to Dharmanagar in Trt-
pura? 

The Deputy Mlnlater or Ballwa,.. 
(Shrl S. V. Rama!W&llly): The Con-
struction Estimate for the Kalkaliehat· 
Dharamnagar Railway project hal 
been sanctioned. Preliminary an .. nle-
ments have been taken in hand for 
commencing actual construction in 
field during the comine working 
season after the monsoon. 

Post 011081 III Dba .......... r and 
lDunrai 

IIU Sbrl 0 ........... Deb: Will the 
Minister of Transport .... COIIIID8DIea-
tlODll be pleased to state: 

(a) whether it is a tact that the 
accommodation In the Post Oftlcel of 
Dharmanagar and lOIowal Is Inade-
quate; and 

(b) if 10, the steps taken to have 
better accommodation? 

'file .. e w • ., ~ ... 
C.-·-a- (Dr: P. iI ....... , .. ': 
Ca) The accommodation in Dbanm-
napr Post omee Is Inadequate wbile 
that ill KhowaJ PcMt Offtee Bundtn~ 
is quite adequate. 
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(b) The proposal for construction of 
• new building for Dharamnagar Post 
Oftlce has already been approved and 
preliminaries regarding preparation of 
estimates etc. are in progress. The 
question of construction of new Build-
ing of securing better accommodation 
for Khowai Post Oftlce does not arise. 

Fishery Development In Manlpur 

18U. Shrl L. A.cbaw Singh: Will 
the Minister of FOOd and Agriculture 
be pleased to state: 

(a) whether steps are hken to dl)-

velop the n~tural lakes in Manipur for 
ftshing; and 

(b) if so, the amount sanctioned tor 
ftshery development durinz 1'(\/)-61 
and 1961-62 and the schenws nlt'cady 
carried out? 

The Deputy Minister of Agrlcultur~ 
(Shrl M. V. KrIshnappa): (a) Yes. 

(b) 

Amount 
sanctioned. l' 0 I lakhs y' 18 lakhs. 

Schemes 1. Fish Farm Fish Fry Dis-
tribution 
Scheme. 

Ipprov:d. 

:a. Free di~tri- Pisticultural 
budon of Fish Extension 

Fry. Scheme. 
3. E~tlblishment A~sistance to 
of Fishery Office Private 

Pisciculturists 
4. Pilot Project 

inC.D. 
Block. 

Expenditure l' 01 luhs 
incurred. 

R~. 33,281 
(Upto end of 
June) 

Fish FrJ III MaDlpur 

1l1li. Shrl L. Achaw Slnch: Will the 
Minister or FOOd .... Apicultur. be 
pleued to state: 

<a) the number o.f ftah fry imported 
from out$ide Manlpur during 11.59-811; 

(b) the number of Ish fry dist,ribut-
·ed in the valley and the hiD, respect-
:ivel7; ad ..... ti 

(e) whether the fish fry ca.l grow 
successfully in Manipur? 

The Deputy MlDlster 01 Agrlealtare 
(Shri M. V. Krisbnappa): (a) 2,03,500. 

(b) 72,216 and 11,300 fish fry WE:re 
distributed in the valley and the hills 
respectively. 

(e) Yes. 

Mautam Famine in Sub-DivisioDS of 
Manipur 

1824. Sbri L. Achaw Singh: Wi'.! the 
Minister of Food aDd Agric'llture be 
pleased to state: 

(a) whether the Mautam famin~ is 
still prevailing in Jiribam and Chud-
achandpur sub-division in Manipur; 
and 

(b) if so, whether adequate steps 
have been taken to distribute rice In 
these areas? 

The Deputy Minister of Food and 
Agriculture (Shrl A. M. Thonu~): (a) 
and (b). In the Sub-divisions or 
Chudachandpur and Jirtbam. avaH-
ability of foodgrains in the cp~n m,'r-
ket has n'ot. been adequate. Steps have 
been taken for the supply of the neces-
sary quantity of rice at subsidized 
prices and for the grant of agricul-
tural loans in these areas. 

A!rcrafts for IA.C. 

{ Sbrl Nek Ram Necl: 
1825. Sbrl Babadar SInCh: 

Will the Minister of Transpctrt and 
Communications be pleased to state: 

(a) the num,ber of new aircrafts ac-
quired by I.A.C. during thl! first 
half of 1961 ; 

(b) the number of Fokker Friend-
ship and the number of Viscounts 
aircn.fts Required; 

(e) the reuons of delay in brin&ing 
Viscounts from America; .lnd 

(d) whether all the State '=&pltall 
will be CODDeCted with Delhi after the 
deUvery of all the. a.lreraftI? 
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TIle Defat, MiDIs&er 01 C'lvU 
AviaUoa (Sui MobluddlD): (a) and 
(b). Five Fokker Friendships onJy. 

(c) The Corporation signed a con-
tract in May, 1961 for the purcbase of 
two second-hand: Viscounts. These 
are expected to be delivered towards 
the end of August, 1961. 

(d) All State Capitals t'xr:epting 
Shillong are at present ronnected 
with Delhi by Air. There is no airfield 
at Shillong, but the nearest airport 
viz., Gaubati, is connected 14 times 
a week with Calcutta which in turn 
has 25 connections a week with Delhi. 

Bolline Stock Requirements 

1826. Shrl P. C. Borooah: Will the 
Minister of RaIlways be pleased to 
state: 

(a) what is the annual production 
and requirement of the Country in 
respect of the different kinds of com-
merical rolling stock, like .. team loco-
motives, wooden and steel coaches and 
wagons; 

eb) whether India has achieved sclf-
sufficiency in respect of these items: 
and 

(c) to what extent these items were 
imported during each of the past five 
years? 

The Deputy MInister of Railway. 
(Shri S. V. Ramanramy): (a) The 
average annual requirements of steam 
locomotives, coaches and wagons are 
as follows:-

Steam locomotives--238. 

Coaches (in terms of bogies)-
1700. 

Wagons (in terms of 4-wheclcn)-
30500. 

It is expeeted that the annual pro-
duction in the couna., tor the abovp 
Rollilll stock item. will meet tht' 
avenae annual requirements. 

(b) Y .. Sir. 

ee) A ltatement '- laid on the Table 
of the Bouse. [See Appendix II, 
.annexure No. 102]. 

Cemeat lor NaprjaDMapr Project 

{ SJuoI BalDI Reddy: 
lU7. Shrl AJIt Slqh 8arbadl: 

Will the Minister of II'rtcAtloft and 
Power be pleased to state: 

(a) whether it is a fact tNt the 
progress of the NagarjunaBagar Pr0-
ject baa been retarded on account of 
shortage of cement; 

(b) if so, to what extent is t;·,e 
progress affected; and 

(C) what action is taken in the mat-
ter? 

The Deputy Minister or Irrlptlon 
and Power (Shrt Bath1): (a) anel (b). 
There has been no appreciable retrad-
ation in the progress of work on the 
Nagarjunasagar Project due to short-
age of cement. 

( c) Steps are being taken to ensure 
that the cement requirements of the 
Project are fully met. 

X-Ray Planta at 8a1darJalll' Hospital, 
New DeIhl 

1828. Shrl Asaa!': Will the Ministe:, 
ot Health be pleased to state: 

(a) whether it is a fact thllt 2 X-
Ray Plants out of 4 Plants at Safdar-
jang Hospital, Delhi have bet...-n out of 
commission for some montha in the 
past; 

(b) if so, the reasons therefor; 

(e) the reasons for the dealy to 
comm;!llli.on these planta; 

(d) whether Government are aware 
that patients have to suffer great 
hardship; and 

ee) whether any other arranlement 
is made to remOVe hardshipS of the 
patients? 

'I'be IIbdIter 01 ..... &b (Slut 1Ear-
..nar): (a) YH, &Jr. 

(b) aDd eel. 'l1lree X.Ray Plants 
m.talled In the new X-Ra, Depart-
ment are elec1ricaUy led thl'OUlh the 
&.pital'. own aalHtatkm. One of 



3593 Written An.1D81'I AUGUST 21, 1981 Written AnatD81'. 3594 
the machines went out of commission 
due to a break down. The machine 
could not be repaired in Delhi and 
some par18 of the machine had to be 
ftown to Calcutta for repair in the 
workshop of Messrs. Phillips. 

The second machine which went out 
of order was installed in the old X-
Ray Department. The machine is in 
good working condition but the volt-
age of electric current being very low, 
it cannot give good service. Steps 
have been taken to rectify the de-
fect. 

(d) No, Sir. No emergency, urgent 
or even essential cases have been re-
fused. 

(e) Another Sub-station is being 
established in the hospital dnd it is 
hoped, in the near future, that the 
hospital will be self-sufficient in the 
matter of electric supply. A new X-
Ray machine is being installed which 
will considerably improve matters. 

Overcrowding on Kanan Valley RaIl-
way Section 

1829. Shri Bem Raj: Will the Minis-
ter of RaUway. be pleased to state: 

<a> whether it is a fact that no steps 
have been taken by the Railway to 
eaSe overcrowding on the Kangra 
Valley Railway Section in spite 'Of re-
peated requests of the people of the 
lCangra Dist.rict and Himachal Pra-
desh; 

(b> whether it is also a fact that in 
the trains and on stations no arrange-
ments exist for drinking water and 
whatever arrangementa exist are most 
insufticient; and 

(c) the steps taken by Government 
in the matter? 

'l'he Depat,. Mbdster of &aUwa,.. 
(SIdt 8. V ........... ,.): Ca) Out of 
three ,trains each way on the Palhan-
ko\-Baljnath Paprola..Jopnder Nagar 
IfICtion, there is slight overcrowdin, 
only on one train viz., a PB.T Up 
which leaves Pathankot at 08 .• 
hours for Jolinder Nagar. Tbls is • 
mixed train and inatructlona have 

been issued to avoid as far as PG8Ii-
ble attaching of goods stock by thla 
train. 

(b) and (c). Adequate arrangements 
exist for provision ot drinking water 
On trains and at stations on the 
Kangra Valley Railway Section. More 
important particulars thereot are 
given in the attached statement. 

Statement 
Water supply at stations is ar-

ranged through static water tanks at 
stations filled by travelling water 
tanks attached to both up and down 
van and shunting goods trains daily. 
At certain stations chlorinating plant 
for purification ot water is provided. 
At others the source of water supply 
is through natural springs. 

During the hot weather supply of 
water in trains is arranged through 
two travelling watermen with !,uffi-
cient water stored in Mutkas and 
buckets, travelling on each pass(',1ger 
train on the section. 
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Gar4enel"S' Course 

183(. Sbrl Rem Raj: Will the Min-
ister of Food aDd Agrlcultuft be 
pleased to state: 

(a) the amount of money given to 
the Punjab Government during 1960-
61 and proposed to be given for sti-
pends for the gardeners cOUrs<!s dur-
ing the year 1961-62; 

(b) whether it is a fact that the 
gardeners course duratiOn has been 
extended from six months to one 
year; 

(c) whether it is also a fact that the 
stipend of rupees thirty per mensem 
is too meagre for the poor boys of 
Punjab backward hill regions; and 

(d) if so, whether Government pro-
pose to raise it to fifty rupees per 
mensem? 

Tbe Minister of ApicultUre (Dr. 
P. S. Deshmukh): (a) A grant of 
Rs. 20,200 was given by the Central 
Government to the Government of 
Punjab during 1960-61 towards the 
cost of the scheme for Training of 
Gardeners. For the current year, fin-
ancial assistance for State Plan 
Schemes is not proposed to be granted 
scheme-wise but in relation to the 
major heads of development. e.g., 
Agricultural Production, which in-
cludes the scheme for Training of 
Gardeners. 

(b) YIS. 

(C) The stipend of RB. 30 per men-
sem per trainee is uniform throughout 
India, including the hilly 3reaB of 
Himachal Pradesh, Jammu and Kash-
mir and Tripura. No State Govern-
ment bu 80 far come up with a pro-
poIIal for raia1ng the amount 01 
JUpend. 

(d) Doell DOt aria 
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Forest a-rcb 1DIItltut.e. Debra Dun 

{ 
Sbrt Supadbl: 

1835. Sbrl Wodeyar: 
Sbrt ApdI: 

Will the Minister of Food and A,ri-
caltare be pleased to state: 

(a) whether it is a fact that Forest 
Research Institute, Dehra Dun has de-
vised a plant for distillation of cam-
phor on Cottage Industry Scale; 

(b) if so, the details thereof; 

(c) what raw materials are re-
quired; and 

Cd) the estimated cost of 3 unit of 
such B Distillation Plant? 

Tbe Mlnlster of A,ricalture CDr. P. 
8. Desbmakb): (a> Yes, Sfr. 

Cb) The plant consists essen.tially 
of an empty 45 gallon oil d.."Um with 
suitable modification which serves as 
a still, connected to a double surface 
condenser. Details are gi ven in the 
Indian Forest Bulletin No. 210 which 
is obtainable from the Manager of 
Publications. Delhi. A battery of 
three such stills can be worked by 
one man and can take 360 lbs. of raw 
material per day, yielding about 12 
Jbs. of camphor and oil, about half 
of which is camphor. 

(cl The only raw material required 
tor camphor distillation is the lellves 
of an exotic shrub-ocimum (ocimum 
kilimandacharicum Guerka). 

(d) A unjt ot three stills could be 
made for about Rs. 500. 

TraIlIq ~ or "oodcnlJIII 
lUi. &lui AalaD BIDba: Will the 

Minister of "004 aDd AtrIea1tare be 
pleased to state: 

(a) the total lOlls eacb year on trad-
in, operations of imported and Indi-
teDoualy PI'OCU1'ed tooqnina for 
the lut ftve yean for which figures 
M'e avaUable: Uld 

(b) whether ate&» haft beea taken 
to mlnhn_ if not to elbDiDate this 
~ of I .. ! 

'lbe DepatJ MlDlst.er 01 Apioalture 
(Sbri M. V. KrIslmappa): ;a) The 
trading loss on sale of foodgrains, i.e., 
the differenCe between the econonlic 
cost and the issue price, during the 
years, 1956-57 to 1960-61 is al 
follows:-

Year 

1956-57 
1957-,8 . 
1958-59 . 
1959-60 • 
1960-61 , 

Amount of trad-
ing loss 

(In Rs, Crorea) 

18·.8 
23'04 
10'22 
8·82 
5·77 (B,d-

mites al account. 
have not yet 
been doled) 

At present there i. practicilly no 
loss on the sale of wheat .md the lou 
is mainly on the sale ot rice, 

(b) The loss can be minimised 
either by reducing the purchase prices 
or by enhancing the issue prices. So 
far imported foodgrains are concerned 
all possible efforts are made to make 
purchases at the most t!conomlcal 
prices. Regarding the indigenous I ice 
which is being procured, the exlstiJlI 
procurement prices which haVe been 
fixed keeping in view the interests of 
the producers cannot be reduced. Arty 
increase in issue prices while reduc-
ing the loss, would defeat the purpose 
for which Government undertakes 
purchase and dlatrlbution of food-
grains, 

m.ft q """'" "'" 
tc:'w. 1ft' """ 11I'IIn: 'lIlT ..... AI'" "'* IIt.QA* "" 

~ fir; : 

('Ii) m.n- """ ~ Ift'fr itr 
qToft" ~ ~ itr f1R ~ 'If ~ 
III • ~ ifij4fft4i.d fIIRrT arT ,.,.-
t ; .ttt 

(.) m '"""" .. ~ ...-
W1'IPIT 11ft'« 'lIlT t ? 
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p ~ ( .,0 qo ,"0 t~.): 
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~ ~ it ~t 'If1n it; ~ 
it; ~ it lAW ~ 'l!( ~ ~ it 1ITIr 
Pm I ~ ~ it; A'mr 
~~'(~,~~ 
~ ~ Qi;ft-, 4"4.<'1 en: ~ 
~ ~, qfum; ~ 'n ~ 
~ ~ ~ IIi11i m vit 
~ ~ ~ tq ~.., it-..r, 
12$ (an LSD--4. 

DiseasaioDs on T.B. betwPeD British 
And Indian Docton 

IMZ. Shri P. C. Borooah: Will the 
Minister of Health be pleased to stalE': 

(a) whether the British and Indian 
Doctors discussed the problems of 
tuberculosis by radio on April, 23, 
1961 ; 

(b) if so, what specific matters Wer(' 
discussed under this programme; 

(c) what was the cost involved in 
the dic;cussion and how it was shart'd 
between the two countries; and 

(d) whether there Is any schl~m,' to 
maintain such links with other im-
portant countries and if ~O, what brl' 

its details? 

The Minister of Health <Sbrl ltar-
markar): (a) Yes. The diRcu!I~i(," 
was arranged by the Go~'l'rn!ll(,lIt c.f 
~aharashtra. r 

(b) Preventive and Curative IIspeds 
of Tuberculosis u applicable to IndIa. 

(c) No cost was involved. The quc·s-
tion of sharing the same bet.ween thf' 
two countries does not, thel'dor,·, 
arise. 

(d) The Gov('mment of Mahurallhtl-a 
proposes to organise similar dlst'u}-
aiona. ill future. with Germany (In 
the subject of 'DIabetes' anel with 
U.S_A. on 'Caneer'. 

P. " T. Coloay at Bh ....... r 

{ Sbri P. 0 OM: 
IM1. 8IarI ClalDtUaou PuJcrabl: 

Will the Minister of 'fraIWPOIi and evaan .... U .... be pleased to ~lah·: 

Ca) whether there are ac:eomm:ld~
lion diftkultles for the Post and Telc-
,raph ataff at New. Capital Bhu-
baneswar; 

Ch) whether State Qov;!rnment of 
Orilla have apared Qovernm('nt 1:l1td. 
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fOT the cQIlStruction of a colony for 
the Staff; and 

(c) if so, the steps 'aken by Gov-
ernment for the construction of 
colony? 

TIle MiDistel' 01 'I'ruuIport and Com-
maDkatloaa (Dr. P. 8abbanyan): (a) 
to (c). 12 acres of land have alrcadv 
been taken over from the Orissa Go~~ 
ernment. Plans for the layout of the 
proposed colony are being finalised. 

Patbankot Railway Statiun 

1144. Shri Rem Raj: Will the Minis-
ter of RaIlways be pleased to state: 

(a) whether it is a fact that the 
tourist traffic has vastly ;nl'rl.'ased at 
Pathankot Railway Station; 

. (b) wheth,·'r it is u fad that there 
IN [Accommodation 101' the stationing of 
only 10 bogi('!; there; 

(c) whether it is also 11 r .. ~t that the 
nurnhl'f of ~ul'h bogies and spedal 
bOJ(iC!l mounts upto 30 to 35 <luring 
t hI' tourist season in a day and the 
tourists arE' put 10 much inconvcn-
I('nee; and 

(d) the sh!ps taken by Government 
fOr pt'ovidinJ: a tourist 'liding on that 
station? 

The De,""y M1nWer 01 Balhuys 
(Shrl 8. V. Ramaswamy): (a) Yes .. 

(b) No aeoparate platform is available 
tor st.ablm. tourist eoaehes. At 
present they are st.abled in a sidIng 
Ilnd are brought to the platfotm as 
and ~en time permits tnr wateril1l, 
cleanl"" etc. 

(c) Yee, Sir, dwinl May and June, 
~ year, !lOme InC!Onv"!ftien~ i!l 
caused to \bose who stay in the 
eoaehH while qtbers 1'0 out tor sight-
s.eing. 

(dl A tourst platform with lldequate 
fac:il1tie1 la beiq eoutruc:ted aDel the 
work Is IUtely to _ eompleted soon. 

Loeal traIDS from xa.yan to 
Bombay 

IM5. 8brl AMar: Will tho? Minister 
of Railways be pleased to state: 

C a) whether it is a fact that owing 
~o over-crowding of populatiOn and 
Industrialisation of suburban area of 
Bombay there is necessity of two more 
tracks for local trains from Kalyan 
to Bombay V.T. on Centr31 Railway: 

(b) if so, whether Government 
have taken a decisiOn towards setting 
up ·of two more tracksj and 

( c) if not, the reasons therefor? 

The Deputy MlDister 01 Rall,,'ays 
(Shrl S. V. Ramaswamy): (a) Nc:. 

(b) and Cc). Does not arise. 

Naraj and Tikarapada Dams ia Oris!.a 

lU6 (Sbrl P. G. Deb: 
.\ Sbri Chintamoni PllIIirrahi: 

Will the Minister of Irription and 
Power be pleased to state: 

(a) whethE'r the construction of 
Naraj and Tikarapada Dams in the 
river Mahanadi of Orissa will l'om-
mence in the Thlhi Five Year Plan: 

(b) if so, what is the tentatiVe C'os1; 
and 

(l') if not, the 1'('asons for the same? 

'!'be Depaty MlDIster of II'rlptlon 
&lid ...... (8JlrIIlatbU: (a) The mal-
ter is under consideration of the State 
Government. 

(b) Does not arise. 

(cl Tbe State Government have 
appointed a Flood Enquiry Committee 
whleh is examining the ~ problems 
of the State. 'fte queetion o' t'OI1-
st.ruetin, another r ... rvoir 01' re-
servoirs on the river Jlab-nadi down 
strMm of Blrakud .01 be ecm&e-ed 
by the State GoMI'Dmet GIl receipt 
of the report 01. the Coaunittee. 
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Tra1D Colllldoa Dear labltulpore 

1147. 
S s-:.::.:.~ 
1 lIaIIarajk ..... r VlJa1a 
l AIWUIa: 

Will the Minlster of bUWAYS be 
pleased to state: 

(a) whether there was a t.rain acci-
dent near Jubbulpore Station on the 
26th June, 1961; 

(b) if so, whether any cnquiry is 
being made; and 

(c) thl' result of the enquu'Y? 

The De .. ,)' MiDistel' of RR.ihva.vs 
(Shrt S. V. Bamuwamy) (a) Yes. 
Two engines collided at Jabulpur on 
26th June. 1961. 

(h) Yes. 

(c) Thc accident wa!' due ;0 fnilur(' 
(If human element. 

FlOOd Control in Oris'Jll 
1848 J Shri SurendraDatb Dwtvedy: 

. L Sbrl Chintamonl Panl~rahl: 

Will the Minister of irri,ation and 
Power bf' plf'asf'd to statE': 

(a) whether any new sclwme~ for 
flnod control have been ,jiscusllcd with 
tht' Governml"nt of Orissa; and 

(b) what is the total amount of 
provision made in the Third Five Year 
Plan fOr ftood control in OrisM lind 
which are the schemes that have t.el"n 
undertaken in the current year? 

TIae ..-, ....... fII Irricoltton 
... P.wer (Sbrt BathI): Ca) No. 

(b) A proviaiao of Ra. 250'1,) lakha 
haa been made in the"nlird Five 
Year Plan for ftood control «-hema 
in ()r;.a. No new IIoCbeIna have been 
undertaken duriq the c:urrent ft .... • 
cia) year. 

.......... ",8IaUea 

I .................... : WUJ the 
}lillistel' of "Swa,. lie p1eaw.l \0 
_Ie: 

(a) whether there are any PI'OPOll8!a 
to remodel any station on Bhatinda-
Hindu Mal Kot line of ~he Northern 
Railway; and 

(b) it so, when the work will com-
mence and the estimated (~01t for the 
same? 

Tbe Depa*T ......... 01 Ball .. ,. 
(SIIrt 8. V. ~): (a) and (b). 
Yes, Sir. There is a proposal to ,on-
struct a new station buildin, at 
Kilian-WaH at an estimatP.d cost flf 
Rs. 31,165. The estimate has been 
sanctioned and the work will be 
taken up shortly. 

Late runoln, of tr.1Ju 

1851. Sardar Iqbal Sloch: Will the' 
Minister of RaiJwa),s be plp(lsl'd 10 
state: 

(a) on how many days in 1961-62 so 
ral' the mail and (·xprcss trllin:l I<tol'l. 
C'd late from Dl'lhi Junction Station; 

(b) the minimum and maximu:n 
period of late starting; 'lnd 

(r) thc steps lukl'n to impr.I.'t' • he 
punctual departure 01 trnins from 
Dt'lhi Junction Station? 

TIle Depiat, MiaIster of Ra"w .. ,. 
CShrl S. V .............. ,): (a) Duri". 
1961-82 (upto 15tJ1 AUlUllt. 1161) !.ut 
of 3368 MaillExpreaa trailll whic:h 
originated from D.lhi, 393 or II'., 
per cent. had a late start. 

(b) Minim.um 

7 minutes 
Mca.rtm."m 

328 Idinutr. •• 

(c) Punctual departUft of Maill 
I:xpzws traiRi from Delhi Junction 
station continues to reeeive thc' Mn. 
.tant atteDtJon of the RaUway AG-
ministration. ROWl!Yer, in view ct the 
1arp number of train. ,SHIt at o.lhl 
Main staUon and of the Umlteof fac.UI· 
u.s available for deaDnc with them • 
oecuionaUy. traJns bave 1 late start 
for one nuon or the other. Watit. 
view. holt •••• to eIbD1natm., .. r.r 
...... le. the late .. rts to ilDportant 
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trains from Delhi, the follllwin!~ 3teps 
have been taken: 

Ci) Two additiinal broad gauge 
platforms were provided. 

(ii) Additional faciliti()s for re-
ception and despatch of tl'aim 
and for maintenance of rakes 
have been provided and are 
expected to be Ilvailah1.~ for 
use by November, 1961 by 
which time the remodelling 
is expected to be co:npleted. 

(iii) Provision of llltermtdbte 
Block Signals on t,he Delhi-
Ghaziabad section and conti-
nuous track circuiting 011 
Delhi-Subzimandi, Delhi-
Delhi Kishanganj and Df'lh:-
New Delhi sections arc s:>ml' 
of the other measnres which 
haVe been taken to minimise 
late stsrl~ of traim; from 
Delhi. 

Complaints at Ft'rozepur Junction 
Station 

1851. Sardar Iqbal Slnrb: Wil1 thc 
Minister of Rallways be ple'lscd to 
state: 

(a) the number and nature of com-
plaints lodged at Ferolepore Juncli.m 
Station in the complaint b.JJk rluring 
1959-60 and 1960-61; and 

(b) the nature of action taken or 
proposed to be taken on tho!!e ('om-
plaints? 

The Deputy MID .. ter of aallWllYs 
(Rlut S. V. Ramaswamy): (e) and (b). 
A statement is placed on t~c Table. 
[See Appendix n, annexure No. 104]. 

lIS!. Sardar .,bat Slqh: Wlil the 
Mlniater of TraDApoft lUI4 Communi· 
eatloas be pleased to state: . 

Ca) whethcr any of the recommend· 
ations (If the Road Tran"pnrt Rcor-
pnisation Committee has been im-
plemented so far by the dlfrert"nt 
State Governments; and 

(b) if so, which of the recommend-
atio.ls have been implemented and 
to what extent by the State Govern-
ments? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayau): (a) 
and (b). The information required il'; 
being collected from the Stat·~ Gov-
ernment/Union Territories a,nd will 
be laid on the Table of the :-touse as 
soon as it becomes availab~e. 

Thermal Plant in PI1D~ 

1853. Sardar Iqbal SiRKb: Will the 
Minister of Irription and Pow~r he 
pleased to state: 

(a) whether necessary financllll 
sanctions have been given for erecting 
the Thermal Plant in Punjab; 

(b) if so, the amount of money 
sanctioned to Punjab GOY~~Jlm('"t ;n 
1961-82 for undertaking the erection 
work of this Termal Plant; and 

(e) whether the tenders submitted 
by firms from foreign ('01J.l1ri .. ,<; have 
been considered by now? 

The Deputy MlnJster Ilf Irrigation 
and POWer (8brl Ratlli); lit) and (b). 
The Third Five Year Plan for Punjab 
makes provisiOn for the follow lng 
thermal and diesel generation 
schemes: 

1. Thennal Power StlAtiOIl at 
Delhi (50/60 MW). 

2. Tbennal Station at Faridabad 
(15 MW). 

3. Diesel Power Station (10 MWl. 

Financial sanction for a 9chem.. is 
issued by the State Gov~rnmcnt con· 
cemed after a scheme has been ap-
proved by the Plannln, Commission. 
A proviaion of Ra. 46 Jakhs fur 
erectinc (Diesel/Steam) thennaJ 
plant in the Punjab and another Ra. 13 
lakhs for the erection of Steam Plant 
at Delhi, on behalf of Punjab. ha" 
been made in the budget for the year 
1981-12. 

(c) ~d.1!I'I f&r the 11 MW them .. ' 
slatkin at hridabad and lh~ dt..-el 

p 
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power stations (10 MW) ere und~r 
sc!'utiny. The specificatjons for the 
t '.1 :bo-altematGrs tor the 50/60 MW 
thermal plant, have been sent to th~ 
In:iia Supply Mission, Washington, for 
im'iting quotations in the U.S.A.. and 
the boilers will be obtaincd from 
Messrs. A.V.B. in India. 

Boad TnuIIIport Senlcf'S in States 

11M. Sardar Iqbal SI ...... :.will the 
Minister of TraDsport and ComDluni-
eatioDa be pleased to state: 

Ca) the total route mileage of road 
transport services in dift'.·rp.nt Stl\~f'S 

sep:lrately till March, 1961; 

(b) the total route mileage w:lich 
is covered by the nationali'3'>(! rOlld 
transport services in these State., till 
1\hrch, 1961; and 

: (') lhe year-wise earning {rum 
n'itionalised road transport bt'rvices 
~ II clifferent States separa~ely foJ' ' 95'j-
:; ! 958-59, 1959-60 and 1960-61? 

Tile MInis&er or Transport and Com-
mllllieatloas CDr. P. Sabbar.lyal1): (IJ) 
Cb) and (e). The informc1tion required 
is being collected from the Sta\.l~ Go"-
emments and Union Territories lind 
will be laid on the Table of the Hou!'c 
as soon as it becomes available. 

Duell BreedID~ 8ebeme In Punjlb 

1155. 8anIar Iqbal SlD.rh: Will the 
Minister of Food and ArriMlltl're he 
pIE'll 8M to sta t (': 

(a) the resuJt6 obtain':d !in fa!" by 
th .. duck brt>t>ding IIchemt. in Punjal:o; 

(b) how the fertility and match-
ability of the egIS of the Kh:lki com-
pbele under conditions of Punjab 
compare with tMlIe' qualitk-s in the 
em of Deli duck!! as revealed by the 
ftudies made ., tar; and 

(c) the total ftnancial as!listrmee 
liven by the Government of India 
or the 1adian CoUJlcll of Alric'ultural 
R II nl'Cb for t~ seheme1 

"I'M ........ ., ApleaIl1lre (Dr. P . 
•. D n nl): (a) ad Cb'. The 
.... to eoaalder the seope for In-

creased duck production in thl' Punjab 
started functionm, with ~fft'Ct from 
March, 1960. The annual rl'port of 
the scheme has not So far bt'cn re-
ceived. Th~ infonnation rrquired 
will be placed on the Table l" • the 
House on receipt from the StaL~ GC'v-
ernment. 

(c) The share of the Indian Counril 
of Agricultural Research in the 
expenditure on Ws scheme durinr. the 
period of II years for which it has 
been sanctioned wo1t11d be Rs. 33,470. 

Su~ar JPadOrIee ill Paajab 

1_. Sardar Iqbal SlDcb: Will the 
Minister of Food and Apieulture be 
plpased to state: 

(a) the number of private lind co-
operative sugar factories in Puniub 
(District-wise) and crushin. capacity 
of each of them at present: nnd 

(b) the actual crushing capacity 
utilised in yt'aTll 1959-60 Dnd IllGO-
61? 

'!"be Depat., IIIDWer of Food ... 
Apiculture (Sbrl A. II. 'l'II8IDU): (I) 
A statemt.'nt giving the reqwred in-
fonnation is placed on the '1'ublp. 

S. Name of the 
N(1. (actory 

State",t", 

A~ratlc· 
Capa-=ilY 
(Acrual) 

-------- -----·-·····-·IToii.) --. 
A--Pritlatt FactDrit' 

I. Sllratlwlli Su.~r 
MiIIt. YunUM-

AmNia H73 napr. 

z. d.. ... C;i1 t::r.:r 
M Co. ., 
p ....... Kapunha .. 999 

3. Malwa Supr 
Ltd., MJJII 

Dhuri Saapur 9,0 
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2 3 4 ----------------- --.--
B.-Cooperative 

P#lorie$ 
4. The Huyana 

Cooperative 
Suru Mills Ltd., 
Rohtak . Rohtak 

s. Tne Janta C<.l-
oper.ltiv.! Sugar 
Mills, Ltd., 
Bhogpur Jullundur I1S 1 

6. The Panipal 
CO-:lperaliv.! 
Sugar Mills 

Panipat. Karnal U27 

(b) The entire capacity was 
utilised. 

Malaria Eradication Prorramme in 
Punjab 

1857. Sardar Iqbal Slop: Will th(· 
Minister of lIealth be pleased to 
state: 

(a) what amount is proposed to bE' 
spent by Government an Malaria 
Eradicat.ion Pirogl'amme in Punjah 
during 1961-62; and 

(b) thl' total amount which has 
be!!n spent in Punjab on this Pro-
gramme during the Second Five Year 
Plan period? 

The Minister for Health (Shri 
Karmarkar): (a) A sum of Rs. 109.11 
lakhs is likely to be spent on the 
Malaria Eradication in Punjab during 
1961-62 by the Government of In din 
and the Slale Government. 

(b) Rs. 229'22 lakbs. 

Seed Farms in Punjab 

1158. Sardar Iqbal SIqh: Will the 
Minister of Food aDd Apiculture be 
pleased to state the total amount 
given to Punjab Government for 
setting up seed farms during years 
1958,59, 1959-60 and 1960-6l? 

TIle Depat, Mlnller or Acrleul-
ture (Shrl M. V. En"""""",): 
Under the revised procedure intro-
duced in 1958-59, Central auiatance 
admissible Lo each ,roup of llJ1"icul-
tural schemes. and not to individual 
acheme, is indicated. to State Govern-
menta aDd sanctions are iaaued at the 
end of the year also 1I'0up-wlse, on 

the basis of the total expenditure 
incurred under each group. A,s such, 
information about the amount given 
to the Punjab Government for set-
ting up seed farms during the years 
1958-59. 1959-60 and 1960-61 is not 
available. ' 

Minor Irrigation Projects in Punjab 
1859. Sardar Iqbal Singh: Will the 

Min~;tl'r of Food an:! Agriculture be 
pleased to state: 

(a) whether Government of India 
have received any new scheme for 
minor irrigation projects from the 
Government of Punjab for the year 
1961-62; and . 

(b) if so, the names of the schemes? 
The Deputy Minister of Arriculturl 

(Shri M. V. KrishDappa): (a) No. 
In at'Cordance with the revised pro-
cedure introduced in 1958-59, details 
of individual schemes are n.ot fur-
nished by State Governments to the 
Government of India. Only broad 
groups of schemes are indicated by 
the State Governments in their 
Annual Plans and it is lett. to them 
to work out the details of individual 
scheme;, provided th!! ceilings on 
expenditure on such broad groups of 
schemes are not exceeded. 

(b) Does not arise. 

Quantlt, of Wheat Supplied to 
Punjab 

1.... Sardar Iqbal Slnrh: Will the 
Minister of Food aDd. Arrtcllltare be 
pleased to state the quantity of 
wheat supplied to Punjab State by 
the Centre during 1958. 1959 and 1960 
separately? 

The Depat, Minister or ..... and 
Apiealtare (Shn A. M. TIloaIaa): 
The quantity of wheat supplied to 
Punjab State by the Centre during 
1958. 1969 and 1980 WM 12,600, 
1,39,700 and 49.200 mf!tric tons rt>S-
pectively. 

8111'J11" Sleeks ., alee ... Paddy 
1.1. Sa ........... SIqIa: Will the 

Minister of ......... ~ be 
pleased to state: 

(a) wbether the Govenunent of 
Punjab is dispoaiq lOf the IIIIrplus 
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stocks of rice and paddy of the 
Kharif year 1960; 

(b) if so, the total amount of iSuch 
stocks disposed of so far; and 

(c) whether these stocks have been 
sold to buyers outside the Northern 
Zone? 

The Deputy Minister of FOOd aDd 
ArricuUve (Sbrt A. M. Thomas): 
(a) to (c). The Government of Pun-
jab are not purchasing on their own 
account any rice or paddy of the 1960 
crop. The purchases are being made 
by them on behalf of Government of 
India. So far about 1'6 lakh tons of 
rice have been purchased which have 
been taken into local storage or mov-
ed to Central Reserve Depots and to 
deficit States according to the instruc-
tions of the Central Government. 

Chanle 01 Names of Stations on 
N. RaIlway 

186%. Sarda.r Iqbal Slnrh: Will the 
Minister of Railways be pleased to 
state: 

( a) whether the names of l'iome 
stations on the Northern Railway 
have recently been changed; and 

(b) if so, the names of these 
stations with changed names? 

Tbe Deputy MiDJster of Railways 
(Shri S. V. Ramaswamy): (a) Yes, 
only one. 

(b) During the calendar year 1~1 
the name of Vinay Nagar Station 
was changed to Sarojini N .... r from 
1-7-1"1. 

GIIdiDc Club In PUjaIt 

IllS. S ...... r Iqbal SIqh: Will the 
Minister of Traasport .... eom-aI-
eatiou be pleased to state: 

(a) whether there is a proponl to 
start a gliding club in Punjab; and 

(b) if so, what steps have been 
taken in that clireetion ., fat'! 

TIle .,.,., Mhrfeter 01 Ch1I AYIa-
u.a (fJIlrl ......... ): (a) Yea. Sir. 

a proposal to form a Gliding Club lit 
Chandigarh is under cOMideration of 
the Punjab Government. 

(b) The Punjab Government have 
been supplied with a copy of the 
Subsidy Scheme, which details th€.' 
requirements to be complied with by 
a Gliding Club beforc it qualiftes for 
a grant from the Central G~vNn
ment. ThE' State Government is 
currently taking steps to sele<:t a 
suitable site near the University 
Campus tor gliding operations. 

Floods In Kerala 

r Shri JiDachandran: 
1864) ~hri N. R. Munllwamy: 

j Shri Kunhan: 
l Shri Warlor: 

Will the Minister of Irrlration and 
Power be pleased to stlltl': 

(Il) whether Governmcnt lire 
aware of the complaint ot the Kerala 
Government to the Madrlls Stat(' 
about the opening ot Pariyar Dam 
shutters without priol' notice iuring 
the recent floods; and 

(b) in view of thl' extensive flood-
ing of all rivers in the Southern 
States of Kerala, Madras and MYliOrt' 
and most oC the l'iven bein, intt·,.-
State, what ':Itcps are going to bl' 
taken by Government to evol VI.' a 
joint machinery to coordInate the 
activitiell at the States and to con-
trol ftood.'I in tuture? 

Tbe DeDMt, MID'-ter 01 IrrIpUon 
..... Power :8hrl lIalb.,: (a) Yti. 

(b) The formulation and execution 
of flood control .chemes ill the rell-
ponsibility at the State GovernmentI' 
concerned. Th(' Government of India 
have Jet up , River Commilliona to 
enMlrc that a flood control .du.-mc 
on an Inter-State river, fonnulated 
by a State Government doe'" not 
affect adver.ely any dther State. Th(' 
exilUn& machinery of the River 
Commission. ill coaa1dere4 "equate 
for the PUrpoR 
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.Dam AerOlis Rablnl River 

1181. Shri Jlnaehandran: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether Government are 
aware of the construction of a dam 
by the MYiSore Government across 
river Kabini near the border of 
Wynad; 

(b) whether Kel'ala Government 
was consulted before sanction was 
accorded to this scheme; and 

(c) whether Kerala Government 
has forwarded a scheme for generat-
ing electricity from one of the tri-
butaries of this river in Wynad and 
if so at what stage this proposal 
stand.s at present? 

The Deputy Minister of Irrigation 
and Power (Shri Ra'thl): (a) The 
answer is in the affirmative. 

(b) No information is available. 

(c) The anllwer is in the negative. 

Scheme for FIsh Population In 
Gobind-Sarar Dam 

1186. Shri Daljit Sinrh: Will the 
Minister of Food ancl Arriculture be 
pleased to state: 

(a) whether the Union Govern-
ml'nt has approved any scheme for 
fish population in Gobind-Sagar 
(Bhakra Dam) submitted by the 
Punjab Government; and 

( b) if .so, the details thl'rcut'? 

Tbe Deputy Minister 01 Arrieal-
ture (Shri M. V. Krishnappa): (a) 
A IIch('mt' for fisheries development 
1~ Gobind Sagar (Bhakra Dam) has 
been aJ)provt!d by the Government 
of India as part of the Third Five 
Year Plan of the Punjab Govern-
ment. 

(b) The scheme is estimated to 
COlt RI, 20 llkha and envisaces 
stockinc of five erores of fingerlings 
of suitable varieties of Indian Majol" 
Carps, Mirror Carps and the Common 
Carps in the lake coverinl roughly 

an area of 25,000 acres. When fully 
developed and properly exploited, 
the lake is expected to produce 
25,000 maunds of fish annually. 

Drlnklnr Water Schemes of Pulljab 
186'7. 8hri Daljit 8lnrh: Will the 

Minister of Health be pleased to 
state: 

(a) the total number of drinking 
water schemes ,submitted by the 
Punjab Government during 1961-62 
so far still under consideration ot 
the Central Government; 

(b) whether a drinking water 
scheme for the Nangal Fertiliser 
oustees colony has been submitted 
by the Punjab Government; and 

( c) if w, the action taken thereon? 

Tbe Minister of Health (Sbri 
Kannarkar): (a) S('venteen. 

(b) No. 

(e) Does not arise. 

DiviSional Headquar'ters at Khurcla 
Road, Orissa 

1868 J Slut Surendranath Dwlvedy: 
. 1. Shrl Chintamoni Panlrr.ahi: 

Will the Minister of Railways be 
pleasp.d to state: 

(a) whether it is a fact that the 
Government of Orissa has made a 
strong representation to the Railway 
Ministry for setting up of the 
Division Headquarter.. at Khurd. 
Road; 

(b) if so, when such a n'presen· 
tat ion has been received; 

(C) whether Government are 
considering Ithis representation; end 

(d) if so, with what results? 

TIle Depllty IIIbaWer ., 
(Sbrl S. V .......... ,): 

(b) to (d). Do not an.e. 

BaDw.,. 
<a> No. 



3619 Written Answer. SRAVANA 30, 1881 (SAKA) Written Answer. 3630 

Trlba. Jhlllllla. 

111& •. Sbrl BaDphi Tbakar: Will 
the Minister of Food aad Al'ricul-
tare be pleased to state: 

(a) whether Government have 
received any proposal from the 
Jhwnias of Kulai, Kamalpur sub-
division and Kanchanpura of 
Dharmanagar, Tripura, that the 
Reserved forest boundary should be 
removed at least two miles away 
from the boundary of the local' vil-
lages; and 

(b) if so, what action Government 
are going to take in thi" regard? 

Tbe Minister of Arriculture (Dr. 
P. S. Desbmakb): (a) Yes. 

(b) The poposal is not feasi·ble 
because if this and other similar 
representations are accepted there 
will be no reserved forests left, 
human habitation being interpcrsl'd 
with fore,ls throughout Tripura. 

'. Hlrakud Dam 

1870. Shri Surendranatb Dwlveciy: 
Will the Minister of Irricatlon and 
PO"'cr be pleased to sta te: 

(a) whether any fresh study of tht> 
':apacity of Hirakud Dam for flood 
<.'ontrol has been madp by the Cen-
tral Water and Power Commission ill 
view of the rt.'('cnt experiences of 
heavy Roods over Mahanadi; and 

(b) whf'ther it is prollOsed to 
undertake two subsidiary dams at 
Tikkarapara and Naraj in order to 
regulate ftood waterj§ and reduce the 
apprehensions or hi,h ftoodJ; by 
Mahanadi? 

The De)tIIty MIDIMer of irrlptlon 
anti P .... er (Sbri BaW): (a) No. 

(b) Tbil is being examined by th£' 
Government of Ori.... A ftnal 
decision wUl be taken on ~pt of 
the report of the Flood Enquiry Com-
mittee. 

ComplaiD.ts made It, Kenla 
GeYeI'lUllal't 

1871. Sbri MaDI, .... daD: Will the 
Minister of Irriptlon aDd Power be 
pleased to state: 

(a) whether the Kerala Govern-
ment have complained to the Plan-
ning Commission that they are ex-
periencing great difficultiQs in the 
matter or implementation at plan 
schemes due to the delay in obtain-
ing forei'n exchange and import 
licence for the purchase of essential 
equipment and materials; 

(b) whether any enquiry has been 
made into the reasons for the delay; 

(c) what art' the reason!!; and 

(d) whether any steps have been 
taken tor speedy sanction of the 
applicatioll,s by the Statp Govern-
ment for import IicE-nees and foreign 
exchange? 

Thl' Deputy Minister of IrrlratJon 
and Po ... er (Slarl HatbU: (a) The 
Government of Kerala made a refer-
ence to the Planning Commillion in 
March, 1961 about difficuitit'l in ob-
taining foreign exchang(~ and import 
licences for their phm projects with 
particular reference to t~J'('f' ('ases 
relating to OJ import of earlh ,~on
ductor and accessories (ii) import of 
Zinc and (iii) import of plvpha5t' 
meters. 

(bl Sane·tion for the ri'leal;e of 
foreign exchange in 'all th,> three 
caser: have alrt'ady been issued and 
Lhert~ has been no undue df'IIIY. 

(e) Does nol arise. 

(d) All polsibl~ efforts Bn' bc.·inu 
continuously made for sperdy dis· 
posal of applications tor rele.M- of 
foreign exchange and iSllue of impol" 
liceneel. However, In vic.'W of th(' 
extremely acute position of foreign 
exchallle of the country all the 
neceaa.ry step8 are taken to en.urf' 
that imports are alro.,eeI only to 
meet the barest rnlnlmum require· 
ment. of suc:b eooct.. and equipmen'" 
which have to be eaentiall,. an4 
inesca .. bl7 imported from abroad. 
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Helicopter for Punjab Government 

un. Shri Hem Raj: Will the Minis-
ter of Transport and Communications 
be pleased to state: 

(a) whether the Punjab State 
Government has approached the 
Central Government for the purchase 
of a helicopter for the transport of 
buildings and roads materia~, to thp 
border district of Lahaul and Spiti; 
and 

(b) if so, the action taken thereon'! 

The Minister of Transport and 
Communications (Dr. P. Subba-
rayan): The requisite information is 
being collected and will be laid on 
the Table of the House in due course. 

Major and Medium Irrigation Projects 
In Orissa In Third Plan 

1813. Dr. Samantsinhar: Will the 
Minj"ter of Irrigation and Power hp 
pleased to state: 

(a) whether any final decision has 
been taken regardinlt inclusion of 
major and medium irrigation projects 
in Orissa in the Third Five Year 
Plan; and 

(b) the names of the projects and 
rough estimate of each separately'~ 

The Deputy Minister of IrrintioD 
and Power (Shrl Bathl): (a) The 
reply is in affirmative. 

(b) A statement ~s plaCed on the 
Table. [SI'I' Appendix II, annexure 
No. 105]. 

f1lW1 ~it ~~~ ~ .. vt 

t ~It't '1i '"'" : lf1TT .,. ~ 
P ~1fi ~ ~ 1tft ~ ~ij Ai : 

(lfi) I!~ ~ " ~ Ai lf~ ~ 
~~~~~l1ti1m~Pf 
~ ~ ~ it; ~~ ~ il.-r-l 
it! fi;tq ~ ~ rol ~T 1~~; 

(~) 11m ~ 1fi " t Ai ~ 
~Tf • fi;tq ~ m ~f'ki'I(1 ~ ~ ~ 

'1' ~ ~~ ~,q- ~ ~ ~fl\' f~ \ifT 

<it,~;~ 

(if) ~ fiT, ~) ~~ t lflff ~fl\' 

tn" 1f~ ('ITo qo WTo ~) : 
('t1) ~ ~T I 

( @;) "'h (if). \iff ~T I ~f 
flI'<1r;f l1P 'I , ... 1 <f.t 'r.P-TYf.:<.m <n it it 
f~tJ: f~Ff) ifiT ~f ~or qh: ""'11 
lf~-~ ~ ~ \iff ~ ~ I ~ 
f;;r?r it "Illl1J ~m ~,-111 ~f.:::r 

~~m ~ro f~q- \ifT~ ~ I 

~ 1ti1 ~ i~~A '"'" 
t ~ltv.. P;tT ~: ffi ~ 

~ ~ -q.,n- ~ ~ ;f.t ~qr ~ 7n 
A;: 

('t1) ffi ~ ~~ ~ A; ~ it 
~ ~ ~ ~r:r) i:r ~~ ~ ~ 
~ ~ it ~ ~ ~ ~Iofui ~~;; 
~~it~~~~; ~ 

(~.q m: ~, ~) ~ ~ m~ 
~~~~~1f,t~""~ 
~iffuit ~ ~N. ~ IrU q 
~ ~ ft;rIi ~ m~ ~ ITt ~ 
'Q?ro ~ 'tiT ~ ~? 

~ ft'fT w.n ,,1ft ( ~ 0 

"0 pmlqtf) : ('t1) ~~, 

(~) ~ 'tiT ~ ~T ~ ~ ~ 

~~li~itsn~t I~""~~ 
it; ~ l1Tcmf ~ ~ ~ ~lft 

... r·W,F(IIT ~ ~ ~ ~ am 'Iff 
~'" t I ~~ ~ ~ .m: r..~I"',!( 
=- """' ~ itr aft;f it ~ . ~ I"'I~~ " ~ 
qfumf it; ~ .:n: ~ ~ ~ 
Alii4ij.ld ~ t I ll)q~ ~R, ~ 
~~W~~m;ftw'W 

rn t I ~, '{m ~ f"'\'1I~1''' 
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~ ~\l( ~ ~. if; ~ ~ ~ l€t 
3fT ~T t I 

Plpli-Koaarak All-weather Road 

1876. Shrl Chintamom Pan1J'rahl: 
Will the Minister of Transport and 
Communications be plea~ed to state: 

(a) . whether the all-weather road 
from Pipli to Konarak will be com-
pleted according to schedule; 

(b) whether it is a fact that this 
road has been damaged again in the 
recent ftoods; and 

(C) whether it is also a fact that 
the work on this road is proceeding 
very slowly? 

The Minister for Transport and 
CommllDlcatioDa (Dr. P. Subba-
rayan): (a) Yes, Sir, except for the 
bridge over Bhargavi river and the 
diversion portion of the road at 
Nimapara. 

(b) No. 

(c) It has taken rather long for 
the completion of this work but the 
work is now progressing satisfac-
t.orily. The bridge over the Bhargavi 
may be delayed due to the recent 
recommendation of Orissa Flood 
Committee for providing larger 
waterway. 

Third Asian Ballwa, Conference 

IB17. Shrl aapunath Slqh: Will 
the MilUster of Ballwa,. be pleased 
to state: 

(a) whether the Third Asian Rail-
way Conference is going to be held 
in India and India will be host to the 
delegates and conference; and 

(b) if so, the details thereof? 

The DepIIty IIIakter or BaUw.,. 
(Shri S. V .......... ,): Ca) Yes, 
Sir. 

(b) Fonnal Invitationa have been 
issued to 11 countries. The meeUne 
wUI be held in New Delhi on the 
13th. 14th and 15th November, 1181. 
It will be followed by a tour to im-

portant railway centres. Delecall'f 
will disperse on 2P.th November. 

Keseareh Centres on T.O. 

1878. Shri Kodlyan: Will thl' 
Minister of Health bt, pleast-d to 
state: 

(a) whether Government have IIny 
proposal to set up permanent 
research centres on tuberculosis 
during the Third Plan period; 

tb) if so, the number of c('ntre$ In 
bl' ',('I up; 

(el the estimated cost of lhl' pro-
posal; and 

(d) thc nam('l1 of places sel('('I('d 
for IOl'Kling thes(' ('('nh'es'! 

The Minillter of Health (Shri 
Karmarkar): (a) No. 

(b) to Cd). The quesHon does nol 
arise. 

Game Sanctuary In Or .... 

1179. Shri Cbintamonl Paalrrahl: 
Will the Minister 01 Food and Aerl-
culture be pleased to state: 

(a) whether any progress has been 
made so tar in the Sl'ttinl up of the 
proposed game slinctuary in Orilsa; 

(b) if so, the flnancial asaistance 
given to Orissa Government for thill 
purpose so far; and 

(e) what is the propoSl'd ftnanciaJ 
assistance tor Orissa in the Third 
Five Year Plan for this pur..-eT 

The MinJater or Aerlcaltun (Dr. P. 
S. Dellullllld.): (a) and (b). Informa-
tion is being collected and will be 
laid on the Table of the Babha al 
loon as available. 

(C) A sum ot RI. 13'5 laldu hall 
been provided for "Wild Life Prellf.!r-
vation Sc:hernes" In the Third Five 
Year Plan. The pattern of Central 
ftnancial ... Iftance bas Dot yet been 
decided. 
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Railway Beard Secretariat Service 

1882. Shrl Balraj Madhot: Will the 
Minister of Railways be plealed to 
slate: 

(a) whether Railway Board Secre-
tariat Service was included in the 
LA.S. and Allied Service Examina-
tion held in September, 1960; 

(b) if so, whether there was any 
vacancy for the non-scheduled caste 
candidates; and 

(c) if not, the reasons for allowing 
non-scheduled caste candidates, eligi-
ble only for Railway Board Secre-
tariat Service, to appear in -the 
examination and whether it has not 
been the practice to appoint slI('h 
persons in other services if they 
secure high positions? 

The Deputy Minister 01 Railways 
(Shrl S. V, Ramaswamy): (al Yes. 

(b I and (c). There were only two 
v.'leancies to be filled and in accord-
ance with the communal representa-
tion roster, these vacancies wert' 
reserved for Scheduled Castes/ 
Scheduled Tribe~ candidates. Tht' 
question 01 treating these vacanies all 
"unreserved" in case Scheduled 
Casles/Scheduled Tribes candidates 
are not available is under considera-
tion in consUltation with the Ministry 
or Home Mairs. 

Slaorteomlap aDd DeIc1eaeles .1 
Qeyllf'D8aellt R......... ID New DeUaI 

1_ {Sbn Nail 1IMd7: 
. 8brI It ....... : 

Will the Minister of Realth be 
pleued to state: 

(a) the ahortc:omi.np and de8c:ien-
cies of the Govel'DDMlDt hoIpitals like 
Wlllinidon Ro.pltal or Duniq home, 
New Deihl which neeeultateci the 
President'a admlMlcm to Dr Ien'a 
Private Nunlnt Rome for treatment; 
and 

(b) the ... taken to overeome tIw 
dI!IeIeaciea and relative lack of 

Olrrangt'ments in Governmt'nt 
hospitals and Nursing Homes and to 
raise their level? 

The Minister 01 R_11Il (Shrl 
ltarmarkar): (a) The President was 
admitted to a private nursinl home 
not because of any deftc:iencies in 
Government hospital. but bec:a ..... be 
desired to be operated upon by a 
particular Surgeon, should an opera-
tion b(>come necessary, That Surgeon 
wisht'd to operalt' in his own Nursing 
Home. 

( IJ I DOt'S nOt arisc. 

K.IIn~a Plane Dlsappea~ce 

1884 {Shrl Rapunath 81 ..... : 
. Shri K. B. Malvta: 

Will the Minister of Tranapol't a.d 
Communications be pleased to .tat(': 

(a) whE'tht'r it is a fact that 
Kalinga Company's D.C.-2 planco 
which wu charlered by a Britiah 
Company and which disappeared on 
tlll' IOt.h July, 1980 between Doha. 
thl' ('apital of Qatar, and Sharja, on 
the Trucial coast, with the losl 01 
16 liv(,s, was victim of tt"rrori.t 
activity; and 

(b) if SO, the action taken by Go\'-
E'rnment in the matter? 

The Deputy MJD .... r 01 Clyll Ayla· 
tloa (Slarl Mobl.ddIa,: Ca) and (b). 
An Indian re,i.tered D.C.-3 aircraft 
VT-DGS operated by Gulf Ayiation 
Company Ltd. Behrain under arran,C!-
ments with Kalin,a Airlines, Calcutta, 
on a scheduled paue,..er aervtce from 
Bahrain to Sharjah vic Doha failed 
to arrive at ita deatlnation OIl the 10th 
Jul,y, 1880 when encaced on the Doha/ 
SbarJah leetor of the flipt. DCten-
aive JeU'C!h by air, lea and land failed 
to locate the aireraft. 'nIe MIre" 
was abandoned on 17th Jul" 1_, 
An enquiry WII undertaken by the 
Indian authorities. 'nae probebl4." 
callie or the acei4eDt. howeYer, 
remained undetermined .. th4" 
'Irft!leIcqe of the aircraft .a. not 
located. ' 
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Cooperative Societies in Kbowal 

1885. 8hri Dasaratba Deb: Will the 
Minister of Community Development 
and Cooperation be pleased to state: 

(a) how many service cooperative 
societies have been registered in 
Khowai sub-division in Tripura so far 
by the tribals with a view to having 
rehabilitation aid from Government; 
and 

(b) what action has been taken so 
far to provide rehabilitation aid to 
the members of those societies through 
such societies? 

The Deputy Minister of Community 
Develepment and Cooperation (Shrl 
8. S. Murthy): (a) Three. 

(b) These societies have been sanc-
tioned during the current year 
1961-62 financial aid amounting to 
Rs. 55,600 (at Rs. 300 Pl')" family) for 
sl'ttling 185 landless tl'ibal families. 

Irrigation Bunds in Tripura 

1886. Shrl Dasaratha Deb: Will the 
Minislt>r of Food and Arriculture be 
plell'l'd to state: 

(a) how many irrigation bund~ 
have heen constructed in Tripura in 
1960-61 ; 

(b) how many bunds have so far 
Ile,.n wlIshl:'d away by the watt'r; 

(l'l whether any irregularities have 
bl't'n found in ('onstruction bund on 
SlIrbang river of Khowai sub-division 
and bund on 'Chechiwa river' at 
Sadar sub-division; and 

(d) whether Government propose 
to investigate the whOle affair 01 
thest' two bunds? 

!'be Depat, lila ... or AIricaKan 
(Slut M. V. KrIIduaa ..... ): (a) to (d). 
The required information ia beiDI 
conected and will be placed on the 
Table 01 the Sabha, U SOOl1 as avall-
,able. 

IIrkIp over KIlo ... ..... 

111'1. 8IlrI Duana ........ : Will tile 
Minister of TruaIIort ... o-e--t. 

cations be pleased to state: 

(a) whether any scheme has been 
finali':,ed to construct permanent 
bridge over Khowai river on the 
Chebri Ferry, Khowai; 

(bl if so, when the work is likely 
to be started; and 

(c) what is the estimated cost for 
the construction of this bridge? 

The Minister of TraIIsport aad 
Communications (Dr. p. Subbara),aa): 

(a) The scheme is under investi-
gation and has not yet been finalised. 

(b) In the year 1963-64. 
(c) Has not yet been worked out 

but it will be of the order of Rs. 8.00 
lakhs. 

fQm'~ WI' ~ "q .. rfoo 'tiT qit-
rit1rt 

tc:;c:;c:;. ''IT ~: 'IlIT ~:~ tP-rT 
lfil iJffi~ <tT filfT ~iT f.t; I 

(;ro) ~~cf ~~ ~; fcn;rlij'~~ 
~u~ if :ft~ ~1'T :;(r1ft' P~T ~; f.r;;:r~ 

Ofili";;frfuii if.t fT(f :;;fiG f. ~ it ifiTt 'RT~f.f 
iff':T ;roT ~ ~ ; "Ih: 

(~) ~ ~ it; a.~ R;,:f.r 'folt-
:;nu f ~ ~~ ~ q 'iNiIi if.t im ~ 
~'lTi't 1ft Ef.A; ~'ft (~1I. flllf~) 
q'l:: ~T1I' f~ ;;iT 'l::tn ~ ? 

(lfi) er~ ~ 
;ft1ft' ~ 

( • ) ofi"tf Oft:l I 

~v, , , ., 

TraIa DeralbDeat IleAl' 1WIIw'a,.ul, 
~ ... 

1... 8IarI D. C. ......: Will the 
Minister of 1IaIhra,. be pleased to 
state: 

(a) whether any enquiry has been 
instituted into the train derailmeDt in 
whieh five bolies of the 3D-UP 
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Bombay-bound passenger were derail-
ed near Sankarapalli near Hyderabad 
on the 23rd July, 1961; and 

(b) if so, the findings thereot? 

TIle Deput,. MIaIster of BaDwa,.. 
(Shri S. V. " ..... &1111): (a) Yes. 
But the derailment occurred on 22nd 
July 19t11 and not on 23rd July, 1961. 

( b) According to the Provisional 
findings of the Government Inspector 
of Railways the derailment was due 
to 'Mechanical Failure'. 

IrriptioD Poteatial of MIDor 
Irriptloa Works 

1891. Sbri ChiatamODi Paalp-abl: 
Will thl' Minister of Food a.d Ap-i-
('ulture be pleased to state: 

(a) whether Govl'rnment has taken 
fwlt' of tht~ report rel('ased by the 
Programme Evaluation Organisation 
of the Planning Commission in which 
It has heen pointt'd out that the 
irrigation potl'ntial of minor irriga-
tion works i!< under-utilised; 

(b) if so, in whieh of the States 
t hi:; potential is under-utilised and to 
what ('xtcnt; and 

r c) what is tht' position in respect 
{If Oris~a State? 

The Depat,. MlDillter of Al'rlealtare 
(Shri M. V. KrlsbDappa): (a) The 
Report is being examined. 

(b) and (c). In the Report, it is 
said that the observations on a few 
villalea sampled in the State indicat-
ed that the proportion of potential 
not utilised in 1959-80 Kharif Huon 
wall 100 per cent in Kerala. H per 
cent in Rajasthan and 88 per cent in 
Madhya Pradesh. In Bihar, Alldhn 
Pradesh, U.P. and Madru, the per-
N!ntale of non-utiliaatioD was fairly 
on the low Dde. ID the remaiDiq 
State inc1udinc Oriaa, the proportian 
of ~tale of non-utllisatioa was 
about 50. For the Babi -. the 
under-utililaticln 01 the pcUntial w .. 
high in Ort.., Aaam, ADdhra Pra-
desh and Bihar. 

As these observations were taken 
on only a very limited area of the 
State concerned, it cannot be said to 
represent the position in regard to 
the entire State. 

Hydro-Electric aDd ImpUoD Pre-
jeets In Orissa 

1881. Sbrl Chlntuaoal PaalJnbI: 
Will the Minister of IrrIpU_ and 
Power be pleased to state the amount 
of central loans given to Orissa In 
1961-62 so far for the purposes of 
executing various Hydro-electric pro-
jects and major and medium irrigation 
projects, project-wise? 

The Depat,. Minister of lrn.aUon 
aDd Power (Shrl Hathl): Except for 
certain large multipurpOlle river 
vall('y projects like Hirakud, no 
separat£' specifie earmarked IODn 
assistance is given for any hydro-
el('('trie or irrigation project. The 
assistanc£' for such projects is includ-
ed ill th£' total centraJ loan assist-
ance paid to tht, States for financin, 
the annual Stah- Plans. flt-nce it is 
not possible to furnish the informa-
tion rt!Quired by thf' Honourable 
Member. Howevt>r, a loan of 
Rs. 56'75 lakhs has so far been paid 
to the Orissa Government during the 
current year for ChipJirna Pow(!r 
House Project (Hirakud Stage IJ). 

Account SectiOD of Telephone Deptt .• 
Cat&aek 

1111. Sbri 8arendrautb Dwl."y: 
Will the Minister of TrIIMper& and 
C ... llllleatl... be pleaaed to state: 

(a) whether the account aectjon of 
telephone department for the Cuttack 
di.ision Is now functioning from 
Calcutta; 

(b) whether it is Ukely to be shift-
ed to Cuttack; and 

(c) It 10, when? 

TIle ...... ", TrusP-t ... Cea-....... a_ (Dr. P ........ ,..): 
(a) Tbe telephone revenue aeeount-m. work relatiD8 to 0rIua elide UI 
at pr'eIeDt carried out from the Tele-
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phone Revenue Accounts Oftlce. West 
Bengal & Orissa Circles at Calculta, 

(b) and (c). The question of shift-
ing of the T.R.A.O. Section for Orissa 
Circle to Cuttack is under examina-
tion. 

l'1 ~ ~~ 

~r;t_. '" ~1 : ~ WI'II ~ 
P ~ 7.f~ <f"fT::r ~t If-'H ~l'ii" 

f~ : 

( ~ ) ~flH lfr,: 'R t f'f> ~ it ,,"T 
ar>T ,,"'iT::-'" ;;rfT'.f ~: f'il~T{ Sfl«'l f~li 1il'1 

.it ~; 
(~) lff~ ~t, ~T ,,"~ ilI'm ~~I 

~; ~'{ 

('T) ~'f')-q" ~~' lf~iIl ;j 

(I!f ~qJ~" * It'fT ;;r~lf fi'f"~fur f~ 'fit 
f lR~ ""~f W~ ~ f~ f~ 'iPf 7Thl 
~ ~1 'Tzft ~ ? 

iff- ~"""" (~,,)o ~o prtq1) : 
(~) ~ (..-). ~ ~t I if(~ ~ ~ 

"'r~ Iff 'Tf f , 1I~~'7I lf~olT'ii f.r .. ' " ;---
( ~) qf(!f~ orrciflf 1f~"VT1f lf~'fl, 

f~~, ~(~ ~ ~ ~m~ ifil 
~~T 'lsm: ~ t I I:~~ 
~II' ~r .,:t ~ rlf-mr ~11f,1 
it trl1 lRh: *~T ~ '):[f"( nr~ 
~1tlII"fT it~ ~t, 

( ~) ~mllfT rlf-m\ 1,f)'JIin', f~IfiT 
~~ , .. r It 'Tm~1 ~T 
.f{ 51111'...... ~ l" ~'"1f 
.. ~Ti~~t.1 

( ,) qf~ If{ sr'll~ it; f'1~.IJ:I 
"''I'I ~« sm '" ,r~ 1":1 
"Of ~' ~ ~ '.r"~ ~, 
f ... ~ II/Ilfi{f , 

('t) 'Ut\' ~ .r A.Rt lRl~ 
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{11IIf'41i1 if .f{ ~ ~, 

~T' 

( 'I.) ~It: ~ ;mJ ~~ mrtT 
f~ ~~~lf l~-Til~ ctT lRrq-
~4ifll'llt;(j it. ft:rn, '"lllJ ~ 
:;;ni: it; ~ ~) ~fOIT t I 

( ~) ~r.n iIlA" ~ ij'tir lfir 
~ ~.f it. f~ f~
"TOf tfi~, fgrlf'{!fiT ~1fc.iI" 
~,~, 

( :,) oqrerrn lRl~ iiiflr.ft :S)Tf ~T 
q .. , ~ ;:; ~ ~tII\";'IT, fi;rJ:, it; 
~.~ ~lftlf ~) it ~Rf
~ ~ ~T ~ ;:rn;;r 

if; lRfqlfil~ ~TTfU; ~" 
l1'<ffl it ~ f.t;lJ \iI'R ~, '. f.im ... , 1J:~; ~~ t~ ~""·f 

it l~ ~~ it ~ ~T~l 
t I 

( ~) ~ ~fw.r Slf~ti'1f1ldl 7flurm. 
mrlfiT ~~ ~""T if; ~ 
'li) \Ff~ ;ip) if; ~~' "m~ 
If\'IfflT ~ri; ifi ~ 51'")c",rgil" 
(OfT ~ , 

(q ~T1fTVr &1'5!) if; ~ "T ~ m1i.f 
iii) ~~ '1fm<:f 1VA ~i\' it; 
f«n: ~ ~,;~ 7f~ 
~ ~ ~~T "') f~r
q;fT~ I 

(~,,) .~ ITit ~ l'f ~m;f 
'liT ~ ~ ~ ~ 'i'iP' 
~~~, 

(H) ~Jfi~~~1 
(t~) ~ ~1T'-" it; ~ .m 

it; W~ ~ ~ If;) 

~ it; f\i;R 1f1nfq R;rr .• 
~r. ~ ,~ it; r.r.rr' w 
~~~~I 

( n) .~ ~ ~ ftI'R" '(lit. 
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~ it; ~ ~ ~ ...... Water 8appl, BehelD. 

~I 

(~'t) f<riN itt~, ~ 
~~.m~~Tii 
iTif if; ~~, m I'm iM 
~~m~~ 
" ~, ~ ~T ~ ~T1r 

~Tlf "Tit en ~Of 
m ~ ~ Jffi') t 
'fT1r ~l1iT'JT, 'r'l tT P~I1fT ~I 
~i, -aW,'t it 'SIiiI'Of"oi ;;rnlf !flT 

.r,~, If~t ~ ~TiiiT '!l'l!) 
q .~ sr;;;r;A-f~.lfT if.l ~i 

'£~ ~~ ~;;W1fr~ 
~ 

lf~ iT :;n<w, ~:r trt ~ I 
" 

(~) ~rW't q~ 7.f)i;r.rr it '-\f 
~ fT'!'Of !flT ~'7.f ;.~,; ;;n1q eOf ~ I lftiifOfT 

it ~ ~ 1 ~ ifi fi;ri m '! 11 if! 73' Rff.f 

OftT ~ I N. '( "<1"1' ~~ ~ I fit; ~ -mvr 
~'h i~t lI'riifOfT\1'y ~~ ~ to. x ~ ~\'r9 

~.:rlI'Y ;,r, 1'-' ~ if.l n::.r. q~ ~rflT 

JU "mRol 'fir ~·t,.:r.ft it sr~ ~11: 

~iI'lf'-:- 1f'1 it ~ ~ I 

11M. Sbri IIarIsb CIwadra Mathar: 
Will the Minister. of Health be pleas-
ed to state: 

(a) what is the physical achieve-
ment in matter of Rural Water 
Supply Schemes by different agencies 
in each State during the Second Five 
Year Plan period; 

(b) what accounts for the shortfall, 
if any; and 

(c) whethcl' any decisions have 
been taken for streamlining the 
administration for effecthre imple-
mentation of Rural Water Supply 
Scheme? 

The Minister 01 Health (Sbr. 
Karmarkar): (a) It is not possible to 
make any correct assessment of the 
physiC'al achievement made under 
this programme because of the 
multiplicity of the agencies engaged 
on the programme and lack of unitary 
control in its implementation. The 
following arc some of the available 
data which illustrate the progress 
achieved und('r different programme 
during the Second Plan:-

STATEMENT 

Physical taTget, 
Name of the Programme Physical targets Achievement during the 2nd 

Five Year Plan -------_. 
(i) National Water Supply" SUill-

tation (Rural) Programme WIder 
Bealth Plan. 

(ii) Proeramme for Bockward 
Classes" Scheduled Tribes. 

(iii) Local Development Works Pro-
Iramme. 

(IV) Community Development Pro-
II'UIUIle. 

Separate ftlUl'eS for each Slate are 
DOt available. 

(b) Some of the obstacles in the 
proper and quick implemeDtlition of 
tile .ebeme as eoUDciated b, tbe Team 
for Selected Buildinp Projects .t up 
UDder the Committee on Plan Projec:ta 
for euminln, \be ProI1'&JDlDC!. are u 
foUows:_ 
IZS (Ai) LBD-I. :-.,-,., 

About 11,000 villages provided with 
piped water supply. 

30,000 wells constructed. 3,000 weill 
repaired. 

'72,G2'7 schemes (upto the ftrst four 
years of the Second Plen. This doel 
not include information in respect ot 
Madras State for the yearS 1968-59 
and 18G8-80 and lor Rajasthan State 
for 1859-80). 

4.03,000 wells constructed or reno-
vated. 

1. The factor imped.in, the proll'8U 
of this proaramme Is tl\e method of 
ftnanclal all.oc:ation on a year to yea&' 
buis. Water 1UPP1y and taDitation 
ac:hemea call for lon, raDle plaJuaiq 
and advance indentm, for materiaJ.. 

2. The procedural nep. to be 
followed from the iDJUllUon of tile 
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scheme up to its completion are many 
and time consuming. 

3. The programme also suffers from 
organisational drawbacks at the State 
level. 

4. There is dearth of trained 
per so mel to carry out the schemes 
under this head. 

5. A number of agencies are in 
charge of rural water supply schemes: 
the water supply schemes under the 
National Water Supply and Sanitation 
Programme, the programme of Com-
munity Development, tribal welfare 
schemes and the Local Development 
Works are implemented through 
different agencies. Very often the 
fil:'ld agencies incharge of the pro-
gramme executing the schemes are 
without adequate and competent 
technical personnel. 

6. There has been a large diversity 
in procedure, practice and technique 
as between State and State in regard 
to the preparation of plans and 
estimates. 

7. COSt of the schemes had gone up 
due to inadequate investigation, 
unrt'alistic designed standards, 
injudicious phasing of works etc. 

(C) In this connection a tten tion is 
invited to paragraphs 7-10 of 
Chapter XXXII of the Third Five 
Year Plan. 

Dredging In the River Booghly 
1895. {Shri S. C. Samanta: 

Shri Subocih Hansela: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether the two U.N. Techni-
cal Experts engaged in the study of 
hydrology and dredging in the river 
Hooghly have submitted any interim 
or final report; 

(b) if not, how long their studietl 
will continue; and 

(c) whether any time limit has been 
fixed? -. II 

The MlDIst.r of Transport and Com-
manlc!aU .... (Dr. P. 8altbara,..): Ca) 
No. But the two experts have made 
recommendations from time to time 

to the Port Commissioners on the basis 
of their investigations. 

(b) and (c). Mr. Szawernowski 
was appointed in January 1960 and 
Dr. McDowell in March, 1960. Mr. 
Szawernowski's term is up to 31st 
December, 1961 while that of Dr. 
McDowell is up to 20th September, 
1961. 

Irrigation Schemes in Punjab 

1896. Shrl D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the team of ex~erts 
appointed by the Central Govern-
ment to study the irrigation schemes 
sent by the Punjab State Governm '1t 
has submitted its report; and 

(b) if so, the reeommendations 
thereof? 

The Deputy Minister of Irri,ation 
and Power (Shri Hathi): (a) The 
Government of India has not appoint-
ed any such team of experts. 

( b) Docs not arise. 

Use of Nylon Underwears in India 

1897. Shri Birendra Bahadur Slnrhjl: 
Will the MInister of Health he pkas-
ed to state: 

(a) whether Government have .-een 
press reports from London that l&dies 
wearing nylon underwears and 
leather shoes have been found to ac-
cumulate an electric charge of 600 
volts with about 20 metres' walk; 

(b) whether some experiments to 
ascertain this obl'ervation are con-
templated to be carried out in I'ldia 
also; and 

(c) what precautions are envisaged 
to check the u;:;e of nylon underwears 
in India? 

The Minister of Health 
Karmarkar): (8) Yes. 

(Shri 

(b) There is no proposal to carry 
out any such experiment in any Cen-
tral Government hospital. 

(c) It is not a problem in Indilt at 
present and as such no precautions 
are called for. 
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Minor IrrJption Schemes 

1111. Sbrl BalakrlsbDAn: Will the 
lIinlster of FOOd and ~leultDre be 
pleased to state: 

(8) whether States have been asked 
10 carry out a systematic survey oI 
the minor irrigation schemes and the 
formulation of a programme for the 
execution of the minor irrigation 
works; 

(b) whether States are implement-
ing the programme for surveying tht! 
minor irrigation schemes; and 

(c) what are the details of the 
minor irrigation programme? 

Tbe Deputy Minister of Arriculture 
CSllri M. V. Krishnappa): (a) and ~b). 
Yes. 

(c) Minor Irrigation programme 
mamly consists of the following: 

(1) Works which are construdecl 
and maintained by State Gov-
ernments, such as, tubrwells 
and tanks. 

·12.1 Works whil-h are constnl'teu 
and maintained by indivi-
duals, such as, new weUs, 
deepening and boring of 
existing wells and instillla-
tion of pumping sets dnd 
other water lifting app1ia~lces. 

(3) Works which are mainta'lled 
by a group of cultivlI!ors, 
such as, Bandharas, Ahars. 
Pynes. 

Price of Rlee ID West BeDral 

1199. Sbrl Prabbat Kar: Will the 
Minister of Jo'aod a :\d Arrlcalture be 
IJleasr.-d to state: 

(a) the prevailing prices of rice hi 
West Bengal in the months of June 
and July; 

(b) whether the prices show up-
.. ard trend in comparilon to the 
Prices prevailin, in April aDd M.y; 

C r) if 10. the reuon for lU('h .. .,. 
WanI trend; and 

(d) what steps are being taken to 
check this trend? 

The Deputy Minister of Food and 
Arrlculture (Shrl A. M. Thomas): (a) 
and (b). A statement showing the 
month-end wholesale market pric~i of 
rice in certain selected centres of 
West Bengal during the months of 
April, May, June and July, 1961, Is 
placed on the Table. [See Appendix 
II, annexure No. 1061. 

In June and July, 1961, there has 
been some seasonal rise in the p: ice.t 
of rice, but the prices of rice thi!l 
year are much lower than those .. re-
vailing during the corrE-sponding 
period of last year. 

(c) The small rise in prices Is 
mainly a seasonal rise. 

Cd) The State Government are 
maintaining fair price shops for dis-
tribution of rice, but the demand fer 
rice from these shop~ is not large. 

P. & T. Oftlcla18 Suspended belore 
Genera. Strike 

1900. Shrl Muhammed EIIu: Will 
the Minister of Transport and Com-
munlcatloni be pleased to stat.: 

(a) the numbl'r of Officials in Posls 
and Telegraphs Department su~..,nd

ed before they could join the jast 
~trik(:' of Cf.Ontral Government em-
ployel's on the 11th and 12th July 
forenoon; 

Cb) nature of punishment givcu to 
them; and 

(cl the reasons Cor such purdih-
ments? 

Tbe M1nJa&er 01 Tnuport and Com· 
IDUDleatioas (Dr. P. lab ..... 'u): 'a l , 
(b) and (e). The information i. 
being collected and will be laid on 
the Table of the S.bha. 

Theft In Sa .... r Loco Work"op 

1111. llirl I ........ rJee: Will the 
Minister of ...... ,. be plealed to 
state: 

(a) whether 80 Bra .. liDe,. wete 
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found stolen in Loco Workshop at 
Kanpur on the 11th July, 1961; 

(b) whether the seals were found 
intact. 

(c) if so, whether the case was 
handed over to the police; 

Cd) if not, the reasons therefor; and 

(e) whether any departmental en-
quiry has been held? 

The Deputy Minister of Railways 
(Shri S. V. Rama!!wamy): (a) and (b). 
Ye; Sir. As a result of a check on 
11·7-1961. a shortage of 63 (and not 
60 Brass liners was reported from 
the Kanpur Loco Shed Store Rl'om, 
thl' seals and padlock of which were 
intact and showed no signs of cr'mi-
nal interference. 

(c) and Cd). A case u/s 379 1 p.e. 
has been registered by the police. who 
are investigating into it. 

(e) Not ~o far. 

Overbrldge at Manmad 

1902. Shri Yadav Narayan Jadhav: 
Will the Minister of Railways tP. 
pleased to state: 

(a) whether it is a fact that the 
work of the Railway overbridge at 
Manmad was scheduled to be cor.l· 
pIe ted in the month of February, 1961; 

(b) whether it is also a fact thnt 
the work is at a standstifl at prescnt; 

(c) what is the cause of the delay 
in the completion of the work; 

(d) what efforts are being made to 
expedite the work; and 

(e) when it is likely to be com-
pleted? 

The »epat, MIDlI&er ., BaDwa,. 
(Sbrl S. V. Ranauwam,): (a) Yes. Sir. 
The Railway has already complet d 
the bridge proper. , 

(b), (c) and (d). The work :)n 
the sloping approaches to the br!dae 
which is beinl done by the Gove:rn-
ment of Maharashtra, is 1n proll' J.aS-

That Government has been urged ~ 
expedite completion of the same. 

(e) This is a matter whiCh CODCer.J5 
the State Government. 

Major and Medium Irriration Scbe-. 
in Nasik, Maharashtra 

1903. Sl1ri Yadav Narayan Jadbar. 
Will the Minister of Irri,ation ... 
Power be pleased to lay a statern->nt 
on the Table showing: 

(a) the names of the Major Meduma 
Irrigation Projects sent for approval 
by the Maharashtla State Governm.,nt 
from the District (}f Naslk to be in-
cluded in the Third Five Year Plan; 
and 

(b) when these schemes are likely 
to be- takt'n up and what are the enl-
mates of the projectsi' 

The Deputy Minister 01 IrrlptiOa 
and Power (Shri Bathi): (a) Ttt~ 

Maharashtra Government in their 
draft Third Five Year Plan propo:IE!CI' 
Godavari Project, .Part 1. Stage I 
(Karanjwan Dam Project) TaluJc 
Dindosi, District Nasik for inclusion iD 
the Plan. 

(b) The scheme is estimated to coat 
Rs. 651 lakhs. The question of ta!dnc 
lip the scheme does not arise lIS it 
l'ould not find place in the approve4 
irrigation plan of Maharashtra Goy-
('rnment. 

Out-ArencieJ In IlaJathan 

190t. Shrl Onor LaI: Will U. 
Minister of Railways be plea9l!d to 
state: 

(a) the number of Railway Old-
agencies in Rajasthan opened duriDc 
1961·62 so far; and 

(b) the number of new out-aaene-
ies to be opened duriDi 1981.·6Z! 

ne De .. " ....... err RaIl-.,. 
(Sbrl S. V. .. • .. ,): Cal One. 

(b) Propoaals to OpeD out· .......... 
at 12 more places in Rajastlwl ... 
under c:onsJderation. But it clllUlOt lie-
stated deftnitely at this Ita. ..... 
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1ber out-agencies at these 12 pla(''!~ 
will be opened during 1961·62 or 
opened at all. Also, it is possible tllat 
out-agencies at other places mllY be 
Gpe1Ied during this year. 

WaHlnl Boom lor Third Class Women 
Passenlers at Kola 

1915. Shri Onkar Lal: Will the 
llinister of Railways be pleased to 
state: 

(a) whl"ther it is a fact that t~ere 
is no provision for separate waiting 
~m for third class women pas<;<'I1-_rs at Kota Station; and 

(b) if so. the resons -therefor? 

Tile Deputy Minister of Railways 
(BJuoi S. V. Ramaswamy): (a) and (bi. 
A waiting room for use of l3dy 
passengers holding tickets of all 
classes is available at Kota station 
and a separate waiting room for lady 
passengers holding III class tickets •.• 
Dot therefore considered necessary. 

Survey for Laying Pipeline at 
Salpura Station 

lH6. Sliri Ontar Lal: Wil! the 
Minister of Bailways be pleased to 
state: 

(a) whether it is a fact that a 
... rvey is going on at Salpura station 
GIl Western Railway from Kota to 
BiDa for laying a pipeline at Salpura 
station from Andheri riverj 

(b) whether there is a compialnt 
ftprding non-availability of pure (and 
altered drinking water at Salpura 
stationj and 

(e) if so, the action taken 10 far? 

TIle Depaty MIDIIter 01 BalhraJl 
CBIat 8. V ........... ,): (a) No, Sir. 

(b) Yes. 

(e) At present water II brou,ht to 
the station from the ADelberi river 
.... sb'a1ned throucb clean • ..un 
cIoIb before beiDa supplied. Provt-
... of a ... dia tube-well witb haulS 
....., bas been 8BDetioaed and u ex-
IIIdecJ to be completed by the ead of 

the financial year. If the tube· well 
proves successful then there will be 
no need to bring wa~er from the r!\'er. 

Passenrer Amenities at Kola 

1907. Shri Onkar Lal: Will the 
Minister of Ball .. ay. be plea~ed to 
state: 

(a) whether it Is a fact that the 
first and second class waiting rooms 
at Kota station on the Western Rail· 
way are VE'ry small and other amE-nit-
i('s are also not available there; and 

(b) if so, the new improvements in 
the passenger amenities proposed to 
be made at this station? 

The Deputy Minister of RallwA1' 
(Sbrl S. V. Ramaswamy) (a) No. Sir. 

(b) Dol'S not arise. 

IrOn and Steel Allotted to Rajasthan 
lor Arrieultural Purposes 

1908. Sbrl Onkar Lal: Will the 
Minister of FOOd and Arrleulture be 
pleased to state: 

(a) the quantity of iron and Iteel 
demandl'd by and allotted to Rajas-
than for agricultural purpose5 for the 
year 1960-61; and 

Cb) the steps taken to supply the 
allotted quota? 

The Mlnls&er 01 Apiculture CDr. 
P. S. Desbmukh): (a) Demand and 
allotment of iron and steel to Raja.· 
than for .,ricultural purposes In(')ud-
ing scrap durin, 1980·61 were 36,108 
and 23,792 tonnes relpectively. 

(b) The State Government. diltrl-
bute the Agricultural quota anolted to 
them to the Re,illt(>red Stockist., who 
place indents on the Iron and Steel 
Controller, Calcutta. He then plaM 
tbose indents on the producerl tor 
c:omplianee, aeeordiD, to the priority 
accorded to tbe dllferent types of COIl-
sumers. With a view to expedite IUP_ pJ.... the trOD and steel required for 
qrieultural PuJ'PCIRI except Gatva-
niled Col'I'UPted ....... hal been ar-
corded 'COJm PRJOIUTY'. 
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Levelling Operations of Land in 
Rajasthan 

1909. Shrl Onkllr Lal: Will the 
Minister of Food and Agriculture be 
pleased to state the financial assi8t· 
ance given to Rajasthan Government 
by the Central Government for leveil-
ing operations of land for agricul· 
tural purposes during the year 1960· 
61? 

The Minister of Agriculture (Dr. 
P. S. De5hmukh): No scheme ior 
levelling operations as such as includ· 
ed in the State's developmental pro-
gramme for 1960·61. Funds for agri-
cultural development schemes are 
made availablE" in a lump-sum and the 
amounts utilised by the State Gov-
ernment for levelling operatione. if 
any, in injividual scheme" are not 
l'eported to the Govl'rnment of Indin. 

Robberies on Western Railway 

1910. Shrl Onkar Lal: Will the 
Minister of Railways bc plclst'd to 
statc: 

(a) the lIumber of robberies commit-
ted on the Wl'stern Railway duriug 
the first half of the year 1961; and 

(b) the number in which the cul-
prits hav(' been discovered? 

The Deputy Minl~ter of Railways 
(Shrl S. V. Ramaswamy): (a) Sewn 
(2 in trains and 5 in station premises). 

(b) In both the cases of robbery In 
trains the culprits were apprehended. 

Railway BICh Scbools In Rajasthan 

19U. Shrt Onkar Lal: Will 1he 
.Minister of Rallwa1s be pleased to 
state; 

<a> the number of Railwav BiCh 
Sehools in Rajasthan, district ·wise; 
and 

(b) the location of the schools and 
the lIledium 0: instruction lDtrodueed 
therein? 

TIM .,.,..,. .Ip'". .. ...... ,. ( ........ v. aft zw..,): (a) aDd (b). 
"!'here are three BaUW87 Bltber 

Secondary/High schools in RajastluuI 
as indicated below: 

Name of School Location 

I. Railway Multi-
purpo .• e High-
er Secondary 
School. Blndikui 

2. Railway Higher 
Secondary 

Medit:m (If 
Insu'uction 

HinJi 

School. . Abu R,'ud D(). 
3. R lilway Big,l 

School . Gangapur Do. 
City. 

Medical and Public Bealth Schemes 
in Rajasthan 

1912. Shri Onkar Lal: Will tbe 
Minister of Health be pleased to ~tate: 

(3) the nature of allotment made 
so far by the Cl'ntral Government for 
Hajasthan Statl' on various Mpdical 
and Public Health Schemes ior the 
Third Five Year Plan period; 

(b) the amount allotted for the 
financial year 1961-62 scheme.wise; 
and 

(c) the amount given so far on each 
scheme? 

Tille Minister of Healtb (Slut 
Karmarkar): (a) and (b). A state-
ment showint! the provisions made far 
the various medical and public health 
schemes of Rajasthan State for the 
Third Five Year Plan is placed on the 
Table. [See Appendix II, annexure 
No. 107). 

(c) According to the existing pro-
ceciure for the release of Central 
aSSistance, funcis are released to \be 
State Governments as lump sum wQS 
and means advances. Three-fourtbs 
of the total Central assistance allocat-
ed for a financial year is released ill 
this way in nine equal monthly in!;-
talmenu. The ftnal payment sallC-
tions are iuued towarda the dOle or 
every ftnaneial year on the basis fill. 
expeDdlture ftpru flIrDiabed b7 .... 
State Governments. 
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Alrlcultaral Development Schemes ID 
Rajastban 

1913. Sbri ODkar LaI: Will the 
Minister of Food and Alrlcultare be 
pleased to state: 

(a) the nature of allotment made by 
the Central Government for Rajasthan 
State so far on various agricultural 
development schemes for the Third 
Five Year Plan period; 

( b) the amount allotted for the 
financial year 1961-62 on each scheme; 
and 

(c) the amount given so far scheme-
wise? 

The Deputy Minister of Agriculture 
(Sbrl M. V. Krishnappa): (a) to (c). 
A statement showing the allocations 
for various Agricultural Development 
Schemes made under the Third Five 
Yl'ar Plan and for 1961-62 is placed on 
thl:' Table. [Placed in Library, See 
No. LT-3139/61J. Under the proce-
dure in vogue since 1958-59, there are 
no scheme-wise sanctions of Central 
financial assistance to States for 
schemes included in their Plans. Pay-
ment sanctions for financial assistance 
arc issued towards the end of the 
financial year on the basis of ceilings 
for various heads of developrr.ent 
intimated by the Ministry of Finance 
to the individual States. The 
ceilings for the current year ha.·.,! yet 
to be intimated. 

Aldstance from Natioaal Water 
Sappl,. Scheme to Bajutban 

191t. Bhrl Onkar Lal: Will the 
Minister of aea1t11 be pleased tcJ .tate 
What amount of financial help wa. 
given from tbe National Drinking 
Water Supply Scheme ot the Central 
Government to Rajasthan State for 
cliuin, well, durin, the Second Five 
Year Plan periOd , .... -wile? 

'De ........ ., ....... (Illd 
-......ur): The lrants paid to the 
GoYeI'DlDeD\ of Rajasthan durin. the 
8eeoDd I'ive Year Plan for the lmple-
-tIrtion of the rural water ~ 
....... approved UDder tbe RatioMl 

Water Supply and Sanitation (Rural) 
Programme are as follows: 

Year Amount paid 
(Rs. in lakhs) 

1956-57 
1957-58 
1958-59 
1959-60 
1960-61 

Total 

The approved schemes 
schemes for wells also. 

Nil 
27'30 
11'04 
26'95 
6'75 

include 

Power Projects In Rajasthan 

1915. Sbrl Onkar Lal: Will the 
Minister of Irri,at1on and Power be 
pleased to state the names of power 
projects included by Governm\~nt In 
the Third Five Year Plan in RaJas-
than? 

The Deputy Minister of Irrl,8tlon 
and Power (Shrl aatlai): A statement 
is placf'd on the Table. 

STATEMENT 

Continuing Scheme. 
1. Bhakra-Nangal Project. 
2. Chambal Project--Sta,e I. 
3. Ranapratpsagar Project. 
4. Jodhpur Power House extension .. 
5. 33 KV lines from Bhilwara Shah-

pura and Ajmer to Beawar. 
6. Rural Electrification in Ajmer 

area. 
New Scheme. 

7. Bhakra Right Bank Project. 
8. Kotah Dam Power Project. 

9. Dietel ,eneration. 
10. TranmUsslon aDd distribution. 
11. Rural EledrUkatioD. 
12. &qu1J.ltlon of UDdertakinlJ and 

loans to lieeDHel. • 
II. TatiDt Lab0rat0r7. 
14. Survq. aDd InveItljationl. 
II. Cb .. bI'-Vth Unit. 

'. 
J 
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17. A Thermal station in Chambal 
area. 

18. A Thermal station in Bhakra 
area. 

Poultry Centres in Rajasthan 

1916. Shri Onkar Lal: Will the 
Minister of Community Development 
and Co-operation be pleased to state: 

(a) the number 0f poultry centres 
opened in Rajasthan by the year 1960-
61 district-wise; and 

(b) the number of poultry birds 
given Development Block-wise for 
poultry purposes? 

The Deputy Minister 01 Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) and (b). In[or-
mation has been called for from the 
Rajasthan Government and will be 
laid on the Table of the House when 
received. 

Post OMces in Hoshiarpur and Kanrra 
in Rented BuUdinrs 

191'7. Shri DalJit Sinrh: Will the 
Ministc~ or Transport and Communi-
cations be plea~"'~l to state: 

(a) th(' I. dlloer of post officeq in 
Hoshiarpul' and Kangra districts of 
Punjab functioning in rented build-
ings at present: and 

(b) the amount of rent paid by 
Government during 1960-61 in each 
district? 

The Minister 01 Transport and Com-
munications (Dr. P. 8ubbaraJu): 

(a) Hoshiarpur-54 
Kangra-39. 

(b) Hoshiarpur-Rs. 22.118'02 DP. 
Xangra-Rs. 18,798'42 nP. 
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Rail Link with Balurghat and 
RaiganJ 

1925. Shri C. K. Bhattacharya: Wi!! 
the Minister of Railways be pleased to 
state: 

(a) whether representations have 
been received for linking the B.G. 
line under construction from Maida to 
Siliguri with Balurghat and Rai~anj 
in West Dinajpur; and 

(b) if so, what steps have bcen 
tak('n in this matter? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes. 

(b) The proposal is not included in 
the Railways' Programme of constrUl'-
tion during the third five year pia!!. 
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('f) WI ~ .. " ~ " """'1 

~~If"" ('1l "oio O"fIiIltft): 
(~) ;it ~ I 

(w) ~ ~ !liT ~ ~~ 
~ it;~ij~""~t I ~ 
m ~ ~ rn !liT IIiT1J ,ft ~ 
~ttiTmr~1 

(IT) ~ q: ~ ~ ~ itt\' 
~;;yy~fit;~~~~ 

tf,T ~~lTT I 

Anti-fraud Inspectol'll on aaUway. 

1928. Shrl RaJendra Sln,h: Will 
the Minister of RallwaY!I be plea~ed 
to state: 

(a) whether it is a fact that Anti-
Fraud Inspectors have been appoint-
ed in Zonal Railways; 

(b) whether North Eastern Railway 
has been provided with such Ins,ec-
tors also; and 

(t') if not, the reasons therefor? 

Tbe Deputy Minister 01 Ballwa,. 
(Sbrl S. V. Bamaswamy): (a) Vel. 
On some railways specially to deal 
with ticket fraud cases. 

(b) and (e). No. As the <!xistinl 
machinery on North-Eastern Railway 
was already adequate to deal with 
fraud cases. 

Air 8erY_ 
Int. Sbrl P. C. Borooab: Will the 

Minister of T .... .,.m ... Clo ... uI-
eaU..... be pleased to .tate: 

(a) whether it i. a fact that a 
'Friendship' Service Is loinl to be h,·· 
troduced on Calcutta/jorhat-Mohan-
bari/Jorbat/Calcutta route; 

(b) if 10. when; and 

(c) if not. whether there I. an, 
proposal for the pt'lllent Calcutta! 
Geuhati/Mohanbari servlee to touch at 
Jorbat? 

'De .....,. ........ " (191 A ..... • 
.... ( ..... '1 sra): Ca) -0. 111'. 
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(b) Does not arise. 

(c) No, Sir. 

H._o. '" q'o "'0 .~~: rn 
.~ "'IT An: t:i'*'" ~ ~ <tt t:q'J' 
If. i:iT f.t;: 

(ili)~, ~tXc; it ~ 
~ t ~ ~ 'fo!f, ~ "fit Uofo-fect;c ~ 
'Tit 

(~) sr:~ ft;r.c if; ~ or~~ 
if't~ ~ gm ; 

(~) ~ ~ ~ m;-fW-j qo: 

f;r;r lfT'{ " W! it f'eiliC ~ f.t;m ~ m 
~~~q<;f~~~; om?: 

(liT) ~~ ifiiT, i'fT ~ rn ~? 
~ ~T ~ ~ (110 q'o 

''''1(14.,) : (ili) ~ f~-'f'Jr, ~ 
;iFlcrfr. HY,C; it ~1lf1i, nq <:rili ~ 
~ _TIT ;:m ~-~ <tol' ~~ ~r '1"( '''''4 , , 
t, ~-~ Ifl: ~ ~ ~. I [i",4 
qR~ ~, "11F't W4PqT ~ot] 

(f-f) if;~ ~ ~ if; ~ it 
~ ~ rn iftf ~ Ifzitfit; ~ 
~ ~, ;:rrfu1t; mY ~ om: ~ 
f.r~ If{ ~ ~ fT~ ~, ~ 
~m~m~~'R~ 
~ ~ ~ ~ If>i lIr,;l~ ~ it; 
~q~(\'~~~ifT1f~ 
fit;1n ~ t I 

('l') ~~,~~it;~ 
f1Aitfir;>tr6fiA~~mltiT 

~~t~~~~fIJf~ 
q~~fIAT~tll 

(,,) q 1l(r.n m ~, f;q1f 
~ 1I'Rt fiI;1n 'Inn t. m ~ '" 
fICt(Rrr·~~"'IIIfiRr", 

~~~~~~~it 
~ ~ fif;lrr ~ ~ I 

Reconstruction of Krishna River 
Brid&'e 

1931 f Shri Agadi: . L Shri Sugandhi: 

Will the Minister of Railways be 
pleased to state 

(a) whether it is a fact that the 
Krishna river bridge between Aiimatti 
and Seethimani on Sholapur-Hubli 
section of Southern Railway is being 
reconstructed; 

(b) if so, whether Mysore State 
Government has been consulted ill 
this matter in view of the proposed 
dam across Krishna river ;n that 
vicinity; and 

(c) with what results? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy); (3), (IJ) 
and (c). No, Sir. The Railway Bridge 
in question was programmed for re-
gird£'ring but the work has been held 
in abeyance due to the fact that the 
Mysore Government has proposed the 
constructioon of a Dam across the 
River Krishna on the down-strea'll 
side of the railway bridge. The r'~
servoir formed by the dam would 
subm::rge a part of the railway line 
near Sitimani Station including t'le 
bridge. This would necessitate the 
diversion of the railway line for a 
length of nearly 13 miles and the CO:'l-
struction of a new bridge across the 
Krishna. The matter is under exami-
nation in consultation with the Plan-
ning Commission and the Ministry of 
Irrication and Power. 

Telephone hdaanp, P .... 

l'U.{=~=: 
Will the Minister of TraIIspart ... 

C ........... be pleased to state: 
(a) whether the propoaal to open a 

new Telephone kcbaDle Station In 
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Poona city is still under considp.ra-
tion; 

(b) if so, the details thereof; and 

(c) what steps have been taken in 
detail so far to meet the demands of 
the telephone connections in indus-
trial estates? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayaa): (a) 
Yes. 

(b) Third Exchange of initial size 
of about 3,000 lines is proposed to be 
opened in Poona for m('('ting the long-
t£·rm deman~, For this purpose, a 
n('w telephone exchange building has 
to be put up Proposal to acquire a 
plot of land for the same has been 
approved. 

(e) Proposals fOr the replacement 
of the existing 50-line exchanges at 
Pimpri an~ Hadaspar industrial estates 
by 200-line f>xchanges have been ap-
provt'd. 

Removal of Fish Plates 

1933. J Shri G. K. Jedhe: L Shrl Panrarkar: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that fish 
plates were removed in between 
Igatpuri and Ghoti stations in Maha-
rashtra State between 5th and 9th 
August, 1961; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

The Dep" MlDIster of RaUwa,. 
(Shrl 8. V. Bamuwam,): Ca) and (b). 
Yes, Sir. It was on the nilbt between 
AUlust 7 and 8, that a Watchman 
POSted to ,uard a bridle between 
I,atPUri and Gboti .tations, .toPped a 
Dn. express train and reported to the 
train crew as also the police escort 
that lOme mischief had been pJayed 
with the traek b, certain miscreants. 
On an inapec:tion of the track. it was 
found &ba* the left haad side key. 01 
2 rail lenttb. bad been taken awa,. 

Also 2 complete pairs of fish plate. 
along with bolts from 2 joints and 
fish bolts and outer fish plates from 
the third joint had been removed. 

The train suffered a detention of 6 
hrs. 20 minutes on this account. 

(c) The police registered a calle 
u/s 126 Indian Railways Act and have 
also arrested the Watchman along 
with 2 other gangmen who are re-
ported to have bet'n a party to this 
crime. 

Watt'r Arranrements ID Carriares 
between Smrari an' Katlhar 

1934. {~hrj Bholanath Biswas: 
Shrl P. G. Sen: 

Will the Minister of Railways be 
pleased to state: 

(a) whether there is scarcity of 
water in the carriages between Sili-
guri and Katihar in N.F. Railway; and 

(b) 11 so, the action proposed to be 
taken in this regard? 

The Deputy Minister 0' IbUwa,. 
(ShrJ S. V. Ramaswamy): (a) No, Sir. 

(b) Does not arise. 

Over Bridle at Katlhar 

1935 { Shrl Bholaoath Biswas: 
. Sbrl P. G. Sen: 

Will the Minister of Rallwa,. be 
pleased to state 

(a) whether the work of con.truc-
tion of over· brid,e at KaUhar hal 
been taken up; and 

(b) if 10, when it is expc:-tcd to 
be completed? 

The Della" IIbdIter of "RaU_a,. 
(1 .... 1 I. V. ~h (a) Yea. 

• 
(b) The Railway'. portion of the 

work i.e. Bridie proper 11 expected l0-
be eompleted before the end of IN2. 
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Procedure for 8ecuriD&' Telephone 
ConneciioDS 

1938 { Dr. K. B. Menon: 
. . Shri Ramjl Verma: 

Will the Minister of Transport and 
·Communlcatlons be pleased to state. 

(a) whether there is any difference 
in the procedure for securing tl'le-
phone connections in the State of 
Jammu and Kashmir and the rest of 
India; and 

(b) if so, the details thereof? 

The Minister of Transport and ('om-
munlcatlons (Dr. P. Subbarayan): (a) 
No. 

(b) Does not arise. 

Train ColUsioD near Rajlpur on 
N.E. Railway 

193'7. Shrl Biswanath Roy: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that a 
collision between a passenger train 
and a goods train took place Ilear 
Hajipur Railway Station of North 
Eastern Railway in the 1st week of 
August., 1961 owing to negligcnt:e of 
some Railway ('mp)oyees; and 

(b) if SO, thl' loss of life and pro-
perty? 

The Deputy Minister of Railways 
(Shrl S. V. Ramaswamy): (a) On 

·6-8-1981 lit about 04'47 hours R1 Up 
Passenger train and No. 1 GC Up 

. Goods train were involved in a side 
collision at Hajipur Junction station. 
The calise ot the accident is under 
investigation. 

(b) There was no loss of life. One 
Pas;enger and three Railway staff 
sustained simple injuries. Approxi-
mate cost of damllie to railway pro-

. perty has been aSlejsed at Rs. 14,000. 

12 brs. 

MOTIONS FOR ADJOURNMENT 

ALLEGED THROWING OF 110MB AT SWAMI 
RAMESHWARANANDJI 

Mr. Speaker: I have received notice 
of an adjournment motion from Shri 
Prakash Vir Shastri: 

"The situation arising out of 
throwing of a bomb at Swnm: 
Rameshwaranandji on the evenin~ 
of Sunday, the 20th Augnst, 
1961." 

Is he taking his fast in the open 
street or what? 

'I' JAi'm ,,"\"(~, (~'fiq): 
W-lfe{ ~, iMT ~ f1fi rnn.r ;f,r l?;'fi'IT 
If>i~e"ffl"~ if;f.;r~~ (IJi~"HI'1·~ 

~;j. ~ if, 'A1~'1'1I'" ~ ~~ 
if 'q1"lfnIT 'ff ~ ~ ~ I ~;:r ~ 
# f,t ~T, m f~A" if ~ ~~ 
# n:r. f~ 1t"'1l1n fT<fT I If<f f;;: ... ,fl 
~'"'t<tr'1"F.T"T#~~~ f!;'fimTT~)W 
11ft ~t ~ ~lit ~ ~T "UiI~<l"'1p« 
~ ~ ~ on:r .f,';y;r I ~ ~;;f"T'f 

~ sf f.f; Cl6" on:r ~ ~ 'WfT I ~~ 
~ ;;r) f'4ziijq'fl ~ it ~"3'f 0I'"ll" 

If>i ~ ~ # Ifo7: f.;rlrr W <rrn { 
~~~~.rrmF.Tvn#~ 
~~ 00 !fIl '4't ~ on:r 'fll ~ ~lq
Rz:rr I 

SfTiJ: iIfi1<l II ~ fRT ~ ~ 
~~~JjI'1If1)fI~~ I :a-~~ 
~fifi~~~~~1fIT fm 
~ 'fi"{ ~iJ t fir; 1f~ I(lf t l:fT ~ t 
~ al1Tt ~ ltI1t ~lIlf(Oj~ ~ rrz:rr 
t ~ ~ IfIT f.rt'm"tr ~ I 8fit;;r 
~n~ it;~1ft,~ql' 
~ if, fq if ~ 'to l:fT V,o ~~ ~ 

aQf+'4fd ",", ...=rt~" ~ 5JIfiR IfIT 
~~tnT~1 mlft {1!fq 
~~~~1Im~tprtntl 
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~~~'feirr~lj~~1T'f I 
$ITiiI' it; "~~ij4.,,, lj m ~ fit; ~ 
qrc!~j("ii lj ~ ~ m ~ ~ 
ilimi?:,~~ ~,~~ 
~~m-~m~~m~~~ 
of ~ "" q;m ~ ~ "~ 
~~fJj"'=I"lo:=:"~~t.m:~~1 
~ f~lj~~~t 
~ !fiT ~ arn:: $ITiiI' ~ .m- fir;1rr i3IT 
~ t ~ fll .... :mqlfi 'm'I" (01 m-
~~~~~t,~~tft;A 
<m "3"mf .rot ;;rr ~ t, {li" Itft ilY~ 
if; f~ ~Ifi ~ fir; '"1"1frlf ~l 
q<: ~)71'fT ~ lfiTt ~ ~ ilYllf I 

The Minister of State iii the Minis-
try of Home Affairs (Shrl Datar): 
This is about Delhi. That is a diITer-
ent matter. 

The Prime Minister and Minister 
of External Affairs (Shrl Jawaharlal 
Nehru): The hon. Member has given 
all the facts. It can hardly be Ill~ded 
to. He has himself stated all that 
has o~curred. The matter is being 
enquired into. It has been sent to 
Agl'a. What more can I say? 

Mr. Speaker: He says that there is 
indifference so far as this fast is con-
('crncd. That is his complaint. 

Shri Jawabarlal Nehru: There iJ no 
indifference. Sir. 

Sbri Datar: So far as the DelhI 
incident is concerned, the Governrr.ent 
have already taken action. A cllse 
has been registered under the Ex-
plosives Act and four or live persons 
have already been interrogated. It 
was a case of a cracker. The Govern. 
ment are tryin, to lind out as to 
where it came from. Already Gov-
ernment have taken proper step. to 
He that there is no teNion and the 
.~tuatiOn is normal. A. a precau-
tIonary measures, 2Ii policemen bave 
~ deputed to intensify patrolUn. 
In the vicinity of tbe Dewan Ball 
"here this fast is beiDa undertaken. 

Mr. Speaker: In view at the state-
ment, I am not called upon to give 
my conaent to the adjournment motion. 

Raja MabeDdra Pntap: My I say 
• word about this matter? 

Mr. Speaker: No; I am sorry. 

ALLEGED PAKISTANI RAm ON INiuAN 
VILLAGE 

Mr. Speaker: Shri S. M. Banerjee 
has given notice at an adjournment 
motion: 

"Immediatt' need to discuss the 
alarming news that arm ed 
Pakistanis raided an Indian vil-
lage namely Shelurbagb On Karim-
ganj border on 18th August, 1961, 
killing one person and seriously 
injuring many." 

Shrl Hem Barua has given notice 
of the same thing. 

Sbri S. M. BenerJee: (Kanpur): 
May I submit, Sir, . . . 

Mr. Speaker: Has he got any pri-
vate information apart from what ap-
pears in the newspapers? In such 
matters, when I call hon. Members 
to read out if they have any informa-
tion in additional to the newspaper 
reports. 

Shrl S. M. Benerjee: I have a 
doubt in m~' mind for which I want 
a clarification. It is a news which ap-
peared in the HindUitan Times that 30 
anncd Pakistani men came by boat, 
entered the villa,e, kiUed one and· 
eeriously injured many. My submis-
aion is tbill. 'nIe other day, in reply 
to many questiona, it wal replied by 
the Prime Minister and the Deputy 
Minister Shrimati Lakahml Menon that 
adequate security measures have been 
taken in this area. I want to know 
whether that particular statement was 
due to ianorance or complacency, when 
thirty people can enter our area and '0 back merrily and nobody hal been 
arrested. I want to know the truth 
about tbia eue, IJld If It is really true. 
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[Shri S. M. Banerjee] 
what stePs have been taken to avoid 
future recurrence of this. 

Shri Hem Barua (Gauhati): in 
spit(; of the hon. Prime Minister's 
claim that there has been peace on 
the Indo-Pakistan border since the 
signi~g of the Canal Waters Treaty, 
it pains me to see that this border 
area in Assam, particularly in Cachar 
has been turned into a virgin soil for 
intrusion by Pakistani nationals. 
These intrusions are repeated year in 
and year out. My contention is this. 
This border has been settled. Why is 
it that the border is not adequately 
protected by our security forces? Why 
is it that there are no barbed wirefen-
ces so that there may not..be incursions 
of this sort? think that that border 
has been neglected. Whenever ques-
lions are put to this effect in the 
House, the pet argument offered is 
that it is a long border-I know this is 
a border extending over 680 miles-
how can it be protected. But, there 
are vulnerable points in the border, 
thE' inhabited areas. These areas are 
the scenes Of intrusion. Why is it that 
these vulnerable points which have 
been witnessing these incursions for 

.Iueh a long period are not protected? 
t am sorry to say that the policy 
adopted by our Government is an im-
potent policy throwing these people 
living there in the border to the mercy 
of Pakistani vandalism and all sorts 
of things. 

Shrl Jawharlal Nehru: would 
luggest \lhat if we discuss any matter, 
we should try to flnd out facts. It 
II not very helpful to take a small item 
In a newspaper and then hang a large 
number of arguments on that item. We 
have no information about this at all. 
We will ask the Pakistan Govern-
ment, we will ask other people to 
aupply it. We will get. It may be a 
question Of a normal dacoity; it may 
be something else. It il not helpful 
to elilCUg it in this vacuum of infor-
matlon. In any .event, it is not a mat-
ter for adjournment motion. 

Ibrl Rem Baraa: The very fact 
Ibat the Government of Asaam bave 

tailed so far to provide the Gov-
ernment of India and the hon. Prime 
Minister with information about this 
incident that has been sufficiently re-
ported in the newspapers is a sad com-
mentary upon the state of things in 
the State. There has been an incur-
sion and ... 

Mr. Speaker: Automatically I do 
not know if the State Government 
sends this information or whenever 
such an incident occurs, the Central 
Government a~ks for information. I 
do not know what the procedure is. 
But, in view of the statement of the 
han. Prime Minister that it is under 
enquiry and they are making efforts 
to find out the truth about it, I do 
not give my consent to this adjourn-
ment motion. 

12~06 hrs. 

PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER SEA CUSTOMS ACT 
AND CENTRAL EXCISES AND SAI.T ACT 

The Deputy Minister of Finance 
(Shrlmati Tarkeshwari Sinha): I beg 
to lay on the Table:-

(i) A copy of each of the follow-
ing Notifications under sub-
section (4) of section 43B of 
the Sea Customs Act, 1878 and 
section 38 of the Central Ex-
elses and Salt Act, 1944, mak-
Ing certain further amend-
ments to the Customs and 
Central ExciSe Duties Export 
drawback (General) Rules. 
1960: 

(a) G.S.R. No. 1001 dated the 
5th August, 1961. 

(b) G.S.B No 1002 dated the 
5th August, 1961. [Placed 
ift UbrCl'1l. See No. LT-
311'/61). 

(il) A copy or Notifleation No. 
G.S.B. 1003 dated 5111 AUlUIt, 
IIMI1, containing corrilendum 
to NotUlcation No. O.8A 8ft 
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dated the 8th July 1961, un-
der sub-section (4) of section 
43B of the Sea Customs Act, 
1878 and section 38 of the 
Central Excise and Salt 
Act, 1944. [Placed in Library. 
See No. LT-3125/61]. 

(iii) A copy each of the following 
Notifications, under sub-sec-
tion (4) of section 43B of the 
Sea Customs Act, 1878:-

(a) G.S.R. No. 967 dated the 
29th July, 1961. 

(b) G.S.R. No. 968 dated the 
29th July, 1961. 

(c) G.S.R. No 1004 dated the 
5th August, 1961. [Piaced 
in Library. See No. LT-
3126/61]. 

MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following messages received from the 
Secret.ary of Rah cl Sabha:-

(1) 'In accordance with the pro-
visions of Rub-rule (6) of 
Rule 162 of the Rules of Pro-
cedure and conduct of Bus-
iness in the Rajya Sabha, I 
am directed to return hen--
with the Union Territories 
(Stamp and Court Fees Laws) 
Bill, 1961, which was passed 
by the Lok Sabha at its sitt-
In, held on the 10th August, 
1961, and transmitted to the 
Rajya Sabha for its recom-
mendations and to state that 
this HoUle has no recom_ 
mendations to make to the 
Lot Sabba in regard to the 
said Bill.' 

(2) 'In acecm:tance with the pro-
viaiOllll of rule 125 of the Rules 
of Procedure &Del Conduct of 
Buaneu in the ~a Sabba, 
I.... direeted to inform the 
Loll: Sabba tlwt the Bajya 

- (Ai) L.8D.~ 

Sabha, at its sitting held on 
the 17th August. 1961, agreed 
without any amendment to the 
Khadi and Village Industries 
Commission (Amendment) 
Bill, t961, which was passed 
by the Lok Sabha at its sitting 
held on the 9th August, 1961.' 

(3) 'In accordance with the pro-
visions of rule 101 of the Rules 
of Procedure and Conduct of 
Business in the Rajya Sabha, I 
am directed to inform the Lok 
Sabha that the Rajya Sabha, 
at its sitting held on the 17th 
AUL'Ust, 1961, agreed to the 
foHowing amendment made by 
the Lok Sabho at its sittin, 
held on the 10th August, 1961, 
in the Minimum Wa,es 
(Amendment) Bill. 1961:-

Clause 2. 

That at page 2-

for lines 6 10 14, Bubstitutc-

"C2A) Where in rellpect of au 
industrial dispute relating to the 
rates of wages payable to any of 
the employees employed In a sche-
duled employment, any proceed!n. 
is pending before a Tribunal or 
National Tribunal under the In-
dustrial Disputes Act, 1947 or be-
fore any like authority under any 
other law for the time being in 
force, or any award made by any 
Tribunal, National Tribunal or 
such authority is 'in operation, and 
a notiftcation fixinl or revising 
the minimum rates of wa,el In 
respect of the Icheduled employ-
ment is !IIued during the pen-
dency of such proceed!n,. or the 
operation of the award. then, not-
withstanding anything contained 
in this Act, the minimum ratel 
of wa," 10 fixed or 110 reviled 
lhall not apply to thOle employeetl 
durin, the periOd In which the 
proceedlDJ i, pendin, BDd the 
award made thereh. II in oPeration 
or, .. the cae may be. where the 
notUlcation II "ued durin. the 
periOd 01 operation of an award 
durtDl that period; and where 

I ." ... -,_4.L .":., ~. 
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[Secretary] 
such proceeding or award relates 
to the rates of wages pay ale to all 
the empbloyees in the scheduled 
employment, no minimum rates of 
wages shall be fixed or revised 
in respect of that employment 
during the said period' 

RE:CALLING ATTENTION NOTICE 

Shri Braj Raj Singh-Absent. 
matter of urgent public importance. 
Shri Braj Raj Singh-Absent. 
Motion for Eh~ction Committee. Shri 
S. K. Patil. 

The Minister of Food and Arricul-
ture (Shr. S. K. PaUl): I beg to move. 

Shr. S. M. Benerjee (Kanpur): This 
may be taken up. 

Mr. Speaker: It would nol be. The 
hon. Member who is interestpd does 
not come. 

ELECTION TO COMMITTEE 
INDIAN COUNCIL OF AGRICULTURAL 

RESEARCH 

The Minister 01 "'ClOd and Arrical-
ture (Sbrl S. K. PaUl): Sir, I beg to 
move: 

"That in pursuance of Rule 2 (6) 
of the Rules of the Indian Council 
of Agriculture Research, read 
with Rule 6(6) thereof, the Mem-
bers of Lok Sabha do proceed to 
elect, in SUch manner as the 
Speaker may direct, one member 
from among themselves to serve 
as a membel' of the Indian Council 
of Agricultural Research t,jrp Shri 
T, Sanganna resilned from Lok 
Sabha. 

Mr. Speaker: The question Is: 
"That in pursuance of Rule 2(8) 

of the Rules of the Indian Council 
Of Agricultural Research, read 
with Rule 8(8) thereof, the mem-
bers of Lok Sabha do proceed to 
elect, in such lIlanner .s the 
SpeakeI' lIlay direct, one member 
from amon, themSelves to ser'ft 
u • member of the Indian Council 

of Agricultural Research viCe Shri 
T. Sanganna resigned from Lok 
Sabha." 

The motion was adopted. 

12'10 hrs. 

MOTION RE: THIRD FIVE YEAR 
PLAN 

The Prime Minist!!r and Minister of 
External Affairs (Shri Jawaharla) 
Nehru): Mr. Speaker, Sir, I bt'g 
to move: 

"That the Third Five Year Plan 
laid on tht' Table of the House on 
the 7th August, 1961, be taken into 
consideration" . 

It was almost exactly a year ago, on 
August 22nd, 1960 that I moved the 
motion for consideration of the Draft 
Outline of the Third Plan, and this 
House was pleased to give its approval 
to it. Previous to that, it fell to my 
lot to place before this House the 
First Five Year Plan, in December, 
1952, and the Second Plan in May, 
1956. 

I am moving this motion for consi-
deration not on behalf of the Plan-
ning Co~mission, of which I have the 
honour to be chairman; but, as a mat-
ter of fact this is not the work of the 
Planninl Commission only; it has had 
naturally the full co-operation and 
support of the Central Government 
and their Departments and Ministries. 
of the State Governments, the Chief 
Minister. and their lovernmental ap-
paratus and a larce number of other 
organIsations and specialist indivi-
duals, who are included in various 
panels, and organisations, even /lo-
lng dOWn in many cases to pachayats 
and the like, so that, this i8 very much 
a ,oint effort, and I should like it to 
be considered .. that joint effort and 
not the work of a few eminent per-
sons who have given a ~ deal of 
thought and labour to ita prepuation. 
Many bon. Membera of this HoUR 
bave been &I8OCiated with the cond-
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eration of this or parts of it, in var-
ous stages. I put it forward, there-

fore, as this jOint e1fort, not as a party 
rogramme. but, I hope, r~presenting, 

if not everybody, a very large num-
ber of individuals and groups in this 
House and outside. 

Indeed, ever since this has ben pub-
lished in the press, the reactions thus 
far have been very largely in its fav-
our; it has been approved of; natural-

: ly and rightly, there have been criti-
'cism;;. We welcome these criticisms; 
but tht' broad approach of it has bf>en 
welcomed. 

Now, it is true that the party out 
: of which the present Gove .. nment has 
come, is intimately interested in this 
Plan and th!'y have given it their sup-
port, beclluse 'it represents certain 
principls for which they have stood 
not today only, not for the last ten or 
twelve )car1>, but at least for thirty-
two years, ever since 1929; and at that 
time, some hon. Members who sit op-
posite today were t'nemse)\,es associat-
t.d with the great organisation which I 
have th;: honour to represent. 

Evcr since 1929, the Congress has 
had two objectives in view, democracy 
and socialism. Socialism was not put in 
its objective and creed and all that. 
but in its resolutions, it appeared. 
Gradually, the idea has developed, but 
the basic concept has been there in the 
Congress since 1921. I say this be-
cause some people seem to imagine 
that these concepts are of recent 
srowth. Of course, long before 1929, 
and lonl( before the Congress more or 
less Officially adopted them, there 
were large number of people in the 
Congress and outside, who believed in 
them and apoke about them. 

Therefore, let III I respectfully sub-
mit, treat this Pian not in a party 
lense, but u a national plan, in which 
the broad approaches have been &II'Md 
to by aU, but which is always suscip-
tible to criticiam and improvement in 
many or its detailed appUeationl. 

It ia a matter of pride to me that 
the OIpQisatioD with wIUch many of 
US haft ·been aaodated, and I have 

Plan 
been associated tor very nearly half 
a century now, aDd throulh aU these 
years, has laid stress on this broader 
social outlook which this Plan repre-
sents. 

Ever since Independence, we have 
come to greater grips with this sub-
ject, and soon after freedom, we start-
ed on this exciting pilgrimage through 
Fiv~ Year Plans and the like and ,ra-
dually, this concept of planning has 
seeped dOWn into oUr people all over 
the country. There is no doubt about 
it. And the broad aspects of this 
planning have also gradually and pro-
gre~sjvely been understood by them 
and approved by them. 

Indeed, it is astonishing tl:\at durin, 
these last few years. ten years or gO, 
that we have been plann:n" the 
amount of -attention that ollr Plans 
have drawn from thc rest of the 
world has been surprlsmg and 
gratifying. They have ctrawn 
attention even from countries which 
in I.heir own domestic spheres have 
different types of economy, whether 
it is the economy of the capitalist 
variety or the economy of the com-
munist Or socialist varities, there at-
tention has been drawn; I do not say 
that they agree with al1 that we have 
said or intend to do, but they have re-
cognised this as a matter of the grea-
test importance that this tremendous 
efforts is bein, made by the Indian 
people to pull themselves up almollt 
to the grass-roots, al it were. And 
they have recognise4 the principle, the 
basic principle of plannin,. '!bey have 
recognised the basic: principle and the 
general ftnJcture of the Plan also. I 
need not refer to it in any detail, be-
cause it is well known and it otten ap-
pears in the public prea. It is rather 
unfortunate that lOme very few of 
our own people still have tailed to 
grasp these bulc facts whldl the world 
recopJses. ,.. I ald, I not not mind 
eritic:isms. We welcome criticisms, but 
DOt unclentandinl and recopiIln. 
what the world has beIUO to ncopll .. 
k rather a IIIJ1tIiaIaI r.et. 

Indeed. oftly the other clay, J wu 
to lOme atent 1UI'PiiNd. 8JJcl If I maY 
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say so, pleased, to read, Of all things, 
a Papal Encylical. The Papal Ency-
clical which appeared just about a 
month ago, representing views of the 
Roman Catholic Church on social mat-
ters makes very interesting reading. It 
does not, of course, deal with our Plan 
or refer to it, but the broad approach 
of that Encyclical-it is interesting to 
note how even that is changing-is 
changing in favour of socialistation, in 
favour of public enterprise, in favour 
of SO many things which the world 
stands for today. The Roman Catholic 
Church in social matters is slow to 
move from its original moorings, but 
if the Roman Catholic Church itself, 
in the shape of its head, the Pope, goes 
thus far, it shows how far the world 
has gone. . 

1 invite the attention of those few 
Members of this House or few memo 
bers outside to this mattt>r, those who 
have not. grasped what is happening in 
the world, what directions people are 
seeking and who are so out of step 
with modern thought and modern 
actualities that they have lost alI con-
tact thought the realities of life. 
Therefore, I say that our Plan, in its 
board approaches and board aspech<, 
is a plan which is inevitably trust 
down upon us in the conditions as 
they are and which is being followed 
with the great('st interest by many 
other countries who would like to do 
something like it and by other count-
ries who are much more advanced 
than us because they are interested, 
for a variety of reasons, in the resulls 
of this Plan and our prOil'ess etc. 

To be,in with, I should like to 
express my Aratitude to all those 
people who have helped in the makin, 
of this Plan the State Governments, 
Chief Ministers and other and the 

. many otthers whom I mentioned. In 
particular, I should like to mention 
the name of one person who has in 
effect embodied or repruented our 
PlannlDa COIIUIli8IiOft for till )'Un. 
It is Shrl V. T. Krishnamacbari. For 
these ten years, he laboured there 

and laboured with great ability, ,reat 
endurance and great courtesy to all the 
numerous people who came there, and 
helped in giving really a foundation 
to all our planning. Fortunately, 
even though he is not the Deputy 
Chairman or a member of the Plan-
ning Commission, he is now, 1 am 
glad to say, Member of the other 
House, and We shall have the advan-
tage of his counsel in regard to plan-
ning and connected matters. 

I should also like to pay a tribute 
to the present Deputy Chairman of 
the Planning Commission, my hon. 
colleagUe here, the Planning Minis-
ter, who has attended to this work 
of planning with a crusading zeal and 
deep interest and, what is more, with 
very firm views about the social 
objectives that We ought to pursue. 
And that is important because all this 
planning business is not a matter of 
just technicaliy putting things tege-
ther, putting up factories hero and 
there It must be governed by the 
social objectives that we pursue. If 
we have not gOt social objectives, then 
all this planning is rather in the air. 
We do not quite know where we are 
going. We must have a picture of 
the oreanisation of society that we 
driving at, and it is this picture that 
hon. Mcmber3 will see has grown 
with our planning. It was there in 
the First Plan. In the Second Plan. 
it was more so; in the Third Plan, it 
takes more and more shape. 

Some aspects of planning are ine-
vitable almost, whatever social pic-
ture you may have. That is to say, 
if your social picture is just greater 
production, you can do it in varloau 
ways without any other social objec-
tives. or course, that picture of 
.reater production mieht lead to new 
problems, more diftlcult problema, 
more hiatus between a small number 
of people and the masses of the people, 
.reater concentration of wealth and 
ao on. So while achievinC one thln8. 
it will leAd to other dilleu1tl ... 
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BUt essentially, planning must have 
some social objectives and I wish to 
point out that the basis of the Plan 
that I put forward is in accordance 
with our social objectives. It must be 
remembered that it is not merely a 
question of putting up a factory there 
or a factory elsewhere. In that, my 
hon. colleague, the Planning Minis-
ter, has always laid great stress on 
these social objectives because he 
feels strongly on them. 

Now, what has happened during 
these ten years or so of planning? 
Wc began at a time when for a long 
period previously, many decades, 
India's economy was almost stagnant. 
It is difficult to get a move on from 
a stagnant economy; it just gets 
~tuck in the ruts. That is the most 
aifficult part of it, to pull it out. 
After it gets in motion, it is easier 
to go on at more speed. So we had 
to face that position. Well, we 
faced it. 

During the first two Plan-I shall 
just give a few figures-national 
income increased by 42 per cent. 
During this period, the population 
mcreased by 77 millions, and yet there 
'Nas an increase in peT capita income 
from Rs. 284 to Rs. 330. This increase 
came through development in alI sec-
tors. In these ten years, agricultural 
production increased by 41 per cent, 
Industrial production by 94 per cent 
and power by 148 per cent Railways 
carried 70 per cent more goods traffic 
and the traffic on surface roads in-
creased by nearly 50 per cent. In 
educetion, 20 million more children 
'Nent to school. At present, there are 
altogether, I believe, about 48 million 
children-boys and airls-in lChools 
and colleges. Very conalderable 
strides have been made in tec:bn1cal 
tra1ninc. Now, there are 380 eqJ.n-
eeriDg colleps and polytecbnica all 
OVer IDctia whUe there were 134 tea 
)'fa ... &10. Adml_iou have increued 
foar-foId. I thlDk that tbJa iDcreue 
in e4uc:ttlab, altbouab IGIDe people 
.., tb!ak that it la DOt npi4 ....-

Plan 
and it is not rapid enough in terms 
of the directions in our Constitution 
which said that in a certain period 
of time we must cover the whole 
country-is, nevertheless, quite sieni-
ficant. I am not for the moment con-
aidering the quality of that education 
because quality has to be improved 
very much, but the mere fact of th;s 
increase is very significant and this is 
bringing about, or helping to bring 
about. a social revolution all over the 
countryside. Everywhere, boys and 
girls who have never been to school 
are going there. 

I slaould like to mention one aspect 
of it wb.ich is gradually bl'41g intro-
duced and wbich is referred to our 
Plan, that is, the introduction of mid-
day meals. The State of Madras 
stands foremost in this, and I should 
like to congratulate it on the great 
success of its mid-day meal move-
ment. But I hope that other States 
will follow this. In fact, many others 
are thinking in terms ot doin~ the 
same thing. 

Another outstanding feature ot 
these years has been the progren In 
scientific and industrial research. The 
large number ot national and regional 
laboratories, the Council of Scientiftc 
and Industrial Research, the Depart-
ment of Atomic Energy, the Oil and 
National Ga. Commission, the Geolo-
gical Survey ot India, the Bureau of 
J4ines, the Central Water and Power 
Commission, the Indian Council ot 
Agricultural Rellearch--alI haVe laid 
the base tor rapid IClentitlc and tech-
nological advance. 

One tad which I bave mentioned 
!leveral time. previously, which i. a 
limple fact and which ltandi out 
Without any covertn. ihowin. what 
hal happened durin. tbeee ten yean, 
i. the increue in the expectation 01 
life at birth. When I ... very younc, 
lon, yean .,0, I think \here wu • 
book wbic:h ~ people do not 
read now but wbkb w.. one of tbe 
c:laaa in thOle day&, WUlJam DiIbY'. 
.~ BrUUk ItlCf40 ("~
".. ...,... .... .,.. COftIMU), aD 
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En,lwlInan's book, where the expec-
tation of life in India at birth was 
8iven a. 24. It is a shockini thing. 
Well, now in 1941-51, the expectation 
of life at birth was 32. During the 
Second Plan it rose to 42. Now it is 
47' 5. It is a very remarkable in-
crease, which represents many fac-
tors-of course, the factor of better 
health, the factor of better food, 
ieneral bettering of living conditions. 
Th-i. is the averaie, and it is, I think, 
a remarkable growth in these few 
years. It is true that in other coun-
tries this figure of the expectation of 
life has gone above 60. but I think for 
India to have gone up to over 47 in 
these last ten years is quite remark-
able. 

I should like the House to remem-
ber that durin, this period of it'n 
years. we have had to fact~ the trem-
endous problem of rehabilitation of 
displaced p(,l'sons. Nine millions came 
from Pakistan to India. 

This is a vl.'ry brief account of tht' 
past. I shall not go furthl!1' into it. 

Wt' hav(' had two social obj('ctives 
during all this pl'riod: (I) we had to 
build up by democratic means a 
rapidly ('xpanding and t('('hnological-
Iy pro,reslIive economy, Rnd (2) a 
social order based on sodal justice on 
offering equal opportunity to every 
citizen. These objectives hav(' to bl' 
kept in view all the time becau~e the 
moment we torlet either of the, we 
10 astray, and therefore it is neees-
Hry for us to have not only a Five 
Year Plan, but a plan with lonler 
perapectivcs. One interesting thing 
\hat we propose to do that hem. Mem-
ber. may notice is havln. this pcra-
Pt-ctIve pIa" approaeh. Of course. we 
have been doing that all theae yeara. 
'but now ·It wID be • more de8nite 
one for the !lot II )'cara, One ar tM 
principal IOtIviUes of the Planninc 
Commluloft It lot.., to be til. pNpa-
ration of • mteen Year Plan. 

We calculated the national income 
at the end of 1960-61, that is now, 
to be Rs. 14,500 crores. In 1965-66 it 
will be Rs. 19,000 crores; in 1970-71, 
Rs. 25,000 crores; in 1975-76, 
Rs. 33-34,000 crores. Hon. Members 
will se~ that progressively the rate of 
increase grows, as it should. 

The per capita income in 1960-61 
is Rs. 330. In 1965-66 it will be 
Rs. 385; in 1970-71. Rs. 450; in 1975-76. 
Rs. 530. This figure of Rs. 530 is not 
very much, we must realise, when 
compared to the countries which are 
affluent, but we have started from 
almost scratch, and the rate of progress 
goes on growing. 

Then there are other things. I need 
not go into the rate of nd investment, 
as a proportion of national income, 
which grows from 11 to 20 per cent. 
and the raIl' of domestic saving in pro-
portion to national income which 
grows from 8' 5 per cent now to 18-19 
Pt'!' t·tmt in 1975-76. 

The investment during th(> first 
Plan was Hs. 3,360 norcs; in the 
Second Plan, Hs. 6,750 crorcs; in the 
Third Plan. R.~. 10,500 ('rores; in the 
Fourth Plan presumably it will be 
Rs. 17.000 crores; in the Firth Plan. 
Rs. 25.000 ('rores. This of CQlIrlle, can 
only b(, posllible if we make the pro-
gn'sll which we em·isage. 

Shrl AJOka Mehta (Muzaft'arpur): 
Are these figures on conlltant prices? 
Which is the base? 

Shrl Jawaharlal Nebn: These are 
the ftgures liven for the perspective 
plan. I suppose they must be. I can-
not answer the hon. Member'. ques-
tion strailhtaway. There wilJ be no 
point in eivinJ 8eUl'el if they are not 
hued on -.ne stability in price. 

It is propoted in this .... apedi .. 
plan which Is toIftJ ~ be p~red to 
have the foUowinl tentat!ve tarPti 
of ~itytO serve .. -bula for the 
eDcI of ~ I'ourth Plan. ..... It70-f1: 

--.~--.--- .. ------------------------18-18 JDl1)toa .... ,-4 ml1IIoD .... 
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Aluminium 
Electric power 
Coal 
Oil refining 
Nnrogenous fertilisers 
Cement 
Machine building output 
Foodgrains 
Exports 

These are our expectations, and it is 
proposed now to prepare a detailed 
plan for 15 years, so that we can keep 
these perspectives in vil'w in all that 
we do and the Five Year Plans that 
we may draw up from time to time. 

Perhaps han. Members may have 
heard of the discussion which took 
place repeatedly in the Planning Com-
mission about physical planning and 
financial planning, the physi("al pro-
gramme and the financial resources 
availabll'. Both have to be consider-
(·d. obviously. Sometim(!s thN'c is a 
greatcr stress on tht· olle or the olhc·r. 
Ultimately it was decided that we 
should keep the physical programme 
in view and work for it, but not fin-
all" commit ourselves to anything 
which is not within the financial limits 
The physical outlay in this way 
amounted to a little OVl.'r Rs. 8,000 
erores. The financial plan. however. 
is for Rs. 7.500 crores. The gap 
really is not big, and subsl'quent stu-
dies indicate that this ,ap may be 
much smaller. 

This Plan requires a ,reat d('al at 
external assistance and torei,n ex-
change resources. We have been furtu-
nate In Jetting considerable he.lp for 
this Plan from a number of friendly 
countries. and I am ,rateful to thOR 
~untries for this help. For the pr.-
lent help hal been ,Iven to us or pro-
mUed for the ftrst two yean of the 
Plan, but whatever belp We ma7 pt, 
it must be remembered that the .... 1 
buTden lies on our oW'll people, .... 
the burden of even the help we let 
i. that we ha". to l1li,. It beelt. 'l'heIe 
are laue etc. We ..... to .. ,. tIleD 
... with 1Dterest. 

ODe pobd J .tlouJcl like to refer to here, _____ 411 our triea6 
..... the bonier. tbat .. Ia PaIdMI. 
..... objec:ted ?fIrJ ~ to the 

230-250,000 tOQs. 
21-23 million k.w. 
170-180 million tons. 
13---20 million tons. 
2-2.2. milllon tons. 
24-26 million tons. 
Ils. 1,600 crores. 
125 million tons. 
Rs. 1,300-1,4,00 crores. 

help We haVe ,at in this matter from 
other countries on the ,round lh .. t 
althou,h it is help for civil plannin,. 
it releases resources for defence, that 
we build up our defence and therefore 
indirectly it helps our defence althou,h 
directly we do not take any help ror 
defence. That is not true. Whatever 
we ,et (rom outside is tor either .pt!-
cHic projects or the Plan. Every thin, 
that we get from abroad mt!anll fln 
additional burden on us in order to 
implement that schemc. The toreip 
exchange that we ,et today is part 
of a plan to build up lIomething. Now, 
if we do not build it up it is a diffe-
rent matter. If rorei,n c!xchan,e d08ll 
not come, perhaps we cannot build 
that cnterpl·i1w. If we build it, then 
it means greatt!r burden on Us because! 
we have to spt'nd domestic resources 
for that plull that forei,n part; it does 
not r£'lievl' us of any burden In any 
sense; it adds to our burden. It ", 
true that We ,£'t some enterprt.e; that 
may be; but it doe. not I't'lease any 
money for derence at all-that il the 
important polnt-and We cannot tranl-
fer that money to del.-nce becaUJe we 
are ,ettinl forei,n help. That i. com-
pletely a wronl artum"'t. It I' true 
of coune that if our enterpri ... JI'OW. 
as they have ,fown, that adds to the 
.trenlth of the country and addln, to 
the strenitb at the country acld.s to 
our defence. II our indUltrjaUaation 
1fOWI, It is a ,reat factor In the 
defence of tN countf)'. In the last 
ten ~n man,. enterprINI ...".. 
II'OWn. PrevioUi to tbeIe ten ,.an 
w. were CGIIIPletel7 dependent for 
a,. Important IbtN on outliide 
aoun:e. BNtaiA or· .... other eountr)'. 
~ow ... the R .... bowl. •• ban 
.- .......... 1tUlhlDentt prod'" 
~ ..... , .......... .. 
all ......... or ......... t001t .... the 
reA and tIwJ' are IfOWInI. W ..... 
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now laying the foundations for huge 
machine-building establishments at 
Ranchi and elsewhere. All that adds 
to the strength of the nation. That 
is true. But not one of these things 
directly releases money for defence 
for the moment. Ultimately it will 
do us good. 

I should just like to give some 
figures of the scale of the effort in 
the Third Plan as ('nvisaged-some 
illustrative statistics. We want to in-
crease agricultural production my 
thirty per cent, food grains produc-
tion by 32 per cent. industrial pro-
duction by 70 per cent, steel ingots 
by 183 per cent, alluminium by 322 
per cent. machine tools by 445 per 
cent and power, 123 per cent. 

Shrl Tya,i (Dehra-Dun): wonder 
11 you have taken into account the 
rising population. PopulatiOn also 
rises. 

Shrl Jawabarlal Nehru: The rise in 
population is taken into account of 
course when I give the fi~ure of per 
capita income. But when I say power 
il doubled, it has nothing to do with 
rile in population. When I 8ay the 
entire food grain production Roes up 
by one-third, it goes up by onP. third. 
Fortunately, population does not '0 up by one third. 

Great stress has been laid on the 
matter of exports. That is obvious 
because the only possible way for WI 
to pay back these large loans that we 
receive is through exports. There is 
no other way to deal with it. It our 
exports do not ftourilh-I am lure 
they will-then this great burden in-
creases on us. So, it ill of the highest 
importance for exports to int'l't'ase. In 
the Plan report they have estimated a 
faJrly marked increase In exports. We 
have been too much wedded to 
eertain conventional exports. We 
haVe to ltick to them but we have to 
10 outside that ranp. At the preleDt 
mament. a fnIh dUBeulty has_INn 
and that la the Bu1'opeart eammc.l 
Market and what effect it m8y ban 
CID our exporta if aDd when UK Joins 
that. I am not tolna into that matter 

but merely mentioning it but that ~ 
adding to our difficulties. Anyhow, we 
have to find ways of finding markets 
other than our oWn for our exports; 
We must do OUr utmost to that end 
and get out of the old ruts. 

This Five Year Plan deals with many 
aspects of life but it does not deal 
with defCl.lce, far understandable 
reasons. Defence has in the last ten 
years made rather remarkable pro-
gress. The progress of achievements 
ultimately is not in bright people 
parading before you but in the pro-
ductive capacity of defence, what it 
can make. After all, defence today 
depends more on the industrial 
apparatus than (J!l merely soldiers and 
uniform: it is what they have behind 
them, produdng not only arms and 
ammunition but a very large variety 
of goods that a mod£'rn army requires. 
So far as lh:lt is concerned. ; think it 
may be said that OUr dpfpnce appara-
tus has increased very greatly and in 
important matters. It is not merely a 
very fine show-piece the supersonic 
aircraft that We make. That shows 
capacity. OUr electronics-they are 
highly important today and-have 
incrcJSed and are increasingly greatly 
-not only there but in the Atomic 
n1ergy D£'partments and in other 
places too. So also our capacity for 
making vehicles, which is highly im-
portant. An Army now hardly walks; 
it moves on vehicles. We shall be 
making. I hope soon, transport air-
craft and 10 many other tbinas and I 
need not go into them. Of course .reat 
improvement has taken place in de-
fence acienee. Science today is the 
basil for all pro,ress in any matter. 
Unless We haVe that basic science, W~ 
cannot produce much. We have made 
as I have just mentioned, .... t pro-
«ress in lICienee in our laboratories 
and in addit10il to tbat in defence 
eatablilhmenta. fte Roue kncnn 
fairly well about the Atomic Eneru 
Department which ia an outftandlDlr 
"ample of what can be done by our 
scientitlta. It has been done, If I mBT 
tty to rub in a J .... with aU defer-
aaee. beca .... tile Atomic ......,. De-
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partment bas not only got a very able 
head but because be bas followed a 
policy of picking people and giving 
them freedom to act. That is to say, 
all tbe innumerable procedures that 
encumber our work even in the Gov-
ernment of India have been simplified 
very greatly. Persons are picked. 
Take good people and trust them to 
do that job. They may make a mis-
take; you take the risk. If they do not 
do it. somE'body alse will have to do 
it. It is this type of procedure of 
choosing good men and giving them 
freedom that is essential. Allot him 
mont"y and let him spend it and pro-
dUCe the results; you judge him by 
thr results that are produced. This 
has produced remarkable results in 
the Atomic Energy Departmellt. I 
think that We may well learn these 
things in our other departments of 
th,· Government of India. We have 
disl'ussed this matter often and we 
"ontinul' to consider this-this busi-
ness of de<'entralisation and of giving 
greater authority. not interference 
and not too much refer-
(~nre backwards and forwards. 
Wc' have to do that. No science can 
progress unless freedom is given to 
Ih~ ~cientist5. Apart from that all our 
major l'ntcrprises must be given free-
dom. Choose a good man and gh'e 
him freedom. There is no other way; 
I am quite sure of it. It may be that 
... " must be prepared for lossel be-
causes losses occur in everything. not 
drliberately but the thing may not 
rome off. FOr instance. 01'1(' 01 our 
finest engineers-he is in the Army-
the Defellce-c:arne to me. He wanted. 
10 do aametbiDg. He aid there was 
lIS to 110 pe" cent chance at ita com-
inl: olr. and the-re was 10 to 15 per 
rent chance of fail~, and aaked, 
"May I '0 ahead with In" Nor-
lI1ally, nobody in the Gcwemment of 
India will 10 ahelld with that, becaUle 
that man i, also afraid that \here ill 
)0 per cent chmce of failure. J.us, 
"Co ahtU. and II J'OU caDDot help II 
and if)'OU fan. We will put up wItb 
Ibat. to But at the IIIIdl of.... mIacI 
.... this. 1UllDeJJ', that II he faU" It 
- .. ea aperiIMDt Ja t1Ie .....,... tare of 8OIDIIIIdaI __ wID III II l1li& 

from this House or everywhere, but 
if he did not do it, we fail in not 
do;''!« this thinl at all. 'nlerefore,. 
whether it is private enterprille or 
public enterprise, one bas to take cer-
tain risks. Choose your man anel 
give him the opportunity to work. 
Pat him On the back if he does well, 
and if he does wrongly. and if it is no· 
fault of his, it is a misfortune we 
have to face in that kind of hew 
activities. 

I should like to lay strells on this. 
fact bl!cause it is highly important 
how we work. I may say that we 
hav(! made some marked prOlres, in 
dccentralisaLon and bel'n giving great-
er authority. Our O. & M. Division has 
done very good work and it is conti-
nuit;lg that work. But the tact re-
mains that even now, in some of our 
major enterprises-and they are very 
big enterprises-they have not evolv-
ed a simplified system ot working, 
and giving responsibility to the man 
on the spot. 

Therl' is another maUer to which· 
I should likt.' to refer because it is 
important. The House may remember 
that about a year or two ago, we put 
forward a plllper on our general app-
roch to llcientistR. That is. we wanted 
to give them a better deal and we 
wanted to increase not only their 
emoluments but their feneral status, 
because from British times, We have 
inherited an apparatus of Government 
where eXJK'!'ts, technician, and the 
like, are lli,hUy con.idered outaide' 
the palf' of the select and the eUte 
which conlists of administrators, and 
adminiJrtraton of the old Ihdlan CiyjJ 
Service chiefly. Adminiltratorl are 
very important, no doubt, but all the 
work today is largely controlled ." 
lCientiltl and teebnlcianl, and unl_ 
one lives opportuntu. for thew pe0-
ple to lunetion properly md b8pp1l". 
pros ... has to be lfaUW, beenIe .. 
aladniltntor a4mf....... ....t .. . 
theN. He doe. not normaU" ..... -
.... buiW • new ....... ; bt buJJct. tile 
_ ..... worW and .... t " .......... L 
WIIat we ... Iller II to IIulJ4 I ... ............ J.... ftW7 lOll II, " 
................ 1& .......... . 
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.communist, and therefore, the scien-
tists, the technicians and the techno-
lOlists are being pushed to the front. 
So, the paper we put forward was to 
this effect; to some extent it has been 
given effect to but not whollY,-I hOPe 
it will be. 

But in one matter, I find a curious 
snag and that is in regard to agricul-
ture. It is fairly we\} known that the 
people who go to agricultural colleges 
.are those who can get admission now-
here at Hny rate who can not easily go 
elscwht're. That is, the agricultural 
course of training does not attract 
our best students, while we go on 
talking all the time about agriculture 
being the first priority as it is. Yet, 
somehow, agriculturl' does not draw 
our best students. Why is it so? 
Is it hecausl' the- prospects cf the 
agriculture graduates or whatev('r 
hl~ bt'('onH's art· not bright? It requires 
looking into and those prospel'ls 
mUllt br' improved if they arc not 
good l'nough to attract good students 
to our agricultul'al colleges, c\c. 

The gt·neral npproch, if 1 may say 
so, is that We must join any work 
that we haw' to t1w objt·ctive. Our 
wO\'k should be task-oriented-not do 
a day's job. but do n composite task. 
That should be the background of 
any organisat.ion or allY department 
or anything, and disp0ge of files. 
Where this has bet'n done greater 
results have been fiowed. Other 
but not in the way of speed that they 
would come If this outlook is more 
talk-oriented. 

I should like to remind the House 
of one thing more. I think the 
HOUle hu been informed previously 
or a eommittH that we have appoin-
ted IIOlIMt little Urne .go. to enquin 
.. "0 wheN and how an adclitlonal 
Jacome in the Iud 1& distributed 
.nd how tar CClftCefttratiOll of wealth 
tUee place. 'ThlI ia a very impor-
tant aad .ttal matter. 1 have &ried 
to fIn4 ou," and J met _ of the 
....... n at the COIDIDlttee. 'J'hQ .... 
they are worklDl at It and thIa quea-

tion has turned out to be even more 
complicated than even they had ima-
gined. It is such a complicated mat-
ter that you can not dispose of it by 
any broad principle. You have to 
work it, and I hope that the commit-
tee's labours will result in some prac-
tical recommendations which we 
might adopt. 

All this which have ventured 
to place before this House is, I hope 
important for the House to consider. 
But it is patent that all this econo-
mic development. social changes, file., 
depend upon various basic factors--
basic factors that there is peaCe in 
India and in the world. If the world 
blows up, il takes many things with 
it and takes our Plans also largely 
with it. In India. if our attmtion is 
diverted from this business of imple-
menting this Plan and if we are 
quarrelling among ourselves-ant' may 
call it communal quarrelling, or 
language quarrelling or caste, 
or whatever it is-all these factors 
which hav~' become a bane in our 
r.xist~ nee and which weakon us, then 
naturally the work we envisage will 
suffer; India will suffer and the 
fuhlr(' of India will suffer. 

Here. I may refer to on(! matter, 
although there ar ... many which I 
might refer to. and that is the trouble 
In the Punjab. It has nothing to do 
directly with the Plan but i~ has 
pverything to do with it. because it 
shows that peopl~'s minds are en-
grossed in narrow. sactional loyalties 
and have no concept of India. no 
concept of the progress of India or 
no concept of what the modren world 
is. It talks about thint. which really 
have relatively small importance in 
the modren cCmtelrt of thin,. and 
matters which can be settled jf loot-
«I at from \hia modem context 
ea.ily. The Punjeb is a brave pr0-
vince with a .ave people end it ia 
• trapdJ that tbIa COUI'aIe Del abi-
li~ to work .houId be wuted m 1Il-' 
terM1 t&'OUbla J bope. I uncIentand. 
that __ IdrMl of ,.w-t oat 01 
tills IDOIUI will ccae ill the Punab. 
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May I remind this HoUSe that this 
question arose bec:ause of the langu-
age issue, but there ia today or there 
&bould be at any rate, no language 
issue involved in it. It has shifted. It 
has gone somewhere elSe because even 
originally it was not the language 
issue. It was something else. It was 
a pure communal issue which was 
raised in the guise of language. When 
the language part became clear, more 
or less it shifted its ground. But so 
far as language is concerned apart from 
the fact that they have often stated, 
Punabi is the dominant and wide-
spread language at the Punjab. There 
is no doubt about it. That does not 
mean that there are certain areas in 
Punjab where Hindi is the prevalent 
language. But Punjabi is the domi-
nant language and so far as speaking 
goes, it is spoken by vast numbers 
then' and understood by them. There 
arp very few there who do not speak 
and undl'rstand Punjabi. Even in 
Hariyana, Punjabi-speaking people 
people have come a good number of 
them-after partition. 

13 hi's. 

It is impo;siblp to divide Punjab In 
any way without )I.'aving a large num-
ber of people who do not fit ii'i With 
that principle of divf!;ion, whkht'v('r 
way you divide and you produce the 
same problem in a more acute form. t 
depends on how this i, done, but it 
anything is done in this context ot 
bitterness at feeling and communal 
outlook, the consequences are very had. 

It should be reaUsed that so far a. 
the language question is concerned. 
some little time ace, 10 or 12 days ',e, we had a eonterence here ot 
Cbief Ministers and Central Ministers 
and we discussed for three days the 
question of lanlUllP, not In reprcl to 
lilly State or prov1aee, bIlt in reprd 
to the Whole country. We came to 
eertaln coneJuaioDl which Jarlely, of 
coune, are a eoDtiDuaUon ot wbat 
... IIeiDC doae PNYi0ud7, But there 
an lIOIIIe eJtanp., ..... I tJliDk ....... 
tor tile pod. I bell ....... t au. ... 
.... of .. Chief lliDJatl!J'll ad t.Iae 

Plata 
Central Miniaters have been larply 
welcomed in the Press and by others 
all over India. There have been some 
criticisms, but broadly speakinl, they 
have been welcomed and I think they 
form a good baals for the lut",":" 

I think that the language poliey of 
our Government, or rather at our 
Constitution, as implemented subse-
quently, has been probably the moat 
generous policy of any country. 
Many countries haVe ,ot into trouble 
over the language question. Our 
neighbouring eountry, Ceylon, has 
had " good deal of trouble 
over it. But the founders ot our 
Constitution toolt a broad view, a 
generous view, realised the import-
ance of language and therefore 
acknowledge and national langualell 
a list at 13 or 14 language. and laid 
down other principles ab'out mother 
tongue, protection of minority lan-
guage~ and the rest. If We accept 
all that. there il no room left for any 
kind ot dispute on the language issue 
anywhere in India, provided those 
things aTe implemented. If they are 
not implf'mcnted, then ot cour/lC, It is 
another matter. 

A matter like langua.e ah'ould 
r('ally bl.' considert'd not the 
polifcal It'vel, but in the edu-
cational level by educationist! 
and tht- rest.. and not as a 
means to change a political balance or 
lomcthlni like thllt. That I. another 
question, which should not be mixed 
up with langua,e. It .hould be con-
Iidered In a different way. 

AI I said, we had a eonterence or 
Chief Minlltera tb conllder thia pro-
blem ot national IntelJ'lltion and they 
ccmaidered this question t1I "nlUll.e. 
01 coone, problellll of naUonal bite-
IJ'lltion are not limited to Janpqe: 
the)' cOftlldered some other raattlft 
fbO and they wUJ 10 an eonatdertrI. an aapeeb from time to time ........ 
this Is • 1J9In •• n4l eontln ...... __ • 
w_ ....,.. thea to bold • wtdIr .n-r-. WItt' fn numlMn IiId ..... r ............... ,~.,..., .. 
or ...... t pert'" end ...... in dais 
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HoUle as well as outside, becau'le 
'h~s question should be treated in this 
wider context, In a national s(mse and 
n'at in any kind of party sense. It is 
propoaed that this wider conference 
should be held on the 28th and 29th 
September plus perhaps 30th also in 
Delhi and 1 hope that all the leaders 
of the various groups in this Parlia-
ment will be good enough to give us 
their help and co-operation in this 
matter. Thus, this question of 
nati'onal integration is basic, if our 
Plans and everything must bp realis-
ed. Unless we succeed on that front, 
our other efforts are likely to fail. 

Before concluding, may 1 read a 
few lines from this fPpOl·t? I am read-
ing from page 19-the end of the 
chapter on objectives of planned de-
velopment: 

"Planning is a continuous move-
ment towards desired goals and, 
because of this, all major deci-
.ions have to be made by agen-
cies informed of these goaltl and 
the social purpose behind them." 

It is rathCT important to remember 
that, becaUie if the agencies pull in 
difterent. directions, naturally the Plan 
l\1elf will tend to crack. The prin-
cip'al a,ncics which dl~cide the Plan 
and implement it must have that 
basic idea in v:ew and that basic 
.ocial purpose in view. 

"Even in considering a ftve-
year period, forward and lon,-
term planning has always to be 
kept in view. Indeed, perspec-
tiVe plannin, is of the essence of 
the plannin, procell. As thil 
procell develops, there is • 
certain rhythm of expansion in 
the development of the people, 
uel • sen_ of enterprile and 
adIlevement comes to them. '!'bey 
&l'e con.lou. of a purpose in 
We and bave , feellDJ of beiDI 
partlclpllnta in the makiDI or JUa-
ttd'J. Ultimately. it is tile deve-
JopIaent of the humaa beiDI and 
... ..,..... .... =a'H7 that 

counts. Although planning in-
volves material investment, even 
more Important is the investment 
in man. The people of India 
today. with all their burdens and 
problems, live On the frontier of a 
new world which they are helping 
to build. In order to croSs this 
frontier they have to possess 
courage and enterprise, the spirit 
of endurance and capacity for hard 
work, and the vision of the 
future." 

Mr. Speaker: Motion moved: 

"That the Third Five Year 
Plan, laid on the Table of the 
House on the 7th August, 1961, be 
taken into consideration." 

There a,'C some substitute 
which have been tabJed 
motion. 

motions 
to this 

Shri Narasimban (Krishnagiri): I 
am moving my substitute motion 
No. 1 in the order paper. 

Shri Ranlra <Tenali): I move my 
substitute motion NO.2. 

Sbri IndraJit Gupta (Calcutta South-
West): I am moving my subsHute 
motions Nos. 3 and 4. 

Mr. Speaker: They are given as 
independent motions. ATe they inde-
pendent motions or parts of the 8&D'le 
motion? 

Sbrl IDdraJlt Gu .... : Let it be 
taken u one. 

Mr. Speaker: They can be taken 811 
parts of the same motion. I abal! 
treat these subitilute motions" 
moved. 

.... N .............. fEut Khan-
deIb): J have iust MIlt my .ubltltute 
motl •• 

.... ..,.-.: The bon. Kember 
must bow thai, Uftl .. an the ..... -
menta are Wore the Rw. beIon 
the .--u dbeuuiClll..... ... 
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Members would not have the oppor-
tunity to reter to the amendments or 
substitute motions and say something 
for or against. Therefore, I am sorry 
I cannot allow this substitute motion. 

Sbri Naasblr Bbaraeba: May I 
suggest that in this case, the rule may 
be relaxed tor this 'l'eason that only 
on Friday, the hon. Minister for Par-
liamentary Affairs stated that this 
will be taken up on Monday. Surely 
some time must be given to Us for 
framing the substitute motions. At 
least the time may be extended by 
24 hours and amendments given up 
to 3 o'clock today may be accepted. 
After all. it is a volume running into 
700 pages. 

Mr. Speaker: I will get it circu-
lated to hon. Members. 

Shrl S. M. Benrjee (Kanpur): Is 
it being allowed to be moved? 

Mr. Speaker: I will take the sense 
oC the House. We have not yet start-
ed. I am afraid this will be quoted 
as a precedent for the future; that is 
my fear. 

Shrl Naushlr Bbarueha: It need not 
be a precedent. We are not discus-
sing Five Year Plans every day, 
becau3e they run for five years. 

Mr. Speaker: No, no; I am not 
going to allow, because this will be a 
recurring liabiJit\' for me. I have to 
decide from tim~ to time. Therefore, 
let me stick to the princip!e. 

Shrl Naaabir llbarae": After it Is 
circulated, Sir, the llense at the Houte 
may be taken tomorrow. 

Mr. Speaker: I will circulate It for 
their beneRt. J am not ,oin, to 
allow it to be moved. 

8Iart Nan ...... : I be, to move: 

"'at for the orIPW motion. the 
foUowinI be IUbstituted, nameb-:-

--nu. HOUle, havlD, cons1dend 
the 'l"blrd Pi". y .... Plan, laid an 
tbe Table of the House .. tile '1t1l 

,. .,-

Auaust, 1961, places on record Its 
,eneral approval and acceptance 
of the objeetives, priorities and 
programmes emobodied in the 
Plan and calls upon the Statel, 
Union Territories and the people 
of India to adopt it as tbe 
Nation's Plan and to carry it out 
with determination and achieve 
tts targets." 

Sbrl BaD,.: I beg to move: 
That for the original motion, the 

following be su~tituted, namely:-

"This House, havhg considered 
the Third FiVe Year Plan, laid on 
the Table of the HOUSe on the 
7th August, 1901, disapprove. of 
it because-

(a) it is unrealistic and improvi-
dent; 

(b) the threat of additioDal taxa-
tion, the continued resort to 
deficit finance and the un-
covered gap between resour-
ces and outlay will lead to 
higher prices and the allra-
vati"on ot the prevallin. infla-
tion and a continuin, erosion 
of the already low real Jncome 
of the mass at the people 
resulting in a disincentive to 
saVe and invest and a hi.h-
cost economy which will 
make it impossible for Indian 
exports to complt'te in the 
marketl; 

(c) wh'le the desirability bf f!n-
eouragin. equity capital 
comin. from abroad at Itl 
own risk is neglected, th.re 
is too much dependence on 
fore~n loans leading to the 
country'l future being mort-
p,ed; 

(d) the undue emphuil on beavy 
industry resulUn, from a 
da .... l'OUI o,*-ion _ith 
acb1evm. aulareh)' with!n ten 
yean and tile comparative 
necJecl of qrIcultUN and 
COftIumen' podI indUlh'iel 
wlll InIle' priVlltlon and 
naJNry 011 the .... of the 



3693 Motion re: AUGUST 21, 1981 Third Five Year Plan 

[Shri Ranga] 
people in diminish the possi-
bilitie3 of providing maximum 
employment; 

(e) the doctrinaire bias in favour 
of thE! State sector of the 
eC'onomy and the drawing 
away to it of the people'~ 

savings tilts the scales against 
the development of the 
peoplc's competitive enter-
prise and the economy of 
~:elf-employed people in 
favour (If a plethora of con-
trols and quotas and curbs and 
'Of State monopolies and 
private monopolies distribu-

ted among those favoured, 
thus plaring the national eco-
nomy in a strait jacket and 
Tetarding the growth of the 
national product and income; 

(f) the insistence on fostering 
collective farming under the 
nam!' of joint co-operative 
farming to the nl'glect of 
family farming will rt.'tard 
agrieultural production and, 
if persisted in, Tesuit in food 
shortage and famine conditions 
and reduce the peasants t'o 
servitude; 

(g) no adequate effort is dis-
closed in the plan to dispel 
existing regional disparities 
and to foster the pro,ress of 
underdevt'loped areas; 

(h) the provision of huge sums 
of public money for distribu-
tion by the Union to the 
State. and by the State" to 
local ortan'.ations will, in 
In the absence of a non-par-
tisan approach and .ultabl~ 
cbeeka, lead to po);-
tical inftu~nce beine braucht 
to bear on the administrative 
apparatus with consequent 
waite and corruption; and 

(i) the Plan it •• linIt the in-
\efesta 01 the JDdian people 
aInee it would reduce the 

living standards of the pre-
sent generat;on, concentrate 
political and ec'Onomic power 
in a few hands resulting in the 
proliferation of bureaucracy, 
over-centralisation, the atten-
tion of States rights, the 
truncating of the workers" 
right to organise for collec-
tive bargaining and to go on 
strike, and the ult;mate 
erosion 'of parliamentary de-
mocracy and the fundamen-
tal rights of the citizen em-
bodied in our Constitution.-

Shri Indrajit Gupta: I beg to move: 

That far the original motion, the 
following be substituted. n:;mcly:-

"This House, having l'ons'dered. 
the Third Five Year Plan, laid 
on the Table 'of the House on the 
7th August. 1961, regrets that the 
Plan seeks to lay the main burden 
of economic development on the 
shoulders of the lower-income 
groups. bolh urban and rural, in 
the form of heavy indirect taxes, 
inftation, high cost of living, re-
ductions in real wages, increase 
un-employment, etc" while pl'r-
mitting bi, monopoly intere.a. 
both domestic and foreign, to 
appropriate an unduly high share 
of the increased wealth proposed 
to be created under the Plan; and 
recommends that the Chapter 
on Development of Forei.n Trade 
and. in particular. the Export ob-
jectives laid down therein. be left 
open for reappraisal pendin, the 
entry of Britain into the European 
Common Market and assessment 
of the conaequencea thereof". 

Mr. ......er: Tbe lubstitute 
motions are abo before the House, 
Now. let UI proeeed, with the dia-
cuaion, ' 

Sbri A.ob Mehta. Un_ they tel 
up In their -ta. I will not eaU ... 
Kembel'll,' 



3~S Moho" re: SRAVANA 30. 1883 (SAKA) Third Five Year 3696 

Sbrl AIIGb MeIlta: Mr. Speaker, Sir, 
'this is a rare hour in the life of our 
Parliament because this can be, and I 
hope we shall try to make it. an hour 
heavy with destiny for our people. The 
Third Five Year Plan has been placed 
for discussion before this House by tole 
Prime Minister, and has been offered 
to us and to the country as a m~ ~;; ve 
!.'Dproach to development. Undoubted-
ly. it caUs upon the nation to put for-
ward effort of an unpara!1c1ed scale. 

There have been different reactions 
10 the Plan. Conservative opinion in 
the country has already characterised 
It as ''the blue-print for infiation." 1 
think th£'re is a considerable amount of 
feeling on this question, serious doubts 
and fears on this question, and we 
should in the course of this discussion 
try to go into them and see how far 
they arc justified and how far they 
('3n be removed. Radical opinion, Sir, 
ha;;, on the contrary. while wclcom-
mg many of the provisions of the Plan 
"xpf('ssed itself concerned OV('r what 
a radIcal economic journal has called 
"ht'si13ting at the frontier". The Prime 
Millister ended up his introductory 
~1X'l'('h on this subject by reading from . 
ttl(' Plan, and he drew Our attention 
thai India stands on the threshold of 
it new frontier. Now, the feeling is. 
do we stand with confidence or do we 
sland with hesitation? This is the 
olher ('riticism which needs to be gone 
into. I shall try to express myself on 
bOlh these riticisms, because only 
then I believe we can put the Plan 
In the proper locus. 

In the last ten years, we have made 
a certain amount of progress, but I 
thtnk at this hour when we are called 
upon to make qualitatively a different 
kind of effort we would be lailin. in 
OUr duty if we clo not reeGlI\ise the 
faC1 as to how in.dequate we b.ve 
prOVed ourselves in terml of what W .. 
('ltJ)eded 01 ua. I have before me hen 
a stUdy prepared by the United 
Nations. '!be United NatkIM 11 lID ob-
jf'Ctive arpn_tion. On pap 'II of thb 
report, the World BeoIIOmk k,..,.., b .. 
lilted 21 eountrIet tram Alia and other 
under ... eIoped I*U 01 the _1d. 
0111' rate 01 ~ PVII III .... iD 
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this list. Out of 25 countries listed ber. 
our number is 20th. Turkey has been 
able to have a rate of progress in the 
last ten years which is twiCe .s high 
as that of India. Iraq bas had a r.te 
of progress which is thrice as high as 
that of India. Thailand, Sir, hal al-
ready achieved that rate Of progress 
which we are aiminl to realile in the 
Third Five Year Plan. These are not 
model countries. We are a treat 
('ountry. We have many advantalf'lI. 
But may I say with a sense of sorrow 
that on the whole we have been a poor 
advertisement for dE"mocra('y and so-
cialism\' 

If we look at the countries of Routh 
and South-East Asia lInly. they can 
broadly be divided into threE" parts: 
('ountrics where government'" invt'st-
ment tor development per ca.pita hall 
been more than £ 4 sterling per an-
num; thOse where the investment is 
between £ 2 to £ 4 per annum, and 
those which have an inv(>stment rate 
of £2 and below per annum. We, un-
fortunately, come into the last cate-
gory. 

I shall try to show. a. I develop my 
arguments, that we have done lome-
thing. I am not one of those who de-
cry our efforts and our achievements, 
but I think thllt just beeaus(" we have 
to put In a great amount Of effort I~ 
Us not go about lcelin, that in the 
lallt ten yearl We have clone IOme-
thiDJ wonderful. We have not even 
been able to measure up to lOme of 
these lesl endowed or le.1 prlvlle.f'ff 
countries in term" of political Inder-
sbi., and economic and IOCIaI poten-
tial. 

8\\rI C. D. P ..... (Nalni Tal); Moat 
of them were already ahead of us. 

............... : The 'nIird Plan 
upireI to aclUeve a rate of lrowlh of 
I per ceDl to a llUia over Ii per cent. 
In the Iaat ten ,ears our nte Of ,rowth 
has bee " per ..... t. Now, &bere II 
a areat dithrenee between-J per ('ent. 
aDd I per eent. It • ....,. .. it It II 
• d~ 01 only S per oeat.. but 
it we have a JMIIpctift .... I'OB&'!IJ 
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.the difference is very striking. 
At 3 per cent., over a period of 
time, say, over 100 years, the growth 
becomes 19 fold, at 5 per cent., it be-
comes 130 fold and at 6 per cent., it be-

·comell 340 fold. The diiterence, there-
fore, in the rate Of growth, the cumu-
lative impact, is staggering. If we 
have a rate of growth of only 36 per 
cent. with the population increasing 
only 2 per cent., there is hardly any-
thing left with which to bring about 
those improvements that we desire. A 
5 per cent. rate of growth is the mini-
mum that this country needs-whe-
ther we can achieve it or not is a mat-
ter we need to consider, but in terms 
of minimum eITort we have to put 
forward if we are to survive, we 
must have a rate of growth of 5 per 
cent., it possible 6 per cent., per year, 
because then the period in which Wf' 
have to struggle over poverty, want, 
squalor and misery will be reduced to 
'a great extent. 

The Third Five Year Plan envisages 
this rate of :; per cent.. The planners 
argue that we shall be able to achieve 
this rate because in the last ten yt'ars-
that is what the Prime Minister said-
we have built up the capacity-we 
must have been able to build up all 
that we hoped for in the First and 
Second Five Year Plan-and now on 
the strength of that capacity we can 
feel that in the comina flve years we 
shall be able to achieve this rate of 
-proarres. As he said, It takes time to 
-pick up the momentum, it takes time 
to pick up speed; but once you do it 
your further momentum becomes 
. easier. 

Now. I wish I could easily and with 
eal)' conac:ience airel.' with that. I a,ree 
with the proposition, but it is very nc-
enury for UI to understand whether 
the tacta of the cue are such that we 
·can accept that kind of a formulation 
stnlgbtaway. Tbere II no doubt that 
our eapaclty haa troWft, but when we 
look at \he Plan we ftncl that we .... 
1rylna to eat our coat ........ than the 
~loth that II ."lila'le. 

I haVe no doubt that this is the smal-
lest coat that the country can afford 
to do with, but the size of the cloth 
is not yet adequate. So, the main 
problem is: are we in a position to 
expa·nd the cloth? Shall We be able to 
increase the size of the cloth as we 
keep on stitching the coat? And we 
have to judge the Plan, We have to 
judge our etlorts in the past, as well 
as our endeavours in the future, from 
the point of view of to what extpnt 
we shall be able to achieve this. 

There are critics and my hon. friend. 
Professor Ranga, will argue that the 
moment you ask the horse to canter, 
it is likely to slip down because trot-
ting is all that the Indian horse is 
capable of; do not except it to canter. 
What we ask is: change the gear; it 
has been trodding in the First and 
Second Plan; we want the horse to 
canter in the Third Plan. How do we 
achieve it? 

Shri C. D. Pande: What about gal-
lopping? 

Shri Asoka Mehta: I am afraid, it 
cannot gallop just yet. 

Capital, which is a very influential 
journal, articulate of conservative 
opinion, has oITered criticism which 
needs to be taken into account. "The 
main criticism of the Plan" says a re-
cent issue of Capital "is not its ab-
solute size". It is interestin, that the 
quarrel today in the country is not 
so much on its size but on somethin. 
else . 

" .... althoUlh this milht prove 
to be its ,reatest drawback in lb. 
long run. It is the hUie prepon-
derance of public sedor invest-
ment which conltitutes the main 
danler \0 ItabiUty and tbreateu 
to impede procrea. A IeCIIW 
which .t the moment npraeata 
not more than Ie per cent 01 tbe 
ec:oJIGIIlY. .. to be eatru.aM witb 
IDveatiq juat short 01 twiC!e .. 
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much as the remainin, 90 per 
ceDt ... The real impetus to infla-
tion comes from the loss of pri-
vate sector economic activity r~
presented by the insupportable 
we:ght of taxation and borrow-
in, required to ftnance the deve-
lopment projects which will inevi-
tably be long-term in their yield." 

This is the gravamen of the criti-
cism. There is no doubt that m this 
Plan there is a considerable amount of 
inftationary potential. The planners 
themselves have been candid eno~gh 
to admit, in the chapter on prICe policy 
lind in various other chapters, that 
these dangers are there. These dangers 
an be guarded against only if We are 
ablr· to produce, We arc able to im-
port u n('w kind of effiCiency in our 
produrtiv(' efforb; in the public SP.l·-

tor, in the private sector. and stir up 
in a decisive manner the large decen-
tralised sectors of product:o!1 in ':lur 
economy. What happen~ to agricul-
tun'? What happens to industry'! 
And it is here that I say that a quali-
titive ('hange bpcomes n('cessary. Th., 
horse has to canter and not to trot. 
and that cRnterin~ has to be done by 
every ~ingle per!lon in every sphere of 
life. Can that be brought about? If 
that is not brought out, thl'n inflation 
ovC'rtake~ us. or we must be prl'Parl'd 
do cut down the Plan straightway. 

A question is ,enerally asked: will 
It cau~c infll'ltion" It all depends upon 
our upacity to n~!'p"!1d to the chal-
lenle, and the challenge nn be m(~t 
ClDly ;n terms of our capacity or abi-
lity Or willingness to respond to it. If 
Our ability to respond is limited, well, 
eat down the Plan 10 a. to mitigate 
the chanen,e. It i. no u.se aaylnt 
-WeJJ, I am not lOin. to ecHUidet' my 
ability to I'ftJ)OIld; Jet me judie the 
dlallen,. Independently of Jtft. There 
18 In inter-eoanec&tclD, tJaen II • Idnd 
., dlaleetleal ella,.... between the "lien. and t1Ie ........ and 1R -e to cIedcIe-It i. UP to tbia Route 
• dec:Ide--end, .~ an. It depen" 
tIpOa .. IdacI of l.d.nbIp that .. 

115 (Al) 'JJD-I. 

Prime Minitter it ,oine to provide. u 
to what kind of response thi. eountry 
will be able to offer. It is not an ad-
ministrative challen,e alone; un-
doubtedly, it is an administrative 
challenge, but it is also an evocative 
challenge. It is our ability to meet 
that evocative challen,e that is now 
needed, and I do not know whether 
the Prime Minister, In the coming 
months and in the coming years, is 
going to look at this Plan, not in term. 
of admini!lt:-ation but in thi!l deeper, 
larger, profounder Benst' or evocative 
chall~nge, perhaps the Ilrst serious 
evocative challenge that we have 
placed before the country after the 
struggle for indeendence wa. over. 

It is wrong, however, to argue that 
it is possible to hllvto R different pat-
tern, because the whOle Quarrel,. 
about the pattern. Can we nave a dif-
ferent pl!tt.ern' On this question the 
Capital has said that the mistakl;' is 
that you are spending too much on 
public ~ector and on capital ,ood. in-
dustry. There are people who argut', 
like my hon. friend, Shri Ran,a, ex. 
panding that theme, that we should 
t'on('(>11tratc (Ill the estAblishment of 
WIIRr loods industries. Who will not 
lik(' to haVe more consumer ,ood!!? 
Who will be foolish enough nnt to 
ask tor more consumer ,OoM when 
we have to raille the poor and miser-
able Ftandard. of our people? 9ut. 
unfortunately, we caMot do th.t. 
Bel'BUse. if we '0 In lor Ule produc-
tion of consumer ,OOCI. only, within 
a Ihort time We shall have luch a tre-
mendOUs crisis of loreign nchan..." 
becaUie .... e have to Import the 100'-
needed lor producln, pv~ the limited 
consumer lood. we have. Wbat4Wer 
can be produced by the tracIJttonat 
techniqun here mull be produeecL I 
ahall 10 into that a HHIe later. But the 
fad '- tlut • certaJn amount of econo. 
mAe deovelop111ent bas taken ,11et! with 
or without the Plan. BVen when the 
Brftllb were theN, • elrtatn minimum 
of economic ........... ,.... tUen 
p!Me. .... to 1MJa..... that, )'OU 
IIhId II. .... to ..... a "..e antOUnt 
of 1mporU. EIther JOU at .... eI. 
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your own capacity to build up your 
economy Or you must do 11 with im-
ports. But if your imports go up, It 
will have to be matched by so much of 
exports that nothing will be left, no 
part of the wage goods additionally 
produced will be available to you for 
providing increased consumption. That 
is the reasOn why the capital goods 
sector of the economy has to be 
expanded Otherwise you must be 
in II positIOn like Malaya to t!X-
port cer! ain agricultural produce or 
mineral production in an abunaant 
measure. Malaya, fOl" instance, is able 
to ~pcnd £ II to £ 13 per head per year 
o! Government inveslm(:'nt on develop-
ment. M1laya, a~ you know, has the 
highest standard of life in the whole 
(If Asia. That is so because the 
Malayan economy is an export-nrit~nt
E'd economy. India's economy i, not 
an exporl-oriented economy. India's 
eeonomy, therefore, has to build itself 
up by its on errort, by our own crrort., 
lind to build ourselves up by our own 
efforts it becomes abSOlutely ncressary 
t"at We concentrate on building a 
capital goods industry base, 

If we look at this problem, agalD 
irr('spective of ideololY, if WI' sl.udy 
the history of devt'\opmcnt of all the 
countries in the world, whether they 
were capitalilrt countries, communist 
countries, socialist countries or private 
enterprise countrie~, throUlh out the 
world we ftnd that the rate of Irowth 
in the capital loods sector at the eco-
nomy has been anything betw('en nne 
and a halt to twice that ot the rate 
(If Ilrowth in the consumer loads in-
dustry, Here I can cite a whole lot of 
ftlUl'eI on this trom dlfte.rent eountrl(~s 
of the world, but I will not take your 
t'me with it, In India. in 1880 we 
Imported industrial plant and machi-
nery worth Rs, 200 crore._ Durin, 
the year We have sueceeded in fabri-
eaUn, in our country maehlnel7 
worth Ita. 110 CI'Ore.. We bave atIi-
bUahed about UOO industria. .tates 
In different put. of tM eountl'1. 
wbieb wUl IOOD '- produelq mach!-
ner, and plant needed for develop-

ing our economy, This undoi.i.bt~ 
creates inftationary pressure, This 
undoubtedly demands that all kinds 01. 
other safe£uards have to be introduce4' 
into our import, This uncloubtedIT 
demands a more careful approach to 
the organisation ot our economy_ But 
let us not forget that this is vital, :md 
when Professor Ranga and others ar-
gue that this need not be done, tbq 
are really challenging the whole 
dynamics of development. 

Now, in the Plan it is said that by 
1970-71 the output of machine-build-
ing industry in India is planned to ~ 
nearly Rs. 1,600 cro,-es; that is to ';ay. 
from Rs. 160 crores in 1960, it hu 
to bC' r;lisl'd to Rs. 1,600 crores in 1970. 
a hundred pl'r cent. incfl'lIsc pC'" year 
on lin u\'crllgl', or a thousand per cent. 
incr'past' in tl'n years. This is what 
is being objected to by many people 
in this country, and the House 
has to make up its mind after 
consid('ring carefully whether WI:' are 
willing to have 1,000 per cent. inrrca. 
in our manufacturing capacity of 
("apital goods industry over a period 
of ten years Or not. 

If we do it without looking after 
and without studing the decentralis-
ed !lector of our et'onomy, without 
galvanising and energisin, what are 
known as the technololically back-
ward sectors of our economy, we IhaIt 
collapse. But it we can do that •• 
and concentrate on and build up this 
capacity tor producin, ('apltal J(OOdIr 
industlY. I think, India wiIJ be on its 
win IS. 

That is the crudal point. It il not 
whether RI, I •• erorea la too .... 
or too little, ",,111 i. the minimum fII 
the optimum that .. Deeded. But .. 
order to do that Uae net 01 tile .... 
nomy bas to be taken <'Are fill ...... 
perly. We "a.,. to consider hoW ,... 
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that will be done. Therefore this mat-
ter is not a question of ideology at all, 
whether ou are a capitalist, a Com-
munist or a socialist. 

It is said that once industrialisation 
has reached a fairly high level and 
the proportiOn of consumers' goods in 
the total output has fallen to around 
one-third the difference in the rates 
of growth of both these sectors nar-
rows down significantly. In the initial 
period even if Professor Ranga wanted 
to develop with private enterprise 
there ill no escape from having a much 
faster rate of growth in the producer 
goods section. This is an inherent, in-
escapabll' logic whiCh I want~d to 
plat'c beforl' you. 

This tJ'cmcndous effort involves in 
all countries a great responsibility on 
thc State, whether it was develop-
ment in France, in Gl'rmany. in Japan, 
in Czarist Russia, in Communist 
Russia or in any country of the world. 

The later a country comes on the 
e~calRtor of development, the greater 
is the responsibility that is thrown 
upon th.' State, The expansion of 
public sector again is an inherent, 
inescapable: logic of development. If 
you want to escape It, either you 
must be prepared to slow down your 
rate of development, or the develop-
ment will let distorted. For a period 
of five years you may be able to pro-
duce more wage goods, but at the end 
of ftve years you will be 'acin, a 
lreater crisis than you would {ace 
otherwae. Therefore, for me theN 
questiolll are not Icleololleal. TbeP 
questiolll are euentially practical aad 
pral1D8tic. Thry are 100000L In 
term. of 10lic I would like thit Houe 
to come to a concluaion. 

But if we do that, the ndic:aJ c:rIti· 
dam becamn relevant. The radical 
aiticlam, .. I laid. comes in wbeD the 
aco..o.nfc Week"" for iaIIanee. IQa 
"'HeaitatiDI at the I'rontia". WIutt 
..... It .... t J .... U r.d with )'OUI' 
IJenDIIaioa ........... fI'oID tbia jour-
811. It..,..: 

r "It would be a travesty of fact 
to say that the co-opentlve move-
ment is, in its present shape, ful-
81ling its purpose. Yet, the Plan 
report scarcely pauses to examine 
the elements in our SOCiety or eco-
nomy which have transmo,rifted 
the co-operative movement into 
somethin, very much like a vest-
ed interest. Instead of seekin, 
out the 'jnstitutions'-usin, that 
term in the fundamental sense of 
organisations Or relationships sanc-
tified by law, custom or religion-
which have tended to make co· 
operatives subservient to thv 
interests of the already strong and 
suggE'sting ways and means of re- '. 
placing 01' transforming them. the 
Plan pl'oceed~ to lay down a pro· 
gramme for doing more of the 
same old things. All that needs 
to be done. apparently, is to' pro-
vide more funds aud more hain-
ing facilitie:'l to co,opc'rators; the 
rrst is left to em erie as 'the pro-
cess(>s of economic and loclal 
change gather force and the rural 
community attains rugher levels of 
skill and productivity'. Which. 
thl'n. is to be the instrument and 
which the outcome?" 

The hon. Prime Minister more or 
less raiaed the lame question, namel,., 
what is the agency and what is the 
outcome? The question echoes back 
to him. It echoes back to him bec:au.e 
the Plan ha. not ,iven the rlcht 
anewers. The Plan hal sketched out 
for us a very valuable stratel)' of 
economic development. In the world 
today 10 much thinldq has been done 
on the ItntelY of economic dew. 
ment, the varlou. under-developed 
countrie8 in the worlel and the vari-
ous international orpniAtJone haft 
done such an amouat 01 thl.n'kinl that 
It II already a well mapped terrilor7. 
It is a que8tion to wh1eh we hava ... 
quate repU... 'nIe queationt to be ea· 
plond .... otber: Do &he sodal tea· 
.... that an bouIId to be ........ 
IIecome fruitful or do die)' __ 
fnaI&ntinIf Do the)' prove to ... 
helpful or do __ prove to ....... 
tnIetIYe, What klocl 01 poUtiell 
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implications are there when you go 
in for a planning of this sort? On 
both these issues I do not expect the 
Planning Commission to say anything 
because the Planning Commission i. 
primarily concerned wit~ giving us 
a broad economic strategy. The social 
and the political framework has to 
be supplied by this House. It is on 
this matter that one would expect the 
Treasury Benches to give us some 
kind of an explanation and a lead. 

If we look at the Communist coun-
tr~es or at oth'.'r eountries, we find 
that it i, comparatively easy to master 
the clynam ics of industrialisation. It 
is comparatively easy to develop in-
dustries. The stubbornly difficult 
sector remains agriculture. In China 
it has happened: in Russia it has hap-
pened and in so many countries of 
the world where industrial progress 
goes on unchallenged and unobstruct-
ed we find that it is the agricultural 
sector that turns out to be ohdurate. 

In the ThIrd Plan we havc decided 
that our ugricultural production 
Ilhould be inc'reased by 30 PCI' cent. 
25 per eent. of this ioreast', or per-
haps more, will have to come out of 
t~t· incr .. a~e in the yield per acre. It 
is unfortunate that the Third Plan 
has not devoted n chapter to our 
failures in the Second Plan. It should 
have devoted a chapt('r to the analysis 
of what our failures were, for high-
lighting what those mistakes were and 
how they should be avoided. I think 
the main lapse was our failure in the 
agricultural sector. We were not able 
to produce enough food Bnd enough 
industrial raw materials. Therefore, 
when we study the price structure, 
we know that the whole distortion 
ha. been initially in the price of food-
trains and later on in the price of 
indu.trial raw materials coming from 
agriculture. resulting ultimately in 
higher prices for manufactured aood" 

Our taraet fOr the Tbird Plan is 100 
million tonL Today we are not even 
produeinl 80 million tOns. liy bon. 
friend. the bon. Mlruner of Food aDd. 
Aariculture anDounc:ed the other da7 

that India is producing enough and is 
in a position to export foodgrains now, 
This shows a sad lack of perspective, 
It is all very good for the hon. Prime 
Minister to say that there should be 
orchestration. Where is orchestration 
here'! I do not like to be critical like 
this, but when you are placing before 
a country a Plan which demands 
national orchestration even the mini-
mum orchestration on the Treasury 
Benches is not achieved. When we 
are going to export when our produc-
tion is 80 million tons, why do we 
want to have a target of 100 million 
tons? It is because the current pro-
duction is woefully inadequate. We 
have been able to save ourselves only 
by imported 20 million tons of food-
grains as against 6 million tons as was 
envisaged in the Second Plan. It is 
that increased imports of 14 million 
tons that has saved us-and it is most-
ly wheat which constitutes about 45 
per cent. of the total productiOn of 
wheat in the country in thl' five years. 
If I am wrong, my hon. friend. Shri 
Ajit Prasad Jain will correct me. It 
is only by these heavy, massive im-
port~ thut we have staved off disas-
ter. To argue that we are in a posi-
tion to export foodgrains today only 
shows that lack of orchestration. 

It is said that this big effort will be 
fulfilled by co-operatives and by the 
community development. I am great-
ly interested in both these move-
ments. but what do reports say over 
and over again? Objective evaluation 
reports say that both in community 
devl'lopment areas and in the work-
ing of the co-operatives, there has 
been polarisation and that these poor 
people have not beneftted at all. 
When we realise that 25 p<>r cent of 
our agricultural holdin,. are below 
one acre each. when we know that 
another 25 per cent. of our a,ricultural 
population is landless, when we know 
that bulk of this belp bas ,one to 
tholle who have ten acres and more 
of land, we realist> that thls talk of 
beiDl able to do these tbinp 1D a 
partleular wa, Is I1Ither meaninIJeta 
to • II'Mt extent ~UR our teD 
years' experieMe is there and DO-
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where in the Plan I have found how 
theee mistakes are going to be cor-
rected. 

Sir Doland Mac Dougall recently 
pointed out that one-third of the in-
dustries in India appear to be work-
ing at 60 per cent. of their capacity or 
less. It is thc same thing in agricul-
ture. Recently, I saw the press sum-
mary of a report that was brought out 
by a Committee. As far 88 irrigation 
facilities even of well and tanks are 
conc':rned We find that in the rabi 
season 30 per cent. of the irrigation 
facil~de5 remain un-utilised and in the 
kharif season, 50 per cent. of the capa-
city remains un-utilised. There are 
varl(lu~ reasons. I will not go into 
thcm. 

In transport, our allocation is more 
or h·ss thc same as it was last time. 
If it is the same-I am not asking for 
more-I want to know trom the Min-
ister concerned, how they assure us 
that the requisite !."ffidpncy will bp 
put forward by trl1nsport bccau~e, WI" 
have. in the S'~('ond Plan, seen how 
transport can tangle up the whole 
economy. 

Coming to employment, I am happy 
that it has now been decidpd to have 
a fairly substantial programme of 
works projects. They will start with 
providing work for 1 lakh of people 
and at the end of the Third Plan. they 
will provide work for 25 lakhs. It 
is a Ra. 150 crore programe. It it 
net'essary lor us to gather some expe-
rience. I think it is crucial because 
We IIhould be able to build up our ec0-
nomic development on thc basil of 
full employment. This it a pro-
,ramme to which the hi,hellt atten-
tion and hilhell1. priority should be 
liven so that we ma, learn how it 
would be poalble for UI to npand 
opPOrtunities lor work in the run1 
areas. 

Pia" 
or less the same. It was Ra. 900 crores 
in the First Plan and RI. 1,000 crorel 
in the Second Plan; now it is RI. 1125 
crores. With education and other 
developments, the proceu of urban-
isation is ,om, to be speeded up. In 
the Soviet Union recently, Prime Min-
ister Khrushchev pointed out t.h8t out 
of the increase of 17 million in the 
population, 18 millions were in the 
urban area. There is likely to be a 
similar staggering impact of Increue 
of urban population in our country too. 
I feci that to housin" we have not 
paid enough attention. The only 
thing that I am happy about is, tor the 
first lime, some kind 01 a policy hu 
been enunciatf.'d about urban land 
values. I hope and trust that that 
policy will be properly implemented. 
I wanted to 118Y something about I'X-
ports; I shall skip over it. 

I would like to invite your atten-
tion to just two or three points very 
briel1y. In a maUer at thill kind, it 
the Plan is fully implemented, whllt 
will it mean? It will mean, at the 
moment. more employment, more 
educational opportunities. It will 
mean that the standard 01 livln, will 
go up. There will be a 10 per cent. 
lnrreR!!!." in food consumption and a 
10 per cent. increase in cloth consump-
tion. It is not much that we can oft't'r. 
That il why the whole problem of 
structure 01 hierarchy of incentives 
becomes important. I have belore me 
this table of the paid-up-capital of 
the companies that are controlled by 
the top 10 busineu hOlUeS In ·India. 
Durin, thl' Jast 10 years. 1851-81, the 
paid· up capital hIB increuecl trom 
about R.. 100 to about lb. 210 c:rore •. 
Some buslnes. hoUJe8 have Jncreued 
fourfold, some seYentoJd. The avenae 
Increue hII. been from 100 to 110. 
Sixty Industrial estate. ..... .....,. 
luhec! eoD1.,n.ln. 1,000 ..... 11 fIIetorbII 
Ullq power. ThiI II aU we ...". 
aehteYed iD II". ,.ean-l.ooo .. 0 
fadorI.. establJah..s In (Joy ........ 1 
apGnIONd iDduItrta1 .... .... 

Let UI look at the ........ Jtructure 
of our eowltry. I'orty I". per .... 
01 our population ... III ...... be&-.............. 1.-.,..r,. 
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per cent. have an income bf:tween 
Rs. 1,200 and Rs. 1,800 a year; 24 per 
cent. have an income between Rs. 1,800 
and Ra. 3,000 a year and 1 per cent. an 

income of over Rs. 3,000 a year. We 
belong to the top stratum of 1 per 
cent. When we talk of raising the 
resources, obviously, those whose in-
come is b~,tween 600 and Rs. 1,200 will 
not be able to do anything. The 
people whose income is between 
Rs. 1.200 and Rs. 1,800 may be able to 
bear a little. The bulk of the burden 
must Call on the 24 per cent. of the 
middle- classes, whose income is bet-
ween RR. 1,800 and Rs. 3,000 and parti-
cularly on the top stratum whose in-
come is over Rs. 3,000. Therefore.. if 

we bring up this question to where the 
burdens are to fall, the 1 per cent. 
has to have the heaviest burden. Then 
alone it will be possible for us to get 
the 24 per cent. to agree. It is our 
responsibility belonging as we do to 
the 1 per cent. stratum because our 
income is over Rs. 3.000 to see that 
mobilisation of reSOIlTt'es is so organ-
ised. 

There arc bound to be social ten-
sion. Social tensions arise bpcause of 
• bailie problem that the fruits of eco-
nomic df'velopment tend to he more 
with the modern sector and the back-
ward undevelopl'd sector tends to 
offer. Ovpr a long period of timp, 
it ,ets transfornu"d; In the short 
period there will be many difficulties. 
Therefore, we come across paradoxi-
cal positions. Unrest is greater where 
development occurs.in pockets Rcat-
tered throughout the country than 
where It is In one place. We want It 
to be lCattered for better balanced 
re,ional development of the country. 
W. must realile that the economic 
eGDIMquenee. social consequence would 
be that there would be unreat to 
wtUeh we will have to pay attention. 
Pandozieally it II thOle pam of the 
economy and the C!OUIltr)' which are 
developed moe rapidly which allO 
attract .tuhbom unemploymeat Ita-
tllUca, The put. the development, 

~. the pealer the penumbra of UDeI8-
~t. Th ... an .... of the 

paradoxes of developuJent which I feel 
this House and the country should 
understand. Because, unless we 
understand them, we shan not be 
able to master the social tensions 
which arc bound to arise. We cannot 
haye the developm:mt under the 
Third Plan without social tensions. 
Whether the social tensions will des-
troy us or whether we shall master 
the tensions depends on our under-
standing. on our integrity and devo-
tion. My effort is that we should try 
and in this discussion try to impart 
these attitudes to the problems. 

13.4'7 hrs. 

[MR. DEPUTY SPEAKER in the Chair] 

It is a very peculiar position. In 
India we shall be providing primary 
education to only half of our children 
and that only for four years. 
Rich countries have to spend less 
even though their education is better. 
Thp. U.S. has to spend 0.8 per cent. of 
its national income for an eight year 
course of primary education. We 
would have to spend 4 per cent. of our 
national incom{'. Therefore, constant-
ly. we are ('ailed upon to choose bet-
ween priorities. It is said that a coun-
try like India would have to spend 3 
per cent. of education, 2 per cent. on 
public health, 4 per cent. on economic 
servies and 3 per cent. on general ad-
ministration. Twelve- per cent. is 
knocked down by all these kinds of 
activities, which means that whatever 
capital expenditure you want to make. 
is over and above that. It becomes 
nl'Ct"uary to have a rate of saving 
about 20 per cent. of the nationlll In-
come. becaulle 12 per cent. is ncc£'!lsary 
iD order to provide even the mini-
mum thinp. If you ,0 in for welfare 
services, you may have to spend addi-
tional a to 10 per cent. 

Many people talk about Indian 
plaDDin, 1uIv!nt leaJ'bt lOIIletilin, from 
IIIwiII& pIanniDI. I do DOt bow 
......... it hu lauDt or nat. But. 
then .... thIq widell we ..... DOt 
I8uBt tram the Scmet UDIoa. '!'be 
~ 1hdcID is .......... I.' .... t. 
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., its national income on education. 

.Bducation is crucial for all this deve-
lopment. How much are we spend-
.ing? What do we propose to do? I 
quite agree that h,:re again is a choice 
-of priorities, and the choice of priori-
ties is not easy to make. But. having 
made choice of priorities, we must see 
to iL that elasticity of resources is 
exploited to the full. 

Thdt brings me to the problem of 
JIOhtics. I have tried throughout the 
'years that I have been here to take 
taxes out of politics. Whenever a 
qu(~stion of taxation has com,', I have 
·tried to look at the problem of taxa-
tion in an objective manner, in a man-
ner which would be suitE'd to the 
.needs of the economy and develop-
ment of the economy. I have suffer-
ed greatly because of that attitude. I 
bf'li('ve that the greatest single service 
that we can render today is to take 
Gut taxes out of politics. The !lecond 
thing that I would like to say that this 
will not happen unless the response 
from the other side is also basically 
dilT(,rcnt. You cannot have partisan-
tlhip and still hope to create the nt-
mosphere that is needed. The res· 
ponse that is to be created demands 
in the country a politics of resPon. 
mveness. The opposition Benches 
caDnot crl"ate that atmosphere; that 
bas to be created from the other side. 

I was listening very carefully to all 
tbat the Prim~ Minister has said. He 
aid -Communal tension Ihould not be 
there: he said 'Linguistic teDiions 
Ihould not be there;' he said 'Various 
other tensions should not be there.' I 
"'1ieve that It is equally important to 
IIee if we can reduce political teDiions 
alllo. PIannin8 requirel a eertain 
paUtieRl penumbra. Democratic: pJan-
..... hu never been attempled before, 
IIDd I feel that while we may be ex-
IIerimentinc in eeODGDie ttntec ... 
.... we may be experimentiq, ill bow-
... baltiDc and bestitatiftl a JDaDDeI', 
III --..JviD& 80dal ......... lhen II 
~ aD7 experillleDtatian ..... ill 
___ a climate of pollti.t ...... . 
....... III order that..... CIIIaD'oI8 
........ billtles IDQ' be fuUIlW 

Pin 
This Third Plan, if only it is imple-

mented in a dedicat(:d spirit and in a 
co-operative spirit, can take the coun-
try forward, not that it will raille the 
standard of living very much, but it 
will enable us to move forward very 
fast. But if this Plan is carried out In 
the same lackadaisical spirit in which 
the two previous PIHns wer.! carried 
out. therc will he tl'rrible inftationary 
outbursts; there will be all kinds of 
breakdowns, and it will eXpress itself 
not in terms of economic difficulties 
alone but in terIT.s of sC'vere social 
tension!: anc! political breakdowns. If 
we want to achieve an economic break-
through, it has first to be achieved, 
and it i !l'L'ds to he prct'eded, by a poli-
tical break ·through. I am not de-
mandinv" and I am not Ilug".>stin, any 
kind of governmental understandin,. 
What r am sHying is this. What il 
going to be thl' climate? What is 
going to be the attitude? I have al-
ways felt-and I would be untrue to 
myself it I did not say it-that in spite 
of the talk about tPle national Plan 
and in spite of the fact that there are 
many who feel as agonlzin,ly about 
the development of the country as the 
best among those sitUn, on the other 
side, the attitude, whenever It comel 
to political questions, ill one of parti-
sanship, and it III the bl, party, the 
ruling party which ultimately letl! the 
tunc, and It ha!l been RUin, a tune 
which has tried to encourage not har-
mon~' but cacophony in the ('()unt17. 

The economic strateI)' broadly 
drawn up in the Plan is a rl,ht one; 
it can be implemented onl,. If there .. 
today a reaur.ence of spirit, a renals-
IBDce ot eft'ort. That resur.enc:e ot 
apirit and that rc:naluance or effort 
requJre that we look at the problem 
of aoeial tenaionl which are bound to 
IJ'OW, in a coDltrucUve spirit. Tbat 
b )M*ible onI), it the poUtlca1 afmc»· 
phen in the country Inside the .,.,. 
aDd between the parties .. n.lI.lly 
traDIfonDecI. Wlth the kind of poU-
tIea1 atID....,.. that "We .VII today, 
w1&b tile kind 01 dlal.Dtetratllw ...... 
pMre that we baVII t.ocIq, tbe chsI8te • 
.,..tJoa ItUtI DIll ,.... _IN! .,.. a. . 
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disintegration starts not from society. 
but starts from politics. So long as 
the focus of disintegration is allowed 
to remain as it ill. this tremendous 
eftort at integration and construction 
is bound to go wrong. 

May I, therefore, beg 0: all con-
cerned, lind may I appeal with all the 
strength at my command, that at this 
crucial hour of our destiny, it is not 
enough that We occc'pt the Plan? It 
is Important that we reorient our atti-
tudes. What are we going to ask the 
people to do? This rhythm of life 
and rhthm of work will have to 
change, if 5 per ('ent. rate of growth i~ 

to be re:.tliscd. What right hav!' I to 
ask a pl'8sant to change his rhythm 
of life lind rhythm of WC'1'k, what 
right have I to go and ask a workf'f 
to accept a wage pause, if then' arC' 
going to be not only all kinds of in-
equalitk·; in th~' ('ountry, hut thl're 
are also going to be no changes in my 
attitud{'~ and in my rhythm of life ond 
rhythm of work? I have a right to 
expect I:n evocative rt'sponse only 
when the ehalll'nge that I of'fer is 
clothed in an entirely different atti-
tude nnd approach of mind and spirit. 

I am ~orry to say-th~ Prime Minis-
tel' is not here just now, and I hope 
he will (orgive me-that I found that 
his spee.·h was of a tired person; his 
speech was jaded; there was nothing 
evocative about it; there was hardly 
anythinll which showrd that he is ap-
proa~hlnl this new turning-point in 
our history with a new attitude and 
with a new approa~h. May I, there-
fore. Bay that we must move from the 
privile,ed to the under-privile,ed, 
tram the old to the YOUftl, from the 
frustrated to the hopeful, from those 
who have been accustomed to deal In 
a laC!bdaillcal manner to tbose who 
are prepared to fUDdion in a dedicat-
ed 1IW1ner? it II only wben that 
bu1c: chan,. tak_ place. it la on17 
when In a IeUe the atom IDIlde splits, 
that we lhall be able to capture .... 

energy. WiUlDut thiB new enerlY. tbk 
Plan will create only inftation; tbis 
Plan will bring about only dialocatlOll 
of the country; God forbid that It 
happens. 

I hope and trust that through the 
wisdom of this House, and throUJh 
the understanding of our people, we 
shall be able to meet thIS tremend-
ous challenge that we are posing our-
selves today. in a heroic spirit. 

Shri A. K. Gopalan (Kasergod): We 
are discussing the Third Plan in the 
hght of the experience gained during 
the last ten yeHrs of planning. Two 
Five Year Plans have been executed" 
ond these kn yea!'!; have given us 
ample opportunities for testing our 
nll'thod~ or planning and also the 
poli('it's undprlaying our efforts. When 
the Third Plan was out, we expected 
that naturally there will be an honest 
appraistl1 of our achievements and 
our failul'e~. But we find that there 
is some mention only so far as tbe 
achievements are concerned, but as far 
as th" drawbacks arc concerned, they 
have not bel'll pointed out. Only some 
half-hearted admissions of failures 
are seen hne and there. But, what 
are the reAsons tor the failures? 
Where have we failed? The Third 
Plan rl'port has not enlightened tbe 
people as to where we failed. and how 
we failed and why we failed. At leut 
we expected that in the Third Plan. 
ufter the experience of len years of 
planning. the approach to and the 
method of planning would have baeD 
chan,ed in sucb a way that we would 
have found what the drawbacks were 
and we would have found the correc:-
tiona alao. In the absence of ncb • 
review of the past experience. we 8DCI 
more or lea the same pol~ the 
same methods and the same ............ 
as were tbere in the 8ec:ond PIlla. 
So, we anmot expect better re.d .. III 
the 'l'hlrd Plan, than what we JOt . ja 
the SeCIoncI Plan, beeauae the aaetbad 
and the approadl ha.. retnaIDed the 
same. 
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After all, why should we plan? We 
plan in order that we maly get the 
maxi"'1um benefit in a given situation, 
and also the maximum result in Ii 

given period. Though of course, 
some achievements are there, those 
achievements are far below our ex-
pectations. Those achievements are 
extremely meagre in relation to our 
needs and also the possibilities. At 
the same time, the sacrifices that the 
pl'oplf~ have made to relise those 
achievements are also very great. We 
do not decry those achievements, but 
what W~ say is that those achieve-
m£'nts are far below the expectations 
and far below what we had planned 
for. Takp the important yard-sticks 
of progress. Take the question of 
n~ltiollill income. It has Jagged behind 
fhl, target. Again, take the question 
of the per l:apita income: that has 
l~~g("d behind still more. Uncmploy-
nl!'nt has incr£'ased recklessly, and the 
('mploym~'nt targets have not been 
fuifilled. 

As far as industrialisation is con-
c('rned, thl're is no doubt that some 
mdustrialisation has taken place, but 
all th(' most important targets in re-
gard to steel, coal, cement and 
machine-building have lagged behind. 
Price~ have also gone up, and long 
with that the standard of living of the 
masses has also gone down. Disparity 
in income, which is another important 
yard-stick, has. instead of com In, 
down. has gone on increasiD,. Con-
centration ot economic power is takinc 
place with greater momentum. AU 
these art' the negative features, and 
tht!}, have come to the wrface in a 
bi, way. No more caD we avoid them. 
because all the main IOciaJ .. weU .. 
ewnomle alma of plannina have been 
defeated. That 111 wby We AY that 
OUr planninc has fundamental defects. 
Unfortunately, tbere 111 no departure 
from the pattern which w.. theft in 
til. Second Plan. '!'be same poIkies, 
the same 8PPrOlldl aDd the ~ 
I'Detboda wbida aarna.... tbe "tIIe-
lion eantiaue bI the 'l'bII'd PIaD .... 

Plan 
This is whet I have to say as in-

troduction. I will not go into all the 
aspects of planninl. But I will deal 
with two important chapters, the eco-
nomic prol1'amme and balanced re-
gional development, and I will be 
able to show that whatever criticism I 
have made here is true as far as these 
important aspects of planning are con-
cerned. 

14 hn. 

Take the question of land reform. 
I am now quoting the admissions made 
in the chapter on Land Reforms, page 
221. It is said: 

"The total impact 'of land rdorm 
has bl'en less than had been 
hoped for". 

What art' the reasons for this? There 
are three reasons given: little recogni-
tion of land reform as a positive pro-
gramme of development, insufficient 
attention to the adminilltrative aspectll 
of land reform and no sufttcient rea-
lisation that the reform 01 land tenuro 
and <.'arly enforcement ot ccilln,s are 
an (,!lst-ntia! foundlltion for the bulldln, 
up of a co-operative rural economy. 
Tlw Plan itself admita that it is bt'caul'c 
of the lack of understanding as fBI' 
as the alrarian !lector Is concerned that 
this has come about. Development of 
agriculture is a very important thin, 
a8 far all the achievement of the ob-
jectives of the Plan are concerned. 
51 per cent. ot the national income In 
the Second Plan has come out 01 .,ri-
culture. It not only increue. the 
national income; it allO IOlvel the fOOd 
problem and saves expenditure of 
money on fOOd imports; It al.o create. 
a basil of industrial dnrelopment, pro-
vides capital formation aDd an ex-
panded home market. As far .. the 
qlU!lJtlon of unemployment I. eoMItm· 
ed, jf We can dl.llribut.e an the C!Ulti. 
"able wuteland and alto add to it 
all the land above the aelUq-we be .. 
bHn able to do ~ will be us. 
to IOJft tbe probltm of UJIeIIIPIOrIMDt 

So. ... tar • 1be acnrtaa -=tor ts 
CIII'IIICen*I, dMN .... bee DO deVelop-
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'ment and there is no promise, as far 
.as the Third Plan is concerned, that 
there will be a change. It remains 
stagnant as before. On the question 
of abolition of intermediaries, the Re-
port says on page 221 that a few minor 
tenures such as thOSe held by religious 
and charitable institutions and service 
inaml! still remain to be abolished. 
Coming to reducation of rents, the 
First Plan h&d suggested that a rate 
{If rent exc('('ding one-fourth or one-
:ftfth Of the produce would call for 
special ju~t.ification. Yet. in several 

'States the normal rate of rent is still 
about a third of the produce. 

"In the early years of tenancy 
legislation, it was observed that 
reduced levels of rents-and in-
deed other conditions of tenancy-
provided for by legislation were 
far frorn adequately entorced, and 
to a large extent customary rates 
of 1"1"'1. continued to pTl'vail". 

This is frnm page 222. Again on page 
"223: 

"Thu~, in many ways, despite 
the legislation, the scales are 
weighed in favour of the continu-
ance of existing terms and condi-
tions. 

So as far as the reduction of rent ;s 
concerned. it is admitted that we have 
not made any progress and the exist-
ing terms Rnd conditions continue ex-
cept In a v(lry few cases where there is 
• small reducation-ann that too is 
not there in some csses. 

Now I come to security of tenure. 
What are the admissions madt' in the 
Plan bere? It is laid that "the impact 
of tenancy leJialation on the welfare 
of tenants has been in practice leu 
than wa. hoped lor" (pap 224); 
"eJect.mel.lts or tenaDts have taken 
place on a coDslderable scale under 
the _ of 'voluDtal'7 lurreDde ... ' "i 
"in the event of llUr'NDder of tenaney, 
the landowner should be entitled to 
lake poaeaiOD crt lanel 0DlJ to extent 

of his right of resumption permitted 
by law. On the whole, both legislation 
and administrative action have fallen 
short of these recommendations"; "As 
was pointed out in the Seeond Plan, 
most voluntary surrenders of tenancy 
are "Pen to doubt as bona fide trans-
actions". The suggestion that it would 
be desirable to provide for personal 
labour as a necessary ingredient where 
land is resumed for 'personal cultiva-
tion', in the absence of which the 
ejected tenant should have the right 
of re~toration has not so far "found 
its way into the legislation undertaken 
by the States" (pages 2241225). These 
are the admissions made. 

As regards resumption of tenan-
cies, on page 226, the Report admits: 

"Whatever the conditions the 
right 10 resume land create~ un-
certainty and tends to diminish the 
protection afforded by the legisla-
tion". 

As rar as the rights of ownership for 
tenants are concerned, the Report 
says "In the course Of the Second 
Plan, some progress has been made 
in the direction of providing owner-
ship rights to tenants" (page 227). 
This is despite the fact that in the Se-
cond Plan "it was suggested that eaeh 
Slate should haVe a programme for 
cOllverting tenants of non-resumable 
areas into owners and putting an end 
to vestigl's of ladlord-tenant relation-
ship" (page 227). 

The next important thing is about 
ceiling on agricultural holdings. There 
have been two Plans Bnd there hu 
been the NaQ)Ur Resolution. Even 
then, Madras, MYlOre and Bihar have 
not adopted any lep.lation. 

DIt Pa"'~ (Perunbalur): In 
Madras, they bave introdueecl 1.,_. 
lation. 

... &. ........ : '1'be7 ere ... 
euIIeD .... IIi ..,. ha'le Dot ... , .... 

lL '!'bat Ie _ pobat. 
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Sbri .a ... 17 .. d7: It will be pass-
ed. 

Sbri A. K. Gopala.: The Report 
says: 

"On the whole, it would be cor-
rect to say that, in recent years, 
transfers of lands have tended to 
defeat the aims of legislation for 
l'eiJings and to reduce its impact 
on the rural economy" (page 
229) . 

Not only are loopholes exploited to 
evade the ceiling; the legislations 
themselves make a mockery or ceil-
ing. This is what wc find on page 
230; 

"In MadhYa Pradesh and Orissa 
legislation allows the owners of 
surplus lands to dispose them of to 
Pf'rsons belonging to certain pre-
scribed categories even after the 
enactment of the legislation". 

In a few States like Andhra Pradpsh 
there is no provision at ali to disre: 
gard transfers. In some places, trans. 
fers can take place. There is no res-
triction on such transfers. 

The object of land reform legisla-
tion is to get as much land as possible 
lor distribution to the landless, 80 
that in the rural areas where 35 per 
cent. of agricultural labour haVe no 
land, tbe landlesl pe ... nt may ,et the 
land and thUI the queltion of unem· 
ployment can be solved. But thi8 ob. 
ject is defeated, because there are .0 
many exemptions. Tea, coffee and 
rubber plantations, orchlU'da, Iu,ar-
cane fanna operated by su,ar fac-
tories. eftIciently manQlld farD»-UlJ'-
thlna ean came under ·eftlcleaUy 
manapd'-4ipeClalised fBrIDI are all 
exempted. '1'be Report.,. in thil 
cormeet1_: 

.... -~ leIII1atIeD .... 
been eaaeted and altlloqh ...... 
~&eI are diIIcult to maIre. it 
WOUld .....,. tbat tbe tatal .,. of 
............ mr.to .. ........ 
........ u.. to .. ....... 

mi,ht be eonaiderably Ie.. then 
what bad been hoped for at one 
time" (PAle 232). 

Take, far em ample, West Ben,.!. 
When they passed ceil in. le,islation, 
they -'d that there would be avail-
able about 11 lakh acres of land But 
even today the Government ha,,~ not 
lot more than 3 lakh acres. 

These are the admissions the plan-
ners themselves make. What is the 
picture that emerges out of these ad-
missions? Onl.' is that even today in 
spite Of repeated rPqueats that le,ia-
lation must be passed before 1980, in 
some States thl' legislation Is not 
passed. Where legislation hal been 
enacted, landlords ore evadin, the 
ceiling with the result that much lell 
than the expected surplus land hal 
become available for distribution. 
Only 'llome progress' has been regis-
tered In the matter of conferment of 
ownership rights. 

We woule! h:>"" 1I·1.il'rstood all these 
admissions if they had bl'Come the 
forerunm·r I.e a chanre In policy in 
the Third Plan. But 00 such ('han Ie 
is visibll' in the Plan. On the ques-
tion of reduction of rent. on tlU' qUE'S-
tion of ceiliDlt. on the quettlrm of se-
curity of tenure. certain adml!l~ions are 
made. Why i. it tbat in the Third 
Plan at lea~t on the balll of these 
admillions, a new policy has not been 
adopted? 

Had these admllion been sincere, 
the plannerll must have pointed out 
to the State. the loopholes In their 
I~Wations and the way 01 plullin, 
them. 

III 101M C81ee, a. I .... 11 show. u... 
....-...... do not mean anytlalq. 
~, tor ........ ,... tile Acra· 
riM IIe1eltaIIii Aet In .. lela It .... pro.. 
ftIIIt4 that ... eauld be DO tr'IIIIfe'r 
of ..... lifter 1II'f. but 1fIIID ...-t .. ,hell to .. BIll fa _. .u 
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transfers made from 1957 to 1960 
were made valid. This clearly shows 
that the admission is not sincere. 

It is well known that without deve-
lopment Of agriculture. our objects of 
increasing the national income, solving 
the problem of unemployment, in-
creasing the purchasing power of the 
people, industrialisation of the coun-
try etc., cannot be achieved. 

It is therefore necessary to bring 
more and more land under cultivation, 
but even now there is so much cultiv-
able waste land in the country which 
we have not distributed to the land-
lesR labourcl'S. Rather, where the 
pea~ants occupy such land and culti-
\'ate them, they are arrested and put 
in jail. In such circumstances, how 
can We develop our agriculture? If 
there is no legislation by which the 
cultivable waste lands in the hands of 
the Government as weIJ as private 
parties (':10 be given to the peasants, 
how can we develop the agricultural 
sector? 

In mallY cases, the land legislation 
has not only not conCerred any benefit 
on the peasant, but has made him lose 
the land he had. The tiller has not 
beneftted inasmuch as, under the legis-
lation on cei ling, not much land has 
been got for distribution to him, be-
cause of 80 many loopholes, and be-
cause landlords are able to transfer 
thE" land even after the passage of 
the legislation. I shall now explain 
how the peasant stands to lose by 
mean. of the lells1ation that has been 
passed. 

In Kerala, when a peasant loes to 
the tribunal for fixation of rent, he 
ba. to produce the receipt for the rent 
paid by him, but there are thousands 
of teOlDti who do not let the ret'eipt 
from the landlorda, and there Ia no re-
cord. We PQb\ted out at the time of 
puain, the lePlation that if the loop-
hole wa. not plugecl. mauy peu&ntll 
would 1 .. OWDenhlp of the 1aDd. It 
.1 .110 DOt ... proYided in tbe Ie-

gislation that if it is proved that the 
tenant has been cultivating the land 
for so many years, he will be deemed 
to be its owner. Because of these two 
lacunae the position today is that 
thousands of peasants are being evict-
ed. 

Further, in Kerala the validity of 
the land legislation has been question-
ed by the landlords who can go up to 
the Supreme Court. Pending a de-
cision on that, the courts have held 
that the tribunals should also not do 
anything in the matter of fixing the 
rent. It can be done only after the 
validity of the Act has been esta-
blished. There also, the landlords can 
10 to the Supreme Court questioning 
the rent fixed. The peasant can hard-
ly go to the Supreme Court to fight 
his case On these issues, and he will 
not get even the little benefit expected 
from the legislation. If we want him 
to be benefited by the land legislation, 
we should also suitably change our 
Constitution. It will be very wrong 
to expect the poor peasant to go to the 
th£' courts and fight for five or six 
years to get the benefit of the legisla-
tion. At least in the Third Plan, it 
should be seen to that in the States 
where such legislation has been pas-
sed. the defects noticed are remedied. 
But We find that in the Third Plan 
also. the approach in this regard is 
the same as before. and .there is no 
change. The only result of' this will 
be that thousands and thousand. of 
peasants wl1l lose their land on account 
of this defective legislation. 

In regard to our agricultural labour. 
which forms a very big section of our 
peasant population, the 'nlird Plan 
18)'1: 

"Tbe economic problems of these 
section. of the population. espe-
cially the Deed for larrer oppor. 
tuniti .. of. work., have been thrown 
into aharper re1Jef." 

It actcb: 

-na. problaa of apieultunI 
lahouren It part of the ..... JIIO-
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blem of unemployment and under-
employment in rural areas." 

Earlier on. it .. )'s: 

"It is one of the primary ob-
jects of the Five Year Plans to en-
sure fuller opportunities for work 
and a better living to all sections 
of the rural community and, in 
particular, to assist agricultural 
labourers and the backward 
c1asse!\ to come to the level of the 
rest." 

But Bc-cording to its own admissIon: 

"Thos£' sec-tions Of the rural 
population who are landless and 
are not actual cultivators have be-
neflted much less than others; in 
some areas, their conditions may 
have actually worsened." 

In this connection, I would like to 
point out that the report of the St'-
('ond Agricultural Labour EnquIry, 
conrluetf·d at the beginning of the Se-
conn Plan by the Labour Ministry of 
the Government of Jndia, shows that 
unemployment in tht' year had increas_ 
ed from 120 to 128, the daily wage had 
f;.lJl'n from Re. 1'09 to Re. 0'96, the 
employment of child labOur had in-
creased, the number having increased 
from 165 to 204, that the a\'('rage an-
nual income of the agricultural labour-
('r's family bad fallen from Rs. 447 in 
1951 to RI. 437 in 1957, while the ex-
J)Cnditure had increased from R.~. 461 
to fts. 617. Debt had increased from 47 
to 88, and the percentage of families 
in debt of aaricultural labour families 
had increaaed from 45 to 88. I do not 
want to 10 "Into further details. What 
does it Ihow? ':.{:",: ' . 

. :-*:'~'<: . 
Our Plan ays itilf.:WIed on the 

socialistic pattern of soNety, that the 
national ineome h.. inC~that 
there are 10 many land lea I In 
the eountr7, that land bas to Is-
tributecl to the apicultural 1a rer 
~. Adually, the percentqe of lInd-
lea labouren whIeb ,.... 10 In tHO-
51 bad IDereued to 17 In 111'1. 'nult 
...... after tile palin, of the lelia-

Plan 
lations and the measures to distribute 
Jand and impose ceilinp, after the in-
crease in national income, all'icuJ-
tural labourers have lost ownership of 
land instead of gainina. Further, their 
wages have decreased and unemploy-
ment has increased. This is what that 
report says of 1958-57. U another en-
quiry is conducted today, I do not 
know what the position will be. 

So, legislation bas not helped the 
agricultural labourers; in fact ,it has 
made their position worse. Though 
produl'tion in the agricultural as well 
as the indUstrial sector has gone up, 
nnd new ind\lstri('~ havl' ('ome> up, 
wages have not gone up whilp. prices 
have gone up. The standard of Ih'in, 
has not gonc up, but come down. In 
the agricultural sector, hmd holdings 
by labourers has come down from 117 to 
whilc the ('arning has come down. 
So, thi~ j" the I'eport of the Agricul-
tural Enquiry Committee, 1956-57, 

Therl' i~ Ilnother important matter-
prices. Is there a promi~e in the 
Third Plan that tht'y will go down! 
On page 125, they say th3t the p03JI-
billtie~ of signiftcant-and evrn dillJ-
turbing-price rises cannot be cntlre-
Iy eliminated. On page 127, they 118y 
the dangers of continued or exeesslvl.'" 
priCe rises arc obvious. When a P'~"· 
ant ,oel to the market, he has to pay 
more. Let Us take sUlar or Jute tor 
instance; we always had dilcuaiona 
about thp pricel of IUlareane; tht"y ar .. 
com in, down. The peall8nt ,etl a low 
price lor his su,arcane. When he 1081 
to bazar and buys sUlar, the sam. pee. 
ant does not let a fair price; he bas 
to pay more. Be has to pay more for 
hJJ implement. and other nec:eaJtieti of 
Ufe. As far .. the commodIties that a 
peasant produc:es are coneemR, their 
prices are oomlq down. The ... u no 
macb1nery by whleh it caD be con-
troDecI. Apin. tM jute lfOWen In 
West Ben,.1 are ID cWIIcultJel becaUie 
tile mI1101men want to reduce the 
price of jute. At Jeut &ben .... be 
parity Of prices. State tractinl III food 
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to ensure fair price had been accepted 
but even in the Third Plan I do not 
know whether it would be implement-
ed. 

Now, I come to taxation. I do not 
want to say much on this because it 
has been explained by Shri Asoka 
Mehta also. There is more taxation in 
the Central and State sectors during 
the Third Plan and there is al~o de-
ficit flnanc:ng. There is not much time 
at mY disposal; otherwise I would 
have shown that the direct and the 
indirect taxation had gone up very 
much. The burden of taxatio;; during 
the Second Plan period was high on 
those who could not bt'ar the burden 
and in the Third Plan it is becoming 
more. At the same time, thc Plan 
says that there may be increase in 
prices. Whatever be the obj('ctivl~s of 
the Plan, if there is no change in the 
pattern of taxation, we will not be able 
to reach the ta"get and the position 
will be the same as it was in the Se-
cond Plan. 

There 'is another important thing in 
the Plan. There is a very good chap-
tt'r on balanced l'egional development. 
There is no usc o( thiM chapter and 
it must be scrapped. Whatever prin-
ciples are stated here, they are not 
only not implemented but they are 
thrown to the winds. 

It says here that the two aims of 
increase in national income and a more 
balanced development of different 
parts of the country are thus related 
to one another and it becomes possible 
to create ('onditions in which resources 
in term, of natural environment, skill 
and Npltal in each relion are fully 
uUllled. In the location of new enter-
prilea whether public or private. con-
.lelenUon should be liven to the need 
tor developin. a balanced economy in 
dlJrerent parts, of the country. In 
particular this upect wu to be kept 
In view where the location of an indus-
VJ w .. not determined Un_t entirely 
117 the avaUablUt~ of rew IDBterla& 
or other natun1 nIOUfttS. It ia • 

very fine sentiment. The Prime Min-
ister spoke today about the national 
integration and the unity of India. I 
want to say that national unity de-
pends upon the implementation of this 
chapter. In the First and the Second 
Plans as well as in the Third Plan, 
there are some regions which derived 
no benefit. On page 1953, the Plan 
sayS that whatever be the present 
shortcomings, the aim must be that 
over a reasonable period all regions in 
the country should realise their poten-
tial (or economic development and 
should attain levels of living not far 
removed from those of the nation as 
a whole. Progress in different regions 
must, therdof(~, be wutched carcful-
ly and additional steps taken to speed 
up development in particular areas 
which are found to be seriously 181-
ging behind. The principle is there. 
Has it been impll'mented? What is 
the position as far as the First and 
the Second Plan~ are cont'crr-cd? What 
is the position in the Third Plan? J 
will show the di;:;tribution of rl:lticna! 
income and per capita im·ome. You 
will sc(, such a wide disparity between 
certain reg:ons and others and the 
Third Plan does nothing to' sr~e that 
this disparity is not increa5ed if not 
decreascd. The per capita income at 
1948-49 prices has increased by the 
following percentages in respect of 
these StRtc~: Rajasthan, 38' 2 per 
cent. Madhya Pradesh 24' 6. per cent, 
Andhra Pradesh 14'1 per cent. Assam 
5'8 per cent. Bihar 17'7 per cent. 
Madras 17'6 per cent. Mysore 10'1 per 
cent. Orissa 5'9 per cent. Punjab 22·t 
per cent. West Ben,al 12' 8 per cent. 
U.P. g. 7 per cent. and Kerala 3' 2 per 
cent. So far as the national Income 
is concerned. it is almost the aame. 
When there Is increase in the national 
income, there is al!l() increue tn the 
per capUa income. It will be IHII 
that certain rqionl deeerve apecial 
consideration. "nle planners them-
aelv~ have uid that there must R 
overall development in aU the .... iona 
at tbe COWl\r'7. Even in developed 
rqiODa there IIIa)o ... IOIDe parta wbIdt 
did not 1ft help before; that aJIo 
lIluat be c:arecI for_ AI far .. badua-
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trialisation is concerned, the Kerala 
Government as well as the people of 
Kerala have many times said that in 
the First and Second Plans there was 
discrimination and in the Third Plan 
also it is there. The high density of 
population, the agrarian nature of that 
('conomy and the deficit in food pro-
duction and unemployment create a 
peculiar situation. It is not like other 
States. There are only two intensive 
industries in Kerala-coir and cashe ..... 
:nduotry. Where lakhs of people wer~ 
working before, only a few thousands 
of people work. Again these two in-
dustries depend upon the market out-
sidl'. There ..... ere abOut 50.000 peo-
ple emp~oy{'d in the coir industry at 
thl' beginning of the First Plan; 
lodllY Ihpir number is between 12-15 
thousands. Even that will go down 
bpt'au:'l' in order to cut the p"ices, 
Government are thinking of mecha-
ni,ation and that means increase of 
unemployment. With reJ:ard to thl' 
l· .. ,hl"w industry. the factory owners 
now say that raw cashew must not be 
imported from outside. There is com-
p£'tilion from Africa. These two in-
dustries are nat worth the name. In-
stl'ad of add;ng more people to these 
illdust~ies, thousands of people go out 
of th{'sl' indu!':tries and from th(, he-
ginning of the First Plan at lust 
50,000 people became unemployed on 
3rrount of the nature of these two 
:nrlustrics. 

The population is increasing vcr .. 
much in Kerala; it bas ,ot the ftrst 
prize in the increase In population. 
!he industries there are not develop-
ang industriel as they depend upon 
the market outside and at lealt 75 per 
cent of the peOple who had been em-
plOYed in the be,lnnin, of the Flnt 
Plan have now left' thJs inctutsry, and 
hav" beeome unemplofil. 

In the ftrat Plaa. Xerala ... eom-
PleteJ, neclected, I would telFbtber 
bon. Memben that it II DOt because 
of proriaeiaUIm or anJtbin. Uke thaL 
It .. tile dut7 01 an 01 us to uader-
ItaIad .. _ .... t .... happened .. 
1rhat 11 .... to bappea III tbe tbInI 

Plcan 
Plan, sa that 8S far a. the develop· 
ment of India is concerned, it may 
be the development of all re,iOlls to-
,ether. In the ftrst Plan, as I said, 
Kerala was complete:y ne,lected. 
There was not even one industry 'rom 
the Central sector except the Rare 
Earths, Ltd. In the second Plan, that 
neglect continued. The Centre set 
apart Rs. 659' 9 crores for the indus-
trial sector all over India and out of 
that, the amount set apart for Keral>t 
was Rs. 79 lakhs. fs it because there 
are no raw materials there. In thp. 
first Plan, Kerala was neglected and 
in the second Plan, out of R~. 659 
crores set apart fo!' industries by th,. 
CE'ntre, what Kerala lOt was Rs. 79 
lakhs, and one DDT fartory. It the 
mOllquitoes go, this DDT factory also 
will go. The DDT factory Riv~s em-
ployment to just 400 p<'ople. I want 
to know whether all this had bl'E'n 
taken into consideration. 

What is the principle according to 
which all these things are to be ('011-
sidered? For the last ten YE'ars, in-
stead of havinll more opportunities for 
employment and growth, tholll' oppor-
tunities are still fading away. That 
waR 50 in the second Plan. What 
about the third Plan? Two industriell 
are there. One will be on paper ror 
ever and I do not know what will 
hapPf'Tl to the other. I refer to the 
second shipyard at Cachin. There have 
been que.tionll in Parliament, Ad-
journment Motions, etc. about it. In 
anllwer to questionll, It was laid that 
it will not be complet.t'd in third Plan. 
I am ,lad that it wu lIaid lib that. 
I l18y only one sentf'.ncc about It: it 
will never be completed. In the third' 
Plan it will not be completed, and In 
the fourth Plan, the anllwer will be, 
it will not be completed, So, It 
would have been better to "y that It wm never be completed, II p 110 be-
callie the! fore..... exdIance dlfllculty 
g there. For that, priority III not 
liven, 

'l'bouIb • plaee hu beaI choIen for' 
IIIe ..... 1bJpJ""" it wllJ ....... 
..... , and they will 'lilt ..,. .. ter Ia' 
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the fourth Plan that, "there was a 
proposal for the second shipyard." It 
will not be liven. For instance, a 
security press was promised for 
Kerala in the second Plan. It was 
Mid that it will be completed. But it 
has not come up even now. The fate 
of the second shipyard will be that 
of the security press. Of course, about 
200 Or 300 people can be employed in 
the phytochemical plant which has 
been sanctioned for the third Plan. 

As far as the fisheries institute is 
<:oncel'ned, I might point out one thing. 
We discussed it here. There was a 
half-an-hour discussion. It was said 
by Dr. Panikkar and by the techni-
cians that it must be located in Cochin. 
There was absolutely no ground why 
it should not be located there. Later, 
it wa!l said that there was no suitabk' 
place to locate it there, and that it 
could bl' loeated at some other plael'. 
Then, it was said that there will be 
some instituh' for ~~h op('rations or 
something likl' that. Thi:lt has also not 
come up. When technically it is said 
that Cot'h:n is the bl'st plaCe for thi. 
institute, why is it that it has not 
come up? 

Take next the question of tl'xtil", 
mills. Whl," the Kt'rala Government 
asked fol' the opt'nlllg of more textile 
mill!!, it was said thl'I'I' is a ban for 
new textile mills b£'ing opened or 
established in Kel'ala. So, they are 
not also coming up. Regarding the 
manufacture of metre gauge wagons, 
Kerala asked for licence which has 
not been liven. After sometime, 
Kerala will be the only State with 
the m.tre ,aule railway. So. these 
walons at'e necessary. It was said 
that plans tor these wa,ons bad been 
c:ompleted. But before they had been 
completed, the Kerala Govemmenl 
aaked. tor licenCe to manufacture them; 
but e' 1i~n~ WQ not liven, 

THe next the heavy electrical 
plant, We are not jealoUs that the 
otber parts of India are Propessinll. 
lCot only we are not jealOUs but ... 
;are very ,lad of that. But certaiD 

far-off regions also are parts of India. 
and their needs must be borne in 
mind. There was some committt!e ap-
pointed to locate a suitable place for 
the heavy electrical plant. It said that 
Kerala is the best place for it. It was 
said that there was humidity in Kerala 
and that was one unfavourable factor 
for the plant being located there. But 
then, one private firm in Japan-the 
Hitachi of Japan-has been allowed to 
have a transformer plant in Kel'ala. 
It ;s said that a licence has been given 
to it. So, for that purpose, there is 
no question of humidity. Therefore, 
how can there be humidity when the 
public sector plant is sought to be 
established th£'re? Is hum'dity a fea-
ture between the private sector and 
the public se('tor'! When there was 
a proposal to hav(' an heavy elec'-
trieal plan! in this cuuntry, it was 
promised that it would go to Kerala. 
It has not yet becn given to Kerala. 

As far as i"on and steel or coal is 
concerned, it can be said that there 
is no raw matcrial for the deve'op-
ment (If these things in Kera!:!. But 
ther!' arl' ('nough na!ural resuurces 
thcfl'. The Plan ~ays th:H even in 
pla('es where there are no raw mate-
rials, "if natural resources arc available 
tht're, they should bl" developed. For 
instance. what about rubber in Kf'rala! 
85 P£'r el'n! of India's rubber is ·pro-
duced in Kerala. but yet the rubber 
factories are established ollt~id(' Kera-
lao There is only one rubber factory in 
Kenla and all the rest are outside. 
As far as small scale industries are 
con~med, fOr example. the ftsh in-
dustry, it can be developed aU aJon, 
the cout of Kerala. For timber. the 
raw material in the shape of fot'ellts 
Is there in plenty. The forest indus-
tries can be easily developed. There 
Is also ceramic and china clay. We 
are beiDl nelll!CtPd and because 
KeN)a bas been nealeetecl for the l.ut 
ten years. the Kerala Goverament now 
uk for some plants to be estabUIlbEd 
In Kenla at leat In the thlnl Plan. 
c:oMidertnK the ipIICial eoaditiOQs of 
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Kerala. You must know how the un-
employment is increuin, there. Those 
who have ,ODe outside this country, 
from Kerala, to places l'ke Singapore, 
Malaya and Burma are now comma 
back. Unemployment is increasin" 
and so it is only industrialisation that 
can solve unemployment. 

So far as land is concerned, there 
is very little of it in Kerala and many 
people who occupy this little land" 
wh'ch is available have to vacate when 
projects are started. Projects such as 
the Idiki project have resulted in many 
people being thrown away from their 
land. So, this question has to be 
solved in the third Plan at least. I 
can understand there are certain re-
gions similarly placed, but I spey of 
Kerala because I come from there. It 
is not only Kl'ra'a but other regions 
also in India which are similarly plac-
ed, and improvement has to be made 
in all theSe regions. This aspect has 
not !l0 far been looked into. 

Let alone the public sector. Let us 
now take the private sector. Here, 
the number of Ht'ences given from 
October, 1956 to March, 1958, eomes 
to a total of 687 for all India. Out 
of this, Kera13 lot only 19 licences. 
Even today, there are people who are 
coming and askin, for licences. But 
hences are not given in the private 
sector. For instance, in the matter of 
app'ications for licences for the manu-
fartu'"e of tin-plates in Kerala, it was 
said that licences up to a capacity ot 
3,20.000 tona had already been liven 
and that no more l'cences could be 
giVen. The prC8ent Government of 
Kerala-not the Communist Govern-
ment-have always .aid that they had 
asked for licences. Several pr;vate 
industrialitt!l are eominf" to estabUIh 
these factori. there but no lkencel 
are liven aDd DO opportunltJea are 
afforded for IIUt!h en~ .. in-
dustrial eIIate In "I'riebur appUed tor 
a 1 ieenc:e to lDI!mIfacture 800 tons at 
Un-plilte Pft' mantll. 'l'bat'" DOt 
liYen. U that Mel been .wen, theft 
.OU!d Iuwe heal ... ..,..t ,. 
~da of PlOP'" A. far .... 

_ (Ai) LSD-t. 

Pin 
local industries are concerned, either 
In the public or in the private eector, 
lOme bi, industriea mUSt be located 
there. Some quota must be ,:ven. 
But that is retused. At leut, morc 
money was asked by the Kerala Gov-
ernment in the third Plan. They ask-
ed for RB. 300 crores in the third Plan, 
but they were ,iven only RI. 117 
crores. 

As tar 81 regional development il 
concerned,-the chapter on balanced 
reJtional development-flne print'iple' 
and sentiments have been expressed 
there. But in respect of implemen-
tation, it is just the oppOSite. What 
I say, is, after see'ng what effect it 
has had during the last ten year., 
this chapter on balanced development 
can be removed, so that people will 
understand that as far as development 
is concerned, ceo:tain region. will 
develop and certain other regions 
should not develop! It is a challen,e 
to Kerala and lome other States: 
whatever happens to other StatE'.a, cer-
tainly some other States cannot dl'Ve-
lop, and 10, as tar as the third Plan 
is concerned, th's aspect ot the matter 
has caused bitterness and embarrUl-
ment to some re,ions which have not 
developed. 

The Prime Mini.ter wal .. yin, about 
national unity and the emotional inte-
gratiOn ", India. When there is Just 
a three per cent. increllS(~ in the pr, 
capitll Income in one State and a 88 
per cent increase iD an6ther State, how 
can you have any unity In the country? 
Row can there be unity In the country 
when .ome ~le at least do not 
decide that '"there .hould be unity III 
the country'" We .hall .tarve and die 
and we will have no opportunltl. 
then. t am lUre noboel)' wtn think nee 
that, and there will be no real unity II 
some seetion! are denied certain pri-
vUepa and rllhb whtcb the PJaa hal 
promfled. 

..... A. C. OI1lIa C1Iaruat): Mr. 
Deputy 8peabr, 1Ir, the tblrd rm 
Tear Plan til Itt draft fomI w .. dlJ-
CWIId Ia tIaII ..... Jalt. ,... .... ........................... 
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that time. Tht! tinal form differs from 
the draft not in a very radical manner. 
Only in some details, there have been 
lOme variations, but the broad outlook 
and the broad structure of develop-
ment remain more or less the same. 
So, when my hon. friend, Shri Asoka 
Mehta was speaking today, I was just 
remembering the tone of his speech on 
the draft Plan about a year ago. 
There was a marked change in the 
tone and attitude of the two speeches. 
I hope he will also realise that there 
has been a change. When the draft 
Plan was discussed, he was more 
enthusiastic in supporting it than m03t 
of the Members on this side. 

An HOD. Member: Today also he 
has supported it. 

Shrl A. C. Guha: Today also he 
lent his support, but it was conditional 
support. He has foreseen some dis-
astrous and dire consequences if cer-
tain things are not done. The main 
thing is the price structure and he 
mentioned that it should be controlled. 
Even though we may agree with him 
that the price structure should btl 
main tal ned and not allowed to rise in 
any inordinate manner, the very pat-
tern of development envisaged In this 
Plan also gives lin indication that the 
prll't!s will rise. 

The Plan report has alao mentioned 
that in view of the necessity of promo-
ting our exports, the export commodi-
ties are mostly to be subsidised and 
the prices of these export commodities 
are Ukely to rile to a con~lderable 
extent. Recently it was mentioned in 
thi. HOUle that for earnin, RI. 12 
crores by exporting supr. we have to 
pay an additional price of .urar for 
internal consumption. That will hap-
pen In case of other export commodi-
ties Mot'eOver. development expendit-
tures which would not lOve Immediate 
returns in terms of consumer ,oods 
would also tr.nd to make the prleel 
rille. That is the moat important 
thtlll· 

In 1])''- 01 t}wIt faet that prlee ri_ m 
a 4neloptq eeonOlll7 la Inmtable 

and unavoidable, yet there have been 
occasions when Government measures 
could have brought in some check on 
the price rise. Undue profiteering and 
speculation are ~till going on. In spite 
of thf' abundance of sUiar. there is the 
system of licenJing dealers in each 
State. I think some months ago, the 
hon. Prime Minister himself gave an 
assurance that this matter would be 
looked into. His assurance that a 
matter will be looked into means that 
the matter will be remed!ed. Bul 
nothin« has been done in this case. In 
the recent debate, no sort of assurancfO 
has been given by the Government in 
that regard. This licensing system of 
dealers who are a sort of monopoly 
deal~rs in sugar in each Slate has been 
often causing undue increase in price. 
That has been my exper:ence in Cal-
cutta at least and I think that has 
been the experience in other States 
also. In matters like this, Government 
can take some administrative steps to 
put a check on the abnormal rue in 
prices. 

During the ftrst two Plans, we have 
made certain progress and we have 
"!very reasOn to be proud of that. I 
do not like to ,0 into the details of 
the progress made. That has been 
stated in the Plan report and the Prime 
Minister also has referred to it. But 
in the third Plan, we envisage a deve-
lopment more rapid and lUI investment 
(reatr.' in amount than the combined 
investment or outlay of the ftnt two 
Plans. The outlay in the public sector 
in the ftnt two Plana was only RII. 
8560 crores, wherea. in the third Plan. 
the public sector outlay will be R,. 
7500 crores. 

So this wUl reqU:;2 ~ -bninistrative 
etlh-i~nc:y which is lacking u yet. 1 
am not IrUI'e if the Qovemm.ent can 
«ive us this assuranee that the I!d-
mlnlat:rative mac:hmery will be able to 
bandle this devtIlopmenl In the Plan 
report also ,it haa been .... ted that In-
"'Pity. etIldme,' aDd IJIeed tD imp!e-
mentatiOll of the pf'Oll'*lDlDe Is a-
peNd or the admlnllVaUoll. But J 
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am afraid the administration iI the 
p-eatest hurdle for the Government in 
this development work. They have to 
improve the eJftciency and integrity of 
the administration if they want thin,s 
to be done properly and IOcial con-
ditions to be improved and social 
tensions to be kept in proper form. 

We find that due to the fault of the 
administration. even in the public 
sector. the installed capacity of our 
industrial units has not been properly 
utilised. In the three steel factories. 
production has been only 50 per cent 01 
wht was targetted while the cost o! 
construction has gone up by 50 per cent 
more. So, it gives no credit to the ad-
ministration. Either it is bad plau-
ning Or loose budgeting and loose con-
trol over expenditure. The Plan has 
also mentioned tha~ the construction 
{'ost has to be kept within the limit 
and there should be economy el'rected 
in the constructiog costs. That also 
would depend on the administration. 

Therefore, my first appeal to the 
Government is to see that the ad-
mini!tration is properly tuned to th!s 
task. As mentioned in the report, 
I'fficiency and integrity and speed in 
implementation of the programme 
must be effected by the admi:tist!'a-
tion while undertaking the ,'gantic 
task of building up a new Ind!a 
through planned economy. 

The Prime Minister has ment.ion~ 
about social objectives and has tiVIm 
~me compliment to the MInuter or 
Planning for his eagernea about 
SOCial objectives. That iI quite 
natural of him. ThOle who !lIIVO 
palled ~ the .truuJe of In-
depeadeac:e bave thJa one tbln, dear 
to their heart, viz.. lOme IOeiaI ob-
jectives. I ft'COllect in our earlier 
dayS, We used to read the l:tdlepen-
denee pleqe of 28th January and 
there was ODe Jfne there t118t 1lftf"I-
~ WDIIlcI be UlUred f1f the fruit. 
or lib labour. 'l'bat .... beea !Ie 
I1dcUnc poJJq til tile eoncr-
...... t IIIould be tile ......... 

Plein 
princip!e of the Government, viz., 
that every·body must be assured of 
the fruits of his labour and that there 
should net be any undUe exploitation 
of man by man. 

In respect of the other lOCial 00-
jecth'es also-health. education, 
rural drinking water IUWly. roads 
and other thinks-We have made con-
siderable achlevemellL But my ap-
prehension is that the rural areu 
have not developed the eeonnmie 
potentiality to maintain the soc:ial 
amenities created thro\1lh our Plans. 
particularly through the community 
development and other rural work 
schemes. The rural areas should be 
giVen facilities to increase their PM-
ductlve potentialities. Simply by 
agrlcu:ture We cannt>t do It. Even 
in agriculture our productive is per-
haps the lowest of an clvllised coun-
tries. perhaps It Is lower than even in 
Pakistan. There is enoulb scope to 
increase our arric-ultural productivity. 
But. for the rural areas we need 
smaU-scale industrtt"S without which 
80 per cent of the people, i.e. of t.he 
total population of India. livinl in 
rural areas. cannot be a.sured of an1 
decent JIving. 

Sir, it has been stated in the Plan 
Report that corulderable enc:ourap-
ment has been riven and more atten. 
tion will be ,iven in the ThIrd Plan 
for development of small-seale In-
dustries. On pale 15 of the Report 
It I. .aid that some ftnanelal bod .. 
and promotion bDdJel .uch as the 
Industrial Finance Corporation. the 
rCIC, t'u~ NOIC and othen, are ex-
pected to furnish ftnance for small-
seale lndust.riel and new entnnta In 
Industries. Sir, I C!1'8Ye your Indul-
genee to read one sentAlnce frona thta 
Report. I hope tM Ooftrnment win 
see that the sentImeDt ex ... ulad ben 
u .... JJ1' ~ and put In .. 
operation It II .......... : 

... the u,bt of .... ..,...... ................................. 
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these and other financial institu-
tions should review their existing 
administrative policies and prac-
tices so as to ensure that their 
support to new entrants into in-
dustry and to medium and small 
enterprises as well as to co-
operative undertakings is both 
speedy and adequate." 

So long, Sir, it has not only been in· 
adequate but, I should saY, it has 
mostly been discouraging. If the 
Government really and sincerely want 
that this sentiment should be respec-
ted and implemented, they should 
re-constitute the governing bod'es 
and the board of directors of these 
financial and promtion committef's. 
The LIC has got an investment com-
mittee. Other bodies also have their 
own board Of directors. Of whom 
are these bodies composed? I hardly 
expect that tho~e men who are sit-
ting in those bodies can have any 
concern or any interest for encoura-
ging new entrants Or for developing 
industries in rural areas. They are all 
bi, people. If the Government real-
ly desire that these financial and pro-
motion bodies IShould' do something 
for the new entrants and small-scale 
Industries, then they should see that 
these bodies are re-constituted with 
proper types of men who have some 
inteorest for the small-scall' and rural 
Indulltriea. 

Sir. next I come to the question of 
employment. Particularly. Sir, for 
my own State of West Bengal it is a 
vital question. It is not only an eco-
nomic isaue, it is a political issue also. 
In Calcutta it baa assumed a political 
nature. u the question of unem-
plOJ'lMftt of younl men in calcutta 
cannot be solved. social tensions win 
10 on increulD, and there will be-I 
eunot aay wben, but I apprehend 
that it will come-untoward de'Velop-
menta in DenIal. So. I implore this 
Hnuae to ,Ive partIcular attention to 
the quHUon of educated unemploy-
ed )'GUllI men. 

As regards the questiOn of rural 
uneT1'1ploymel'lt, that is a very big 
issue. I do not lmow how the Govern-
ment is going to tackle it. One pro-
gramme which they have put in their 
Plan, which Shri Asoka Mehta has 
al~o commended-the rural works pro-
gramme-is, I also think, a very 
good proposal, and it can be of real 
service, at least of relieving some 
burden of the unemployed Or half-
employed people in the rural areas. 

Sir. in Bengal-it may be the case 
in other States also-there is a system 
of test relief. It is according to the 
Famine Code. I think that requires 
some modiflC'8t ions. Certain rules 
are thE're which should be revi~ed to 
~uit the modern conditions, and thE' 
test fPlif'f can verv we\} be used as 
a machinery for these rural works 
pro~r!lmm(' in which a number of un-
employed p£'ople or half-employed 
people can be l'ngaged. 

Thp Second Plan started with a 
back-log of 5 mi 11i 'In "nempJoyP.d. 
Thev estimated thE' number Of new 
entrants ss ]0 million. So thp total 
number of unl'mployed for thf> &rond 
Plan was to be 15 million. The Gov-
pmmf>nt e"COf>cted to ('reate new jobs 
for 10 million. But they could not 
create new jobs for more than 6 
million. Therefore, the Third Plan 
now start§ with a back-log of 9 
million unemployed. The nl'W entr'lnts 
po;limated is n~ the ord"r of 17 mmion. 
So there will ~ a total load of 26 
milllon They expect to create new 
jolo .. for 14 million. This al'sin i!ll a 
doubtful ftllUre. It i" quIte possible 
that as In the Second Plan In this 
Plan RI!lO their ~mate or creatlnlr 
14 milUon new job<; may not be ful-
ftlled. In anv case. the ,",It'd Plan 
will .tart with a biqer load of un-
~r-IoVf!d J)eC.l)I_not lea than 11 nr 
14 mUllan. I do not know If this 
PI'OCeU wUl 10 on from Plan to Plan. 
When do the Oovemment en9f." 
that this baek-lo,r une!ft1)loyed 
people WiU be prmcled Wftb '* .... 
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which Plan-4th, 6th or 6th will be 
able to .tart with a clean slate, with 
no back-Io, of unemployed people 
and with the problem of providing 
jobs for only the new entrants in the 
employment market? Unless they ca:1 
solve this problem of unemployment, 
I think all the development works 
will not be able to help in ameliorat-
in, the conditions of the people. 

On the financial side I have not 
much to say. I do not know on what 
estimate they have calculated Rs. 451) 
crores as surplus from the public 
sector. In the Draft Report also they 
put something but now they have put 
Rs. 450 crores. I find the total in-
vestment in the public sector, the 
Union and States together, is Rs. 5,200 
crores. Out of this investment of 
Rs. 5,200 crores we expect to gel 
Rs. 450 crores in five years--that 
means less than 10 per cent of the 
total investment, which comes to le.'s 
Ihan 2 per cent annually. This in-
cludes also the depreciation and 
olher reserve funds; this is not only 
the dividend. In the bud.get papers 
a!so there was much confusion about 
the return which may be called com-
mercially as return from the public 
sector. Government should make 8 

clear declaration as to what is their 
expectation by way of dividend from 
this investment. For two or three 
years one can understand-there may 
not be any proftt. But from the 
fourth or fifth year of the investment 
the industry should rive some return 
by way of dividend; not by way uf 
depreciation Or Interest payment but 
as dividend. There should be 80me 
clear lndleatlon .. to how much each 
induatry will rive til proftt. 

IS .... 

It baa been stated In the Plan that 
lbere abauJd be some J8ViDD ill the 
pubUe 88eto1'. Row an the I89fnp 
be elrected! Now, .... IIIe8IU 
IIII'plu, 01 .......... 0ftI' eurnnt ex-

Plcln 
penditure or over non-investment 
expenditure and also savin, in publlc 
enterprises. In the Second Plan Rs. 
350 crores was expected to be lae 
surplus from current revenue. We did 
not get that. Over and above that, 
there was a deftcit of Ita. 50 crores in 
the current revenue. So, the actual 
wa~ less by Rs. 400 crores. I dil not 
know how they are ,oina to have 
surplus from current revenue this time 
al'd how the" h8\'e arrived at this 
figure. I do not know whether the ad-
ministration can give any deflnite 
idea as to their calculation and alao 
the surplus trom public enterprl.e. 

Then I come to export. Tea and 
jute are the main exportable com-
modities, in both of Which we are in 
a somewhlt bad position. On tea, 
I think milch can be .aid Dgainst our 
Government and the Tea Board tor 
lack of proper publiCity and mar-
keting. Our exports of tea in fore'tn 
markets are not ,om. up, a. they 
should have gone up. Ceylon acd 
other countries are cut tin, into our 
export market and We are 101ln, our 
forei'n markets-may not be in Ule 
a~stract sem,! but at lealt in the re-
latlve .ense. That is, whereal they 
are increasing their exportl, we Are 
maintaning at the present level. In 
the U.K. tea market, We are 1011n, 
year by year. 

Coming to jute, I thInk thl. House 
has not taken up the matter .rloUl!)·. 
Only two day. a,o, the Minl.tel' in 
chal'le of Jute Industry hal la!d a 
statement on the Table of the HoUle. 
There alao there II no eommUment .. 
reprd. the policy of the OOVel'lUlU!llt. 
Unless Govemment Ix. mlnbnum 
price fol' raw Jute, the Jute lndwtr')' 
wiJI ,0 down a. the JI'OWtrI would 
not then 11'0" Jute and the export 
mar1cet 01 the Jute lndUltrJ wU1 DOt 
be maintalnecl. Government hit ob· 
101ut.1y surrendered all It. IDlttatlve, 
an 1t. autbor1ty. to "the UKA. 184 
the ODIJ' reason ,.._ .. that 1& .. a 
•• 0 ................... don. But I 
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say that it is a well-organised 
laDisation, and that is why Govern.-
ment should be very carful about 1t 
and it should not surrender its own 
initiative. Government have practical-
ly asked the Jute Controller to act ac-
cording to the advice of the IJMA. 
I think the Government should take 
the initiative in its own hand and see 
that the jute price is maintained at an 
economic level for the jute growera. 

The Minister stated in the House 
ai:.(mt a year ago "Yes, I know that i:l 
calle there is a iood crop, the jute 
growers do not iet fair price. If there 
is n bad crop, the jute growers get a 
fair price", That position should n)t 
be accepted or tolerated by the G~I
vtrr.ment, They should sec that in 
spite of a load crop the jute grow(~'~ 
let an economic prlce. 

Then, it was at the last minute, anll 
that too at the intervention of tn,~ 
Prime Minister, that Calcutta has been 
put in the Plan. Calcutta is not jllst 
a city of Bengal. It is a port for t.~e 
whole of eastern India and it is the 
biggest industrial centre. If cond:-
tions 1n Calcutta are not impro\'~d, 
that whole of India will lose, parti-
cu'arly the whole of eastern Indill. 
So, it is good that Calcutta has been 
put in the Plan. 1 know that it is 
only at the last minute intervention 
of the Prime Minister, that it has b,'el~ 
done. 

TI"~ industries of Calcutta are now 
.utrerin. because of ahortqe of coal. 
It has now been arrallled that Cal-
cutta, Bihar and Orissa will hav<:! 
their coal throUlh road. Th3~ 
means a hieher transport cost 
of about RI. 4 to Ii per ton more than 
what it would COlt by train. Only 
durin. la.t sell ion we passed a Bill, 
lncreuilll the ceas on ccaL to sub-
aldlle the tranlport of 00.1 by coastal 
lhipplnJ to the western alde of lndiD. 
That is ,oOd. So, ill this CUe ... 
I think the Calcutta and Bihar lndua-
tries mould tel. subsidy for the 
coal c:arriacI Q ro.cI &ran."n. 

- .,. 
PaDdl& K. C. Sbarma (Hapur): We 

have been talkin. of the Plan for over 
ten years and we have succeeded to 
some extent. But 1 do not like • the 
country to be the 20th in the list even 
of under-developed countries. This 
country should progress rapidly. Why 
this country, despite the great leader· 
ship, despite the alleliance and obe-
dience of 400 million peoples of this 
land who have been able to win inde-
pendence, despite that it enjoys a great 
"restige in the international world 
despite aU that, why is it that thil 
country has got such a gloomy result? 
There is something fundamentally 
wron. with the structure, with our 
social structure. Why is it that there 
ia no significant pro.ress? As you 
kI'.ow. the f,reat leadership is therp, 
400 million people are there ... 

Sbrl C. D. Pande: That is the ditft· 
\:ulty. 

Pandlt K. C. Sharma: ... and, of 
\:ourse, people are very obedient and 
• finger was raised and thousands 
tlocked to the jail and jail-goin, is not 
diJ'fercnt from .oing to • field or fac-
tory. Then what is wron.? The 
Bimple fact is that OUr social .tructure 
bas not come up to the mcdern de· 
mand of social and economic dt'vt'lop· 
ment. 

The Depaty MIDIstu 01 COIDID1III1&y 
DeweloPIDeD& aDd Co-operatJoa (Sbri 
8. S. Marthy): Questton. 

Paadlt K. C. Sharma: You do not 
understand my point. Therefore, do 
not question it. What is it that 
brought the industrial revolution In 
Europe? It is the law of primOieni-
ture, the sense of individual Ubero, 
the individual bein, the master of his 
destiny. Another f.ctor wu the 
lense of inMc:urity. That I. to ..,., 
the feeUq that if one doea pothlq 
be "m not aun1ft. Rere jomt Rlndu 
tamily will support me. Bithft my 
uDele 01' brother or some other reJa-
tioa will help me. ThJ.s 1aeIt of __ 
of lueeurity II responsible for our 
1NIc:kwardDeu in the eeonaauc cleftlop-
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ment. (LAughter) My frienda may 
Iau,h, because you do not understand 
my point. Yet, It Is very unfortunate 
that the country should be In thP 
hands of people. . . 

Mr. Deputy-Speaker: I should not be 
held responsible for the indiscretion of 
others. 

Paadlt K. C. Surma: So, I be, to 
submit that an individual, a man, 
m~·ves. How does he move? He 
moves ... 

Shri B. S. Marth,.: By his leill. 

PalUllt K. C. Surma: He moves 
when he is forced to move. If hil 
wants are always satisfied, then he 
need not move at all. So, it is in the 
domain of social advance, in the 
domain of economic develllpment that 
a man will aspire to be where he Is 
not. Where he has no means, he has 
no resources to live on the products 
of others, then he will earn himself. 

So, the first condition is to create 
the necessary impetus to work hard. 
Unfortunately, that necessary impetus 
is lackin" and has been lackln" In 
our SOCiety. I will (~plair. my view-
point with reference to the develop-
ment in Japan. Both Japan and China 
were dominated by West err. power:: 
ucS butb bnt received e~.ernal ai4. 
But, whereas Japan has develop-
ed, China has failed to develop. 
Why? BecaUSe in Japan there wa 
the law of primo,eniture. There wu 
the Emperor, the symbol of their 
hurnan Godhood. In China there 
were lIDalJ families,.mall I!'oups. 
small primary societies. There wu 
no common bond of a united eoun-
try or a united upiratioD. ID our 
country we have the joint Hindu 
family. We can depend upon the 
family'a IUpport. Then w-e have p»t 
the IJ'OUPL Then we bav. lOt cute, 
sectarianism, the Uquiatic: problem 
and ao man,. thin ... that divided ua 
into IJ"OUIIL We laek, what Is ea11ed, 
the BI!DIe ot inaecurilJ' aDCI the UDi ... 
ed wiD. I'urtber, W. lack. what II 
called. the .... tlGIl for a IOOd Ute. 

What i. a ,GOd life' The level of 
life or aspiration depends upon two 
things. What does the man poISe .. ? 
I have ,ot a standard of livin, with 
regard to what is in my ponession, 
namely, a ,ood house, books and 
other comfortable thin,s. But I have 
got a vertical aspiration also, name-
ly, what I want to be. Unfortuna-
tely, we in India and in China. not 
the Communist China sail In the 
same boat SO far .. the locial struc-
ture is concerned. A man upires to 
a life whiCh is different from what 
he already lives. Suppose, you have 
got a house. Here. in India, a man 
has got a four-roomed houle. He 
will aspire to have ten rooms, but 
he will not aspire very easily and 
often to have different sorts of housel 
or, instead of having a hOUle, to have 
a factory or somethin, else. If I let 
reat. instead of gettin, Rs. 200/- R 
month from the house, I should be 
able to get RI. 1,000/- a month. That 
is horizontal expansion. No country 
procres8e8 unless the individual and 
the ,roup as such aspirel to have, 
what is called, a vertical expansion, a 
different life alto,ether or, what Shri 
Mehta said, a qualitatiVe diJIerenee. 

What is the difference between a 
plan and a man? A plant II'OWS 
where it is, but the man moves about 
where he is not. Unleu a man or an 
animal moves about where he .as 
not halt an hour .,0, he is not a Ilv-
int creature. So is society not a Iiv-
in, lociety unleu it moves vertically. 
Therefore We did not move beeaUN 
socially our structure of lOCiety was 
not very helpful in locial aDel econo-
mic development 

Mr. Dep.ty-..... : Now 
world iI movinl vertically. 

PaIIdI& It. C .......... : Yes. 

the 

J bave dee!t with, what II eal1ec1, 
the eeonom1ca of freedom, Now, tab 
for 1Mtanee, the CoauDUDIIt world. 
There they make up fdr the laM-
Un.. and 1DIeeurt. with their .... 
leeUVe .ortdn. lad ............. 
to work. '!'beD the .",.,.... ... 
lDatui ~ II...... '!'lIe 
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aenae of insecurity, therefore, exists 
there, A man would not be allowed 
to live unless he is willing to work 
hard. This is an essential condition 
of any economic development. The 
individiual, perforce, shall have to 
work. In India this condition does 
not exist. 

What haVe We taken to? We have 
taken to democratic planning. The 
first essential for success in a demo-
cratic planning is a great leadership. 
Nowh'~l'e in the world can democratic 
planning succeed unless the leader-
ship not only commands the alle-
giance of the people but also hu a 
coercive force to make the people 
work hard. Whatever be the re-
sources or the machinery, un-
Jess the people are made to work 
hard, better and more intelligently, 
it is impossible for any plan to suc-
ceed. A plan cannot succeed on 
paper. A plan cannot succeed simply 
by making commissions produce ftne 
reports. A plan succeeds in the field, 
in the factory. The hon. Prime Mi-
nister has been pleased to say that 
the expectation of age has increased 
from 24 years to 47' 5 years. J would 
have very mUch liked him to say as 
to what il the capacity o~ work that 
h85 increaRed. Whl're does the indivi-
dual labourer stand today in comp3-
rison to where he stood in 195!? Has 
his capacity to. work increaged? Has 
hi. intelligence increased' Ha. bil 
produce been more and better? The 
simple fund~mental question today 
Is: 11 the labourer willin, to work 
harder and better tomorrow than he 
did yesterday, U he Is not, your plan 
cannot succeed. If he la, the Plan 
succeeds. 

11:1. Ian. 
(S_ JAGANA'ftI RAo ttl the CJacdr) 

TheaeeGDd question with repJ'd to 
planned ecODOllly II the queatiClil to 
brlnl about lav1np. III aD ....... -
deDt eeGIlC11R7 people make a lot of 
pra8ta .. the1 eaDIlOt ___ .. 
proItt; 10 the, __ IIIftd 101' fur-

ther investment. In a planned eco-
Domy private enterpreneurs cannot 
make much profits. Therefore invest-
ment has to be secured by taxation. 
Again, the willingness of the people 
comes in. How are the people to be 
:axed? ' ':'1 

Population increases by over 2' 5 
cent. In order to keep the same 
standard of living, five times the per-
centage of population of the national 
income must be reinvested.. In order 
to keep the same standard of living, 
at least 11 per cent of the national 
income must be invested again. 
H the standard of living is the 
same, this standard of living 
is no good because it has not in-
creased the capacity of the labourer 
for better production and for more 
intelligent production. As the hon. 
Prime Minister has been pleased to 
say only the expectation of age has 
increased. The fundamental prere-
quisit~ of any economic progress is 
the capacity of the labourer to work 
harder to prodUCe more and better. 
So. it has not been proved that In-
dian lrtbour has been able to work 
h:lrder to prodUce bettl'r and more. 
In order that it is possiblE'. at least II 
timt>!! the population percentage in-
vestmEC'nt is necessary. Taking thill 
standard, our investment must be 
more than 14 per cent. 

Where should the money come 
from? It can come from taxation. The 
unfortunate thing il that our society 
has not taken a very serious view of 
tax avoidance. Tax evasion is penal, 
but tax avoidance cannot be penalia-
ed by la.. But it can be looked 
down upon contemptuously by s0-
ciety. Unfortunately it is not done. 
The problem today is that once a 
citizen, a respected c:itlzen-becau. 
those .ho pay taxes are c:ertaJnly 
respectable citi&en.-onc:e a rapecta-
ble citiaa ~ to avoid pay"" tax .. 
he r..u to DlUDI whieh are eri-
miDal iD Intent if Dot iD aetioo. Once 
a man tIkes to CI'b:IllDal 1DteDt, It .. 
Dot • lei WQ far • IIIWl to be pri9y 
to ~. Be ceDDGt _ ~ .... 
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cause murder is planned beyond the 
even doors. All over the world the 
mOlt serious criminal of the modern 
world is the tax avoiding animal. It 
is a beginnin, in India. If you look to 
the crimes, any lawyer who is work-
ing on the criminal side can know 
that most heinous crimes are not 
planned by ordinary robbers or thie-
ves but by big people. If you know 
how things are planned, the story 
would be very interesting. So, the 
first thing is to create an atmosphere 
in which tax-paying should be con-
sidered a S9cred duty and tax avoi-
dance should be looked down upon as 
a social sin. It is necessary to deve-
lop a structure, that should encourage 
people to work harder and betler. 
AI! the luxuries, comforts, possibili-
ties o{ living without work should be 
taken seriously into consideration. 
Conspicuous consumption must be 
controlled. 

Then there is the question of infla-
tion. Another condition of ('conomic 
planning is that there should be in-
tdhgent labour forthcoming to take 
up the work. My respectful submis-
sion is that without inflation-mild 
inftation, of course, not galloping in-
Ilation-it is impossible to get intelli-
gent labour in the field and the fac-
tory. What do you mean by intelli-
gent labour? Intelligent labour 
means, the lower middle class child-
ren must go to the factory. The lower 
middle cla!!s children will not go to 
the factory unlpg you raise the price. 
of things. Anybody who can have a 
comfortable life will not go to the 
factory to work. It should be made 
impossible for a certain clUB of pe0-
ple, who are inteUi,ent, educated, to 
avoid work, bard work in the factory. 
It is only the intelU,ent, educated 
men ,oine to the factory that can 
raise the -.mdard of ute of the pe0-
ple. It is aomebody who mow. how to 
work, it II ICIIDebod1 who hal the 
teebDica) know-how aDd intelllpDce, 
wha.e phJwlque .... bnlD ean worJr. 
'1'bIa CD on17 be ... ..,. rtdItDI tbe 
..... of tbJaIL A mll4 iDftatlGft II • -=11-'" ecmdItkm to l1li7 pi ..... 
_Ie .... 11 ad. You __ 

avoid it. It is nu use crym, that pricel 
are ,oing up. Prices are bound to 10 
up if you wo.nt to tackle the pro-
blem. Somebody has to work and 
that somebody must be the intelli-
gent man. 

There is another aspect of the 
question. It is that administrative 
personnel and men with know-how 
must come in greater number and 
thl'y must be people not only ot in-
tegrity, but men with a certain 
amount of Zl'al and a certain amount 
of patriotiEm. It is a well known 
m:lXlm that only PE'OpJe who are ftt 
arc' to be recruited in public servlceJ. 
When We speak of merit and fltn.1, 
w(> speak of pl"Oplc who are men of 
intelligence and intenrity and who 
Ilre loyal to the State. Loyalty to the 
State in modern terminology allo in-
cludl'i; help in the social and econo-
mic prog!~s of the country. Loya-
lty to the State does not mean .. Ie-
guarding the banks of a rivl'r or the 
frontiers of mountains. It il an old 
conception. It is loyalty to the coun-
try. nOL of today, but of tomorrow. 
UnforLunatNY, as we look to our 
,,<'rsonnel the question before them II 
how to file papers, how to make 
not<:'5, what work is to be done, what 
work is to be lcft for the next day. 
Very few 01 them are trained to belp 
to build up the country. 

One of the very unfortunate tac .. 
tors of this aspect of life " that the 
avera,e young man who entera ,f!r-
vice, lacks capacity. The youn, man 
ia not able to walk more than tea 
mil .. , it" IOmethin, lacldn, In the 
very way of 1i!e, lack or good cIItt1. 
lack of aometbJq which mak .. bones 
and flesh. I had occulon to wClrk 
with 10 maDY people. I and. untor-
tunlltely, vel'J few people are willine 
to work to the exteat that they pen-
pi.... They are ""'-lOinc people. J 
am not aD expert In tbla NII*!l 

.... ~: '!'be boll. Member 
Ibou1d eunclade ..... : lie... .... 
.... tIlDe. 
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Padlt K. C. sharma: 1 will just 
finish. I had been to Kashmir. I put 
a question to the administrative 
people. They are young people with 
a capacity to work. I asked, how 
many miles would you walk in pre-
ference to the work that you have 
taken on hand. Two or three ot them 
said, we can wlllk very easily 15 or 
16 miles. That makes all the diffe-
rence. To some people here, I put 
the question. Th-eir capacity is 8 or 9 
miles. Look at the difference bet-
ween 8 or 9 miles and 15 or 16 miles. 
Here comes the difference. The capa-
city to work should be that of walk-
ing at least 15 miles. It is 8 or 9 miles 
only. What is required is on an ave-
rage 0 per cent more work. If qua-
lity is taken into account, he requi-
res p.;rhaps 100 per cent better work. 
The question is to train young people 
to take up to work seriously, to get 
the work done and to see that the 
work is properly done and that the 
quality is better, and the quantity is 
better. You have to train the people 
for the job. 

To achieve this, I suggest change in 
education. I propose that in every 
district there should be a technOlO-
gical institution. In every villale 
there should be what is called a vD-
laie level schoOl in agriculture. In 
every district there should be at lcast 
an Intermediate college in Agricul-
ture. In every State there should be 
an Airicultural laboratory and an 
agricultural university. Then alone. 
it is possible to give better results. 

In 1954 floods. I went to a village. 
A buffalo was tied under an earthen 
wall which was likely to fall. An 
under-graduate was sitting und~ the 
verandah there. I told him the wr.!1 
was Ukely to tall. He said, God that 
has given me the buffalo would 
allo look to its safety. That is the 
philosophy of a slave, not of a free 
man. Such a man is not likely to be 
or any \lie to any country, much less 
to India with 4H mUllan people. 

With these worda, I eonclude. 
8Iad DaaIIuIl (Jalore): Mr. Chair-

1IWl, at the ftI'7 ouUet. I would like 

to congratulate the Members ot the 
Planning Commission tor the hard 
work that they have done in prepar-
ing this Plan. It is not an easy task 
to prepare a Plan for such a big coun-
try, havill'lg a population ot 438 mil-
lions, with very limited resources 
and not properly developed. They 
have done a good work and prepared 
all the things for the development of 
the country. In this Plan, they have 
nl;;o kept in view the demands ot 
thOse States which are backward, 
which have not developed, such as 
Rajasthan. For Rajasthan, in the 
First Plan, the allocation was Rs. 67 
crores, in the second it was Rs. 99 
crores and in the third, Rs. 236 C:-G-
res. Similarly, in Assam, in the fir.;t 
plan it was Rs. 28 crores, in the se-
cond Rs. 51 crores and in the third, 
Rs. 120 crores. In Andhra. in the first 
plan it was Rs. 108 crares, in the 
second Rs. 175 crores and in the third. 
Rs. 305 crores. They have tried to do 
justiCe and give assistance to all those 
'States which are not properly deve-
loped. 

The final draft represents the first 
phase of a scheme ot long planning 
tor the next 15 yt'ars which will soon 
begin. It conforms more or less with 
the draft outlays. It estimates finan-
cial outlay for the public sector at 
Rs. 7500 crores and Rs. 41uO crores 
for the private sector, making a total 
of Rs. 11600 crores. This amount is a 
little more than the total amounts 
that We have spent on both the Fint 
and Second Five Year Plans, namely 
Rs. 3360 crores on the First Plan and 
Rs. 6750 crores on the Second Plan. 
The total increase in the outlay as 
rompared to the Second Plan is 54 
PCl' cent, the increase in the public 
s c~or being '70 per cent and that III 
the private sector being 32 pcr cent. 

The First Five Year Plan .ave 
treater importance to agri ~ulture 
and irrilation as thes~ were respon-
sible for 11 per cent of the ouU87_ 
The Second Plaza pve importance to 
heavy industr)' and minerals, as the 
ouUay on these jumped, trc.D 4 pel' 
cent to 20 per eel. that is, trc.D ... 
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74 crorel to Rs. 800 c:rores. The Third 
Five Year Plan continues the impor-
LanCe given to industries and mine-
rals as the outlay in this reprd bas 
been inenased from Ra. 1100 crorea in 
the Second Plan to Rs. 1520 crores 
ill the Third Plan. The allocation 
for power has also been increased 
from RI. 445 crores to RI. 1012 crores 
to facilitate the development of in-
dustries. Additionally, the Plan has 
given increasing importance to aGri-
culture and irrigation, as the alloca-
tion in this respect has been increas-
ed from Rs. 529 in the Second Plan to 
RI. 1068 crores in the Third Plan. 

The Third Plan contemplates fuller 
d<\:elopment o~ agriculture and in-
dustries, which are both inter-related 
and necessary for overall develop-
ment. 

I am very happy to say that the 
beg:nning of the Third Plan is very 
heartening. Well be,un is half done. 
The reason for my happiness is that 
the production of foodgrains during 
this first year of the Third Pian is 
very encouraging. The index number 
of foodgrain prices which had gone 
up to 123 in August, 1960 has come 
down to 117 in 1\4ay 1961 and is now 
around 120. Secondly, the foreign aid 
for the first and second year. of this 
Plan have been finalised, and it has 
been found that there will be no difft-
culty in getting the aid required dur-
in" the Plan. So, the be,inning is 
very good, and I hope that the imple-
mentation of the Plan will be very 
successful. 

Re,ardin, financial resources, it hu 
been eIItimated that the revenue from 
public aector undertaldnp will be 
about RI. 450 c:rore. in ftve years. I 
think that th1a flIure hal been taken 
on a very conservative buis, bec:aue 
it comes to only Ill. 10 CI'Orel per ,.ear. 
I thlnk if we take into account the 
investment 10 far made on lbe public 
undertaJdn .. and whim We are pjq 
to make dwiDI tbe next ave yean 
IIld ealeulate a yield of I Del' cent 
on that. It will be toUDd tbat Rs. 6110 
erore. wiD be ... tba tbat. 'ftIen-

fore, I feel that thil flIure Ia on th. 
conservative side, ad more revenue 
can be expected from the pubUc: nc:-
tor undertakin,s. 

In re,ard to amaH savini', the ecti-
mate is about Rs, 800 crores, and I 
think that there will be no diftlculty 
in ,ettin, this amount. 

In re,ard to borrowinp, an uti-
mate of Rs. 800 crores ha. been made. 
l feel that this also is on the lower 
side, and that very easily RI. 100 
crores more can be obtained from the 
market, considerin, the present mone-
tary policy and the amount which we 
are going to spend in the next ftve 
years. Therefore, thi. eslimate 11 allO 
on the lower side. 

On the other hand, in regard to 
laxation, an estimate of Rs. 1710 crore. 
has been made. Since direCt taxation 
has reached almost a saturation point, 
most of this amount will be Crom in-
direct taxation. Indirect taxe. alway. 
brin, about an increue in the price of 
commodity. If, as we want, Govern-
ment want to hold the price-line. then 
it is necessary that indirect tuation 
should be properly re,ulated, and I 
think that we can ,et suftlcient money 
trom public undertakinl', from bor-
rowin,. and loans and alia .mall .. v-in,., If the necessity artlel, if indirect 
taxation w1l1 not result in an Increase 
in the .pirallin, up of the price., &hen 
it can be increased. But if the tar,et 
in thil re,ard II lowered by Ra. ZIO 
crores, It will be very much dc.trable. 

Deftcit financin, has been estimated 
at Ill. 550 croret a. compared to 
RI 11170 crorea whicb we bad during 
~ la.t ten years. I think that tbl. 
Ia a very lOund ftgure, and it properly 
applied thiI wiU allO help in not raill-
In. the price, of articles. But I think 
that care Ibould be tllken for rreaUng 
money Income not ahead of ava'labi-
Ht,. of the IQOClI, or othf'1'Wile, it IM7 
expGIe the economy to lnIIat'OIIU'J 
tnada. • 

Rqardiq exportl. I ... to .ub-
mit tbat it .. apeeW at ... 'HI 
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[Shri Damani] 
crores annually as against tbe actuals 
of RI. 842 crores achieved in 1960-61 
so far in the Second Plan. That means 
that we want to earn Rs. 98 crores 
annually more by way of exports. Ac-
cording to the present circumstances, 
since U.K. is joining the European 
Common Market, and there are also 
10 many disturbances in the neigh-
bouring countries, it would be very 
diJllcult to increase our expo·ts by 
Rs. 98 crores, unless very special 
strict measures are taken to deal with 
this matter. At present, our exports 
to Western countries a~e of the order 
of 39 per cent, and that to U.K. is 
28 per cent. So, it is doubtful whe-
ther after the U.K. joins the Common 
Market, we shall be able to maintain 
this percentage. I fccl that the expoq 
figures arc on the high side, and un-
less Bome drastic measures arc taken. 
it will bl! difficult to realisl.' tht· tar-
get in this behalf. Therefore, then' 
should be compulsory exports exclu-
sively by industries which are con-
suming imparted raw mater;als. and 
the incentive scheme should be chang-
ed in order to encourage exports more 
and more. 

Coming to the textile industry, a 
target of production of 9300 milliull 
yards has been estimated. out of which 
5800 million yards will be f~':lm the 
organised sector and 3500 million yards 
from the decentral'sed sector. I feel 
that the target fixed for the organis-
ed or the mill sector Is on the low 
side. The orlanised st'Ctor of the 
tt'xtile Industry Is tn 8 posit 'on to 
prodUce more; If it il liven proper 
plant and machinf'ry, it can very COr.l-
fortably increaae the production by 
500 million yards. This Mould be 
teken into account because the Hti-
mated produetioa of handlooms and 
powerlooms. that II, the deeentraliled 
teetor, of 1,100 million yarda ta bued 
on data the eorreetn.. of whieb we 
are not lure. If we rely on their 
produeUon ftlUrea. there Is an element 
of ria. So there lhouJd be 1CIIfte-
thiq man 10\ bam tbe 0I'IUIIed 

sector so that if the decentralised lec-
tor could not produce the quantity 
estimated, it will be available from 
the organised sector, and thus it will 
ho:p us to hold the price line. Other-
wile, thert' may b,· some shortage. 

In this connection, I want to draw 
attention to the position regarding 
spinning capacity. As it has been 
planned, the spinning capac:ty is to 
be increaled from 12' 7 million spin-
dles to 16' 5 million spindles. It 
is also envisaged to licence %5,000 auto-
matic looms. With the increase of 4 
million spindles, thpl"c will naturally 
be an increase in the prl)duction of 
yarn. But the question is whether 
the country is in a position to 
·J .. udu~e the 4 milliOn spindles in 
five years Or not, b('call'c the cxistint 
12 million spind!"~ :lho l"l'quire re-
placement. The present spindle-
manufacturing capacity :~ lim:ted to 
about halt a million sp'ndles per 
fll1n OJm 110 that in flv .. y(,llrs the pro-
cil~:'tion will be about 2,\ million 
\';;l~rell~ we want to expaad it by 4 
m;lIion spindlr5 new caIl:!city. Th's 
I!: npa-t from !,he replac('m('nt require-
ment for the present capacity. So I 
doubt whether the existing plants wlll 
be able to prodUce so much spindles to 
meet OUr requirements. This point 
also should be takt'll into account. 

As re,ards modernisation, the Work-
inc Group baa estimAted that an 
amount of RI. 180 crores w 11 be re-
quired to cover all the present units. 
The procedure to let loans from the 
HIDC and other qeneies takes a lon, 
time. Therefore, lome amendment 
Ihould be effected by whleb the 
amount is available al quirkly .. 
poaaible. 

Now I wiD ..... with amal1 ac:ale 
industne.. ona.e industries bave 
done Ya')' well III the last lYe y"". 
But there are ., IIIIaft7 dUkuUiea ean-
boatInI tbeaI becauae tbey are __ 
tablilbed in cWfenDt pU1a III tile 
eouatrJ'. ~ ......... .,. 80l 
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available either on the technical side 
or on the administrative side to lUide 
them properly. There is delay in 
obtaining information about the line 
one wishes to take uP. There is delay 
in the processing ot applications tor 
loan and machinery on the hire pur-
chue system. The quotas are not 
given eaSily nor in adequate quanti-
ties. All these tactors are a source of 
discouragement to a person who wishes 
to start a small scale indUitry. One 
agency to supply all the information 
at a central place should be Intro-
duced 

LasUy. during the discussion ot 
the t;raft Plan. I suggested that there 
should be annual planning. That means 
that our Plan should be split into 
five annual plans so that we can 
8!i~eS8 the achievements in the year 
and plan what We are going to do in 
the next. It this sYlltem is introduced. 
I think it wi'l be better from the 
point of view of rp8ults. 

Aebarya Krlpalaal (Si tamarhi) : 
Mr. Chairman. I am not used to speak 
here in the language ot the expert and 
the ~J)eeialist. I speak the common 
language and I try to repreaent the 
common man's view because I feel 
that the wearer knows where the shoe 
pinches-and thil il more 10 in a de-
mocracy. 

We can discuss the promlsea of the 
Third Plan. because u yet they are 
promiael only. in the lieht of what 
we have achieved. or tailed to 1Ic:hleve. 
durin, the 8eeond Plan, AIIo, any 
diacullion. to be useful. m\Dt be bued 
on a clear conception of what I. meant 
by planning. I hope here the Prime 
MInIster will atree w!th me that plaJl-
nln, means deliberate and well 
thOUlht out action. It II not dlaotJe 
aeUOn aDd it .. not adIon tbroqb 
the coftJ7 metbod of trial aDd ftTOI'. 
It • uncIer1abD In PIIl'IUIIee of an 
al .. 01' ~ alma. 'I'benfon. 
It Impu. bowJedle, weD-cUr-w 
allPlleatkln 01 It. tbJa appnc.tioII de-
....... upoa ..... own~ 
.... tile aper ............ by oIIaen. 
It ............. a eoueiouI ... well. 

PlAtt 
dlrpcted effort; it alao implies .cieuti-
Hc exactitude, technical akill and ad-
ministrative and manaterial abilit)'. 
It further implies avai lability ot neces-
sary relOurces including ftnance tor 
the the carry In I out ot the different 
schemes comprised within the plan. 
It Implies not only proper draw In , up 
of the schemes but also their eftlclent. 
quick and economic execution. Plan-
ning thus means foresight. and not 
hind-sight as We otten find i. the ca"e 
here. 

Given these condltionll. one can fore-
cast results with some meallure ot 
certainty. Of course. between the 
drawing up ot the IIchemes and their 
f'xecution. there will always be .ome 
~aps; but they must not be of the 
nature of more than 10 or 15 per cent. 
Any wide difference., whether in 
costs or the time Or the physical 
achievement of a plan would not make 
a plan as wen con.ldered. well 
t.hought-out or scientific. It would 
amount to haphazard action which I. 
costly and time-con.umln,. and tIme 
here means a ,reat deal Of money. 
A defectively drawn plan. I submit. 
is no plan, as a defect;vely de.lgned 
chair would be of no UIIC tnr .ltUn, 
pUrpOlell. Judgln, it from thl. point 
of view. I think we have not been 
able to Itve up to th(' .clentiftc del-
cription of a plan. 

To cite a few examples. 10 far :as 
expenditure Is (.'Oncemed. the BhalEra 
project be,an with an eat'mate of 
Re. 1 J crorea. That has Inrreued to 
over RI. 37 eroretl in 1151. The 
Damodar Vaney proJed wu estimated 
to coat RI. 74 crores, and it ha. rI ... 
to Re. 188 erorea; Hlrakud from Re.4I 
to Re. 71 crorea; Riband from Ra, I. 
to Ita .... erGl'eI. T'be three lteel plan .. 
which were to co.t Re. 426 crorea ... 

.... .. ......, ......... : .... III 
CI'ONI In the bestnnJn" 

AeIIu7a ...... : Even taIdn, 
it .. Re. _. tJaey are DOW ........ 
to COlt Ra. 'ItO et'ONI, arlit", mon 
dian 10 per eat. 
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[Aeharya Kripalani] 
[MR. DII:Pl1TY-SPZAKZR in the Chair] "!~ ash etc. About these shortfalls, the 

Let us see it the targets that we authors of the Third Plan themselves 
have planned have been achieved. The say: 
most dlsturblnJ( fact that emerges is 
about the achievements as compared 
to the targets. Atter persistent demands 
in this House and .utside, the Plen-
ning Commission has published a 
brochure entitled The P7'og7'eSS of 
Selected Pro;ects during the Second 
Five Year Plan. It says for example 
that thl! Tungabhadra project was 
expected to provide irrigation for 6.2 
lakh acres by the end of the Second 
Plan, but from the progre9~ report 
we find that the actual achievement 
by J959-60 wall only J' 20 lakh acres, 
though of the total expenditure esti-
mated of Rs. 74 crores. Rs 65 crores 
have already bp.en spent. . 

'nle most disappointing perform-
ance Is, however, in the steel plants. 
FAlch of the three big steel plants in 
the public sector were expected to 
produce one million tons of steel in 
the last year of the Second Plan, but 
by the end of 1959-60, tOT' which figures 
have been given, Rourkela produced 
onlv 82.000 tons, Bhllal produced only 
t· 5" lakh tons and Durgapur produc-
ed only BOO tons. The utmost that has 
been possible is a production of 2.2 
m1l11on tons again~t the orilinal esti-
mate of 4' 3 million ton." for all the 
IIteel plants, including those in the 
private lector. 

'nIe entire capital expenditure for 
the eX3)IUIslon Icheme of the Sindri 
fertiUaer factory ha!l been apent. Yet, 
the production at area in 1980-81 is 
estimated at 12,500 tons against a ta.--
get of 24,Il00 ton!!, and of double .. It 
at 54,000 tons al a.alnst 140,000 tons. 
'nIele are the ftaurea liven in the 
ProtreA brorhure. 

In railwav electrification, only 88 
miles have 'been completed OUt of a 
tartet 01 1M miles. On some other 
IIf!Ctlons work il only partially done. 
On the expencUture side, RI. M crorea 
out of a total HUmate of Ra.. 'It C1'CII'8 
haY. already been apent. 

'n!ere In shortfall. tn man,. other 
Incluatriea .udI •• alU11linlum, ....... 
print. chemleala, pulp, eement.. .. 

"The shortfalls have unfortu-
nately occurred in some ot the 
very industries which were of 
crucial importance and have dep-
rived the economy of beneftts 
reckoned on for the start of the 
Third Plan." 

It m'!ans these shortfalls would ham-
per the progress of the Third Plan 
even. 

It is notor:ous that our plants are 
not worked to capacity, even in terms 
of a single shift. As machines are con-
tinually changing, We mlDt engage our 
plants In two and even more shifts 
if possible. 

Among the many mistakes admit-
ted by our planners are, firstly, the 
poor husbanding of foreign exchange 
resources, especially in the earlier 
years of the Plan: and secondly the 
failure to fully utilise the facilities 
created by the major and minor irri-
gation works. As a justification oC the 
latter, it is said that there necessarily 
will be a time lag between the com-
pletion of the schemes and the utili-
sation ot the waters. But even thi8 
plea is not open to our planners, tor 
It is admitted that with greater fore-
sight and more accurate statistical and 
economic intelligence, the considerable 
lag which hal occurred in the utili-
sation of at least the minor irription 
works could h!lve been greatly reduc-
ed. 

The third mistake .dm~ted by the 
planners themeelves II tbe mlabandl-
in, of coal and transport. 'l'be hard-
ship caused and the loun IlUfrerecl 
could have been IP'Htl)' reduc:ed if 
there h.d been a proper balance and 
ro-operaUon betwem cUfterent depart-
ments 01 the Government. iDatead 01 
each b1em1D1 the other, U 70U wiD 
remember, wu done e"en on the floor 
of the HoUR. Further, tbrovPout 
this period there baa ..... power 
abortap. from whkiI here in DelhI 
we sutrer eYer)' dI)'. 



3759 MotioR re: SRAVANA 30, 1883 (SAKA) Thin! Five Y 8Clr 

In all the three steel plantl there 
have been breakdowns for various 
reasons, ,enerally unexplained. These 
have resulted in great delays and fin-
ancial loases. Yet, there is no aware-
ness that these breakdowns may be 
due to detective desilnin, or engi-
neering or the use ot interior mate-
rials. Every failure is considered as 
an act of God, tor which nobody is 
made responsible, The Prime Min-
Ister sald that we must make people 
responsible, see that they do their 
job, and if they do not do their job, 
they Ito. But here, nobody seenMI to 
be responsible. All these tailures 
are Bcts of God. But we have also 
bE""- told that sdence either nulliftes 
the aets of God or at least mitigates 
their hardships. Here it seems to be 
doing otherwise. It enhances the 
rigouPli of the acts ot God. 
16 hr!. 

About our administration, whose 
great qualities are so mUch advertised 
by the Minister. .nd visitors from 
outside, the present PIIUl report con-
tainl remarks which are none too com-
plimentary. It says, justifying Parkin-
son!, Law, that, 'As large burdens arc 
thrown on the administratiOn strut;-
ture, it ,rows In size; .s its S1%e 
mcreasel, it becomes slower in ill 
functioning. Delays occur and .Jrect 
operations at every Itage and the 
expeded outputs are further deferred. 
New tasks become clifIlcult to .ccom-
plish it the man.,ement ot thOle In 
hand is defective. III theM! cireWDItan-
ces, there i. need for far-nachin, 
ehanres in procedures and approach 
and for re-examin.tion of prevalent 
methods and attitudes.' 

Further, \he expected nsuJtI bave 
not been achieved in IeVersl other 
clirectioaa. For instaDce, tbe rUe m 
prieel bad DOt been ehecIrecL It II 
1UbJ7 I8id that the rI8e ba pricea Ii the 
'Vel) conditiOn of a deYeJopln, ec:onc.-
my. But the example of other coun-
tries like Japan, OenaaIa7, CuacIa. 
I&aJ;J ad even IIaico wben U. ad· 
YUlee baa been peater doeI DOt c:oa-
Ilrm ibis ..... 1ft We.t 0erman7 tile 

PIA" 
national income !'Ole at an annual rate 
of 12 per cent. and yet the prices roae 
there only by one per cent. In Japan. 
it is vel')' straDle, with an annual riSt! 
of 12.3 per cent. in the national in-
come, during the whole pc!riod of 1863, 
the rise in price was only two per 
cent. 

Let us examine in the litht of theM 
shortfalls and failures the present Plan. 
The Plan report begins with an elo-
quent introduction, rather repetitive. 
It is doubtful it It will route the enthu-
r.ium ot the malles whOle co-open-
lion, we are told, is essential tor the 
SUCCC3S of our Plans. I am afraid It 
cannot create the fervour which wilJ 
liberate them trom their petty, narrow 
and selfish existences. All the Bame, 
the document is better got up and more 
impressive than the previous Plan 
publications. It gives a rosy picture of 
the achievements ot the ftrlt two Plans. 
If one looks at thil only, the perfor-
mance has been impres.ive Indeed, as 
our Prime Minister told Us this mOrD-
Ing. But the view becomes ,1001II1' 
when we tum our eyes to the colt, 
the delays, the breakdown and the 
shorttallll some ot which are noted In 
the present Plan report. 'nteIe show 
that what was laekin, in the Second 
Plan was foresight which i. of the 
eIIl"tlce ot "eicntl'" pl.nnln,. 'nI~ 
the Third Pl.n ...... to be moN 
impressive, definite judlll'lent on It. 
because it only makes promilel. can 
be given only, •• in tbe cue of our 
previous Plans, after Ive yean. It II 
promlRd that there will be a review 
f!Yery ye.r. It...... ,Iven allo at the 
time of the l'l.u,ur.tion of the Becond 
Plan but It i. to be ,.en how far lb. 
i. implemented. 

However certain thinP an clear 
evea now.' Take, admInlltraUon. for 
instanee. It would be burdeDed with 
double the tub that It .. IhouJderIDf 
at ...... t. Will It be ....... lor It 
to do thu to ...,. ctecne of ~ 
and .....,.J.nIIfaetIoa? !'aD ..... 
qricultun. 'I'Ite adftIDee _tlctpeted 
is "..ter ...... t...... bF put --
........ ApIa. tile .IE.... tIIat 
'trOUld be tabla to _ thet ......... 
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not run away and upset the Plan ar~ 
Ilot clearly enunciated, at least for a 
common man like myself. 

Then there is the questiOn of price 
policy. It is admitted by the planners 
themselves that without a steady and 
reasonable price level for a numb~r of 
years, our Plans are likely to go wrong. 
About this, the Plan report sayS that 
the importance of maintaining a rea-
sonably stable price level was empha-
sised in the first and second Plans and 
various mcasure~ were taken during 
the two Plan periods to correct and 
mode-rate undt'sirable trends The 
results werf'. however. poor a~d the 
prices ftuctuated widely during the 
first Plan and have shown a rising 
tr('nd over the ~econd. The report 
says that at thp. Rtart of the third Plan 
the level of wholesale price!! and the 
cost of living arc alrclldy high. and it 
is elsentiBI to Rssurl' that there i~ "no 
concentt'ation of inHationRry pressures 
in the cour~e of the third Plan and that 
the levl'ls of 1iving of the mOTe wl-
nerable ~ectlon.; of society are safe-
guarded." From this. it ~1l1 clearly 
appear that these interests of thp vul-
ncrable cla!lsp.~ havc not been safe-
guarded heretofot'l'. Tn v'ew of the 
larJl!e monetary Inv"stmE'nts. it iq not 
likely that prices will remqin steady. 
II any action contE'molated against 
anti-social elem.-nts? Evl"n in the 
third Plan. th .. Ideas abollt measures 
that are ner.l'!~lIary to Iltahi1l!lE' prices 
at reasonabl,. level"! both for the pro-
ducf'r and the conllumer are extremely 
valUe. 

Thl!n there are eaminp from 
export!. The II'S! !laid about thes!' the 
bt!tter. In 1148, th.y stood at U83 
mn'loft U. S. doll an. Ac I am quoting 
from a forelp staUstlclan, and as he 
ha" talked of donars, I also talk of 
doll ..... In Its1. ten yea... befo~. 
they dood at 1.313 mllliOn U.S. doUlt'II 
and In 1'" th~ stOOd at 1.118 million 
U.s. donars. We did not pin ImY-
thin.. There haft been fturtuattons In 
th-. tm )"M .... but then is a distinct 
..... AI eompared to this. t.HI 

began with 40 million dollars in lM8 
and today its exports stand at 1ft 
million dollars. It is a small country, 
and undeveloped country like ours or 
worse than ours. Mexico had 486 
mi1l'on dollars worth of exports in 
1948. Today, its export stand at 735 
million dollars per year. Both I81'ael 
and Mexico are under-developed coun-
tries. The fact is that ]:\I)th in quality 
and in prires. our goods bear no com-
parison with goods from western coun-
tries or from Japan. Instead of any 
advance in these ten years. there has 
bt~en some shrinking. I will be happy 
even if the modest advance in the 
third Plan is realised. 

It i5 also not certain whether the 
nl"r.essary funds will be forthcom'ng 
trClm foreign sourcps. Considering 
that all countrieg in the West and the 
East have already begun an arms 
face. it may not be poss'ble to get 
frnm abroad what we need. What will 
b" the result then? The result then 
will be that We wl1l have to abandon 
~ome of the major projects even while 
th .. y are in the process of making in 
midstream. 

ThE' contr'butions expected from 
Stllte undertakings bear no proportion 
at nil to the realities. unless of course. 
owin~ to the monopolistic character 
of the~e undertakings, the prices are 
inflated for the consumer. The report 
:t~eJf says: 

''The estimate is tentative, 81 
the data on which it is based are 
not sufficiently finn". 

It ill doubtfUl that further indirect 
taxat' on will be conftned to the 
limits laid down In the Plan. and that 
thi!l will be lal'leJy spent on the Plan. 
Past experience shows that thOUlh 
the addJUonal taxation propGlec:l dlll'-
lnJ( the second PJan period was of the 
order of Ra. tSO c:rores. the ac:taaJ 
taxation bas been ... 1050 crores aDd 
a ..... t deal 01 it was not ...... t upon 
the Plan projects. Abo, it is dMabtfuJ 
Juclllq from past aperiIDce that ..... 
"aUCID win be kept lQ eMS. 
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Let us now look at the broad aims 
of the Plan that are designed to usher 
in a reign of plenly ill a socialist pat-
tern of society. One of the aims of 
the planning is to narrow the gulf 
between the rich and the poor. This 
has admittedly gone on widening. The 
figures were given by my friend, Shri 
A <)ka Mehta. The rich in the urban 
11 ,j rural areas have reaped high pro-
fit, from the Plan in the past, but the 
I}t'nefits to the poor are prom:sed in 
the distant future. If planning has 
ilny meaning. it is not designed for 
Inl' rich or fOI" the new increasing 
da~s of bureaucrats, administrator3 
and tf'chnicians, but for the poor. We 
art· I <lId by reliable historians that 
milk and hont'Y ftowed in this land. 
W" al'(, told today by the Planning 
('omrniss:on that after hlilf a dozen or 
more Plans milk and honey wl11 
]J,(;tin ~ow in this land. But the pre-
,('nt ~E'neration p£'rtinently ask, 
"What about us the living',''' Today 
lhrr(' set'ms to be no answer to their 
):1 indin,::: poverty and hardship. 

HO~'ever, the main object of our 
Planning is not thl' increase in pro-
dudutl lis we were proudly told by 
the Prime Minister this morning; nor 
:.' It the !'ise in the national income. 
nor may I submit is It the rise in th~ 
average income. All these thingll are 
goOd by themselves, but they are not 
01 the e8llence of the nation's life. All 
these were rising-nal.ional inconle, 
production. average income. e~.-... s 
Shri Nanda will know, in the 19th 
rentury in Europe and America. but 
what was the condition of thl' poor? 
~ were sulrenng from poverty. dill-
ease, lIqualor. ianorance, unemploy-
~t and exploitation. It ia theee 
that lent whatever truth therf.' 11'.' In 
Marxian theoriel. Our aim Ia. .. it 
OUpt to be, the removal of the 1J"ft1cl. 
inc PGftrty of the JIIUIIeS with aU the 
pylu aDd d ..... that 10 with it. 

Ithu beeD offida1l,. a4mltted that 
10 far .. \be lend,_ lebou,.... are 
~ tbey _ .... work and Jell 
I2S(AI) LlD-II. 

Pla. 
wages, and they are 21 per cent of 
the population. If that is true of land-
less labourers, it is also true of those 
amon, the peasantry who have no 
economic holding. The condition of 
the lower middle classes is pitiable 
indeed. There is an ever increasln, 
unemployment among the educated 
nol excluding university degree hol-
ders. This is the mOlt vocal class of 
the unemployed. Their discontent IS 
therefore dangerous. There is also 
unemployment among technicians 
while thousands of toreign techniclan~ 
art' l,ngaged on high salaries In our 
\'arious proje('ts. spec:ally the ~t.eel 
plants. 

POVt,!·ty, Sir. is intimately connected 
with unemployment and under-em-
ployment. Every successive Plan 
leaves behind a bigger back-log of 
unemployment-I need not 10 into 
these figures. The Third Plan will also 
admittedly do likewise. It hall not 
been possible to absorb even the new 
entrants in the labour ftcld. If a Plan 
cannot provide for thc new entranta, 
it can nevr.r be said to have lIucceeded 
in terms of the maslel In spite or the 
increase in production. thl' national 
and averag£, incoml' or even the re-
moval of the gap between lhe rich 
and the poor. 

Sir. GandhiJi, on account of thcM 
conditions, told UI. \hat tbls Icper-
ftuous man-power;j.tead ot being a 
dra, on the nation could be turned 
into gOOd and useful account. He, 
therefore, placed before UI the eco-
nomic programme. 01 khadi and vII· 
lage Industries. He did not want to 
divert factory or fteld labour from 
better pa:d jobs, he wantH to utiJIte 
only the wute of the nation. After 
all, the unemployed and partially em-
ployed are being maintained bJ \be 
nation. Any additional wtelul produe-
tlon, bowever .mall It. quantlt,. _111 
be 10 much wdlth added to the 
nation. I do not lee any econOlllie the-
ory being vtola~ in tbla propotitJon. 
80 far we have liven -17 ......... 1 
aid to u.e. And......... and this mar-
... aid .... faDed to ..... JIM prIceS 
.. between faetory ........ and 
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the products of khadi and village in-
dustries even when they have used 
improved implements. However, 
those in authority have always held 
that decentralised industry must stand 
on lts own legs. May I ask, Sir, can 
the centralised and mechanised big 
industry of our country using the 
same machines as in Germany and 
Japan and in the rest of the West 
or as in Russia and China successfully 
compete with those countries? Why 
do not our sugar, textile and auto-
mobile industries compete in the 
world market? 1'ake the most advan-
ced country like America. Cnn Allleri· 
can products successfulJy compe1e 
with those of Japan and Germany in 
spite of the greater automation :n th!:: 
United States of America? Can indus-
tries in all these countries succe3sfulJy 
compete with the same industries in 
the totalitarian countries that use 
slave labour? Under thesl' circums-
tances. each country seeks to ~uard 

its home market exc1us:vely for its 
own industry. It gives them a shelter-
ed market. When we have given that 
market to our textile industry. to 
sugar. to our automobile industry. 
will it be too much to ask that de-
centralised industry be protected in 
the same way even as our organised 
industries are from foreign competi-
tion? It too will need an exclusive 
and protected markE't or the pooling 
of the prices. These things are not 
done for what are called purely and 
narrowly economic reasons but for 
sociological and psychological reasons. 
which take into consideration the so-
cial, political and moral aspects of the 
.rowth of a nation, side by side with 
its economic advancement. 

Mr. DePllt1-Speaker: Now the hon. 
Meo.nber should try to conclude. 

AeIIarJa ErA ...... l: I will conclude 
In one minute. 

1. t.herefore, want the Government, 
if they a~ inspl~ by aandhian 
Ideals and if. they are seriously c0n-
cerned with the problem of co1oual 

unemployment and under employment 
in the country, and the consequent 
poverty of the masses, to evolve an 
appropriate policy for the revival and 
extension of decentralised industry. It 
may be supplied w:th more scientific 
instruments and cheap electric power. 
Given these facilities. decentralised in-
dustry may have some chance of 
competing with big industry in the 
future. 

I have no doubt. and that in Shri 
Asoka Mehta wishes that, that in IlO' 
distant future, we shall e able to make 
machines for making machines. But 
what about the men? Unless there is 
some provision for developing them 
and their ability to conduct themsel-
ves as f,oc'al individuals who find 
their own good in the good of the 
larger group of the nation in which 
tht·y IiV(·. our best thought-out and 
executed plans and projects will be 
of no avail. 

Shrl Ranl'a: Mr. Deputy-Speaker. 
am \,t~l'y glad that my leader. 

Acharya Kripaiani, . 

Shrl C. D. Pande: Your leader? 

Shrl Banl'a: Yes. He was ~'our 

leader also. 

He has struck the right note at the 
end of the speech. What about the 
man? That is exactly the reason why 
I feel that the plan do~ not pay suBl-
cient allention to the improvement of 
the condition of the masses. his envi-
ronmenta and the opportunities for 
improving his lOCial, Inoral and other 
lE'vel5 and that is why I am here to 
oppose this plan. We have lot before 
us three amendmenta. one given by 
myself and my friends. another by 
Shri C. R. Narasimhan and a third one 
by Shri Indrajlt Gupta. 1 am requeat-
iog the HOUle to live its careful con-
lIideration to tlIe amendment that I 
have li"en nOlice of. 

lID ..,ersll), in qreemeDt wi ... 
amerulment No. S( but am eertaln~ 
OIIIIoeed to IlmeDdment -M,. 1, Ii .... 
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notice of On behalf of the ruling party. 
Amendment No. 1 wants us to a':{,l'pt 
this plan as the nation's plan. I am 
ht'r(' to say that this is too much of a 
d('mnnd to make on us in the opposi-
tion here in this House, as well out-
"ide this House in the country. I said 
this even when the First Five Year 
Plan was introduced in the t.lher 

, House. I said even thl.'n that it shOL.ld 
not bl.' accepted as a national plan. It 
{'ould possibly be styled at N,·hru's 
plan; it {'ould not be even a Gandhian 
p!an. 11 could only be a Congress Par-
ty's plan or the ruling party's pl~ll. It 
;0 happens today that it comes just 
011 Iht '!Vt'rJ Of the ele{'tions. There-
fort'. it may possibly bE' called the 
e\'e of the electiOn plan. If only the 
planners had been a little more 
l :':n':idel"ate towards the poor voters, 
the" could haVe easily placed thiS 
h..r;,I'P th('m as the manif('sto of the 
CnnRress' Party al thf' time of thp 
l1l'xt elections. 

Whl'thl.'r the people would be really 
Impl'p~.ced with this or not j" Rnother 
malter. 

Shrl C. D. Paude: That is our hope. 

Sbrl Baa,a: But this is as big as 
Ihe Ram:Jl/ana. Just as there used 10 
tit' so many Ramayanas, the smaller 
0111' is the Bal Ramallana. But while 
the parallaft'J of the Ramallana ~ 
giving solace to our ma'~!'es throu,n-
Qut all these ages In our ('ountry, my 
fur is that a reading of this book 
and the other Bal Ramallana aI.o caD 
only make our people feel morr and 
more unhappy and more and mon> 
~nrrowfu1. 

It ia .aid that the Swalantra Party 
and other friendt who .. ree with III 
do not atud for a plan. We do atand 
fOr a Plan. II)' bon. friend, KripaJaalJl. 
ha. saiel that llUatma Gandhi bH 
Plans. lIbhatnuJ G.ndhi bad .Iaced 
before the c:ountry • CODItrudive 
Plan wIaicb _ beiq ilDP' ........ 
"'hen we were not free... wIaich 
has .... to IGIDe ea1eDt. 1IdopMd .. 

Plan 
a kind of an apologia in order to 
recommend this thin, with a silver 
lining. That is in regard to the Khadi 
Commission, the Handicrafts Com-
mission and variou!f other commil-
sions. One of these hon. Ministers is 
nOw .hinking of su,gesting the crea-
tion of another commission In order to 
provide industricli In rural areab. 

What does this plan stand for? In-
deed all of US would like to stand for 
a gOOd life for all people and for the 
arhievement of B liberatt'd humanity. 
WI:' want to eombat the curse of 
poverty. We want to stand for a social 
ordt·r offering L'Qual opportunities for 
all. We want to protl'Ct the farmer 
and the arli·.ian. We want to rebuild 
thl' rural economy. We stand for sound 
foundBlioli1i for swtained economic 
growth. My ho:,. friend does nOI be-
lieve that we stun:i for it. We do IItl!nd 
for it. He may be shocked by It, t,., I 
that is a tl·uth. We also stand fOI' im-
proving living lItandards. Wi.! waot the 
working conditions of the manel to 
be improved. We want to tranlfonn 
the pl:'allant's outlook and environ-
ment so :hat hI:' would bt-come one 
of thl:' masters of this country, not a. 
he is today a depreSlil'd perlOll and as 
he ill hl'ing turned mto a member of 
the depres'led {'Iasse.. We allo stand 
for co-operative elfort. We want eco-
nomic overheads to be built up SO that 
our horse not only belin. to trl'll 
but al'lo gallop!! a. one of our hOIl. 
friendl was luggellting t.hu morning 
to my bon. friend. Shrl AIIoIuI Mphle. 
We are also keen on the private Helor 
actin. with an underatandin. of obli-
gation!! towardll the eammunity .. a 
whole. We want to prevent coneent. ... -
tion of economic: power in the handa 
of ana1l member. of indlvlduaJa and 
bultneaetl. Vi1laJe and _1I-talJe 
indultrl.. hl"l' to be developed .. • 
cruc:ial part 01 our toelal eeoIIOIDJ· 
Pro:ection of weaker ..nipna Ie .... 
In article of faitb witll .... -".lIty of 
opportualtJ for ~ cit ... hu tot 
to _ ~ aAdI attained. ........ 
are the buic ..... lles for wbiell we 
Uo stand. ... t it, food. work, edwI-
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tion, health, sanitation, housing, mini-
mum income and also protected water 
supply. Social values and incentives 
have got to be developed with a sense 
of commOn interest to obliga1;:lns 
among all seetions of the community, 
Gainful employm<:'nt for everyone who 
seeks work has got to be provided and 
we wiJI certainly try to achieve that. 
Higher standards of productl vity have 
lot to be aimed at and achieved, Ful-
ler utilisation at available manpower 
and resources is also one of the needs 
of our !lociety and we stand for it. All 
these things we want in order that 
the b:gge'iH pos~ible investmf'nt is 
made in man so that he can bl'come 
a self-reliant, sclf-respcl,ting. self-
employt'd person who w"uld bt' Hble 
to look after himself in spite of all 
these tyrannil'EIl means and methods 
that are now being proposed by ~l've
ral of these hon. friends on this :;ide 
as wdl n';; on that side ill the name 
of socialist pattern of !loddy, What 
Wt' are opposed to are the m('ans 
that arc now sought to be adopted by 
the Government; that is, increa,ing 
the sphere of our economy to be re-
.erved, to be aained for the public 
sector and also fol' state-trading. 
These are all the things that I have 
taken out from out of the first two 
chaptl'rs whiCh my hon, friend the 
Prim{' Minister has found it Do~~ibl(' 

to pen during tho.lle few valuable d:ly~ 
of his rest in a cool place, 

I cannot congratulate my hon, friend 
thc Prime Minister upon the speol'Ch 
that he has made, Evidently. he put 
all that he wanted to say in the.~ two 
chapters that he could content himo;elt 
with quoting from them and not be 
able to enthuse or inlpire this House 
with the new vision that he hall got 
~fore himself and the new frontien 
that he has been tryinl his best to 
brlftJ nearer and nearer to our own 
IOclaI eecmomy and our own IOcial 
Ute In our country. 

This 11 a plan that ba. falled_ 

-. _ •. ......... This plan! 

Shri aaqa: Yes, The ftrst and the 
second plans, This is only one of the 
three, This is Ganges. It is ftowing. 
It will go on ftowing not only when 
the present ruling party is in power. 
If they could achieve it, they would 
like to see that their children will re-
main there and still continue t\J im-
plement these plans, one after another, 
any number of them, That is the 
perspective that my hon, friend the 
Prime Minister wants us all to feel so 
that OUI' mouths could water, 

As some of my friends said, we 
have an excellent Prime Minister, a 
gn'at national I{'ader, We have got a 
powl'rful party with a great pa"t 
behind it, so many resources, e\'('ry-
thing, Yet, why is it that India is 
still rated as the 21st 0)" 22nd cOllntry 
in eC'onomil' dl'\'elopment by the 
United Nation~ ,;tudy? He could not 
giv(' an anSWI'r. I was rC'minded or a 
~aying in my own language. Tht!l'e j~ 

everything in the house, incluciing a 
lovely wi rl~. But, sonh~h(lw or other, 
the son·in-law only gets stones 1:1 his 
mouth, In the sam!' way, we h:.tve 
ev('rything here, E\'cn foreign visi-
tors who have eome herl' sing p"1't'c.ns 
of praise on our policy. on our plans. 
They have gone to the extent that 
they havt' becoml' 1'0 mad in thE'll' 
ICI\'~' of the Government that they are 
no long!'r keen to give any assistance 
in regard to specifk plans, but they 
would simply place at the di~po3a! of 
the Prime Minister billions and 
biJIions to be made use of as he likes, 
according to the advice that he Bf'tl 
from his own Planning Commission. 

Wp have got all thl~, What we do 
not have is the right perspective, the 
right approach, That approach IS the 
Gandhian approach, My hor.. friend 
and the Go\'ernment have been. 10 
far during the last 15 years. only 
10iit, farther and farther away as 
rapidly a. they possibly could hope to 
do without ~ttiD8 the pneral elec-
torate in our country. I am here '0 
protftt apinst that departure, An 
CnaUsbftlaD ..... here ill 1M', ae 
met Mahatma a.ndhl Ibbatma 
aandbl told him: ""bow mistaken be 
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thought was Mr. Nehru's policy of 
trying to establish rationinl[ and price 
control of grains." That is all envI-
saged in this Plan. If they are not 
able to implement it now, they will 
implement it next time, provided, of 
c"ur~c, the Prime Minister would be 
able to have his bosom (o.'Ilpt.r:ion, 
Shri Nanda, a great champion oC the 
pro il'tariat. 

"This policy-Mahatma Gandhi 
thought-would lead, he said. to 
idlt'ness on the part of the ration-
fI'cipients and to waste on the 
~Jart of the cultivators; it would 
be much better for all to let the 
pricl's of grain ri~e and (0 ('Xp,'ct 
people to work harder." 

Thl·n, Jill! said. 
"Controls give rise to fraud. 
5uppression of truth, intensilka-
tJOn of the black-market and to 
al"! iflcial scarcity. Abovf' all, it 
unmans the people,-it degrades 
the people--and deprives them of 
initiative, it undoes the teachine 
()f self-help that they have been 
learning fOr a generation. It 
m-.1tes them spoonfed." 

This is exactly our credo. We do not 
want the state-tradinl corporation to 
encroach upon ordinary trade in our 
,·ountry. Yet, some time alo, on the 
initiative taken by the Prime Minister, 
the Chief Ministers' conference Itavl:: 
a ukase to the country and also the 
then Food Minister that trade in 
foaderains sbould be lOCiaUsed. He 
did not make any plans. 'lbe Plan-
nilll CommissiOn did not provide any 
kind of scheme for it. Nor even the 
Food . and AlJiculture Minister. 

Suddenly an inspiration came into 
them and then it Ilowed lbelf into 
this shape. They took three years in 
order to realise that, that Minister had 
to make way for anotber Mini.ter and 
that particular Idleme of thein could 
not be implemented. Th1a i. the 
~ in which thJ. planniDI II 
10 l1li on, and that II wby I ., th., 
it il all dD .... u.uc plan. 

8e00Ddly. m, boD. friend 8bri 
AIob ..... ta ... WODderina bow OW' 

economy could possibly pro,resl and 
get up on a kind of accelerator. I 
have seen some of these accelerators. 
There was one such, which was an 
accelerating lift by itself. and it wal 
there in Copenhagon. One police-
man tried to get into it but he ,,·antt"d 
to monkey with it. One has to let 
into it as it comes to the ftoor level. 
but yet thl' policeman wanted to trv 
his triek; hl' I('t go the lift a bit up'. 
wards. and then he jumped into It. 
and what happened was that he (lot 
himself ~tuck at the top, and finall)' 
he was killt'd. 

Shrl Asoka Mehta: Why did he 
Monk('Y with it? 

Shri RanIa: That is exactly what is 
happening with our PIsn alao. Today. 
this Plan is monkeying with our locial 
f'conomy. What is it that our socia-
lists want to achieve, and what I 
wanted to achieve also W'hen I was 
embracing socialism in all those years 
in the West? We wantt.'<i to relain 
for an industrial worker that control 
Ovpr his own Implements. exactly 
what M81'x also desired to achieve. 
We wanted to relain for him control 
over his own implementll, and his 
OWn conditionll of workin, .0 that he 
would be ahle to becom~ OIIce alaln 
a ma'ter ot 'his own economy, IVId a 
master of hi. own employment. He 
used to be such a self-employed per-
son before industriali .. tlon camt'. 
Before pea .. nts were turned to be 
mere tenants and mere slaves and 
villains. tbey used to be self-emplo,-
ed artisans; before lndultriaU .. tlon 
replaced them. they were Hlf-
employed people. Marx only wanted 
to relain that 100t freedom, but in a 
different way under cl11fft'ent condi-
tion •. 

Now. what is the poaition in our 
country'!' b there that lUnd 01 a unl-
ve .... 1 indUltrialllatiGDf No. Even 
\odey DOl more tIuIa ten .. cent of 
tile people are enppd or are 01111_ 
to be en,.,'" in InduItrIalJJed ... 
1IGIIl)'. 'nIe rat 01 u..t ....... , or at 
... 7. per .. t of ......... today 
cIepefttIent upon runt .....,.. upoG 



[Shri Ran,a] 
artisan economy, upon dookan econo-
my. All these people are self-em-
ployed. Even today, they continup to 
be economically free people. They 
know no master. It is only when they 
have to sell their commodities that 
they bring them into the market; 
there, of course, there may be some-
body who can say whether he would 
accept them or not. Would We be-
lieve in that kind of market economy 
or not? Would my hon. friends not 
want to build up that kind of economy? 
They seem to think that if we were 
to have that kind of market econo-
my, We would not be able to have 
economic progress. 

But here is a book which I am sure 
my hon. friends must all have read. 
an dit is by the German s~atesrmm 
Mr. Erhardt. He is their (,eonomie 
and planning Minister. He caml.' to Our 
country also, and he mu~t have md 
the Pr'ml' Minister too, but thl' Prime 
Minister possibly did not like his 
thoughts and teachings, and, therefore, 
he would not pick his brains. although 
he would not mind pi('king the brains 
of all those other people who would 
give him only what hl' wants, some 
NOr! of certificate for his socialist pat-
tern of society. Gl'rmany has made 
al\ that progress. My hon. friend 
Acharya Kripalani has just now drawn 
our attention to a country in the East. 
and to the pro,ree that Japan has 
made. Did they not depend upon this 
free market econmy? They did. Have 
they not progressed? They haVe pro-
tressed. Why is it then that we are 
so much obsessed only with the Soviet 
economy and the Russian and thl' 
Chinese example and not of the rest 
of the. other economies? 

My han. friend the Prime Minister 
may turn round and say 'Why, even 
the Americans are admlrint us now; 
they are placin, all their funda at our 
dlspoal.·, But bow could he "y so? 
The Ameriraftl .... pl.clne their funds 
.t the dipoAJ of the Communist 
Tito .nd the FaIC'lst Salazar .na .t. 

Franco. The American dollar does 
not make any distinction in regard to 
your politics and your political or eco-
nomic philosophy. They want to help 
us just because they are in trouble 
with Russia. Both 01 them are com-
peting wit.h one another, and now, 
therefore, they have suddenly come to 
realise their duty to the under-deve-
loped nations and under-developed 
peoples in order to prevl'nt those 
people from going completely either 
this way or that way. her.;!forc, let 
us not draw any kind of support from 
the help that We are getting from 
thl'se people. 

Then as regards heavy industries-
that is item (d) in our amendment-
We also want heavy industries. Th:3 
kind of thing is nothing new. As my 
hon. friend, the Prime Minister said. 
even when he was Chairman of the 
Notional PlanninlO! Committee, eVl'n 
during those days. we were all so 
very keen on heavy industries. But 
then' is a limit beyond which you can-
not very Wl~It run or rush and ~wallow 
things. Thl'fl' Is a limit within which 
we should function. We must develop 
these things in such a way that we 
will be able to make sustained and 
w<'lI-balanced progress in Ollr sOl·iety. 
This is exactly wher<' our fJif'nds have 
gonl' wrong. 

So many facts haVe been related 
today. Many of our industries are in 
such a bad way that there has been 
so much wastage. Recently, there ha~ 
been the classic example of the failure 
of co-ordination between the coal In-
dustry and r.llw.ys. The two Minis-
ters concerned m~ht have made peace 
between themselves, with or without 
the help of the Prime Minister, but 
the country is not .t peace in reeard 
to these two industries. 

Thpre are so many othpr thin,. too. 
So much of industrial potential is eo-
ine to wute. Z5--3O per cent of tile 
lrriptlon potential Is IOiDc to waite, 
wbleb means that nearl7 Ra. _ CI'OIWI 
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worth of investment is not being fully 
utilised in our country. 

When all this is gOin, on, is it not 
high time that we begin to think 
whether we would be doing the right 
thing in proceeding with a fourth 
steel plant now? After having com-
pleted three great iron and steel fac-
tories and redoubled the capacity of 
the Jamshedpur factory, can we not 
very well wait for two or three years, 
whatever it is, and give higher prio-
rity to other aspects of our heavy in-
dustries? Take, for instance, ferti-
lisers. What is happening there? The 
full capacity of the Sindri Fertiliser~ 
is not being utilised. My hon friend, 
the Prime Minister, was also here 
several times when We were being 
told that as much as 35-50 per cent 
of the capacity of Sindri had not bc'en 
utilised because of bad management 
and bad planning. And where are the 
fertiliser factories now? They have 
given some kind of an estimate here. 
Even the estimate!! that they have 
placed before us in the Second Plan 
have not ben fulfilled, ('VOl to the 
tune 0 60-70 per cent. Wlwre i~ thl' 
guarantee that thl'Y arc going 10 do it 
in the Third Plan? 

What is mor(', the need of the coun-
try today, is not what they have 
stated here; It is five or ten times as 
much. The peasant is on the move. 
If anybody were to say that it is 
nl'cessary to put a match into the 
peasant, he would be makin, a very 
great mistake. It may be pouible for 
thOse people in the guilded halll of the 
Planning Commillion and of the Cabi-
net to think that our peasants are not 
PfOIJ'eulve. Our peasants are pro-
lI'eIIive, revolutionary and dynamic 
and they are on the move. What II 
lacklnl today is dynamian in th1I Go-
venuneot and ability on the part of the 
Covernment to pIml properl, 10 that 
there would be lufBcient pl'Odurtlotl 
or fertiU ..... dUrerent Idnda of ebeml-
Q) fertW,en, to provide for tile Deeds 
Of our ..... ata. 

PIG" 
Actually, there i. black-markelinc 

today in fertilisers. What does that 
show? It redounds to the credit of the 
peasants that they are matinl luch a 
demand for it and it ,oes to the dis-
credit of the Government that they 
have not been able to place these fer-
tilisers at the disposal of our peasantl. 

Acurya Krlpalanl: Black-marke-
teers are giving it. 

Shri Kanea: Black-market.eel·s nre 
our saviours now. Otherwise, this 
Govt'rnment would not bt. able to 
SUPPly any thin a at aIL 

Shrl B. S. Murthy: No, no. 

Shri Ran,a: That is how they have 
done it CIntcrruptiollR). 

Mr. Deputy-Speaker: Order, order. 

Sbrl aa .... a: They have turned our 
social values 10 badly upside down 
that even black-marketeers appear to 
be saviours; their oftlcera, their a,ents, 
their manag('rs have come to be known 
as 'f('rtiliscr chakravartie.', becaule 
they are minting plenty or money at 
the cost of the peasant (An HOft. 
Member: This is too much), 

They say that the peasant is not 
pro,ressive and therefore he hal ,ot 
to be helped. How? By depriviDi 
him of his lelf eln91oymcnt! By 
drivi~ him into the lO-CalJed co-
operative and then makln. that co-
operative work by livinl 10 many 
preferenees over ordinal')' pe.lantal 
'nley have stated thll in the Second 
Five Year Plan. They have .taW 
that preference mould be ,iven to co-
operative farms in relard to the sup-
ply of 1ICCds, credit and bnplements. 
Just. think of it, to ,0 on djlCrlDJnat-
ina apiDIl the peuant1 Wb71 What 
II the lin that be baa eamaUu.d? It 
II tbat be WlIDta to eaaUllue to be frM. 
".. frlendI are toad of cleprivjn, 
blID of bb"""" .,...,. .... to 
tblnk UIre ... , _ Marx; ...., waal 
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to deprive him of his freedom in tbis 
way by putting him in a cooperative 
society, making him part and parcel 
of a bigger personality, and then tell 
him that he is bigger, he is as big as 
101 as he has joined 100 other mem-
bers. This kind of Hegelian philo-
sophy they have brought forward in 
order to strengthen their own socialist 
pattern of society. We will have no-
thing to do with this perversion of 
social val ues. 

Shrl S. 1\1. Banerjee: Why did 
you form a party, why did you not 
remain alone'f 

Shrl Ran,a: They are providing 
huge sums for community develop-
ment, panchayati raj, establishment of 
a co-operative economy in the villages. 
An these things are wonderful. It is 
like taking every iood thing, nectar 
itself, and putting a drop of poison 
into it, making the whole thing un-
usable. In this way, every good thing 
m our social institutions that We have 
been thinking of and developing in 
the last 40 years under the inspirati'on 
of Mahatma Gandhi, they have taken 
up. Village panchayats We have de-
veloped in our OWn villales, Rnd I 
have had the credit of organising them 
in 700 villales, in thOse days when 
the BritiSh were there, out of 920 
villales in my district. We havp 
organised eo-operatives also, and we 
have also organised community de-
velopmellt, not with Government 
money and with all these Ministers, 
but with the blessinl of Mahatma 
Gandhi, with the leneral support of 
the public. We had mass .upport 
then, which they are lacking tnc:t.v 
in spite of the Prime Minister and all 
the "fnisters and the thousands of 
erorea that they are spending from 
above and from below. In spite of 
aU this, they' have not beeD able to 
evoke the support Of the ma.IN 
That mall IUpport we had. All the.t' 
three thin,s we were d«''''elopinl in 
'ho~e day •. 

Now, what are they doing? I am 
making this charge with all sense of 
responsibility, that in many cases these 
things are being utilised fOr political 
purposes, for partisan purposes. There 
are Statcs where, the minority Cong-
ress groups including some Ministers 
and ex-Ministers are complaining at 
the partial, discriminatory and uncon-
scionable manner in whiCh the majori-
ty group within the Congress itself is 
utilising its powors, its opportunities, 
its influences over these three institu-
tions. Therefore, we are opposed to 
this misuse of thesc large sums of 
money, of our people's money. 

I am opposed to the increasing 
burden oil i~tion. I ~ha1"ge the 
Government of callousness in regard 
to the continuous process of pauperi-
sation that is going on in an invisible 
manner throughout the country of 
the economic resources and especially 
saving~ of all classes of people, 
through this increasing process of 
inflation. It is an infliction. The 
least that the Government can do is 
to maintain the stability of the valuE" 
of its money. Most unfortunately tor 
us, here comes a Government whicb 
takes pride in the fact that inflation 
has got to be built in, is built in, and 
is inevitable if we are to have econo-
mic development aDd planning. And 
they get powerful support from my 
hon. friend Shri Asoka Mehta who 
says that an element of in1lation II 
inevitable, that It must be built in. 

Secondly. the Prime Minister I8YI 
that the people must lirdle their 
lions, and must be prepared for sacri-
flces by paying hilher and biJher 
taxes. In those days when the Bri-
tish were here, so maDy of us were on 
this side of the HOWIe-We did not 
have the opportunity to be on that 
side-and we used to inveigh apinll 
them because of the inereuing burden 
of taxation. But the Prime IIiDiIter 
now l8ys it il our own elected. demo-
~r8t:... government. and therefore we 
must be prepared to bear all theIe 
hiaher text!'! in order that this 
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development may go on. What sort 
of development? The other day we 
went to Khadakwasla, where we have 
our Defence Academy, and saw the 
horrOr that was perpetrated by the 
mismanagement of our own engineers. 
Let u~ not have any of these big dams. 
There are so many other things. 
There was a dam in Andhra which 
wa~ destoryed even before the open-
ing ceremony was performed; there 
were two bridges which were also 
likewise destroyed. This is the way 
th('Y al'e building with brick and 
mortar. We have got a Tughlak 
Nagar in Delhi: there are growing 
to bt· any number of Tughlak Nagars. 
God forbid! Let us hope that they 
would all come to be utilised for very 
gOOd purposes, not like the Bharat 
Electronic Ltd. which is not being 
utilised as well as it ought to be and 
not like so many other factories 
which haVe been brought into existe-
nce after opening ceremonies and 
other things but are not working. 
Let Us hope that they would all be 
put to very good usc. 

We are extremely anxious that our 
people should be encouraged to deve-
lop their own enterprise and stand 
on their own feet, should be given 
every possible encouragement for the 
display of their incentives and enter-
prise so that it would be possible for 
us to develop as post-war West Ger-
many has done and post-war Japan 
has do~ and as Canada, Australia 
and New Zealand are dOing even 
today, not necessarily under thia 
socialist pattern of society and under 
this partisan Government. In con-
clusion, I say that I cannot recom-
mend this Plan to the people .. 
people's plan or as a national plan. 
I can only say that it is a ConJntII5 
plan and a Nehruite Plan, a plan 
conceived in the Interest of the Party 
for tbe coming elections. 

ftrI Hapelwltan: Mr. Deputy. 
SpeaJter, Sir, I am at a diladvantqe 
doee~ tD1JowIDc Aeharya K.r.ipa1aDi 
and Professor Ran... Acbarya ltri-
palan! spokC' puncenUy and sbarply 
and Acharya Rania's 'lll'ord.-p1ay 

Pia" 
came like sword play. Therefore, I 
have taken up a kind ot shield for 
myself. I want to entertain the 
House with a Sanskrit Shloka from 
the Raghu vamsa of Kalidasa whose 
day We all celebrated very rel'ently. 
It reads like this: 

If'i1'AT f_;prr<tl~f?! '(~vrr:r ~~ri'f r;i?( q 

flr'iT fif~qt i~ ~~~: I 

This shloka really shows how a par-
ticular king ot Ragbu Vamsa is to 
beAr unto his people like a father. 
How anw why? Pra;anam Vinafla-
dhanath-bll teaching !.he Ilubjects CUl-
ture, it also includes education then 
rakshanath-bll protectin~ them' and 
then bharanth-by feeding them and 
a"tt~nd!ng to theIr other n~si1.ies 
of life. Therefore, he was treated as 
father for the whole population. 
What was the position of the parents? 
Kevalam janma het"ava: The 
parents were only perpetrators of the 
species. Otherwise, the role played 
by the parent was taken over by the 
king. That is bow the conception of a 
welfare State was tluJught of SO many 
centuries ago. So, it is not very 
strange or unnatural for us if the 
times require us to '0 back to that 
conception, unmindful of what hu 
happened in the interval of history. 
In the mod.~rn context these word. 
which apply to the kin, are to be 
substituted by the State. Kiq fa 
substituted by the State. The State 
can very well look after the feedln" 
education and protection of aU the 
subjects. You may call it .odalJlm 
or nationlisation or stadsm or wbat-
evt'r you like. StJlI, thi. 11 the conti-
nuation of the same conception which 
was ch~rilbed Cfllturies a,o. 

Comin, to the Plan, While on the 
eve of Independence we ltartecl with 
a very slender industrial bale, today 
we are hopin, to achieve .. much, to 
the five years covered bf the thlrd 
Plan, •• in ten , .. rs 01 the ftrJt aad 
seeond Plans. Tbe PIaD.... .. 
taken fuJI c:oplzuc:e of Ule ItN4T 
tnt-r.ase of population. Refermce ... 
allO made by previous IPNker. to tile 
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1act that the population will increase 
and our targets will be diluted. But 
.a mere description of it would not do. 
We have to face the problem and Wli! 
have to act up, either against it or in 
. spite of it. 

It almost looks as it we have to go 
-on forward, in order to stand at one 
place, or, to stick on to that place or 
position we have to go forward! But 
going forward has to be resorted to 
just at least to maintain where we 
arc. Otherwise, we would ,;lide down 
and peri!lh. Therefore, even to main-
tain ollr present stand, we have to 
move forward so as to gain the neces-
sary force to remain in that position 
where we are at present, n.otwitilstand. 
ing adverse forces. 

The choice before us is whether we 
have to remain in what is sometimes 
correctly and sometimes uncharitably 
described as a cow-dung era, or to 
attu!le ourselves to the nl'w era which 
sometimes is called the nuclear age. 
We have to go forward. We are no 
doubt dragged by traditional forces, 
adverse forces, but if We have to takp. 
off, we have to take a plunge forward. 
It is necessary for us to release our-
selves from our present moorings and 
present drags and jump forward just 
in the same way as the space scientist 
,ets released from the gravitational 
pull of the earth when he wants to 
rt'ach the heights in the cosmos. So, 
We cannot pooh·pOoh thr idea or 
planning. We have to plan for this 
huge country. Even in our own fami-
lies we do plan for ftve or ten or 111 
years. For an ordinary family. it t. 
not unusual for the heads of families 
to plan for five. ten or 111 yean. So. 
when we have to deal with a country 
with all lhete complex problems, 
States and hU'e population. We haft 
to haft a lonl ranle view of thin,. 
end we have IPt to plan. You IDIl7 
can it Plannlnc or a Plan or have any 
other name for It. But that haa to 
be dOlle, and that II exaetl)r what we 
are doln •. 

If you are so minded, you can at-
tack planners or the Plan. But I do 
not think it is necessary to attack 
planning as such. While we are plan-
ning for economic prosperity, we have 
also to plan for some other things . 
We have to plan for social goodwill 
and for ethical life. Emotional inte-
gration has also to be carefully plan-
ned. Within the framework of this 
economic Plan, sub-plans have to be 
created for the creation of social good-
will and ethical life. 

Take for instance, our proposal to 
have primary education to millions 
of people. But actually there is a pro-
blem within the Plan of educating 
these millions of people. There are 
certain chain reactions which are 
created. The parents of all these 
children who are going to get primary 
education ure illiterate. The chil-
dren are handed over to teachers. 
Then, under the tl'achers. they Jearn 
the three Rs and a few other odd 
things that are taught to them. Then 
they think that they have learnt 
everything. That is a very natural 
tendency. Then the hold of the 
parents. who are illiterate, On the chil-
dren. is lost. They are actually thrown 
into the hands of the teachers who 
are taking this part of the work from 
the parents. The result is, what little 
guidance in the field of ethics and 
general behaviour they used to get 
from their parents is lost and they 
are thrown into the hands of the 
teachers themselves. What they teach 
is the only thing they are capable of 
learning in the general sphere of 
behaviour and other things. 

i7 bn. 
Supposinl in a elals room. the 

teaeher goes on smoking-I haVe seen 
sueh classes mnelf-the boys think 
that that i. the normal behayiour. 
Their belief in their parents is already 
mattered MeaUR the)' lui... the JcIee 
that their parents are ilUterate and 
only the teacher who lmowa ~. 
ud wrltlq il capable of teeehiDc 
them and he is the fountain of all 
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knowledge. So, they place themselves 
under the teachers. 

Therefore, when vast populations 
are being taught, the question of 
selecting proper teachers becomes very 
important. Not only ordinary reading, 
writing and arithmetic have to be 
taught. but character has to be built, 
particularly when the children are 
weaned away from the parent~ and 
directly handled by the teachers. So, 
great care has to be taken and proper 
steps should be taken so that the stu-
dents are educated prnperly even at 
th(' very early stage of primary edu-
cation, so that they may become good 
t:ltizens. Therefore, the problem of 
tllking care of the general conduct of 
the ,tudents and also when they grow 
older is a great problem and we have 
to pay some attention to this aspect of 
:he question. Otherwise, we will be 
:,eeing only students' indiscipline at 
thl' school stage. and at the other 
,;tages also. In the fields of life they 
will find themselves as misfits and 
th('Y would not be able to face the 
problems of life and the problems of 
th!' country properly. 

Coming to certain nean'r aspects or 
the Plan, I will mention one or two 
points about the State from which 1 
come. Rect'ntly there have been floods 
in Cauvery. Cauvery is the main river 
of the south in the Madras State and 
98 per cent of its water is being used 
for irrigation. But thill time, there 
have been ftoods. The Mettur dam 
was not able to contain the water 
whid:. nature, in its bounty, was 
pleased to give. So allo, the Krishna-
raJasagar dam also was not able to 
contain the water which Rain God was 
kind enough to ,iVl!. The rel'ult W8!l 
there were ftoods and hu,e !ossell. 

l'7.N hn. 

[Ma. SPUItR in the Chair] 

So, In the PIau there mut be lOme 
provision tor utiliJin8 the .ater which 
rain once in 10 or 11 or JO 1eaJ'I II 
kiad eooqh to live to tilt. part of 
the country, wbldl otberw1H II ,.,. 
rail,. free from lUCIa rata.. There it 

Plan 

no other important river. This j. the 
only river and occuionally when God 
is kind enough to shower his blesain,. 
by additional rain, we have to have 
arrangements to utilise It. 

Before the present famous Methur 
dam was constructed, there was a 
scheme to link Cauvery with the ad-
joining river Pennar. That schl~me was 
.omehow or other given up. It was 
othcrwise known as lhc H0l1enakk41 
scheme. It is the place where Cau-
very falls 60 teet tram the adjoinin, 
State of MYllore into Madras State. 
In Kannada. the name HOQr.nakkal 
mpans stones throwing out smoke. 
There is a lot of toam commg out 
from that. It can also becoml' a very 
good tourist resort. There is a 110 
anothl'r ,pot there known 811 Mf'ka-
datu. The width of the river then' i~ 
so short that even a goat can jump to 
the other side. An arrangement can 
be made then' whereby the water 
could be diverted to the adjoinln, river 
Pennar which has two or three' dams. 
This P('nnar river is fed by only ant' 
monsoon and it is not euily filled. 
Therefore, even though the dams are 
there they are not full. This scheme 
was actually considl'red at the time 
whl'n thp Mettur Dam scheme wa. 
u!lder preparation. For lome reason 
or other, Mettur only was selected. So 
I would like the planners to pay some 
attention to this 'que.tlon ot utllitlln, 
the occasional surplus waters of 
Cauveri by diverting It to the adJoin-
ir.g river Pennar. 

There was a que.tion of hav!n, new 
railway Hues for tbr. St&tetI or Madru 
and Mysore. We had drawn th. at-
tention of the Government to this 
qut"stion. We had told our relpected 
Mlnisten allO quite otten about the 
necessity of these linei', and we were 
abo IIslUred in the Bud.et Speech of 
the Railway Minister that the claim. 
of the south wiU be conalclered. We 
wn-e abo told by interpellation, of the 
Prime IIJnlm!r bllDMl' that thj. wlll 
be qmpatbetlcally eonatdered and tIIIt 
the pl.aDDen would deal wlth lL In 
tile PIu ltIelt w. baft. ,..... 
wbIda ,.,.. tbat .... of tho IJNetW 
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have been advocated by us on behalf 
of Madras and Mysorp. and further 
supported by the respective State GO'll-
ernments are under consideration. 
What I am not able to understand is, 
in spite of these assurances both in 
the Budget Speech of the Railway 
Minisle" !lnd also by the Prime Mi'llS-
tfr dUI.ng the Question Hour, it is 
still in the ~tate of, what is caUed, 
under eonsideration. I '.I\Iquld really 
have expected it to br l.ake:1 as accept-
ed. When the Plan wns 'lOW publish-
('d. the entire language papers in those 
Statl's have been sorely uisappointed. 
They had expected that some all-
nouncement would be madf'. Some 
clarification will have to be made in 
the course of this deb'lle, a mo.·e con-
crete and assuring kind of explana-
tion will have to be given. Sir, all 
aspects oC the~e railway line~ have 
been sa thoroughly hrought to the 
notice of the Government that it is 
very unnl'<:esS8ry for mt~ 10 refer to 
thpm now. 

Dr. M. S. Aney (Nagpur): Do you 
want an explanation for what they 
are doing? 01' an assu!'ance that 
tbe)· will take up the plan? 

Slirt N.nat ..... n: I wa::t an expla-
nation for describing them as ma~ters 
under consideration, while we made 
it clear thot they merited immediate 
acceptance. 1 do hope that we wC'uld 
have a satisfactory and sympathetic 
an_wer when the hon. Mlr~lsteT replies 
to the debate. 

Sir we are fait dt'Vf!10pi'lg In the 
matt~r of indulltriaUration. Many 
factone. are IJ'Owin. everywhere. 
With relard to location (1f fat'tode., If 
"'her conditions are not a.ainat t!lelr 
location, it mould take place in 
areas that are aomewhat backward. 
Thoulh private entrepreneurs would 
prefer the best place and e'YeD 
State enterprUR would prefer 
ttte best plaee, tbeR IIDDIideraUoDl 
1!'boald be 11IIhtl7 r~1aad IlIIcI an 
d'ort shl:'Uld b", madl" to locat,. them 

in backward areas. That will boost up. 
the morale of the backwat'd areas like 
anything and followin. that further 
s(·lf-development will take phce. 

With theSE: words, S:r, I ctJlr.m:>nd 
the Plar. and humbly rcque~t the 
Hnuse to accept my substitute mc~ion. 

l'UfI hra. 

HE: ISSUE OF SUMMONS TO 
EDITOR OF BLITZ 

!\Ir. Speaker: I have to make a small 
announcement. I may mform the 
H("'u~e that in pursuancE' CJf the deci-
sicn of the House on the lllth August 
19fil, I have issued a ·umm.Jns to Shri 
R. K. Karanjia, Editor, Blitz. Bombay, 
to appear in person to receive the 
rf"primand at the Bill' of the Lok 
Sabha on Tuesday. the '29th August, 
1961 at 12'15 hours. I have also can-
('elled the Lok Sabh'l PI·eSg Gallery 
Cord and the Central Hail Pass issued 
to Shri A Raghavan. lh·~ New Delhi 
(·orrespondent of Blitz. 

Shrl S. M. BaDerjee (Ka::pul i. What 
d(;es the Bar of the Hou,c mean? By 
which gate will he enter lh~ H"use! 
We are supposed to be the Judges. 
N .. turally, the accused does rlet e'lter 
b~' the same gate by whicn the judges 
el'lpr. 

Mr. Speaker: There is nO quer'ic;n of 
judges. We have to impiement the 
dp.cision already taken hy the House. 
He will be brou,ht to the Bar of tb ... 
lIouse throulh some pte. Thcrefl)re. 
hI' will come throup one lale or the 
other. I will ftx up thlt Bar beyond 
'vhiC'h he cannot come in. He will 
('('me here aDd, on behalI of th. H(lUJe 
and al direeted by the Rou,e, I will 
!cl' him that he bas baeD J't'ptimaDd-
ed. That is all what I haVe to ten 
tim. There Is nothin, more that II to 
be done. 
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MOTION HE: THIRD FIVE YEAR 
PLAN~ontd. 

Shrl N. B. Maltl (Ghats}): Some 
,"crY stringent criticism has bt·en made 
bv 'Professor Ranga alld "crne other 
J~aders against the Plan that has bfoen 
submitted for approval. Prof"il80r 
Ha;~ga has chsracteri~('d it a::: a Nehru 
Plan and a CongresR Plan. I'a:-cbt 
J:\\\'shal'lal Nehru is not only thp lea-
der of this House. he is tile ulldirput-
£'.I leader of India, and, a.; :mch. he is 
(:t'rtainly in a position to lead India 
and to give it a prngramme of work 
i 1.:: t 1110;;1 of the people of India can 
f •. :"w, EVl'n during GancihiJl'S life-
tlml\ it is he who ga"e the lead to 
India, and it is through the Congress 
i 1,111 he gaVf.' that lead. aad that wall 
frl'owt·d for 27 years. from 1921 to 
1~13 till his dl'ath in 1948. b('cause 
h,~ ~as the supreme lead,. .. at that 
time. I am very sorry to :;ay that 
Professor Hanga, who is ~o \'cry (·1('-
ql!t'nt today on Gandhian phljo~ophy 

w·rt Gandhian programme. WJj~ mme-
whal cruel and wI'nt o'tr8~' even 
during the life-time of Mahatma 
G:tndhi. He went against him. Therp-
fore. it dol'S not appear quitt well 
thai he ~hould be praisir.a ~(: muen 
(:nndhian philosophy OLd GnncHlIan 
Jlrogramme. 

Shrl S. M. Banerjee: On a poin' or 
ort'!er. The hon. Member i.1 very much 
emotional in his speech anti 'Jne car, 
appre<'iate that. But whi!e rderrin. 
t.: Professor Ran,. he said that 
Professor Ran,a went af-tl ay, which 
h.' should not have said. 

Mr. S .... : The term ",!lin. 
.~tray" it not unparliamentary. 

SllrI ........ CIwIdn •• thr (Par.,. 
It i, a very mild term. 

Mr. -.-trw: Aftordiq to bi .. Sbn 
&n .. went utra,. Ka,. boo arrord-In, \0 Sbri Raap, .... other ..... 
Mn went astray. 

..... N. a ...... : "nIerl"fore. fh .. 
thjnp baft lOt to be ,udpd iD !bat 
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light. In the daYI of Lhe strulI:e, il 
was the Con,reu Party which led t;,e 
country. Therefore iD thl! fC(.onstnac-
or the country it is not unliblJ that 
tho' Congress Party. whic;' b IU:l"ln. 
the country at the present lImp., Ihr)uld 
b(' ,iven the Plan as the (')arlon call 
to the country. 

L£.aving that apart, eel'lail' sUlres-
tio"s have been made that Ihis j- an 
election plan. Of course. tht' Plan 
e(,mes one year before the elect 'ons. 
But may I remind Profellllor KD",. 
thnt it was through the I'lall til"! he 
came into this HOuse in 195n 

Sbrlmatl Parvathl Krlshuan (C .. im-
uaton»: Do YOII mean tn JI~V that it 
\\as planned? 

Shn N. B. Maltl: It wa~ bl'(!HuSe hI! 
'·i'm,. into this House 011 'he COIl.'·PSI 
tieket and the Plan was ti)(~re tlten. 
Hf' did nOt object to It "dore. Now 
}w is objecti.,g to ii. But Lhi,. il not 
1I"rman' to the matter. What I wanL 
t.., say is that this Plan L~ I ('ally a p'an 
whiCh has to be treatpd iiI> IIOmethin, 
fl",)m which we can .et in .. pirPL.on. 1 
think it is snmewhat like the Bib~. 
Just as the Dibll' ill an in.pirlng book, 
the Plan has got a maSK or mat"rlal 
from whlt'h we can learn m,ll:)' tb1np. 
But the ,rea test thin. IS thot JUlt u 
the Bible is nothing unletls tht, teaeh-
i"I' there are ImpJem~nted. Lhe plan 
• ~~.) III nothln, i' It ill not ·nIDlcmp.~t· 
ed. 

Mr. 8pea11er: I think the Pia., ('an 
stand on It I own I(',s .·,tllOut bel" .• 
supported by the Bible. 

Slirl N .•. MaW: Impl"uJe' t.ation II 
the tbJn,. 01 eoune. It bAlI bI!en 
worked by a larp number 01 poop" 
lind a larp number of ex~rtII. ~ 
han appllP.d their mAr d a.,d tbe Plan 
tla, been produced. Bu, h<lYo 1.0 !m-
pJftDeIIl tM Plan' 

Duriq the last two pw.. we "'H 
co.e Up to a certain ........ and .. 
be .. done ~ AlIda, it eaa-
not ...... that the ClOUDily .... DOl 
.......,....... w. 1IIIif -;:t" ""111 
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thinKs and we may pin 011 milllY hopes, 
but the broad fact remains that the 
ccuntry has achieved sOnlt!thiil'! ar.d 
the people have grown plan-mlnded 
which they were not so much 1::"!ore. 
Tt,at is a great thing that has heen 
achieved now. In agricuituH', in in-
dustry, in transport and in other things 
w~ have advanced to a areat .:xt"nt 
but not to the extent th'\t WL wO'J:d 
likl~ to reach, That is a thil1'; tha' ha~ 
,I;t to be admitted. Here Lh!' exam-
pll"! of G~'rmany or or JaN" do not 
come inkl the picture l.eca'Js,~ Ger-
many was already a deveJop~d coun-
try. The people there were hr mnre 
advanced than those of India; ',r a!so 
of Japan. ThereforE' tht'.s(' examples 
do not cany much weight when they 
arC' applied to the condition.; in IT"dia, 
H£'I'e, we have crores of ):E'"ple, a 
hugE' country, an undeve!upeQ countlY. 
But, Japan and Germallv Wt:I'C drve 
If\~ed countrie~, When our great lea· 
(l.,r~ ('ite these examplc3, they shculd 
Irlok to the hi~tory ot Indill, to th .. 
lar,e numbt·r of people tnal iive in 
11,<lla, All these things ha\'c get t" 
bE' con!lidered and then the ('oo.mtries 
('QuId be equated. Therefore, India 
stltnds as a country apad: not liIu, 
Jupan, not like Germal.y, Gel "1'lIlJ~y 
I~ a country whit-h O\'l'rwt. clm"d 
Europe not only in one war. but in 
two wars--a ,reat P"WlIt. Thetefore, 
to compare Germany with India is 
not propt'r. So also Japan. which was 
a ftrat class power. (Interruption from 
Shri S. M. Banerjpe) Shri S. M. Banflr-
jcPo will kindly excuse Int'. Thelefore. 
India has lot to be< takt'n separately, 
To move thest' great mM!ll's't r.eople 
it II herculean task. BAt the COU'ltrv 
is movin,. 'I1-Iere is "0 doubt ;about 
that. Theretore, tbe Third Plan bu 
lo"en introduced. 

How to implement that Plan! Our 
hon. triad Shrl Aaob Meht:o s,,"es·. 
." Icmetbin.. He ap~aled to Up 
Prlme MiIl1ster to create enthuslum 
IN It. Bow to create that! It ••• 
Mah.tma Gaoc1bi who !'QUld evoke re"-
pGlla not only from thoee wbo •• -
loc •• led themselves wUh him, but ail' 

from the crores of people who lived in 
cottages and also in palact:;; an,i 
other places. This is a task which i.s 
a gigantic tahk. Who ct)ulct bring out 
thl' latent faculties and latent res-
ponsiveness which IS i-'1 tlu.' ma;scs d 
th~' people? It is only those wb- Cl!!1 
gi\t, examples in their "":n Ii,,(.' .. that 
C8:1 inspire the people to work th;s 
Plan. Whether our leaders could do 
that or not, I do not know. Our P"ime 
Minister and our Plam:in~ Minis"'r 
V:l're dL,ciples of Mahatlrll Ga;]dhi. In 
their own personal lite, they cNt.unl" 
cnuld give examples how to inspire 
people and how to bl'ing out. Their 
Ir.tent responsiveness to the W'lrK th .. t 
they hold delr. They. in theil' per-
sOfal lives, can do it. But, how tu 
bring out the lah'nl f.,ponsi\'ene·s 
tlla'. is in the massE'S of the pe~Jll .. ? 
That is the question. I do not know 
whethl'!' a parti('ular item of work 
ml' tioned in the Plan c()ul<l b. gi' dl 
tr; eaeh and every Mernber ut t.bi1 
HOUSl' so that he Or l>hccan feel 
(·r.thused and givp his ()i' he" be _~ t.t 
mukc that programme :,ucce'l>ful. 

The wholl' implementation of th~ 
PILl'l depends on our offi('(;fS, The 
Ilftkt.rs arp lI:ood. bad t indift'cre' t. It 
mav be said that man" of '.hem did 
n'lt jo~n-m, st of them l'l)uirJ nr. t jO':1 
-thl' national struggle, A large ~ 
of people wh" are in 'he Co ',re." 
pl:Tly arid even ~ome of th"m wh: arc 
now i't the opposition, I"ught i"! the 
days of the strul,le toP Indl~p .. ndenc .. , 
1 do not know whether they could not 
not be given some work. It was 
Mahatma Gandhi who aaVe work to 
the people by his Charkha prD,ramme 
and by hill village uplift prolJ'amme; 
by h~ prohibition prOlJ'8mme and 
throulh various other prDlJ'ammes of 
work be ,ave work to the naUon. But. 
now, the Plan lives work to the 
oft\cers only. Everythina has to be 
lot from the oIk:ers, aDd everythinl 
hac JOt to be done thraup the oftken 
and by the ofIeen. The remit it that 
the public: workers are left ,eneraUr 
withoUt work. So far as Ministen at'~ 
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concerned, of course, sometimes they 
are overworked also. We know that 
they work very hard. But many of 
the Members here and the workers 
outside do not have sufficient work. 
The question is how to give them work 
and how to give them the task of im-
plementing the programmes in the 
Plan. 1 believe that that is the grea-
test need of the hour. 

The question is whether Govern-
m('nt can evoke the responsiveness that 
is there in the hearts of many of the 
Members here and also of the people 
outside that is, the masses of our 
countr~. It should not be said that sim-
ply because there are the community 
dt'\'elopment programmes, Or be('ause 
there are panchayats or because then' 
arc some co-operatives. therefort', suffi_ 
cient initiative has been giv('n and 
suffic:(mt work has been liven to them. 
That is not so, because all these things, 
thl' community devt'lopment program-
mes, the panchayats etc., depend ('om-
pletcly upon the officers below. Un-
kss these officers go to th(!m. and en-
thuse them, they cannot get any en-
thusiasm, because the money is with 
the officers. 

Therefore, I would plead with the 
Planning Commission, and its chair-
man aDd vice-chairman to 5t.'e whether 
they could not give work to the vast 
body of workers that are outside the 
Ministry, that are in this HoUSe and 
in the other HOUle and also in the 
various State legislatures and ill also 
left scattered everywhere in the coun-
try, and whether they could not evoke 
response from them for the implemen-
tatier: of the Plan that bas been em-
bodied in this report. 

This is an excellent book. and I 
would thank heartily tho.e people who 
have broucht out this book. 

IIIlrt N..... .......: Whia. 
One must ClOJIeede that the plannerl 
have laboured bard to pJaee Won tile 
naticlll a PIaa wbIeb IIIe7 eGIISi .... 
would be Of a ...... itude to .. bIe 
lncUa to llart ..... ......... ec:oo.....,. CIDe » CODIItnAned to make 
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reference to the many miscellaneous 
and the dangerous mistakes that the 
planners have committed., 

In a Plan of this size that has been 
placed before us, some vital omissions 
invite our attention, and I would brief_ 
ly refer to some of these. It has been 
our experience that in the courSt- of 
the last two Plans, inflation has over-
taken this country, and in spite of the 
many measures that Government ap-
plied to check such inflations, including 
credit control aDd what not, it i8 our 
expt'rience that inftation has nClt been 
checked. -If we compare the price 
levels and price indices of 1851 with 
those ot 1861, it would be a modest 
estimate to mention that those prices 
have increased in many case. by over 
20 percent. So tar as one can see, there 
is absolutely no indication in the Plan 
at thl' m('a~Urlas which the Govern-
ml'nt may desire to take which can 
affectively control inflation in th(' next 
ftvt' years. Tht'refore, a ,rave omis-
sion is nOt to have made allowance in 
the ftnancial tarlet of the Plan for 
inflation in price~ which would take 
plac('. 

The Plan is (,lItimalt'd at RlI. 7,500 
aores. Even if there is a rise in the 
estimates by 20 per cent only in the 
courst' Of the Plan periOd if there hal 
been pumped 'into the economy as 
much a8 Ra. 12,000 erores, our Plan 
will go wron, by nearly one-ftfth of 
Ra. 7,500 crores, that is, Ra. 1,500 
crores It Is a bl, omiuion not to 
have taken into conllideration the in-
flationary strain which is bounct to 
persist, ancI it it not a small Item 
which the Commiasion has overlook-
ed. 

TIle second point " that our ex-
perience has mown In the execution 
of theR two Plans that wha~er the 
estimates we had, in 8duaJ aeeutlon 
we uve mueh exeeedecI tbeIe est.i-
mati. In ..... eMIl by .. much u III 
per eent. III ... ~ by 100 per 
cent UId in.... ~...., mono 
0aI,. • few nUn..... qo, III, hon. 
friend. AcbarJa Kri........ 1111 Ittq 
about e.......... ot.t "eel what • 
d.llift fJIere ... between our d-
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penditure and our achievement of the 
physical targets. He gave the instances 
in these words: . 

"To cite a few examples, so far 
as expenditure is concen1ed, the 
Bhakra project began with an esti-
mate of RI!. 11 crores. That had 
increased to over Rs. 37 crores in 
1959. The Damodar Valley Project 
was estimated to cost Rs. 74 crorE'S, 
and it has riren to Rs. 169 
("J"(Jl"es"-this coml'S to nearly 150 
per (~(mt incrl'ase--"Hirakud from 
R". 48 crores to Rs. 71 crores"-
1hat is, 75 per cent increasl'-
"Rihand from Rs. 16 crort's to 
Rs. 46 erore!!"-well over 200 per 
el'nt increase. 

He has gone on to show that there 
has been miserable failure to 8chilVt' 
the physical targetll. In thl' Progrt'ss 
Report for 1959-60, it has been ob!'lerv-
ed that whereas the Tungabhadra Pro-
ject wall expected to irl'igate 6.2 Itlkh 
acres, only 1 29 lakh aCTE'll wert' irri-
«ated and out of the Rs. 74 crores 
estimated £'xpcnditurc, Rs. 65 erores 
had already been spent. 

I am not seeking to blame any pur-
ticular Minister for this 01' that 
achievement, but the broad fact dof's 
remain that between our estimates and 
execution, a wide gap exists. We very 
nearly reach thE' financial targt'ts and 
even overtake them but lag far be-
hind the physical targetll. The steel 
sector is one such ,laring instance. All 
the tnree steel plants should by now 
have ®mmenced Foduction. While 
one can understand that the full esti-
mated capacity is not reached imme-
diately, We are nowhere near the esti-
mated capacity at all today; we have 
most miserably lagged behind. Apart 
from the fact that, we hav~ not taken 
aft7 action to Ilnd out who the pUt,. 
partyia, who il to bl .... , the broad 
fad dOes ft!I'nam that thoUlh we haw 
apent already Ba eoo eroreI, none of 
the Itee-l plantl hal aot anywhere Ilellr 
aur phymal lui., What is the 
1IlNnm, of thi., It meana that for 

every day that our steel plants do not 
fulfiul their max.imum targets, the 
nation loses Rs. 30 lakhs. It is not a 
small sum. What I am trying to point 
out is that the Plan is so very un-
realistic that they have failed to make 
any allowance, say of 20 per cent-
leave alone 50 01' 100 per cent-in the 
financial targets. If I were there, I 
would say: All right, Rs. 7,500 is the 
financial target, but I make an allow-
ance for overshooting the estimates by, 
let us say. 20 per cent or 30 per cent; 
add another Rs. 2000 crores, and that 
will give us a real financial target. 
But nothing Of the kind has been done 
Is it to keep the siz{' of the Plan s~ 
small comparatively that Parliament 
immediately gives its general appro-
val? It is no use telling this House 
why it is that this expenditure has in-
creused so much, why, for ('xampl~', 

after the Rihand project was gl'nerally 
approved of by the House there were 
so many modifieations that we're' n('ees. 
sary, that had to bl' made. in ol'der 
to make it still morl' useful and still 
more remunerative, because that 
would occur in every project. But you 
have failt'rl to hike into consideration 
all the!!£> aspeC'ts. So. what is rE-alis-
tic about this Plan, I r£'ally fail to 
see. 

The hon. Prime Minister speaking on 
the Plan said that much would de-
pend upon how the world shaped its 
course, that if the world blew up, our 
Plan would alao blow uP. but it is 
equally possible that our plans will 
blow up for much lesser reasons than 
the word blowin, up, namely that we 
are not in a position to fUlfil our 
foreign exchange commitments and reo 
quirements' or the Aid India Plan may 
be dnsticaUy cut by the U.S. Congress. 

Let this House not forlet that the 
Second PlaD was ftnaDced in many 
euea by deferred credit&. and that 
theae deferrecl creditl wiD Ran be-
eomiq due aDd payable fram 1882. I 
join the Prilne .. iniller in payin. 
tribute to thOle nations. .,.t nationa. 
tile United Stata. the u.s.s.a, the 

• 
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aid-India nations which are helping 
us and those world monetary institu-
tions which have helped us so very 
generously, and I am sure this House 
will join with me in expressing our 
gratitude IlIld thanks to these nations 
lind institutions for as.;isting a back-
ward country like ours, but with all 
their goodwill, may I know how we 
are going to finance the foreign ex-
change component Of our Third Plan? 

It is true that 80 far we have been 
given definite commitments for foreign 
aid to the extent of over Rs. 1,000 
crores, and I have no doubt more com_ 
mitments would be forthcoming gra-
dually. However, let us grasp cer-
tain points, namely the emergence of 
the European Economic Community, 
which is bound to adversely a/Tect our 
('X ports, and consequently our capacity 
to pay foreign exchange in return for 
goods or services that we imporl or 
receive. It is therefore necessary 10 
appreciate exactly whether our foreign 
(·xchange component is not unrealistic. 
To my mind it seems it is unrealistic 
for this reasOn that it does not tab 
into consideration the factors that 
foreign nations, for reasons uncon-
nected with ourselves, may diminish 
their aid to this country. For instance, 
in the case of America, Congress is 
now trying to put down President. 
Kennedy's demand for greater foreil'n 
aid. If for such reuons, foreign aid 
diminishes considerably, what is going 
to happen to the Plan? 

It hu been repeatedly said it is no 
use planning on a homoeopathic .cale, 

tbet unless we have a plan of a magni-
tude which enables UI to launch on a 
self-generating economy, it il not 
worthwhile plannin,. The Prime Min-
ister said that unless we made bi, 
sacri8ces, we could not shorten the 
periOd of sacrifices. We agree with 
all that, but then, all our efforta must 
be limited by our overall c:apac:lty 
either to produee or to earn or to 
borrow or to tel aid from forwip 
nations. Ta1dDI all thae f8don 
into eonaideratioD. I .... .utI 01 opi-
nion that the fInaneIaI tarpt fIJI our 
'1'blrcl Plan. .... 11 II it may be in CGID-
........ willa the ..... of tbe eountl7. 
_CAi) L.S.D.-ll. 

is fa r outside the scope of perfOrtlWlCC 
by this country. If we just cut a,lance 
<l I the ftnancial resources of the Plan, 
it will be foUDd that some of the tar-
get[; art'! realistic and I am incliaed 
to tnink that the tar,et of RI. 1710 
crores ftxed for additional taxat.ion 
may be realised. I am inclined to con-
cede that the tar,et.. for borrowings 
and small savings may be rewed. 
But I am not prepared to eoncede that, 
with all that, you will be able to con-
fine your deftcit flnancin, to the com-
paratively smal1l1mit of Rs. 6ao crorea. 
This question of deficit financing ha. 
not been properly appreciated by the 
P'anning Cornm.ilsi,OIl. They limpl, 
calculate that deficit flnancin. will be 
confined to RI. 550 crores because our 
resources are estimated at so much and 
our ftnnncial target is estimated at 10 
much. That is not the way to look at 
it. 

Apart from the two bi, lacunae 
which I have pointed out In planninl, 
there are other lacunae. Talce for 
'instance how we financed our Seeond 
Plan. We resorted to a Iystem 01 tllu-
inR treallury bills to the tune of 
Ro;. 1400 crorel. What is the meanin. 
of treasury b'lls? How wal the 1118-
gestion originally deviled? Theile were 
resorted to during the British time, 
when ~e revenues of the countl'J' tq-
,ed behind the expenclJture. Expendi-
ture had to be Incurred, month after 
month accordin, to an even tenor but 
the revenue doel not come in like dlat: 
it comes by ftts and ltarts. 'nIerefon, 
treuury bills were introduced 10 that 
revenue and npendJture could be 
balaru:ed; it wu a sort 01 • borrowing 
tor three months at a time. That b 
all right where the borrow..... are 
confined to RI. 50 or RI. 100 crone but 
not R.. 1400 crores. What do we do 
now! It II not that we"""" Ra. 
1400 c:roaw in fermi 01 the thret' 
months repayment. But we conftli 
the Btlla Into 1 .... fIJI ... -term .. tu-
rit)'. We eannot return flUs aftIOUftt 
to the ~e Bull: wltlWI three 
mon .... ar IIx 1DCIIltbI. W ..... 1Oft-
reAp and .....,..., we .. the .. -
aerft a.DIc within three montbI or ... 
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months. We are sovereign and there-
lore, we uk the Reserve Bank, who are 
the cred:tors, to allow us, instead of 90 
days, ten years or fifteen years for 
repayment. What does this ultimately 
mean? When the treasury bills are 
issued, it is not necessarily against any 
corresponding increase in the bullion 
reserve in the bank. It 'is plain print-
ing of paper money. So. it is nothing 
but a form of concealed deficit financ-
in,. The Planning Commission may try 
to conceal and try to juggle in with 
ftgures but the inexhorab1e economic 
forces will not permit this. Today we 
are witnessing a phenomena of increas-
ing pr'cea and inftation. Why is there 
such a hu,e speculation in the stock 
market? Not that people have become 
speculative. It is a natural safeguard 
a,ainst your inftation inherent in 
the Third Plan. 

Apart from this, I desire to invite 
the attention of the House to some 
other aspects \)f the Plan to which no 
attention appears to have been paid. 
I am of the opinion that instead of 
producing this general and vague out-
rne saying that so much financial 
tar.et and so much physical target, 
there should have been still greater 
allocation of relource3 to specific pur-
pole.. In this Plan, we have ,ot 
power development, a subject to 
which I will lend my whole hearted 
IUPPOrt' 1 am .lad that power deve-
lopment has been alsigned about Rs. 
1,050 crorel. But what is the mean-
inI of power development unless you 
liVe the acriculturista power for the 
purpose of lift irri,ation and other 
apicultural purposes .t a rate not 
more than nine naye paise per unit. 
I appeal to the framera of the Plan 
to cona1cler this faeL Why this rate? 
BecaUSe the Food and Aviculture 
K1nlatry believe. that the qriculturist 
eunot dord to pay more than nine 
Day. pal.. per unit by way of electri-
city charps. J &&rIe the same thilll 
tar the rural electriftcaUOD. No 
dCIIDeat1c CGalumer should be BIked 
to PQ mora thUl • DP~par unit. What 

is the use of a programme \:)f a 
thousand crores of rupees when the 
common man does not get any bene-
fit out of it? 

I would also say that it is necessary 
that separate amounts should be set 
apart for subsidising water rates for 
agricultural pUTp03es to enable the 
cultivator to take full advantage of 
irrigation facilities from the major 
irrigat on schemes. It is also neces-
sary to subsidise rural water supply 
with top priority for subsidising the 
supply of drinking water in villages, 
where such facilities do not ex' st. I 
haVe gone round villages after villages 
in my Jalgaon constituencv where 
I have been told that they' do not 
have even drinking water. 

I am al5'o of the opiniOn that more 
detailed allotments should have been 
made for subsidising the provision of 
fmely and adequate supply of good 
seeds as well as manure" and ferti-
Iiser3 which are always n('eded in the 
agricultural S(,050n and not when 
the ha'I'Vest is over. and for improved 
agricultural implements, storage faci-
lities, etc. There mu,t be provision 
for cheap kerosene, corrugated iron 
sheets and the like nect'ssaries for 
the agriculturists. Why is it that 
specific allotments have not been 
made for these? What is the life of 
Dn agriculturist without these neces-
saTy facilities, if he has to keep on 
pa) inl an ever-increasinJ( price, and 
what is the use in Our sayinl that 
we are raising the national price, and 
the per capita iJu:ome? I am not 
sure that adequate amounts have been 
specifteci or Ipeciftcally earmarked 
for important things like contour-
bundinJ, soil conservation, extension 
of credit facilitiea and so OD. 

Similarl,., I am of the v· ew that the 
time hal c:ome for abandoninl the 
major irription scheme. Or worb, 
except where they are absolutely 
essential, .ad we mould mort to 
zninor-..« 'baby' lrripUon __ 
aad unclertake them in c:onsultauan 
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with the local leadership. It is also 
necessary that in order to encourage 
the increase in the production of 
foodgrains, the floor price of agricul-
tural produces such &; wheat, rice, 
cereals, jowar, bajl'a and groundnut 
is fixed at the beginning of the sea"on 
so as to en5ure the cultivator a rea-
sonable return. 

It is aho necessary to think of 
having aericultural insurance 
schemes and the construction of roads, 
bridges, etc., to enable the produce of 
the agr culturists to be transported t'o 
the markets. 

The hon. Prime Minister was at 
pains in giving us how in 1948 or 
1951 and then in 1956 and 1961 the 
national income gradually rOSe and 
how by the end of 1966 it will amount 
to an increase by Rs. 19,000 crores, 
and also how the per capita income 
would amount to Rs. 330. But the 
torgot to tell us how progressivell- the 
index priCe has risen. When I was 
in college, it used to be told that the 
per capita consumption of cloth was 
18 yards. (Interruption). That was 
in undivided India with less popula-
tion. Today, with an increase in 
population, we are told that that this 
l!lrget has not yet been reached. I 
Rm prepared to say that if you cal-
culate ;n terms of commodities, the 
value of the rupee today and com-
pare it to what it was ten years ,..0, 
you will find that after livilll wei,ht-
ale the real per cap'tea income, Instead 
of advancina, hu rececled. 

Sir, there are many matten to be 
refened to, but since you have run, 
the bell, I shall not tax your patience 
except to lay thil: comin, to my 
State or my cuMtitueney, I would uk 
wbether the PJanning Comm' ulon 
will COftIicier the deairabUity of iD-
eluion and completion duriq the 
third PJao period the Konlru ,.11-
w~; IeCOIldl7, the eGIlYenion or the 
Padaon..Junlllrl' railway to broed 
PUle: thirdly, the Inter-t!OftDeetin, of 
JaJcIbD-Aunmpbed-o.manablld ..,. 
broad ...... ra'lwa)': aDd IMtly. the 
__ GIl '" &be BatDur IDUlti-JMII'PC*! ...... 

While We are more IIlxioua that iD 
this ,reat venture of upliftiDJ the 
population of India-which meana up-
liftin, one-Ieventh of the w .. ld', 
population-let there be no mistake 
about one trulll, we an desire to pull 
our we ,ht and contribute our abare, 
but, at the same time, a pre-reqWaite 
condition is that we expect our plan-
ners not merely to preent III with 
arithmetical ft,uree, but • live pro-
gramme, a pulsatin, prolnmrDe, true 
to realities, eapable of achievement. 
capable of fulfilment and capable of 
achievin, it not thOle ambltoUi 
targets of the plannen, at leut IUch 
modest and ambitious w,eta wbic:b 
will enable the a,rieulturilli and the 
warkers in the factory to lead a fuller 
and a little more richer lite. 

Dr. Melkole (Raichur): Mr. Speaker 
S'r, since this morning I have been 
hearin, a series of very ,ood lpeecbea 
and I feel bccom'n, reminiscent. I 
have been trying to recollect what 
has been happenin, for the put l' 
yearl and in the 15th year lince in-
dependence. When Mahatma Ganclhi 
gave us the lead in IH2 with the 110-
gan of Quit India, we expected tree-
dom, but Mother India had to take 
fu;} 9 years, instead of 9 monthl, to 
deliver two babie--.Pak ltan and 
Hinduathan. Probably it waa the 
birth of the twina wh 'ch ,ave 10 much 
trouble. 

Since then It wat felt that the .. ..,. 
India may be rickety, but we ...... 
over that and by the time we __ -
ed the flnt Five Year Plan, 1& ... 
found that the ao-ca11ecl baby &bat w •• 
becomin, rickety w .. actually a ..,. 
baby. In 1952, we planDed lor III _. 
penditure 01 1141. 2100 ~ wbJab 
wu enJar,eeI to RI. 2100 CI'OnI. 8u& 
the actual expenditun fell Ibart b)' 
about Ra. toO crons. People .~. DOt 
know what eXHt1y Plalull.. .... 
and people who lmew tile ._lehtq. 
tJaa fett that theN .ere _,. ..... 
In the ldmiDlatrati.e __ up .... !!. '!'lIe 
ftow of mOlle7 from the Cent... to .. 
Ita... w.. rather tardJ'. 'ftJ1 JtM 
ODe 1Iduall,. did DOt bow wtIIIt ...... 
........ would ..... 
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In 1955 came the reorganisation of 
States, upsetting the whole thing 
alain. In spite of all these things, we 
have been doing exceedingly well and 
al the end of the Five Year Plan, more 
than 95 per cent was the expenditure 
that has been incurred in these vari-
OUII Plans which have improved the 
standards of living considerably. It 
was 'in the wake of this that we en-
tered this House in 1957 and today 
if we look back on what we have 
achieved, We have been able to spend 
both in the public sector and private 
sector to the tune of nearly Rs. 7000 
crores. Now in the third Five Year 
Plan, We wou!d be spending Rs. 10.500 
crores or Rs. 11.000 crores. Had 
anyone of us imalined in 1948, 1952 
or in 1957 that we would be able to 
collect and spend thi~ amount of 
money? 

Alain I would like to repeat that 
the leeway we. had to make in order 
to be able to reach the targets and 
be able to spend this amount of money 
is a thinl which has involved gigantic 
work from all sectionll of the popula-
tion and the Government. Let us not 
minimise the effort that the Govern-
ment has made, that the Planning 
Commlaaion has made and the vari-
ous sectors of the population have 
made in order to l'e.ach these targets. 

Therefore. before I proceed further. 
let me congratulate the plaMers, par-
ticularly Shrl Jawaharlal Nehru, who 
haa given Us this lead. In spite of 
the defects and diftlculties In obtainilll 
loana from foreign a,encle_when 
many felt that we were loin, to 
founder and not reach the tarle~t 
the end of the Five Year Plan. not 
only have we found ourselves in a 
poaiUon to epend aU the money, but 
poalbly If more money was avail-
able, we could have further exceeded 
thlI taqet. Now We are bevln. an 
IUftbitioua Plan and we feel we would 
be in a poaIUon to spend aU this 
money. 

Now, Sir, it ia very ..., to caulder 
and lpeak In terms of crores of rupeeI, 

but it is exceedingly difficult to spend 
thai mO.ley properly. Nnmerous forcea 
were at work. Educational institu-
tions, engineering colleges themselves 
wh:ch used to take in about 5000 stu-
dents in 1947 today have an intake of 
nearly 40,000 students and by the end 
of 1965 we expect to reach a target of 
ti5,000 students annually. What a 
speed! Unless we have these engineers 
and, similarly. trained men in the 
medical field, we would not be in a 
po.,ilioll to carry out our programme. 
Today we are thinking of going back 
the village sector. It has taken us 
to full ten year;; to be in a position to 
spnd our' educated men to the 
v illage sector to improve our rural 
population. It would take 4 to 5 years 
to train an engineer and allow him to 
gain some experience, and 5 to 7 years 
to train a medical man. Durin. this 
~pan of 12 y~ars we have made good 
a'i these things. and we are now in 
a position to tackle all the problems in 
a very realistic manner. 

When I say all these things. I know 
that there have been defects. There 
has been possibly wrong planning. 
There has been over-expenditure. My 
hon friend Shri Bharucha said that 
in the Tungabhadra project in spite 
of spending Rs. 65 crores the actual 
potential irrigation that has come into 
being is only 1.25,000 acres. POI8ibly 
it is a little more lhan what he has 
said. I have been livine in that area. 
You have to take both sides of the 
picture. On one side it is 1,25,000 
3cres and on the other side it ia about 
two lakh acres and odd. That means 
we have been able to reach nearly 
4 lakh acres. But even this is a very 
big defect when we bave .pent RI. 88 
crores. But this RI. 88 crorea was 
not spent on ly on inilation potenUaL 
It was spent on product'on of elee-
trldty .lso. A IIlood deal of mOlle)' 
b.a been invefted OIl that. Today we 
are pneratlnl a aufllcient quaallt)' of 
eleetrielty. 9o.U this maney Is DOt 
spent on Irription potenUal aIaae. it 
ia on olber potenUala _ well 

Sir, iIlftetion bat taken place. '!'be 
ltandal'd of Jivln. il IOlDI up. At 
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the same time, the real value of 
money having ,one down many work-
ers are suffering actually, particularly, 
the middle class people. It must be 
said, while We had an ambitious pro-
gramme of creating an employment 
potential of about 9 million jobs, we 
have not been able to reach that tar-
get. In the Th;rd Five Year Plan 
special allotments of money have been 
made in order to create this potential 
in as large a sector as possible. We 
have got to see how this would be 
implementt'd. 

But, by a: 11 large, the wOl'king class 
In the industrial s(.ctor have given 
their very best in producing mate-
rials, and there has been less WU'elt 
than what it was in the First Plan 
period and in the Second Plan period. 
The labour has bE'en giving exceed-
ingly goOd service. I must g:ve credit 
to the Deputy Chairman of the Plan-
nine Commission and the Minister in 
charge of Labour and his Deputy Min-
ister for the excellent work they have 
done in this fteld, in bringing about 
better understanding between the em-
ployer and the employee as well as in 
mitigating many of the difficulties of 
the employees. There is better un-
derstanding DOW than ever before. 

Even so, Sir, the labour expect a 
lood deal more to be done. Things 
like provldent fund, pension and other 
Ichemel which Kive them a greater 
eecurity, and wqe structure, bonUl 
and many other thlDKs have Kot to be 
tackled. Ultimately, it all thae thiDp 
have to be tackled, it il by Increuln, 
the induatrial potential of the country. 

In the SeeODd Five Year Plan it wal 
enviaqed that We would .tart three 
steel factorie. which would further 
create mOl\! iDdUltnes and therefore 
IDOft potential for employment. We 
have c:ompletecl thae three steel pro-
jects, but they haVt! Dot reached the 
target of production. When I went 
thl'Oqb the bWtory of mo.t of theM 
steet fectoria In other eountriel, this 

was the fate that over-took almost 
every country. It is neeesaary to eri-
ticise no doubt; but, let us not eriti-
cise ~nreasonably. We have to admit 
that in many places there have Men 
defects, there have been dela,s and 
more money ha. been spent; but, then, 
we have the initiative to start the 
fourth steel plant manned entirely by 
the Indian engineers. This ia not a 
small thing. It needs experience at 
the cost of spending money. Let UI 
not forget this important fNture. 

18 brs. 

Therefor£', whilst we have been do-
ing whatever one could do, we have 
got to bring to the notice ot the Gov-
l'rnment that. in spite of all these 
things, it is not the big palatial build-
ings, it is not the bi, industrial 
ventures, it is not even the other 
things that the vil1a~e sector or the 
common people of the village would 
like. If he goes to the railway stalion, 
which has got a Krand buildin •• he 
would see how he i. being trealed by 
the clerks and the station malters and 
how his requirements are beiDI( at-
tended to by them there and in other 
govemment departments. It i. these 
thing. that arc conducive to better 
feeling between the populaUon and the 
Government. In many ot thele thin,., 
I should .ay that we have rather not 
done very well. It II exceedln,ly well 
for people like me and others who 
tour round the country to lee the hUie 
dams and projects and palatial build-
ings come up to train people In the 
beat methods of education. But the 
ordinary people look at thele thin,. 
from a different an,le. They have to 
be approached in their own particular 
manner it we have to create enthUlJ-
um in them. 

When I am spealdq on thi.. I am 
apeak1nK of the Community Develop-
ment ProJedI where we are tryinJ 
to reach the rillap leftl, where c0-
operatives are belnl 1ft up and wbere 
loans are betn, liven to the YilJaprl. 
By and .. eo thele are reaeblDc .... 
v1lJqe leYel, but DOt to the .... _-
tent .. We would...... ,.....,... 
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while we have done exceedingly well 
in the First and Second Plans, in the 
Third Plan these defects oUiht to be 
noticed and rectified. We have to take 
notice of the human factor and evolve 
a code of conduct for the officials at 
the villaie level, who have to deliver 
the ioods, in a proper manner so 
that they will deal with the commu-

nity in the rural areas properly and 
efficiently. 

Mr. Speaker: The hon. Member 
may continUe his speech tomorrow. 
18.03 bra. 

The Lok Sabha then ad;ourned till 
Eleven oJ the? Clock on Tu(>scio1l, 
August 22, 19611Sravana 31, 1883 
(Saka) . 
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1730 Agricultural University 
in Punjab 

1731 Manufacture of heart lung 
machine 

1732 Centralised Traffle Control 
1734 Higher Secondary Schools 

fllr Railwaymen's children 
1735 Special trains for pilgrims 

on C, Railway . . 
1736 Minor irrigation works in 

Himachal Pradesh . 
1737 r;ruit cultivation in Maha-

rashtra . 
1738 Railway out-agencies in 

Maharashtra . 
1739 Cooperative Societies on 

Central Railway 

1740 Malter Plan for Manmad 
Junction 

1741 Central assistance to Maha-
rashtra for rural water 
supply durina 1960-
61 

1742 Family Plallnill8 program-
me in Maharashtra . . 

1743 Primary health cenlJ'c1 in 
Madhya Pradesh 

1744 Town Bookina Office at 
Januhcdpur . 

1745 Funita 8arrqe 
1746 Mob attackl on Rail_ymen 

and property. 
1747 Robberies on Northern 

Railway 
1748 Anti-T.B. work in Punjab dunn. Second Plan . 
1149 Soil conservation in Punjab 
.750 Plalenaer amenltiea 011 

Rupar-Nanpl Dam Sec-
dan '" 

I 751"""" r.ciIitiea in Spiti 
Valley 

COLUMNS 

3531-32 

3~32 

3532-33 

353334 

3'31 

3'34-35 

3'35 
3.' 3~--36 

3536-37 

3537310; 

3540 

3541-42 

3542-43 
3~43 

1752 PoItal r.:wtica in UMul 
wiley. . . . 3544-45 

WRl'rrEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subject COLUMNS 
NOli. 

1753 Pakistani claim on 
from Ganga . 

1754 Local trains in Delhi 

water 
3545-47 

3547-4R 
1755 Textiles from chemical 

fibres 
1756 Vending licences on rail-

ways 
1757 Termination of services of 

railway employees 
1758 Agricultaural development 

in Punjab. . . 
1759 Gramdan work 
1760 Telephone connections in 

Madhya Pradesh 
1761 Family Planning Centres 

in Rajasthan . 
1762 P.&T. employees in Rajasthan 
1763 Complaints and suggestions 

in Rajasthan P. & T. circle 
1764 Anti-corruption Organisa-

tion on Western Railway . 
1765 Tungabhadra and Nagar-

junasagar Projects . 
1766 Purchase of property by 

Northem Railway . 
1767 Rural credit 
1768 Democratic decentralisa-

tion 
J769 Cooperative Training 
J770 Export of frogs 
1771 Polio 
1772 Ghagar river 
1n3 Land Acquisition Act, 1894 
1774 Rail_yProtection Force 
1 ns Bhakra Dam 
1776 Homoeopathy . 
1777 Publicity to encourqe tou-

rism 
1778 Leprosy . 
1779 Development of Homoco-

pathy . 
1780 PowI:r Ipll on RailwaJ'l 
1781 Travel by airconditioncd 

COKbc •. 
17b RIIilwayliDe to Kbetri 
1713 MIICIiI:alcollqein mm.:haJ 

PndeIb 
1784 Drua for birth CIOIItrol 
1715 PcnIt ~ IDltitute, 

DcbnduD 

354!l 

3549 

3550 
3550-'5 I 

355 1 

355 1 

3552 

3552 53 

3553-54 

3554-55 

3555 
3555-56 

3556-57 
3557-58 

3SSl! 
3SS8-59 
3559--60 
3560--61 

3561 
3562 
3562 

3563 
3563-64 

3564-65 
3565 

3565-66 
3566 
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WRI'1TEN ANsWiiU; to 
QUESTION~ontd. 

U.S.Q. Sub;ect COLUJaI'S 
No. 

1787 Kondra bridae OWl' Gobind 
.... .. '. . 3568 

1788 DiIaDDeannce of IlIck coal 
alP~lItatlon . 3568-69 

17it Rewari .~. . 3569 
1790 ~pIir of clefcc:tift viIc:ount. 3569-70 
1791 Telephone connections in 
~ . 3570 

1792 Low powered turbine eJec-
t rielly ,cner'ton for hill 
..... . 3570-71 

1793 BndiI:ation of MoIquitoe. 3571 
1794 Weaker ee.:tioa. in ·i ....... l .. ~ 

ViJlllieCommqnity . 3571-72 
1795 Tuberculolil Demoulln-

lion and TnninI Centres 
at AIra and Calcutta 3572 

1796 Retean:b activities of I.C. 
M.R.durilllTbirdPlaD. 3572 -73 

1797 OverheadbridaniDPunjab 3573-74 
1791 B!i'l.uirJ iDto tbe death of 

RIIIIWay empIoJeeI in Delhi 3574 
1799 Cue. of dillDilaed Railway 
~. 3S74-7~ 

11100 SelcctioD ofT.T.B'S. 357S-76 
1801 Two-ticrlleepina CDIICbeI. 3576-77 
1802 Manufactwe of dry ftIX:inc 3577 J 

1103 SubIkUIry food product.. 35n-78 
1804 Repl.acement ofDUota. by 

I.A-C.. . . . 3578 

ISo5 1aIp' meQIao ion ofPa, Com-
...... Rec:lamlMnct.t1on 
In CodriD Port 3519-80 

IRQ(; Import of foodir*t from 
U.SA . 3580 

1807 Poat C>fIicet in Patna City 
in rented buiJdinp . . )SlIo-1I1 

1Il0l Shlflinl oftradcn of Motla 
Khan, Delhi . . 3581-82 

1809 Railway line between GMI-
hati and Oaro Hilla Cual-
~. . 3512 

lalO 'Pomt RcIcardI In.tlMe, 
DehraDun . ",a-II 

lin Coatrlldl 011 RaI"~ 
tlon to Cooperative 
tin 

WRITTEN mS~ ". 
QiJESTIONs...:Contd, 'l'O 

J • 
[7.S.g. Subject 

No. 
COL'OIafI 

3~90-9J 
1116 RoUilllltodueqairea'ftenh 
Ib? Camel,t for N'lprjuna-

IIIU Profcc:t . . . 
Ibl X-ray plants at Sajdarjull. 

Hoapjlal. New DeIhl . 3592-93 
18a9 Oftrcrowdiul on K~ 

Valley Railway UIlIOIl 1593-94 
18)0 HiDdi-1cIIowiftI Itur. Mini-

It" of rrrfaltion and 
PoWr. . . . 3S94 

1131 fUDdl te~. 3'9, 
1812 Porbudcr-Rajkot National 

fIIabway . . . 3595-97 
18n AIricu1tunl and Animal 

Ru.budry Baud. . 
1834 Glrdenen' CCNrw . 
t83S Porat Relarch Inlfltute. 

Debra Dun. . . 3'99 
18)6 T..un, Openrkml nr 

foodInins· .' 3~99.J'oo 
18]1 Najafprtllalrr In DeUlI )6 ('1-01 
II]' 8qp11ioal fur igrpnwe-

ment 0( DeIb1 RIDway 
, IUlioo . 

1139 liort6cuIuareill Dlibi 
1140 'PndI .,.1I"lClaainDelbi 
.114. PImDr ....... 1II DeIbI . 
IltaDJlce_ADaI on T .•. bet-

.... M~ aad Indiln 
.. ~ ·,:4604 

, .. ., p: aT. CIIIoay.. 1IInII*a-
. ~ .. ~., 

I," I'acIIInIr.or ....... ,. ., .. Iaa *' 
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WRl'rl'ZN ANSWJ:RS '1'0 
QUESTION'S-antcl. 

u.s.Q. COLUMKB 
No. 

184, Local tniDI fromlCalyan to 
Bomba, . . . 3606 

1846 ~~peda~. 3606 
1147 TraiD coIUIlon near Jub-

bulpore . . . 3607 
11148 Flood Control In Oris .. 3607 
1149 JemodeIlinlofltatloD 3607-08 
11,0 Late fUDIItDa of traiD. 3608~ 
18,1 Complainta at Ferozepur 

Junction "atlon . . 3609 
1852 ROId Transport Reorpnis.-

tion Committee 3609-10 
18n Thermal Plant in Punjab 3610-11 
18S4 RaId Transport Service. in 

State. 3611 
1855 Dud Breekinl Sdlemc in 

Punjab. . . . 3611-12 
18,6 Supr factone. in Punjab 3612-13 
II" Malaria BradicatioD Prot-

nIIIIIIIe ill Punjab . 3613 
11,1 s.ecl faIIIII in Punjab 3613-14 
II" Miaor lrriptioll project. ill 

PunJab. . . . 3614 
1860 ~t1ty of what .uppUed 

to PuDjab .. 3614 

1861 S;:L~ ~toc:b. of ri~ ~ ]614-IS 
1862 ~ of names ofllaliOlll 

on . RaIlway . • 361' 
l163 GlkIInaCiub in Punjab 361,-16 
1864 Floodaill Kerala 3616 
116'·o.a .... Kabini riven . ]617 
1166 Sc:hen.., lab ~ion 

in Goblnd-Sapr . 3617-18 
1867 Drinkina water 1Cbeme. of 

Punjab . . . 3618 
1161 Dlvisiooa1 H.squ.nen .t 

IUwrda ROid. art. . 3618 
.169 Trlbai Jbumi .. 3619 
1870 Hinlwd dam • _19 
18, I CaaaplainQ made bv Kcrala 

Governmml .' . J620 
.172 Helicopter for Punjab Gov-

aDlDCDt )6a1 
1173 M8tor lAd Medium ~ 

riaQ proiects in Ort.a ,. 
nurd Plan. . . 56&1 

111'4 T_9I .... 10 c:uldwIan 
in~rDiatrict. ._I-D 

117' Diftct INIIk telephone lines 
10 Bhopal .. 3612-11 

WRlTTEN ANSWKRS '1'0 
QUESTIO~td. 

U.s.Q. Subject Colma. 
No. 

1876 Pipli-Konarak AD weather 
r.-d 3633 

1877 TbinI Aaian Railway Coo-
fermce . . . 3623-34 

1878 Rcaean:hCcnuaODT.B. • 3634 
1879 Game Sanc:tu.ry iD Oriua • 3624 
1880 H~ r.ciJitia for ltd of 

'tV.Rallway. . . 
,881 All ladil CcmmunitJ Deve-

lopment TraiDiq IDldtUJe. 
MUllOOrie . .. ]625-26 

1882 Railway Board Secrcuriat 
Service 

1883 Shortc:ominp and defi-
ciencies of GovemmCDI 
hOlpitala in New Delhi 

1884 Kalinp Plane diJappear-- ... 188S Cooperative Soc:ietie1l in 
K.howai 

1886 Irripdon bund. in Tripura 
1887 Bridle over Khowai river 
1888 Promotion to employees of 

Bilaspur repon 
1889 TraiD derailment Dear San-

karapeW. Hyderabad 

3627-28 

3628 

J 89Q I" poIeDCial of 
:C-:rription wort.. ~, I-)Z 

1891 Hydro-electric and imp-
tion projecu in Orilla 

1892 Account Sec:don of Tele-
phone Deptt .• Cunact 3632-33 

1893 Production of milk. . 3633-35 
1894 Rural Wiler Supply Sc:beme. 36]6-37 
189s DndaiDa in river HooPly 3637-31 
18g6 Irripdon Sc:banes in 

Pun6ab. 
1897 UaeofNylonundcrweanin 

India . 
11I9B Minor Irriptiaa Schemea . 
1199 Price of rb ill Weat Beapl 
1900 P. a T. otIdab 11I8pCIIded 

before Gcaeral SINE 
1901 Tbeft ill Kapur Loco 

Worbhopa. . 
1902 0nrbridF II Mamaad 
1903 Maiw MId MediIIm Ini-

~_~in.~. 
1904 Out • n eM. ill ........ 
1905 W.......... liar 1'IIiId <=---PI C41 •• 

1toIa. . . . 
1,06 S.., .. ..,... ........ 

s.Ipura .arion 



U.S.Q. Sub;ec:e 
No. 

1fJ(T1 PaIeupr lIDCDidcl at Kota 
19011 lroo IUd Steel allotted to 

Raj.thIn for qricultural 
purpoeea 

1909 LeveUiaaoperatiODl oflaDd 
in RltuthlD • 

1910 Robberica 00 Western 
Railwa, 

1911 Railway HlP Schools in 
bjlltbaD 

1912 Medicalilld Public Health 
Schemes in Rajasthan 

1913 Aaricu1tural DevelopmcDt 
Schemes in Rajasthan . 

191" Assistanc:e from National 
Water Supply Scheme to 
Rajasthan 

1915 Power Projcc:tl in Rajasthan 
1916 Poultry centres in Rajllthan 
1917 Pa.t Oftic:ca in Hoahiarpur 

and Kan,ra in rented 
buildinp 

1918 Railwa, briJde at Ghlahrll-
pht '" 

1919 Pa.t Offices in rented buil-
diDil 

1921 P. 6: T. Offices in Ceatral 
Cin:lc . 

1922 Tape IlecordiDa MKbinCI 
in POit 0tIIces . • 

1923 Phaaapma ICfYice . 

1ta4 P. 6: T. M~ CGmminee 

1925 Rail LiDIt with BaI\11'1hat 
and Raipoi . 

1936 AIIotmeDt of WIIODI 

1937 Halt Itadaa III BiDor 011 
JIIIDIi BNDCb line 

ltd Aad-P ... IIIIpICIOn on 
RailwaJa . . . 

19a9 Air ___ 

ItJO New PCIIIIII ...... 
19J1 ~ 01 KriIbae 

dftr .... . 
19P T ........ a ...... poana 
'", ....... 01 .... .... 19M W_.... mtiDCIIIIi-

c.--.~~ I", Oww-bIidIe_1C8JihIr 

[ DAu."f DzaI:n ] 

36"7-48 
3641-49 

3649 

365:&-53 
3653 

3653-54 

)6,6 
~7 

)6'7"" 
)6,. 

)651-59 
J6)9-60 

WRI'r1'EN ANSW&RS '1'0 
QUES'l10NS--contd. 

U.S.Q. 
No. 

1936 Procedure for ICICIIrint te1e-
phone coanec:dODl 3661 

1937 Train coWaioa aear ~ipur 3661 
on N. B. Railwa, . 

MOTIONS POR ADJOURN-
MBNT - J66a-46 
The Spea. withheld hi. COD-

lOOt to the moYiaI of the 
followlna IIdjournment mOo i; 
dODl liven notice or by die ~. 
Members lhown apiDlt 
each : 

(I) Throwiq ofa Shri Pnkaah 
c:ndter at Swami Vir SlwIai 
RamClhwara-
DlDdji on the 
eveninr of Au-
pat.:&O.I96I. 

(2) Reported raid Sarvaahri S.M. 
by anned Paldl- Bancrtec. 
rani natinnall TUIIIIJlIUIi 
on an Indian and Hem 
vii. nCir Barua. 
Karimpnj bor-
der of Alliin, 
on AUlUlt III. 
1961. 

PAPERS LAID ON THE 
TABLE-

(I) A copyac:h of the follow· 
illl Nociftc:ationa UDder 
IUb-IcctiOll ( .. > of ICCdon 
.. 38 of the Sa CuItomI N:I. 
1178 IDd MCtloa 311 oftM 
Ccatnl1!aci .. and SaIl 1tI:c. 
190M. matilll c:enaia furtbcr 
am1:JlClJDean to die CuItomI 
and CcaaaJ IbdIt Dudee Ea-
port Dnwbd (0-.1) 
RaIet, IfI'O: 
(al G.I.R. No. 1001 .... 

die SIb A ........ ". 
(b) G.S.R. No. 10Ga ct...s 

tbe 'th Aalutt .• ". . 
(a) A C.:JI'J 01 ~ No 

G.S.R 100l daIed die SIb 
AIIpIr. 1"1 --.. ... 
~ to Nati"'011 
No. U.s.a. 17" dIIId die 
Ich Jul, •• ,. • ..., ... 
lICCion (4) of IICdaD 
OBoftbe .. 
c..-AM.'~::_ dOlI,. 01... .. 
........ Act. I,... 
{J)A~""""" i .... .... : ... <4>"' ..... _ 
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PAPERS lOAlJ) ON. THE 
TABL~td. 

of the Sea CUl~om~ Act. 

fa) G.S.R N. 967 dated 
tbe 291b,July. 1961. 

(b) G.S.R. No. 968 dat~d 
the 29th July. 196' 

.,' (c) G.S.R No. r004 ,Iated 
the ~th AUlUst ~961 

MESSAGES FROM' ~YA 
SABHA-" 3667-69 

Secretary reponed the foll-
owing message~ from Rajya 
Sabh. : 

(i) That R.jya Sabha had 
no recommendatioD~ -., 
make to Lok Sabha in 
reaard to the Union Ter-
ritories (Stamp lind 
Court-fee Laws) Hill, 
1961, puse4 by L.9 k Slbha 
on!he ~h, AUlu!t, 196t. 

(ii) That" at ita sitting beld 
on the 17th Aupt. 1961, 
Relya Sabha bad aareed 
Without any amendment 
to tbe Khach and Vm.,e 
Industries Commi Ilion 
(Amendm('Dt) BtU, 1961 
passed by Lok Sabha "n 
ahe 9th Auault 1961, 

tlii) "that at ita linin, held 
(In the 17th AIIII'II.t. 1961, 
Rajy Sabba h d l1':ed 
t:l the amendment made 

MESSAGES FRQ)i"BNYA SABBA-
contd. '-

by Lok Sabba OIl the loth 
Aupit. 1961, ill the Mi-
nimum W.. (AmcDd-
ment) Bill. 1961. • 

ELECTION TO COMMITTEE 3669-70 

The MiDilter of Food IDd 
Aariculture (Sbri S. K. Padl) 
moved that the Memben 
of Lok Sabba elect, in 1\lCb 
mumer u the Speaker may 
direct, o-.e membet 'from 
amonlJ themaelvCl to ~erve 
u a member of the lIIdiID 
Council of AaricultuEll Re-
search viet lhri, Sa~ 
resigned from Lok Sittba. 
The morion was adopted .. 

MOTION RE. THIRD FrvH 
YEAR PLAN- 3670-3806 
The Prime Mjni~ler and 

Minister of External Alfain 
(Shri Jawabarlal Nehru) 
moved that the Third Five 
Year Plan,laid 00 the Table 
of the HOIIR OD the 7th 
August, 1961, be taken into 
consideration. Three: lub-
stirute motions wen-
moved by Shri C. R. N Ir -
simhan, Shri N. G. Ranp 
and Shri Jndralil Gupta. 
The dilClllsion \ftI DOt con-
cluded. • 

AGENDA FOR TUESDAY, 
AUGUST 22. r96I/SRA-
VANA 31, t883 (Saka) 
Further discullion 00 Motion 

re. Third Five Year Plan . 
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